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LOK SABHA DEBATES

LOK SABHA

Tuesday, May 2, 19895/ Vaisakha 12, 1917 (Saka)
(The Lok Sabha met at Eleven of the Clock)
[M#i Seraktt in the Chan)

WELCOME TO PARLIAMENTARY DELEGATION
FROM SEYCHELLES

[Enghsh]

MR SPEAKER Honourable Members, at the outset,
| have to make an announcement

On my own behalf and on behalf of the Hon
Members of the House. | have great pleasure in
welcoming Hon Mr Shelton Macmillan Jolicoeur,
Deputy Speaker of the National Assembly of Seychelles
and the Hon members of the Parhamentary Delegation
trom Seychelles who are on a visit to india as our
honoured guests

The other Hon Members ot the Delegation are -
M: Daniel Belle

Mr Charles de Commarmond

Ms Ginette (3amatis

Rev Wavel Remkalawan

Mr. Michael Rene

The Delegation arrived Delhi on 30 Apnl, 1995
evening Of course, we have seen that they are now
seated In the Special Box We wish them a happy and
fruittul stay in our country Through them we convey our
greetings and best wishes to His Excellency the
President, the National Assembly, the Government and
the triendly people of the Republic ot Seychelles.

N b W N -

ORAL ANSWERS TO QUESTIONS

11.03 hrs.
[Enghsh]

National Monuments

+
*381 SHRI PRABHU DAYAL KATHERIA :
SHRI DATTATRAYA BANDARU :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the number of monuments/sites/templas declared
as National Monuments so tar by the Archaeological
Survey of India in each State;

(b) the amount of funds utilized for maintenance and
repair of these National Monuments during 1994-95 In
e@ach State and the amount aliocated for the purpose
during the current year;

(c) the number of monuments which are under
consideration for daclaration as National Monuments

(d) whether excavation has baen cirriad out at
these places; and

(a) it so, the details of valuable archasclogical finds
in each State, particularly in tribal areas?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (a). A Statament 18 laid on the
Table of the House.

STATEMENT

(a) State-wise number of monuments/sites/tomples
declared as national importance is appended at
Annexure-|

(b) Details of funds utilized for maintenance and
conservation during 1994-95 and the aliocation for the
current year is appended at Annexure-Il.

(c) Eighty nine monuments, sites and archesological
remains are under consideration for declaration as of
national importance.

(d) Excavations have been carried only at a few
such places.

(e) Details of valuable archaeological finds from
such sites where excavations have been undertaken
are appended at Annaxure-lil.

Annexure-}

State-wise Number of Monuments/Sies/Templea
Declared as National Monuments

State/Union Territoriea Number of Monuments

Sites/Temples

1 ] 2
Andhra Pradesh 134
Assam 49
Arunachal Pradesh 5
Bihar 77
Delhi 168
Daman and Diu (U.T) 10
Goa 25
Gujarat 199
Harayana 1]
Himachal Pradesh 35
Jammu and Kaahmir 63
Karnataka 503
Kerala T 28
Madhya Pradesh 328
Maharaahtra 204

. o~ = . [
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1 2 1 2
Manipur 1 Bihar Rs  28,88,997 00
Meghalaya 6 Delh Rs. 1,76.61,869 00
Nagaland 4 Daman and Diu (U.T.) Rs. 08.,62.014 00
Orissa 69 Goa Rs 17,73,634 00
Pondicherry (U.T.) 8 Gujarat Rs 55,02,349 00
Punjab 24 Harayana Rs 46,87,939 00
Rajasthan 151 Himachal Pradesh Rs 33.00 141 00
Sikkim 3 Jammu and Kashmir Rs 43,29.269 00 .
Tamil Nadu 403 Karnataka Rs 70.00,099 00
Tripura 5 Kerala Rs 15,31,524 00
Uttar Pradesh 783 Madhya Pradesh Rs 82,59.157 00
West Bengal 113 Maharashtra Rs 30,28,379 00

- Meghalaya Rs 26,000 00
Annuxure-ii Onssa Rs 51,66,347 00
Pondicherry Rs 02,60,989 00
State-wise Expeditura Incurred Towards Maintanance Punjab Rs 19,890,321 00
and Conservation of the Monuments Declared to be Rajasthan Rs 53.50.817 00
of Nationel Importance Sikkim Rs  01.59 987 00
1994-95 Tamil Nadu Rs 56,19.570 00
Name of the State Funds utiised Tripura Rs 02,39 829 00
1 - T 2— - Uttar Pradesh Rs 1,56,54 891 00
- West Bengal Rs 48,88.267 00
Andhra Pradesh 38,91,351 00 1995-96
Assam 04,66,633 00
Arunachal Pradesh 02.,80,507 00 An amount of Rs 1430 28 lakhs has been allocated

for the purpose during the current financial year

Annexure-lii

Detalls of Valuable Archaeological Finds from the Excavated Sites Under Consideration for Protection

2

3

® N AN

Andhra Pradesh

Assam

Arunachal Pradash
Bihar

Delhi .
Daman and Diu (UT)
Goa

Qujarat

Nil No site under consideration for declaration as national
monument has been excavated

-do-
-do-
-do-
-do-
-do-
-do-

Two sites are under consideration for declaration as national
monuments which have been excavated.

() LOTHAL, DISTRICT AHMEDABAD, GUJARAT.

Lothal an Indus valley site on the Bhogavo has revealed two
periods. ‘A’ and 'B', with the first period further sub-divided into four
phases. The excavations have revealed a fortitied settiement with houses
built on high mud-brick platiorm. The settiement had a bead factory. a
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3

10.
11.
12.
13.

Haryana

Himachal Pradesh
Jammu and Kashmir
Karnataka

Kerala

ware-house and other structures of trade vaiue. The most important
discovery from the site is a dock-yard with a provision of a whart. The
@ock-yard showing siuice-gates and a spii-way was connected to the
sea with a long navigabie channei. Discovery of a joint burial was
another important discovery.

Besides the characteristic Indus ceramics and local wares, the
outstanding finds included a terracota model of an Egyptian mummy, a
circular Bahrain type seal, terracotta model boat, bun shaped copper
ingot, gold ornaments etc.

() DHOLAVIRA, DISTRICT KUTCH, GUJARAT

Dholavira, a large Indus valley site has revealed through its
excavations, rectilinear town planning with trip artite divisions secured
from all sides by a stone-vaneered defence wail. The highest and most
strongly fortified division was a citade! located towards south-east
direction within the settlement; the other divisions were the ‘middle
town’ and ‘lower town'. Each division had its own gateway, provided
with the flanking square bastions. Generally, the arterial streets followed
the cardinal direction, meeting each other at right angles, lined on
either side with series of house blocks. Much of the area inside the
fortified town was left open for making the habitation airy and speacious.

Most elaborate of all the gates was north gate complex which had
a passage way with a chamber on the east and west. It was from the
tioor of the west chamber that a unique Harappan inscription of 10 large
Indus signs, made of small stone pieces was discovered. Towards
north, the gate had a large terrace which was joined,from the east by
a processional path and which, on its north, an open space maintained
meticulously as a ceremonial ground. The north gate as well as the east
gate has shown its passageway chambers provided with exquisite,
polished architectural members. A large storm-water drainage system
provided with manholes in the citadel was yet another outstanding
teature of Dholavira. Smaller bunds across the Manhar and the Mansar
vallah on east and west of the settlement were raised to harness and
channelise the water.

On the south-west lies the Harappan cemetry. From one grave was
reported a clay bench associated with grave furniture but without
evidence of any skeleton. The grave rectangular on plan was excavated
into the natural soil, lined and covered with stone slabs. The whole
construction was secured by a cairn of rubble. There are other burial
mounds as well which in terms of conception, might prove the
forerunners of later day sculptural mounds developed as stupa.

important discoveries from the excavations included a wide range
of ceramics such as ‘S’ shaped jars, dish-on-stand and other
characteristic Harappan pot forms in red ware, perforated jar, reserve
slipped ware, poly tonned and poly chrome ware, Jhukar and black and
red wares, steatite seals and sealings, terracotta mother goddess
figurines, semiprecious stone and steatite beads, copper knife, spear
heads etc.
Nil. No site under consideration for declaratior as national monument
has been excavated.

-do-
-do-
-do-
-do-
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2

3

14.

15.

16.
17.
18.
19.
20.

21.

22.

23
24

25.
26,
27.

Madhya Pradesh

Maharashtra

Manipur
Meghalaya
Nagaland
Orissa
Pondicherry

Punjab

Rajasthan

Sikkim

Tamil Nadu
Tripura

Uttar Pradash
Wast Bengal

There are two ancient sites under consideration for protection which
have been excavated.

(i) ANCIENT MOUND, KHAJURAHO, DISTRICT CHATTARPUR, MADHYA
PRADESH

Besides remains of a brick temple. a Vamana figure. a door jomb,
decorated pillars, a femable figure with folded hands, Mahishasura
mardani figure in relief and other miscellaneous antiquities were
discovered.

(i) NANDER, DISTRICT SEHORE, MADHYA PRADESH

Bells and ear rings of copper. terracotta beads and discs, iron
sickles and arrowheads and shell bangles were the important finds of
the excavations.

Nil. No site under consideration for declaration as national
monument has been excavated.

-do-
-do-
-do-
-do-
-do-

Only one site which has heen excavated Is under consideration tor
protection as national monument.

(i) SANGHOL, DISTRICT LUDHIANA PUNJAB

Sanghol was occupied by the Harappans around 2000 B C
followed by the painted greware using people in the fitst half of the first
millenium B.C. The next habitation at the site was that of the Black
Slipped Wareusing people who occupied the site between Circa 700
B.C - 200 B.C During the penod of Indo-Parthian King Gondopharness
in the first century AD. Sanghol was probably an important outpost ot
the Kingdom In the Kushan period {1st and 3rd century AD) the townshp
was enlarged enormously and made a great centure of trade and traffic
as well as 1eligion and ant A large citadel with internal and external
moats was constructed to protect the interests of the people fiom outside
attack as well as to provide status and dignity to the settlement

A variety of points, seals and sealings of the Kushan rulers bearing
inscriptions in Kharoshthi and Brahmi scripts were discovered at the
site in large numbers.

During excavations at the stupa complex, 117 stone sculptures of
Kushan period stocked in a pit were discovered. The most important
excavated remains of Kushan period of at Sanghol was the cylindiicai
stupa, 16 mt. in diameter, built over a raised platform The architecturai
plan of the stupa is like the Dhramchakra or spoked wheel. A monastic
complex was also exposed during excavations.

Nil No site under consideration for declaration as national monument
has been excavated

-do-
-do-
-do-
-do-

~-do-
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[Translation]

SHRI PRABHU DAYAL KATHERIA : Mr. Speakar,
Sir, the Hon. Minister has stated in repiy to part (a) of
the question that a total of 783 monuments and temples
of Uttar Pradesh have been declared national
monuments. Sir, | would like to know from the Hon.
Minister, through you, the number of monuments,
temples, sites separately out of this and where are
these located in Uttar Pradesh?

[English]

MR. SPEAKER : You can send a written reply to
him

[Translation]

It 1s difficult to remember all these things. She would
send you in writing.

KUMARI! SELJA : The total number i1s 783, we will
send you in writing in this regard

SHRI PRABHU DAYAL KATHERIA All right, she
may give it 1n writing Sni, what amount has been
ptovided for the maintenance of monuments of Agra
and Firozabad out of the funds provided for the
maintenance of national monuments of Uttar Pradesh
for the year 1994-95 and 1995-96?

KUIMARI SELJA . It is very impontant question and
theie are no two opinions about that but this information
will also be furnished later.

SHRI PRABHU DAYAL KATHERIA : Then what
pteparedness do you do before coming here?

MR SPEAKER . No. you are deviating from a
general to a specific question | will not allow to ask
such a question

SHRI PRABHU DAYAL KATHERIA Mr Speaker,
Sir, this 1s not the way.

MR SPEAKER . She will send it to you in writing.

SHRI PRABHU DAYAL KATHERIA ‘- The part (b) of
my question s, as to what is the value of the precious
archaeological finds obtained during the excavation
caitied out In, the tribal areas of each state conducted
by the Archaeological Survey of India and which are
the safe places where these have been kept?

MR SPEAKER It is a very good question? What
are you doing to protect such archaeologic finds?

KUMARI| SELJA : Either site museums are
constructed for such valuable finds or these are taken
to other Central Museum where these are exhibited

and protected.

SHRI RAM VILAS PASWAN : Mr. Speaker, Sir, Baba
Saheb Ambedkar was the framer of the Constitution.
The Government has also made an announcement to
convert 26, Alipur Road house into a national monument
where he stayed, but the house is yet to be acquired.
When will it be done? My next question is, that there

VAISAKHA 12, 1917 (Saka)

Oral Answers 10

has been a long-standing demand to declare threse
places, i.e., Mahu in Madhya Pradesh where Baba
Saheb was born; a place in Nagpur where he had
received ‘deekaha’ and Chaitanyapur in Bombay whers
he had been cremated, as national monuments. Have
the Government conaldered it? If not, will the
Government consider it and declare these places as
national monuments?

[English]

KUMARI SELJA : Sir, we can certainly explore the
possibility.

[Translation)

SHRIMATI GIRIJA DEVI : Mr. Speaker, Sir, several
historic sites have been identified in Patna circle.

MR. SPEAKER : This Is a general question and if
you ask about Patna, no reply will be given

SHRIMATI GIRIJA DEVI : | have asked a related
question. | am asking about the Buddhist circle
monuments included in it, as | have asked the Hon
Minister on earlier occasion also that there is a place
called Khori in Hazaribagh where the remains of statues
belonging to four religions have been discovered but in
the absence of Ex-site museum, the statues continue to
be stolen. It is often mentioned In the newspapers aiso.
Just now there was a mention about Baba Saheb that
he had become a Buddhist. The Buddhist circuit includes
the ‘Eoria Laat’ also. All there things are gradually
perishing. Will the Government give attention for their
resursection?

MR. SPEAKER : Will they give attention towards.
protecting the archaeological finds? It does not relate
to Patna only.

KUMARI SELJA : | am noting it down.

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) : The
Government is spending Rs. 80 lakh on the development
of Buddhist circuit. The Buddhist circuit in Nalanda,
Sarnath, Vaishali in Bihar and Eastern Uttar Pradesh
will be upgraded with the Japanese ald.

[English]

SHRI BIJOY KRISHNA HANDIQUE : Mr. Speaker,
Sir, it apperars from the statement of the Hon. Minister
that there is paucity of funds for maintaining and repairing
the national monuments. The Archaeological Survey of
India has taken over many historical sites all over the
country, particularly Iin Assam, without being provided
funds. Many of the monuments and these sites have
deteriorated and are in a deplorabie atate and are often
subjected to encroachments.

Sir, may | know from the Minister - in order to find
a way out of this resource crunch - whether Government
would consider involving of the private seetor in
maintaining and repairing these monumente and
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‘historical sites end for attracting tourists by providing
them adequate facliities end avan salectively, creating
suitable divaraion emusement outsida tha protected
area- all In a Package so that with the funds thus
genarated, these monumants and historical sites could
be mainteined at tha desired ievel?

KUMARI SELJA ' As the Hon. Member has very
correctly pointed out, AS| too is facing some financial
crunch. Though the protected monuments are quite large
In number, 3563 to be precise, resources are rather
limited and sometimes it becomes difficult to give as
much money as we would like for the protection of our
cultural heritage For this very reason we are now
attempting to invoive the private sector into this kind of
an activity and for which we are going to float a National
Cultural Fund in which we will invite fund from the
private aactor and individuais aiso. Modalities for this
are being worked out We would ilke to work out this
fund to the satisfaction of all We would utilize this fund
to protect the cultural heritage. We would Invite private
funding alao. | am sure when that is in place we will
have a much better environment for these monuments
In thia way, the country and the people will feel more
Iinvolved In the protection of these monuments

[Translation]

SHRI RABI RAY * Mr. Speaker, Sir, the monuments
declared by the Archaeological Survey of India are
country's heritage and the chemical used In the statues
Installed In the temples of our country is reducing the
ascetic value of these statues | would ke to ask the
Hon. Minister whether such complaints have been
received? Sir, my second question Is that we get
assistance from UNESCO for the maintenance of our
national monuments so that they could be preserved
Will the Hon. Minister tell us whether any assistence
has been recelved from UNESCO and when was it
recelved and please furnish all the concerned details

KUMARI SELJA : M™~Speaker, Sir, we protect the
statues mentioned by the I-Iom Member. wherever the
need arises and we make it sure that the chemicals
used are good and tested which would not mar the
statues. If the Hon. Member has received any specific
complaint then he may bring it to our attention and we
then we will look into it and

[English]
We will take corrective measures

[Tranaiation]

So far aa the UNESCO aid is concerned we have
received Japanese aid The Japanese World Heritage
Monuments has extended assistance The monuments
of Sanchi and Satadhara are not included under world
heritage monuments yet the Japanese Trust Fund is
providing ald and UNESCO has provided 5 lakh dollars
for three year atarting from 1893-94.

MAY 2, 1995
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SHRI JASWANT SINGH Mr Speaker, Sir, the
question has two sides First, the archaeological finds
and monuments of national Importance So far as the
archaeological finds are concerned, a criteria has been
fixed for that as to if the monuments are these many
years old then they will be considered national
monuments They do not have funds | feel in view of
the monuments mentioned In the list, the funds provided
ate inadequate | would like to know as to what is the
criteria to declare the monuments of national impontance
and when it 1s done on the basis of a criteria then on
what basis Is allocation ot funds done for each State
and how monuments of one state are compared with
that of another state? Foi example, Rajasthan has been
provided only Rs 53 lakh and it does not even intlude
the monuments ot national importance, as Chittorgaih
Fort It Chittorgarh Fort 1s not a monument of national
importance then the question arses as to what critenia
I1s followed in manking a list of monuments of national
importance?

[English]

KUMARI SELJA Sir a lot of factors go into declaring
a monument as a national protected monument The
Central Government aftet a monument or a site o
remains are brought to its notice through some chance
discovery o! systematic aitchaeological investigations
or if a recommendation from the State Government -
received undertakes an examination as to whether the
same I1s of iImmense historical archaeological or aitistic
importance or not following which a monument s
declared as that of national importance

But Siu a lot of othel factors also go iInto 1t
Sometimes we might have other monuments of the same
historical age belonging to the same period Then Su
as | sad in the beginning our resources ate himited
we have to make a choice whether ‘A or B o1 C
requires protection In those cases we have to decide
whether we will take up A as national protected
monument, ot ‘B or ‘C But, sometimes some of them are
taken up by the State Governments also and then they
are taken up as State protected monuments Needless to
say, though we have about 3563 nationally protected
monuments, out country with its vast national cultural
heritage, surely has many more monuments which could
be taken up but it 1s not possible to take up all such
monuments as national protected monuments

[Translation]

SHRI JASWANT SINGH Mr Speaker, Sir, it | say
that | am not satisfied with the reply given by the Hon
Minister then such a Statement would be improper made
In regard to such an efficient Minister How can | say
that the reply given does not answer the question

[English]

KUMARI SELJA Sir, | would like to satisfy the Hon
Member
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MR. SPEAKER : | think, she did give some criteria
which are used.

KUMARI SELJA . All right. Sii, in order to give
respect and honour to the

MR. SPEAKER - | think they are in a mood to give
more money, you ask for it Parliament i1s in a mood to
give more money

KUMARI SELJA Thank you

[Translation]

SHRI DAU DAYAl JOSHI Please tell us about
Chittore whether it will be made a nationally protected
monument or not?

MR SPEAKER . She has said that 1t will be
considered when it is given in writing.

[Enghsh]

KUMARI SELJA Su. | would like to amend my
previous answatl. Chittorgarh 1s a national protected
monument

[Translation]

SHRI UPENDRA NATH VERMA Whether Aria’'s
oldest Catholic chuich 1s in Keiala and not a single
paisa is being spent on it by the Aichaeological Survey
of India?

[Enghsh]

KUMARI! SELJA Sir | am in a little bit of difticulty
today because questions ate being asked about
particular monuments and | do not have immediate
information about each ot these monuments In fact at
the moment | cannot even say whethet this is a nztional
protected monument or not Si. If the Hon Member
knows whether! it is a national piotected monument..

MR SPEAKER ' You please find out and inform
KUMARI SELJA .| can find out and inform, Su.

SHRI LOKANATH CHOUDHURY Many of those
monuments which are alieady declared as national
monuments are fast decaying. Has any assessment
been made by the Government as to how many of them
ate fast decaying. and what are the necessary steps
that are required to be taken to preserve them? It so,
which ate the monuments, in Government's view, that
are In need of immediate preservation in the absence
of which they might disappear.

My next question is how many proposals has the
Government received..

MR. SPEAKER
unnecessarily diluted.

SHRI LOKANATH CHOUDHURY : from different
quarters to declare a particular monument or site as a
national monument and how does the Government
examine such proposals? What is the methodology
through which the Government comes to the conciusion
that a particular monument should be a national
monument, or a particular proposal should be rejected?

: A good question is being

VAISAKHA 12, 1917 (Saka)

Oral* Answers 14

SHRI MADHAVRAO SGINDIA : Sir, | think, all of us,
as Indians are very proud of our cultural heritage and
all beautiful monuments that this country is replete with.
are extremely worried about the state of affairs in these
monuments purely because there are hundreds and
thousands of such monuments. We may have declared
only 3500 as nationally important archaeological
monuments But the fact remains that there are
thousands and lakhs of such monuments.

Secondly, since a large number of monuments have
come to our notice we have to prioritize those
monuments

Therefore, Sir, | would be extremely happy if | could
beseech the House, if | could request the House to add
weight to our request to increase the grant for the
protection ot these monuments. Fourteen-and-a-half
crores of rupees is hardly, to use a very common term,
is peanuts There is very little one can do. | think you
well understand that however good our intentions may
be, where does that Rs. 14.50 crore go when it is
meant for over 3500 monuments? So, | really think that
there should ke collective voice.. (Interruptions)

MR SPEAKER Mr Minister, the question was, do
you have a plan, do you know what is the amount of

money you need, and what is to be done to protect
those monuments?

SHRI MADHAVRAO SCINDIA : We could certainly

have a plan for each of the 3500 monuments. We know
how much money we need

MR SPEAKER | think we should.

SHRI MADHAVRAO SCINDIA - We should certainly
have a plan | would like the wisdom of the House to
be applied to it | would like to have the collective voice.

SHRI LOKANATH CHOUDHURY : We will accept
this (Interruptions)

MR. SPEAKER | think they have indicated that
they want to support you

SHRI MADHAVRAO SCINDIA : Certainly, we will be
now working overime and come up before the House.
There are 89 proposals ..(Interruptions)

SHR! LOKANATH CHOUDHURY : We are ready to
support them. But they must come up their proposals.

[Translation]

MR. SPEAKER : They have accepted everything
you had said

[English]

SHRI MADHAVRAO SCINDIA : There are 89 such
proposals which we have received from various quarters
are unde! our consideration.

SHRI AMAL DATTA ' | am prompted to ask a
question in view of what the Minister has just said. He
said that it is only money which is preventing them from
maintaing the monuments.
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SHRI MADHAVRAO SCINDIA | have not said only
money

SHRI AMAL DATTA The greatast monument of this
country 18 Ta) Mahal Thay are not able protect it from
environmental pollution which Is causing damage to
the marbles This has been happening not now but for
the last fourteen years There have been systematic
outcries and seminars It had been diacussed In various
forums. The main thing that has to be done is this The
HBJ pipeline passes through this refinery The poliution
from Mathura Refinery should be reduced by using
some kind of fuel viz, compressed natural gas or
something like that. But they did not do it It is not only
this Ministry but the whole Government did not have
any move to do It

Secondly in Agra, there 1s a Trapezium There are
a large number of industries which are polluting They
have to be moved out or they have to be put on a
different work That has not been done for the last 14
years What is the reason?

SHRI MADHAVRAO SCINDIA All | can say Is that
a dialogue war is on between us and the Ministry
concerned It 1s the cooperation of various Ministries
which s required for solving this problem We are also
doing it (Interruptions)

SHRI LOKANATH CHOUDHURY It is only lack of
will

Navodaya Vidyalaya Scheme

+
‘383 SHRI RAJENDRA AGNIHOTRI

SHRI ANKUSHRAO RAOSAHEB TOPE

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) whether some of the States have not accepted
the Navodaya Vidyalaya Scheme

(b) t so the explanations given by them

(c) the steps taken by ‘the Government to bring
these States under this scheme and

(d) the present progress In this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCES DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) (a) Yes Sir The Government of West
Bengal and Tamil Nadu have not accepted the Navodaya
Vidyalaya Scheme so far

(b) The Government of West Bengal feels In
Navodaya Vidyalayas too much money is spent on very
few students. It favours use of these resources for
general schools The Government of Tamil Nadu has
expressed reservation about the medium of instruction
and teaching of language in Navodaya Vidyalayas

(c) and (d) The rationale of the scheme has been
explained to these two States from time to time and
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they have been requested to participate in the Scheme
The two States have not yet accepted the Scheme

[Translation]

SHRI RAJENDRA AGNIHOTRI (Jansi) Hon Mt
Minister the Governments of West Bengal and Tamil
Nadu have expressed their discordance over the issue
of setting up Navodaya Vidyalayas and it is the reason
for which the Government of India could not set up
Navodaya Vidyalayas in those States | would like to
know from you as to what are the reasons for then
discordance and what efforts have been made by you
to get concurrence of both the Governments for setting
up Navodaya Vidyalayas there and what is the outcome
thereof?

KUMARI SELJA Mr Speaker Si though | have
replied to this question earhier also and | would like to
tell that etforts have been made time again and we had
a continuous dialogue with these Government right trom
the beginning Not only this but the Prime Minister also
had discussed the issue with both the Governments at
the time when he was the Minister of Human Resoutc <
Development

[English]

As Pnme Minister also he has spoken to the Chist
Minister of Tamil Nadu But the two Goveinments ac |
have said in the main answer have not accepted thi.
scheme at all though the dialogue 1s going on And the
last time we wrote to them was in March this year to
both the Governments at the official level

[Translation]

SHRI RAJENDRA AGNIHOTRI Hon Mi Speaker
Sir | would like to ask a question trom the Ministe:
Mine and your Parliamentary Constituency is adjacent
to each other Navodaya Vidyalayas ate in Barua Sagar
and Lalitpur districts At times State Governments have
commented on ideals fixed tor setting up Navodaya
Vidyalayas and present conditions prevailing in them
In view of the nregulanties in Navodaya Vidyalayas of
Jhansi and Laltpur and an atmosphete of chaos i1s
prevailing in them which i1s ruining the educational
system the instructions and orders issued by you are
not being followed Members of Parliament have no
representation in any committee constituted for it and
thus situation 1s going bad to worse, | would like to
know from you as to whether you will order an inquiry
into the matter and try to implement the ideal schemes
under which these schools have been set up?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) - Mr
Speaker, Sir, | would ke to tell the Hon Member that
there aie approximately 350 Navodaya Vidyalayas in
the country and many of them are functioning very well

(Interruptions)
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SHRI UPENDRA NATH VERMA : Mr. Minister posts
of teachers and lying vacant in 75 per cent Navodeya
Vidyalayas...(/nterruptions)

[English]

SHRI MADHAVRAO SCINDIA : Sir, | would like to
complete my answer.

MR. SPEAKER : Yes. please, You need not reply to
the interruptions.

[Transiation]

SHRI MADHAVRAO SCINDIA : | was going to say
that conditions prevailing in several Navodaya
Vidyalayas is dissatisfactory and there is scope for
imptovement in it. The facility of Navodaya Vidyalaya
has been extended up to an extent. These have been
set up in 350 districts and likely to set up at 25-30 more
places So time has come to pay attention towards
these and the quality ot education imparted by them
and educational system should be improved we are
also not fully satisfied with them

SHRI RAJENDRA AGNIHOTRI : Please also tell
about the irregularities prevailing in Navodaya
Vidyalayas set up at Jhansi and Laiitpur.

SHRI MADHAVRAO SCINDIA : In respect of
inegularities in Navodaya Vidyalayas of Jhansi and
Lahtpur | would like to say that you should send it to me
in writing. | will definitely send a group inquire into it.

[Enghsh]

MR SPEAKER : What you get from him is purely
distilled

SHRI GOVINDA CHANDRA MUNDA ‘' Mr Speaker,
Sir, now | heard from the Minister that there are 351
Navodaya Vidyalayas. May | know from the Minister
whether the students admitted in these schools are
Adivasis, Tribals, SCs or anybody and whether they are
paying tees and getting free food?

MR SPEAKER ° It is understood.

SHRI GOVINDA CHANDRA MUNDA ‘ May | know
what are the facilites given to these students in the

Navodaya Vidyalayas?

KUMARI SELJA Fustiy, may | inform the Hon.
Member thiough you that the Hon Minister did not say
that there were 351 Navodaya Viiyalayas? He said that
there are more than 351 Navodaya Vidyaiays

Secondly. these schools are purely residential and
theie is free boarding, lodging, uniform, etc. There 1s
not fee structure at all.

SHRIMATI MALINI BHATTACHARYA : Sir, the
Navodaya Vidyalayas are meant to be the centres of
excellence. But it is quite true so far as the development
of infrastructural facilities are concerneo “r so far as the
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performence of the Navodaya Vidyalayas are concerned,
the resuits are not so ancouraging thet the Statea which
have not yet accepted i can be parsuaded to dccept .

But my queation is that one of the ressons why
these two States heve rejacted this scheme is because
of medium of instruction. So far as the medium of
instruction is concerned, the medium .in Nevodaye
Vidyalayas is Hindi and Engliah, but thera ia no place
for regional language. Because there is no placa for
tegional language there and aince tha medium is only
Hindl ‘and English...

MR. SPEAKER : You are not asking the question,
you are explaining it.

SHRIMAT! MALINI BHATTACHARYA : No, 8ir, my
question is coming.

MR. SPEAKER : Let it come quickly.

SHRIMAT! MALINI BHATTACHARYA : Since, | saw
you nodding your head in negation, | thought | would
better explain my question.

MR. SPEAKER : It should have been a sufficient
hint for you to come to the question.

SHRIMATI MALINi BHATTACHARYA : | will aak my
question, Sir. My question is will the Government
reconsider the question of medium of instruction In
Navodaya Vidyalayas and give a placé to regional
language as an aiternative medium of instruction in
Navodaya Vidyalayas so that the States which have not
so far accepted this scheme may, in fact, be persuaded
to do so?

KUMARI SELJA : May |, first of all, inform tha Hon.
Member that the results of these schoois are quite
good. As per March 1994 results of Class X, 83 per
cent of the children have passed; in Class Xii, 78 per
cent of the children have passed and about 44 per cent
have secured first division.

SHRIMATI MALINI BHATTACHARYA : That is no
better than any other ordinary achool.

KUMARI SELJA : Secondly, as far as the madium
ot Instruction is concerned, these schools were
supposed to be pace-setting schools and also keeping
in view the national values, national integration and
uniformity in the whole country, we foliow the three
language formula In these schools.

As far as the medium of instruction is concerned, till
the Eighth Standard, the medium of instruction Is
regional. Then from Ninth to Twelfth, it is both English
and Hindi and it is keeping in view the nationel character
of this country. We feel there is nothing wrong in this
and we feel that it is a very good way of imparting
Instruction to the children. All the States, | must say,
have accepted this formula. This problam came up only
with Tamil Nadu; West Bengel did not comment on this.
They feit that they could be apending their resources on
other general schools rather than on theae schools.
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DR. R. MALLU : Sir, thera is an entrance
examination for taking children into Navodaya
Vidyalayas. After selacting students through the entrance
examination, some of the students are not taken into
Navodaya Vidyalayaa saying they had not produced
three years' continuous rural certificate from a particular
achool.

There are children who have not gone to the
Government schools in the third class. If such children
are there. what are the discretionary powers given to
the Deputy Director or to the Principal or to any other
officer? There are students who are denied entry into
Navodaya Vidyalayas even after qualifying the
examination.

| want to know from the Hon Minister whether they
are thinking of giving some concession by way of some
exemption to such students on looking into the case
thoroughly.

Secondly, there are,a number of Kendriya Vidyalaya

schools, which have been sanctioned. But the minimum .

transportation facilities are not given to Navodaya
achools in Andhra Pradesh. | just want to know from the
Hon. Minister whether they are going to provide
minimum transportation facilities to the Principal and
other staff members In Navodaya schools.

KUMARI SELJA : As regards the first part of the
Hon. Member's question, Sir, at least three years’
certificate from the rural area is necessary for Classes
W, IV and V. It is compulsory for 75 per cent of the
students who come from the rural background, from the
rural area...(Interruptions)

SHRIMATi MALINI BHATTACHARYA : We cannot
hear you. Kindly use your mike. ...(Interruptions)

MR. SPEAKER : They are asking you to raise your
voice. : ’

KUMARI SELJA : Sir, about 25 per cent of the
children are from the open quota and they need not
have thia kind of three years' certificate from the rural
area. Seventy-five per cent has to be from the rural
areaa...(Interruptions)

MR. SPEAKER : What about transportation facilities?

KUMARI SELJA : Sir, about transportation facilities,
these are mainly residential schools. We try to see that
we give quarters to staff members.

[Transl/ation]

SHRIMATI SAROJ DUBEY - Mr. Speaker, Sit, the
concept of setting up Nsvodaya Vidyalayas was
envisaged with a view of overall development of rural
children and for providing better educational facilities
to them, s0 that they could play a vital role in national
Integrity. But moat of the Navodaya Vidyalayas in rural
areas are situated at seciuded places and it seems as
these were puniahment cella. Building of Navodaya
Vidyalayas do not have boundry walls and there is no
one to look after the children who have come here from
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outside for studies. As a result of it students are dropping
out of these schools and their number is decreasing. |
would like to know from the Hon. Minister as to what
is the criteria for identifying places for Navodaya
Vidyalayas so that these could be maintained and
educational system could be supervised properly.

KUMARI SELJA : In the context of boundry walls, |
would like to say that we have sanctioned 250 boundry
walls.

SHRIMATI SAROJ DUBEY
sanctioned for Allahabad.

KUMARI SELJA - We will do that at the earliest

SHRIMATI SAROJ DUBEY : Navodaya Vidyalaya at
Allahabad has been closed for four months

KUMARI SELJA The situation regarding Allahabad
would be toid after getting the information | agree with
the Hon. Member on this 1ssue and we will try our best
to cover all the place at the earliest

: It has not been

[English]

Keeping in view the secutity of the students and ot
the school. we will try to organise this as soon as
possible..(Interruptions)

[Translation]

MR SPEAKER . Only two questions have been
raised during the last 40 minutes

[English]

Foodgraine

+
‘384 DR. K.V.R CHOWDARY
SHRI S.M. LALJAN BASHA
Wili the Minister of FOOD be pleased to state

(a) the procurement ot foodgranis by the Food
‘Corporation of India during 1993-94 and 1994-95, tem-
wise season-wise,

(b) whether this procurement will meet the demand
of Public Distribution System;

(c) the amount spent on these procurements during
the above period;

(d) the stock of foodgrains both buffer and’
operational at the end of March, 1995, foodgrain-wise,

(e) whether the foodgranis reserve position is likely
to be improved during 1995-96;

(f) the steps taken by the FCI to meet the shortage
of storage capacity and the disposal of existing stock.
and

(9) the details of the quality control laboratories
maintained by FCI through out the country?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)

to (g). A Statement is laid on the Table of the House.
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STATEMENT

(a) Quantities of foodgrains procured by the Food
Corporation of India for Centrai Pool during 1993-94
and 1994-95 markating seasons are as under :

(In million tonnes)

Procurement (Marketing) 1993-94 1994-95
Year/Season
Kharif (1st Oct.-30th Sept.)
(Rice) 13.6 117
Rabi (1st April-31st March)
(Wheat) 12.8 118
. (As on
17 4.1995)
Coarsegraine :
Kharit (1st Oct.-30th Sept ) 0.25 Less than
500 tonnes.
Rabi (1st April-31st March) 0.01

(b) Yes, Sir

(c) A sum of Rs.13,288 crores was spent in 1993-94
on the procurement by the Food Corporation of India
The revised estimates for 1994-95 is Rs 14,023 crores.

(d) The stock of foodgranis in Central Pool stands
at about 26 8 million Metric Tonnes as on 31.03.1995.

(e) Yes, most likely Sir.

(f) Out of 27.3 million tonnes storage capacity with
the Food Corporation of India, 15.6 million tonnes
capacity exists in. Northern wheat growing States and
out of which 2 million tonnes space was vacant as on
01.02.1995. Further, about 1.5 million tonnes of Cover
and Plinth (CAP) storage space would-become available
by custom milling of paddy stocks before monsoon/
during Rabi Season for storing the wheat purchased.
Another 3 to 4 million tonnes of vacant storage space
would be available by despatching foodgrains to other
consuming States during procurement period Aprii,
1995 to June, 1995.

The field officers of Food Corporation of india have
been authorised to hire additional storatge capacity of
about 5 million tonnes in Northern States to meet
emergent situations. in addition, the Food Corporation
of India has arranged cover and plinth storage capacity
of about one million tonnes.

As regards disposal of stock, efforts are made to
create more storage space by open sale of paddy, wheat
and rice.

(g) A network of 182 Quality Control Laboratories -

are maintained by Food Corporation of India throughout
the country including the oen Centrai Laboratory at the
Food Corporation of india Headquarters at New Dethi.
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DR. K.V.R. CHOWDARY : Mr. Speaker, Sir,
foodgrains production is increasing more than the
demand. Will the Hon. Minister aliocate more funds for
procurement or purchase from the farming community
as they fear that there will be a glut? Sometimes nobody
comes forward to purchase it as they always tell that
the targets have already been reached. by the FCi. |
would like to know from the Hon. Minister, through you,
sir, it th: largets are Increased or not.

SHRI AJIT SINGH : The idea behind procurement
is that we provide a minimum support price and we are
bound to buy whatever foodgrain is offerred at that
price. So, there is no question of increasing the target
or anything. We will buy at the minimum support price
whatever foodgrain is offerred. ...(Interruptions)

DR. K.V.R. CHOWDARY : My second Supplementary
is: What steps the FC| has taken to avoid shortage of
storage space which is more in the Southern States as
already given out by the Minister and to encourage
construction of storage space on priority to private
bodies or whether the Government through the PCi will
construct more godowns etc? Will the Hon. Minister
reply to this?

SHRI AJIT SINGH : This year, our buffer stock is
almost, in fact, more than twice of what we need, and
we also expect about 13 million tonnes procurement for
the rabi season. We are taking all steps to increase the
storage for FCI, Central Warehousing Corporation, State
warehousing Corporation and wherever else it is
available.

DR. K.V.R. CHOWDARY : What about the position
in Southern States?

SHRI AJIT SINGH : The procurement and the
shortage thereby is mostly in the Northern States. in
Andhra Pradesh also, we are planning to increase the
storage space by more than six lakh tonnes this year.

SHRI SOBHANADREESWARA RAO VADDE : Mr.
Speaker, Sir, the Food Corporation of India is procuring
huge quantities of rice and paddy in Punjab and
Haryana in the Northern region. While Andhra Pradesh
is one of the largest paddy producing States where
considerable quantities are given to FCI|, the FCI is not
purchasing paddy directly from the farmers. Even with
great efforts and lot of representations, they started at
the eleventh hour and they do not supply necessary
gunnies. Many a time the Quality Control Centrea which
are mentioned in your reply, help the middiemen. the
traders. When the paddy was taken by the farmer, they
had imposed two or three cuts. But when the same
paddy comes through a middieman or a broker, they do
not aliow any cut. Like that it has been happening for
a long time. Will the Hon. Minister get this matter
examined. and take necessary steps so that paddy is
procured from the farmers in Andhra Pradesh directly
without any middiemen?
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SHRI AJIT SINGH : Sir, the paddy is procured in
differant States through mandis and directly, the State
agenciee also procure it and we continuously monitor
R. ¥ the Hon. Member has any problem at one particular
centre or State, we are availabie and we will do
whatever we can.

[Tranalation]

SHRI DAU DAYAL JOSHI : Hon Mr Speaker,
fortunately there had been a bumper crop of wheat this
year. In spite of several efforts the Government is not
purchasing wheat in Rajashtan. FCI officials have not
turned up for purchasing wheat even after | have drawn
the attention of District Magistrate Five days ago | have
telephoned from here and only three ‘tolies’ of wheat
were purchased after it, the rest of wheat is being sold
at the rate of Rs 320 to 325 and farmer is being exploited.
FCl and Govemmental agencies are meek spectator to
. Hon. Mr Jakhar the rate of wheat has come down to
300 which was 320 five days earlier. Balramji you are
a well wisher of farmers and Hon. Ajit Singh is following
his father's footstep and has been advocating the cause
of farmers. What steps are you going to take for those
farmers of Rajasthan. Whether the Minister of Food and
Jakharji will make arrangements for proper procurement
of foodgrain to provide relief to the exploited farmers
Please iseue clear instructions and satisty my query.

SHRI RAJVEER SINGH : Mr. Speaker, Sir, this
problem is not confined to Rajasthan alone but relates
to the whole country...(Interruptions)

SHRI AJIT SINGH : Mr. Speaker, Sir, one complaint
centre is functioning here for 24 hours

SHRI DAU DAYAL JOSHI : | am saying that you can
ask about it. What Is this complaint cerntre. Whether the
wheat will be sold for Rs. 300.

SHRI AJIT SINGH : Before coming to this House |
have asked whethsr any such complaint has been
received...(/nterruptions)

SHRI DAU DAYAL JOSHI I, myself have lodged
the complaint.

SHRI AJIT SINGH - Please, listen to me

[English]

MR. SPEAKER : Mr. Joshi, this is very wrong on
your part. | mean both the Joshis

[Translation]

SHRI AJIT SINGH : | am glad to know that Hon.
Member is concerned over the cause of farmers. You
would have informed me if the complaint was not
received by the complaint centre. | would have inquired
the matter. | am always ready to conduct an inquiry into
it. | am ready to take any step and go there to check it.
| am ready to take Hon. Member with me for checking
R

SHRI DAU DAYAL JOSHI : | am ready to go today
Rselt... (Interruptions)
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[English]

MR. SPEAKER : | do not expect the Minister to
reply to this.

[Translation]

MR. SPEAKER : Do you not understand what has
been said by him. He 1s ready to take you with him

(Interruptions)

MR. SPEAKER . Even then you are continuing you!
speech

{English]
Please sit down You do not understand anything

[Translation]
SHRI DAU DAYAL JOSHI | am ready to go today

[English]

MR SPEAKER No please | do not expect the
Minister to reply to these interruptions Otherwise it wili
be unending The Minister may call him and talk to him

SHRIMAT! SUSEELA GOPALAN Considering the
frequent disruption of trattic in the border of Tripura and
Assam, will the Government consider creating enough
storage capacity in Tripura to prevent distuption ot the
distribution of rations? It i1s frequently happening and
the storage capacity in Tripura iIs not at all enough So
will the Government step It up?

SHRI AJIT SINGH Recently, we have discussed
this problem of the North-East in general because of
the disruption of traffic and we are taking appropriate
steps to make sure that enough foodgrains are available
there.

[Translation]

SHRI RAM NAGINA MISHRA Mr Speaker, Sir, it Is
a fact that farmer produces foodgrain by toiiong hard
Government have fixed the minimum procurement price
for his produce which means, that it will be purchased
by the Govsrnment if market prices go lower than this
minimum price level. | am saying this about Deoria and
Padrauna districts of eastern Uttar Pradesh. Hon
Minister was saying Rs. 320 whereas In my area grocers
are buying wheat for Rs. 250 to 300 only. There is'no
Governmental agency which can buy wheat on the fixed
Governmental rates. | would like to tell the Minister that
people are not so enlightened that they- may register
their complaint. Do you not have any information about
the number of Governmental shops in every districts for
purchasing foodgrains and the quantity of foodgrain
purchased by them. Eastern districts ars in deplorabie
condition. Your Department should inquire about the
number of shops opened for procurement of foodgrains
in Gorakhpur, Padrauna and Deoria. If no auch shop
has been opened, these-shouid be opened immediately
Farmers are being cheated there.
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SHRI AJIT SINGH : Mr. Speaker, Sir, setting up of
shops is a different issue of the moment we are talking
about procurement. Several Governmental and State
Governmental agencies are there to procure foodgrain.
State Government aiso procure foodgrain through FCI.

As | have already told you that it is our collective
duty to create awareness among farmers. If you will
point out Its shortcomings. | will try to remove them.

SHRI RAM NIHOR RAIl : Mr. Speaker, Sir, the
messiah of farmers. Chaudhari Charan Singh was of
the opinion that farmers should get rid from the clutches
of middlemen The Hon Minister is the son of such a
great father. The hon. Minister has just stated that many
godowns are being established. | would like to know
whether small godowns will be set up in blocks so that
tarmers are saved from the clutches of middiemen, so
that the dream of Chaudhari Charan Singh may be
fulfilled.

SHRI AJIT SINGH : There are the Central and State
Warehousing Corporations besides the F.C.l. They are
setting up godowns at various places. We also propose
to introduce a Bill in this regard. In which there should
be a provision where the farmers can store their
toodgrains. It is also being considered that it should be
brought under the Negotiable Instrument. The issue
raised by the Hon. Member is being considered by the
Government

SHRI RAJVEER SINGH . Mr. Speaketr, Sir, the Hon.
Minister has stated that complaint centres are being set
up Iif the complaint regarding puichase will be lodged
at Delhi, What will be its outcome? | would like to ask
another thing. The other agencies of States ate buying
wheat or other foodgrains. Moreover, they purchase
wheat or other foodgrains from FCI godowns also. The
trucks o1 foodgrains in the FCI godowns are intercepted
and allowed to unload theit goods only after greasing
their palm. The same process starts In fair price shops
while getting wheat or sugar. Neither wheat nor sugar
is made available without greasing paims. | would like
to know from the hon. Minister whether he proposes to
conduct comprehensive enquiry thereof. This issue has
been raised umpteen times in the august House. Mr.
Speakel, Sir, you may recall that it was raised in this
august House that FC| godowns are attacked by rodents.
These 1odents have two legs and two hands. | would
like to know from the hon. Minister as to how many cats
will be engaged to do away with these rodents and
whethe! it will be investigated.

SHRI AJIT SINGH : Mr. Speaker, Sir, for this purpose
there I1s vigilance department. Sometimes we also
conduct raids. If hon. Member wants | can give him
details. If hon. Members will bring any case of
corruptions into my notice. and enquiry will be certainly
conducted there in.

SHRI RAJVEER SINGH : Mr. Speaker, Sir, such
cases are happening in every district. Hon. Minister,
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such cases are happening everywhere. Before holdlnﬁ
the post of hon. Minister, he himself used to say so what
| am saying now.

SHRI AJIT SINGH : Now | am trylng to eradicate
corruption. You please, help me is this regard.

SHRI VIJOY KUMAR YADAV : Mr. Speaker, Sir, quality
control was mentioned here. The foodgrains are kept in
stock distributed to through Public Distribution System
to fair price shops. So many complaints are received In
this regard. | would like to know from the hon. Minister
as to how many laboratories are in Bihar and whether
the foodgrains testing capacity is sufficient and if not
the action being taken in this regard.

SHRI AJIT SINGH : Mr. speaker, Sir, there are 182
laboratories. But | do not know the number of such
laboratories in Bihar. So far as storatge is concerned,
procurement is very low in Bihar. But we have sufficient
storage capacity to the extent of the procurement.

SHRI UMRAO SINGH : Mr. Speaker, Sir. the
procurement of superfine paddy had been reduced on
technical ground. It caused huge loss to the farmers of
Punjab. The Government of Pubjab and all hon.
Members from Punjab have brought this fact into the
notice of the hon. Minister that the reasons behind the
downfall in procurement was technical and it should be
made up. | would like to know from the hon. Minister
whether he proposes to make any arrangement to make
good loss caused to farmers.

SHRI AJIT SINGH : Mr. Speaker, Sir, this question
I1s related to procurement and storage. We are
acquainted with the problem raised by the hon. Member.
This issue is being discussed with the Government of
Pubjab and other Ministries also. We will try to provide
facilities for the farmers to the best of our capacity.

[English]
Price of Edible Olls

‘387 SHRI RAM NAIK :
SHRI SULTAN SALAHUDDIN OWAISI :

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state :

(a) whether the Government have been able to
check prices of edible oils by bringing them under Open
General Licence;

(by it so, whether this decision has helped in not
only checking the rise of prices but has also stabilised
prices without any imports;

(c) It so, whether the import will be costlier after
assessing the cost of refining and handliing;

(d) if so, whether the prices had touched an ail time
peak of 40,000 per tonne In February last; and
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(e) the steps taken or being taken to ensure
availability of edible oils at reasonable prices?

THE MINISTER OF CIVIL SUPPLIES CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) (a) to (e) A Statement 1s laid on the Table of
the House

STATEMENT

(a) and (b) The import of selected edible oils has
been placed under OGL wet 131995 During the
period 113 1995 to 84 1995 a declining trend has
generally been observed in the ptice levels ot vatious
edible oils The idea of OGL itself I1s to tree impoits to
stablise prices

(c) The landed cost of imported edible olls 15 arived
at taking into account the international piice CIF value
and other charges Including service margin ovetheads
clearing handling storage etc which valy trom time to
time

(d) The wholesale price index of edible oils sub
group stood at 301 9 on 25 2 1995 as against 300 7 on
84 1995

(e) Apart from OGL the State Trading Corporatiom
(STC) 1s importing on Goveinment Account edible ol
(Palmolein) at concessional duty of 20 per cent foi
supply to the consumers through the Public Distribution
System (PDS) at lower than open market ptices
Besides imports are also being made by the NDDB at
concessional duty of 20 per cent A quantity of 107
lakh tonnes of palmolein was imported by the STC for
the PDS dunng 1994-95 Duiing the cutrent financial
year 1995-96, STC has been authonsed to import
1 6 lakh tonnes of palmolein for the PDS

[Translation]

SHRI RAM NAIK Mr Speaker Su = it not a fact
that today the prices of oil in market have gone up
higher than ts precious prices? If so what measuies
have been taken by the Government to bring down its
prices? °

SHRI BUTA SINGH Mr Speaker Su this 1s wfong
to say that today prices of oil ate higher than previous
ones |f the hon Member is talking about previous years
prices of oil it 1s different | can claim that the prices of
oll have come down during last five o1 six weeks and
now the prices are stable The steps taken by the
Government have already been mentioned In the
Statement Some of the measures taken in this regard
are import of oil, iImplementation of long term polcy
raising production of oll seeds and distribution edible
oll to every nook and corner of the country through the
Public Distribution System

SHRI RAM NAIK Mr Speaker, Sir it seems to me
that the information, which the Hon Ministelr possesses
is not correct because when we go to purchase oil from
market we find that the-prices are high | would like to
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know from the Hon Minister that if he has information
about retail prices of oil of any market whether t may
be Calcutta or Delhi or Madras, he can furnish that
information, on the basis of which you are saying that
oil 1s not costly If you will furmish this information | will
treat t a favour done to me

SHRI BUTA SINGH Mr Speaker Sir | can only say
this much that the ol supplied to consumers through
“dabhic Distribution System in the Countiy

(Interruptions)

SHRI ANNA JOSHI Please do mention the tetail
prices (interruptions)

SHRI BUTA SINGH They are slable The price ot
unpacked edible oll s Rs 24 per kilogram and the
consumers are supplied at Rs 29 per kilogram after
adding local taxes thereto So far as general prices aie
concerned | read out the information that | have

[English]

A dechining trend has genetdlly been observed in
the prices of edible oils duting the period from 11th
Maich 1995 to 8th ot Apnl 1995

Therefole 1t will be an over statement to say that
the prices of edibles oils have been tising constantly
Precisely we have allowed the import of edible oils
under the OGL to maintain the supply and the piice
level of edible oils in the country

SHRIA CHARLES Si the mainstay ot the economy
of Kerala 1s coconut and coconut oil 15 being used as
edible oil But there 1 a big lobby against the coconut
oll being used as edible ol saying that the contains
cholestelol content The recent results have shown 1t
has come In the Press - that the coconut oil does not
contain cholesterol and that it can be used as edible
oll So may | know from the hon Minister whether th):
aspect will be borne In mind and coconut will also be
distributed In all the States through the PDS so that the
price ot coconut oil can be kept at pat with the othet
edible olls which will help the economy ot Kerala?

SHRI BUTA SINGH Sir coconut oll as an edible
oill 1s mainly used in some of the southern States
percisely Kerala Other States have not shown any
inchination to use coconut oil as edible ol In Kerala
there 1s no testiiction and the Kerala Government is
tree to distribute the coconut ol as edible oill through
the PDS In case the othel States also want to do so
it could be considered

[Tianslation]

SHRI SATYA PAL SINGH YADAV M Speaker,
Sir, the Hon Minister has mentioned that the
implementation of long term policy and the import of
oll are measures taken to bring down the prices of
ol Mustard oil i1s used the most of all in India |
would like to know from the Hon Minister whether
the oil proposed to be imported has been imported
or it 1s likely to be imported Moreover, | would like
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to know whether its present price Is llkely to come
down or it will remain stable in near future.

[English]

SHRI BUTA SINGH S, it i1s an on-going process.
Edible oill is imported as and when the need is felt to
bridge the gap between supply and demand. Therefore,
it the hon. Member wants to know the precise quantity
imported by Government at any particular time, | am
prepared to give the figure.

So far as the question of mustard oil is concerned,
most of the States. specially the States in the_eastern
sector use musterd oil as such, as edible oil. Therefore,
there 15 no question of forcing other States to use
mustard oil People are free to use it and this is being
done by the States concerned We have no objection to
it

MR SPEAKER Question Hour is over

WRITTEN ANSWERS TO QUESTONS

Rice and Wheat

‘382 SHRI PETER G MARBANIANG
SHRI PROBIN DEKA

Wil the Minister of AGRICULTURE be pleased to
stat»

ta) whether the production of rice and wheat In
States of the North Eastern region has declined during
the last three years,

(b) it so, the details thereof;

(c) - not, whether the production of these two
commodities is enough to meet the requirements of
these States,

(d) it so, the quantity required to meet domestic
demand of these States during the above period, State-
wise, and

VAISAKHA 12, 1917 (Saka)
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(e) the detalis of schemes being implemented in
these States to make them self sufficient in the production
of rice and wheat?

THE MINISTER OF AGRICULTURE (SHR! BALRAM
JAKHAR) : (a) and (b). Production of rice in the Siates
of North Eastern region as a whole has net deciined
during the last three yesrs. Some decline in riee
production has baen racorded in the States of
Meghalaya and Tripura during this period which may be
attributed to unfavourabla weather conditions. However,
wheat is not a significant crop of this region. State-wise
production of rice and wheaat in North Esatern region is
given In the Statement-l enclosed

(c) The production of rice and wheet in the Statea
of North Eastern region is not enough to meet the
requirement of these Statea.

(d) The requirement of rice and wheat as reflected
by demand made by the North Eastern States whder
Public Distribution System (PDS) from the centrat pool
during the last three years i.e. 1992, 1983 end 1904 is
given in the Statement-li anclosad.

(e) For increasing production and productivity of
Cereal Crops (rice, wheat and coarse cereal) in North
Eastern Region, a Centrally Sponaored “intergreted
Cereals Development Programme In Rice Besed
Cropping Systems Areas (ICDP - Rice)” is being
continued Programme components under the scheme
include organisation of field demonstrationa and farmers’
trainings for effective transfer of technology. Under the
scheme, provision is aiso there to provide incentive to
the farmers on use of location specific high yielding
variety seeds and identified farm implements. Efforts
through the scheme also inciude making available
certified seeds of rice varieties specific to problem areas,
seeds of green manuring crops and soli ameliorants for
improving soil health etc.

STATEMENT-|

Production of Rice and Wheat in North Eastern States During 1990-91, 1891-92, 1982-83 and 1993-94

(in '000' tonnes)

State . Rice Wheat
1990-91 1991-92  1992-93 1993-94 1990-81 1991-92 1992-93 1993-94
1 2 3 4 5 6 7 8 9
Arunachal Pradesh 1425 143 1 116.9 144.0 6.7 6.8 6.4 85
Assam 3270 2 31972 3299.7 3361 1 1148 111.2 78.7 1008
Manipur 274.2 340 5 269 3 348.8 - - - .
Meghalaya 119.8 121 1 114.0 1140 5.9 5.6 8.2 62°
96.7 - - -

Mizoram 63.8 71.0 84.0
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1 2 3 4 5 6 7 8 9
Nagaland 162.2 154.0 176.0 180.0 1.3 16 03 10
Tripura 501.3 4745 438.1 438.1 69 4.7 91 91
Total 4524.0 4501 .4 4498.0 4682.7 135.6 129.9 100.7 1256
North Eaatern Statas
STATEMENT-II

Demand of Rice and Wheat Under PDS System in North-Eastern States

(In '000' tonnes)

State Rice Wheat

1992 1993 1994 1992 1993 1994
Arunachal Pradesh 96.0 109.6 103 2 120 140 249
Assam 768 0 7620 4708 504 0 504 0 328 0
Manipur 111.0 146.0 1200 360 377 324
Meghalays 1800 1850 2305 46 8 47 1 410
Mizoram 96 0 116 5 1306 175 182 26 0
Nagaland 161 0 139.2 920 944 639 732
Tripura 198.2 194 4 194 4 304 315 348
Total 1610.2 1652 7 ‘13415 741 1 716 4 560 3

Loss Due to Floods

‘385 DR. AMRITLAL KALIDAS PATEL .
SHRI DHARMANNA MONDAYYA SADUL .

Will the Minister of AGRICULTURE be plaased to
state -

(a) whethor dovastating floods played havoc during
1994 in some parts of the country;

(b) ¥ so, the namaa of diatricts in aach State which
have bean mostly affected,

(c) the extent of State-wiaa damage caused by the
floods;

(d) the detalls of special assistance, It any, provided
by the. Government to the affected States particularly to
Aasam during 1994; and

(e) the detaila of other steps taken by the
Govemnment in this regerd?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR) (a) to (e) According to the reports received
from the State Governments, parts of 258 districts in 18
States were aftfected by heavy rains and floods during
the South West Monsoon, 1994 42 districts in 3 States
and one Union Territory were affected by cyclone/tloods
in October/November, 1994 Extent of State-wise
damage Is given in the enclosed Statement-l and Il The
list of affected districts is given in the enclosed
Statement-lil and IV

2 Under the existing scheme of financing reliet
expenditure, the State Governments undertake reliet
and rehabilitation measures in the wake of natural
calamities utiising the corpus of the Calamity Reliet
Fund (CRF) The Central share of CRF released to the
flood affected States during 1994-95 is given in the
enclosed Statement-V.

STATEMENT-!
Damage due to Heavy Rains, Floods etc during South-West Monsoon, 1994
8.No. State Districts atfected Damage to crop Damage to Houses  Human Lives
(No ) area (in lakh ha.) (No.) Lost (No.)
1 2 3 4 5 6
1. Andhra Pradesh 7 0.13 1190 8
2.  Arunachal Pradeah 8 0.01 14 18
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1 2 3 4 5 ]
3 Assam 5 0.09 700 3
4 Bihar 21 3.31 28073 83
5 Delhi 1 7 4
6 Goa 1 L]
7 Gujarat 16 10 50 271324 345
8 Haryana . 10 018 2495 12
9 Himachal Pradesh 12 476 7837 179
10 Jammu and Kashmn 6 3788 58
11 Karnataka 16 157 41998 71
12 Kerala 14 198 86598 179
13 Madhya Pradesh 29 377 244700 288
14 Maharashtra 24 322 145647 303
15 Ornissa 25 4 65 10738 88
16 Punjab 13 0 62 958 41
17 Rajasthan 13 100 8809 36
18 Uttar Pradesh 37 598 65816 317
Total 258 4177 920492 2038
STATEMENT-II
Damage due to CyclonesFloods during October/November, 1994
S—No o State - Districts Aftected i Damage to Crop Damage to Houses Human lives
: (Number) Area (in lakh ha) (Number) lost (Number)
1 Andhra Pradesh 8 338 79172 144
2 Karnataka 10 0 004 2431 34°
3 Tamil Nadu 21 0 02 48128 69
4 Pondicherry 3 0 003 1000 -
Total 42 3 407 130731 247
STATEMENT-I (5) Changlang
. _ - (6) Tirap
List of the Districts Atfected by Floods During (7) East Siang
o Monsoon 1994 . (8) Lohit Dist.
1. ANDHRA PRADESH 3. ASSAM
(1) Khammam (1) Dhemaji
(2) Warangal (2) Lakhimpur
(3) East Godavan (3) Barpeta
(4) Waest Godavan (4) Eibsagar
(5) Adilabad (5) Jorhat
‘:) ;‘"““' 4. BIHAR
(7) ~ Mehboobnagar (1) West Singhbhum
2. ARUNACHAL PRADESH (2) Patna
(1) West Kameng (3) Bhojpur
(2) Tawang (4) Gopalganj
(3) Lohit (5) Katihar

(4) Upper Subansiri

(6)

Samaatipur
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(7) Khagaria
(8) Begusaral
(8) Vaishali
(10) Saran
(11)  Supaul
(12) Bhagalpur
(13) Sahab Ganj
(14) Mungar
(18) Buxer
(16) Purnaa
(17)  Lakhisarai
(18) Eaat Champaran
(19) Wast Champaran
(20) Muzaffarpur
(21) Madhapura

5. DELHI

Dalhi
6. GOA
Goa
7. GUJARAT
(1) Bharuch
(2) Surat
(3) Valsad
(4) Dangs
(5) Janagadh
(6) Amreli
(7) Jamnagar
(8) Rajkot
(9) Kutch

(10) Bhavnagar
(11)  Surandranagar
(12) Mahsana

(13) Sabarkantha
(14) Khada

(15) Panchmahal
(16) Vadodara

8. HIMACHAL PRADESH

(1) Kangra
(2) Shimia
(3) Mandl
(4) Bilaapur
(5) Kullu
(6) Solan
(7) Una

(8) Sirmour

19)  Himarpur
(10) Chamba
(1) Kinnaur
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Lahaul and Spiti

9. HARYANA

M
)
(3)
(4)
(5)
(6)
@)
(8)
(9)
(10)

Paniput

Sirsa

Hisar

Kaithal
Yamunanagar
Karnal
Kurukshatra
Rohtak
Gurgaon
Sonipat

10. JAMMU AND KASHMIR

(1)
(2)
(3)
(4)
(5)
(6)

Jammu
Kathua
Udhampur
Doda
Poonch
Rajoun

11 KARNATAKA

(M

Uttara Kannada

(2) Dharwad
(3) Mysore
(4) Kolar
(5) Dakshina Kannada
(6) Kodagu
(7) Shimoga
(8) Hassan
(9) Balgaum
(10) Chicmagalur
(11)  Chitradurga
(12) Ballary
(13) Bnyapur
(14) Gulbarga
(15) Mandya
(16) Raichur
12. KERALA
(1) Kasargod
(2) Idukki
(3) Cannanora
(4y Kazhikode
(5) Thrisaore
(6) Wyanad
(7)  Thiruvananthapuram
(8) Kottayam
(9) Kollam
(10) Palghat
(11)  Malapuram

36
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(12) Ernakulam
(13) Pathanamthitta
(14) Alappuzha
13. MADHYA PRADESH
(1) Rajnandgaon

(2) Durg

(3) Raigarh
(4) Balaghat
(5) Mandia
(6) Raipur
(7) Bilaspur
(8) Bastar

(9) Jabalpur
(10) Chhindwara
11) Seoni
(12) Narsinghpur
(13) Hoshangabad
(14) Rajgarh
(15) Sagar
(16) Chhattarpur
(17) Tikamgarh
(18) Mandsour
(19) Gwalior

(20) Rewa
(21) Vidisha
(22) Shadol
(23) Ratlam
(24) Indore
(25) Dhar

(26) Khargone
(27) Betul

(28) Jhabua

(29) Surguja
14. MAHARASHTRA
(1) Amrawati

"(2) Yavatmal
(3) Kolhapur

(4) Satara
(5) Sangli
(6) Puna
(7) Solapur

(8) Gadchiroli
(9) Bhandara
(10)  Chandarpur
(11) Wardha
(12) Nagpur
(13)  Naalk
(14) Ahmednagar

VAISAKHA 12. 1917 (Saka)
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(15) Thane
(168) Raigad .
(10)  Ratnagiri
{18)  Sindhudurg
.(19) Bombay (Metropolitan)
. (20) Bombay (City)
(21) Akola
(22) Dhule
(23) Jalgaon
(24) Buldhana
15. ORISSA
(1) Jagatsinghpur
(2) Cuttack
(3) Jajpur
(4) Puri
(5) Kendrapara
(6) Khurda
(7) Balasore
(8) ‘Phulbani
(9) Boudh
(10) Sonepur
(11) Bhadrak
(12) Sambalpur
(13) Nayagarh
(14) Sundargarh
- (15) Koraput
(16) Angul
(17) Ganjam
(18) Kalahandi
(19) Bolangir
(20) Malkanagiri
(21) Bargarh
(22) Dehnkanal
(23) Jharsuguda
(24) Nowrangapur
(25) Keonjhar
16. PUNJAB
(1) Jalandhar
(2) Kapurthala
(3) Gurdaspur
(4) Hosiarpur
(5) Patiala
(6) Ropar
(7) Sangrur
(8) Faridkot
(8) Manaa
(10) Ludhiana
(11)  Ferozapur
(12) Amritaar
(13) Bhatinda

;;".f_ s



17. RAJASTHAN

(1)
@)
@
@)
(5)
(6)
)
)
®)
(10)
M)
(12)
(13)

Nagour
Banaswara
Bhilwara

Kota

Baron

Pali

Jodhpur
Jhalwara
Jaisaimer
Ajmar
Blkaner
Ganga Nagar
Hanumangarh

18. UTTAR PRADESH

(1)
(2)
(3)
(4)
(5)
(6)-
@)
(8)
9)
110)
(11)
(12)
(13)
(14)
(15)
(16)
a7
(18)
(19)
(20)
(21)
(22)
(23)
(24)
(25)
(26)
(27)
(28)
(29)
(30)
(31)
(32)
(33)
(34)

Almora
Dehradun
Banda
Chamoli

Tehri Garnwal
Uttarkashi
Kheri

Meerut
Handwar
Muzaffarnagar
Badaun
Kanpur Dehat
Pilibhit

Bijnor
Hamirpur
Ballia

Gazipur
Shahjhanpur
Mirzapur
Basti
Allahabad
Varanasi
Bulandshahar
Ghaziabad
Behraich
Falzabad
Farrukhabad
Unnao
Azamgarh
Barabanki
Deoria
Jaunpur
Mahrajgan;j
Padrauna

1985

(35) Gorakhpui
(36) Mau
(37) Sonbhadra

STATEMENT-IV

List of Districts Affected by Cyclone/Floods During

October/November, 1994

1. ANDHRA PRADESH

1

N0 AN

bo -]

Nellore
Prakasham
Guntur

Knshna

East Godawar
West Godawari
Chittoor
Nalgonda

2. KARNATAKA

o ~NC b N

(<]

10

Dakshina Kannada

Tumkur
Chikkamagalut
Mandya
Shimoga
Mysote
Belgaum
Raichur
Dharwad
Bangalote (R)

3. TAMIL NADU

Madras

Chengai - MGR
South Arcot Vallalar
Villupuram (VRP)

Tiruvannamalai - Sambuvarayar

Thanjavur
Tiruchirapall
Pudukkottai

Sivaganaga (PMT District)

Tamanathapuram
Dindigul-Anna

Madural

Nellai-Kattabomman
Chidambaranar
Kanniyakumarl
Coimbatore

The Niigirls

Periyar
Salem

Dharmapuri

—_—
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21. Vellore (N.AA.)
4. PONDICHERRY
1 Pondicherry

2 Karaikal.
3 Yanam

STATEMENT-V

Statement Showing the Central Share of CRF
Released to Flood Affected States During 1994-1995

VAISAKHA 12, 1917 (Saka)
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(e) whether any special arrangements for
reservations, llike more counters including special
counters for ladies snd oid people have been proposed
for these trains; and

(f) if so, the detalls thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Yes, Sir.

(b) and (c). Details are given below :

—S.No State

Amount Released
(Rs. in Crores)

1 Andhra Pradesh 49.21
2 Arunachal Pradesh 1.50
3 Assam 22.50
4 Bihar 1312
5 Goa 075

6 Gujarat 63.75
7 Haryana 6 37
8 Himachal Pradesh 1012
9 Jammu and Kashmir 9.00
10  Karnataka 10.12
11 Kerala 23.25
12 Madhya Pradesh 27 75
13 Maharashtra ¢
14 Oumssa 29.78
15 Punjab 10.50
16 Rajasthan 93 00
17 Tamil Nadu 14.62
18  Uttar Pradesh 39 96
Total 425.30

* Rs 33 00 crores for the year 1994-95 released in
advance during 1993-94 in event of Earth-quake of
September, 1993

[Translation]

Summer Special Train

‘386 SHRI PANKAJ CHOWDHARY
SHRI D VENKATESWARA RAQ :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government have any proposal to
run special Trains to clear rush in summers;

(b) if so, the detalis thereof, zone-wise and the
routes on which these trains are proposed to be
inttoduced;

(c) when these trains would be introduced;

(d) the number of tourists likely to be benefited
therefrom;

S.No. Route Period Total No.of .
Specials
1 Kurla-Patna 14.4-16.6 126
2. Kuria-Gorakhpur 14. 4-13.6 90
3 Bombay VT-Trivandrum 15.4-10.6 18.
4 Bombay VT-Pune 15.4-11.6 28
5. Bombay Central-Hazrat ’
Nizamuddin. 11 4-13.6 20
6. Bendra Terminus-Jaipur 09 4-11.6 54
7 Bombay Central-Ahmadabad 10.4-12 6 58
8 .  Bombay Central-Gandhidham11.4-09 6 36
9 Bombay Central-Hapa 09 4-11 6 20
10 Ahmedabad-Varanasi 11.4-06.6 18

11. Howrah-Delhi-Jammu Tawi 01.5-14.6 28
12 Howrah-Dehradun 04.5-08.6 12
13 Seaidah-New Alipurduar 15 4-30.6 22

14 H Nizamuddin-Jammu Taw: 14 4-30.6 68
15 Madras-Quiion 07 4-13.6 118

16. Madras-Cannonore 124-07 6 18
17. Bangalore City-Quilon 12.4-07 6 18
18. Secunderabad-Madras 17.4-29 5 14
19. Tirupati-Visakhapatnam 16.4-30.5 28

20 Barauni-Delhi-Jammu Tawi 16.4-25.6 24

21 Howhar-Bombay VT 29.4.13°6 28
22 Howrah-Madras 28.4-14.6 28 °
23 Madras Egmore-Madurai 14.4-09.6 51
24. Mangalore-Trivandrum 12.4-07 .6 48
25 Howrah-Delhi-Kalka 06.5-10.6 12
26. Secunderabad-Rajkot 14.4-26.5 14
27 New Delhil-Kathgodam

(Shatabdi) 30.4-25.6 18
28. Secunderabad-Howrah 01.4-30.6 48
29. Gorakhpur-Delhl 01.5-22.6 « 32
30. Barauni-Ludhiana 01.5-27.6 34

(d) fhoso Special Trains will carry approximetely
1.18 million Passengers.

(e) and (f). Addittonal reservation and booking
Counters have been opened to olaar the summer rush
at various stations wherever necessary.
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Prices of Essential Commodities

*388. SHRI SHIVLAL NAGJIBHAI VEKARIA :
* SHRI HARI KEWAL PRASAD :

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state :

(a) whether thare has besn a steep rise in the
prices of essential consumer items like pulses, kabull
chana, rice, sugar, edible olls, pure ghee, coffee, butter
otc. during the recent months;

(b) the extent of rise In prices during the last one
ysar, month-wise, item-wise;

(o) the ressons for increase in prices of these items;

(d) the steps taken by the Government to check
prices;

(e) the steps taken for effective distribution of these
Rems and the strengthen the Public Distribution System;
and

(f) the number of guilty traders, hoarders, black-
marketeers punished during each of the last two years,
State-wise?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) and (b). The monthwise variations in the
WPI of essential consumer items like'pulses, kabuli
chana, rice, sugar, edible oils, pure ghee, coffee, butter,
otc! for the last one year is given in the Statement-|
enclosed.

(c) The main reason for the rise in the prices of
essentiel consumer items is the gap in the demand and
supply of these items and rise in the cost of their inputs.

MAY 2, 1995
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(d) Government has accorded the highest priority to
control the prices of all essential commodities. Apart
from certain long term measures taken by the
Government to increase the production of essential
goods which are in short supply. other measures taken
by the Government include imports of items like pulses.
sugar, edible oils. butter, etc. to augment the total
availability of essential commodities. Some of these
commodities are also being supplied through the Public
Distribution System at below market prices. and also
through Cooperative stores, etc. Stringent actions ate
being taken against hoarders, blackmarketeers and
those indulging in unfair trade practices under the
Essential Commodities Act etc., by the State
Governments/UTs

(e) Strengthening and streamiining ot Public
Distribution System (PDS) is a continual process The
operational responsibility for actual distribution ot PDS
commodities to the consumers 1s that of the State
Governments/UT Administrations. State Governments
have been advised to keep strict watch over supply of
essential commodities and ptice situation and take
remedial action under various Acts so that the common
man does not suffer. The Central Government provides
financial assistance to States/UTs for construction ot
godowns and purchase of vans to augment tieir storage
and deiivey system The Government had launched
Revamped Public Distribution System (RPDS) in 1992

(f) During 1994, the number of persons convicted
under the Essential Commodities Act was 4078 as
against 3569 in 1993. The Statewise details ot convicted
persons are given in the Statement-ll enclosed

STATEMENT-|

Month-wise Percentage Variation in the Wholesale Price Indices of Selected
Essential Consumer Items during Recent Months

(BASE 1981-82 - 100)

ITEMS
Month Ending Pulses Gram Rice Sugar Edible Pure Coffee —‘M‘Bun;r
(sub-group) oils Ghee
(sub-group)

1 2 3 4 5 6 7 8 9
March,95 -3.6 -7.9 +1.1 -0.6 -0.4 -1.1 +4.1 +1.2
Febtuary, 95 -0.4 -6.4 +0.2 -1.1 +2.6 -0.2 +0.5 -1.6
January 9§ -1.2 -7.8 -1.5 +0.1 +2.7 +0.4 +2.6 Steady
December 94 -2.0 -6.7 +0.8 +0.9 +2.0 -2.5 -13.2 Steady
November 94 +1.8 -1.6 +1.1 -3.8 +1.1 +2.0 -4.2 +2.4
October, 94 +7.1 +6.2 +0.7 2.7 -1.6 +8.3 1.1 +53
September, 84 +2.1 +3.4 +2.8 +1.6 +0.4 +8.7 +4.3 +98.7
August, 94 +3.1 +6.6 -2.0 -2.9 +3.6 +2.2 +1.9 -1.6




45 Written Answers VAISAKHA 12, 1917 (Saka) Written Answers 46
1 2 3 4 5 6 7 8 ]
July 94 +2.3 +43 +2.4 -3.6 +2.2 +11.0 +54.6 +4.3
June, 94 +07 +0 1 +4.7 +1.7 +0.8 +1.8 +28.2 +5.7
May, 94 +04 +12 -09 +48 +2.0 +3.5 +26.6 +1.7
Aptil 94 -16 77 Steady +1.8 +2.8 -0.3 +8.3 +1.5

Source. Office of Economic Adviser. Ministry of Industry

STATEMENT-II

Action Taken Under Essential Commodities Act, 1955
by Stats/UTs During the Years 1993 and 1994

a8 -

S No -State/UTs

No of Persons Conwci_e-d

1993 1994
1 Andhra Pradesh 229 4
2 Assam - -
3 Arlunachal Pradesh - -
4 Bihat . -11 2
5 Guarat - -
6 Goa - -
7 Haryana 3 -
8 Himachal Pradesh 16 -
9 Jammu and Kashmun 11 30
10 Karnataka 7 6
11 Kerala - 1
12 Madhya Pradesh 23 13
13 Mahatashtra 12 45
14 Manipur 2 -
15 Meghalaya - -
16 Mizoram - -
17 Nagaland -
18 Ornssa 32 11
19 Punjab - 2
20 Rajasthan 91 255
21 Sikkim - -
22 Tamil Nadu 2901 3459
23 Tnpura 1 -
24 Uttar Pradesh 150 200
25 West Bengal 4 -
26 A and N Islands - 1

27 Chandigarh - -
28 D and N Haveli - -
29 Delhi 52 39
30 Daman and Diu - -
31 Lakshadweep - -
32 Pondicherry 24 10

Total 3569 4078

[English]
Wagon Industry

‘389 DR ASIM BALA :
SHRIMATI VASUNDHARA RAJE :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the wagon industry is at the verge of
closure from April 1, 1995;

(b) the number of wagons ordered during last year
and tll date;

(c) if so, whether wagon industry had made number
of requests to the Government in this regard but no
action plan has been chalked out by the Railway Board,

(d) whether the Railway Ministry is not releasing
orders to the wagon industry in time;

(e) whethet the delay in the release of orders Is
causing a lot of hardship to the wagon industry as aiso
adversely affecting the performance of the Rallways.

(f) it so, the reasons for the delay in releasing
order;

(g) whether Railway Board has placed any fresh
orders for supply of wagons;

(h) it so, the details thereof, and

() the steps taken by the Government to remove
the crisis of wagon industry?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) (a) to (i) During 1994-95, 12,000 wagons
in terms of four wheeler units were ordered out of which
10,800 were ordered on the industry and 1200 on
Railway Workshops.

For 1995-96 also, acquisition of 12,000 wagons in
terms of four wheelers has been provided for in the
Budget. Out of these, 1200 four wheeler units are for
Railway Workshops and the balance will be ordered on
wagon industry. The orders are being released shortly.

[Translation]

Agricultural Universitiee

*390. SHRIMAT! SHEELA GAUTAM :
SHRI RAJESH KUMAR :

Will the Minister of AGRICULTURE be pleased to

state :

(a) whether any review has been conducted about
the capabilities of the agricultural universities in the .
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country in regard to achieving the latest modern research
technology in consonance with the provisions regarding
agriculture research envisaged In the General
Agreement on Tariffs and Trade (GATT)

(b) it so, the details thereof,
(c) if not, the reasons therefor, and

(d) the steps taken or porposed to be undertaken
to ensure that latest modern agnculture research works
are under-taken in these Universities in the country?

THE MINISTER OF AGRICULTURE (SHRI BAL RAM
JAKHAR) (a) No, Sir

(b) Does not arise

(c) and (d) Agnculture 1s a state subject and the
State Agriculture Universities (SAUs) functioning in the
state, are autonomous No specffic review of SAUs has
been made by the Government in connection with
GATT The requirements and commitments of agriculture
in 1elation to GATT are being assessed by industries,
traders and growers

The Indian Council of Agricultural Research has
contnbuted significantly in the creation of infrastructural
facilities in the SAUs through development grants and
adhoc projects in front-line and strategic areas

[English]
Integrated Dairy Development Scheme

‘391 SHRI P KUMARASAMY
SHRI VILASRAO NAGNATHRAO
GUNDEWAR
Will the Minister of AGRICULTURE be pleased to
state

(a) the amount sanctioned and released under the
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Integrated Dairy Development Schenie in Non-operation
Fiood Hilly and Backward Areas during 1993-94 and
1994-95, State-wise,

(b) the targets fixed and achievements made under
the scheme during the above period, year-wise and
State-wise

(c) whether several proposals from State
Governments seeking financial assistance under the
scheme are pending with the Union Government and

(d) f so the details thereof and the action proposed
to be taken for early clearance thereof?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR) (a) Statement-1 indicating the total approved
cost of the various projects approved during 1993 94
and 1994-95 under the Integrated Dairy Development
Project in Non-Operation Flood, Hilly and Backward
Areas and the detaills of funds teleased i1s enclosed

(b) Statement-li indicating the targets and
achievements ot key components ol the projects Is
enclosed

(c) and (d) Proposals received from the States of
Andhra Pradesh Jammu and Kashm#t Union Tertitory
ot Andaman and Nicobar and additional proposals from
Madhya Pradesh have been circulated to vatious
Appraisal Agencies tor theit comments

STATEMENT-I

Statement Showing the Approved Cost of the Projects and Funds Released under the Central Sector Scheme
Integrated Dairy Development Project in Non-Operation Flood Hilly and Backward Areas

Rs in lakhs
S No State Approved cost of Funds released during
the projects 1993-94 1994-95
1 2 3 4 5
(A) Projecte Approved During 1993-94

1 Arunachal Pradesh 458 50 100 00 150 00
2 Gujarat 679 95 150 00 -
3 Madhya Pradesh

Central Bastar 781 06 225 00 290 00

Guna

Narsinghpur
4  Manipur 224 10 25 00 100 00
5 Mizoram 367 99 100 00 146 00
6 Nagaland 33771 100 00 150 00
7  Orissa - | Project 631 00 50 00 142 00
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1 2 3 4 5
8  Sikkim
Sikkim (North) 678.47 125.00 200.00
Sikkim (East, West, South)
9 Tripura - 1st Project 304 90 25.00 100.00
10 Uttar Pradesh
Bundelkhand Region
Purvanchai Region 1242.89 190.00 200.00
Tarai Region
(B) Projects Approved During 1994-95
1 Assam 1260.76 - 400.00
2 Bihar 158 61 - 75 00
3 Meghalaya 141 29 - 75 00
4  Orissa |l Project 443 21 150 00
5  Tripura |l Project 319 51 - 11300
6 West Bengal 498 88 - 200 00
STATEMENT-II

Statement Indicating the Targets and Achievements of Key Components of Integrated Dairy Development Projects

in Non-Operation Flood

Hilly and Backward Areas of Various States (Provisional)

1994-95

1993- 94
SN Gtate DCbH DC_S ) Daly Proce- DCs DCSs Daily Proce-
Organ- Member- Average ssing  Organi- Member- Average ssing
1sed ship Milk Milkk  Capacity sed ship Milk Milk Capacity
(Cum) (Cum) Procur- Market (Cum) (Cum) Procur- Market-
ement Ing ement ng
(Ltrs)  (Ltrs) (Ltrs)  (Ltrs)
1 _2-——_ ) o 3 4 5 6 7 - 8 9 10 11 12
1 ;lu—nachal Pradesh T 25 690 760 2990 5000 35 1010 1350 3470 5000
A The State Government is first concentrating on setting on Dairy plant.
Plant construction work and field work in progress .
2 Assam T — - — - — 182 12170 8870 22280 5000
A Project approved towards end of 1994-95
3 Bihar T — - —_ — - 35 1050 1366, 1353 -
A Project approved towards end of 1994-95
4 Gujarat T Project approved in March, 1994 80 4000 5000 - 60000
A 80 5369 6902 42300 -
5 Madhya Pradesh T 105 3417 4117 4078 12000 210 7489 9330 9235 16000
A Project approved in March, 1994 77 2707 2975 2975 —
6 Manipur T 30 1530 2270 3240 10000 40 2080 3130 4370 1000
A 15 N A NA NA 10000 20 1000 1300 2000 10000
7 Meghalaya T - —_ -— - 15 810 3000 2860 1000
A —_ — _ — Project approved towards end of 1884-95
8 Mizoram T 26 2860 2760 4500 10000 26 3120 3280 6000 1000
A 26 not available 26 622 3000 3000 N.A
(upto Dec'94)
9 Nagaland T 50 1790 2470 3280 12000 65 2410 3560 4360 12000
A 21 691 578 682 N.A 21 681 5§33 528 N.A




51 Written Answers MAY 2, 1985 Written Answers 52
1 2 ' 3 4 5 6 7 8 9 10 11 12
10. Orissa T — - - _— —_ 175 3900 14000 14000 8000

(Project-) A 39 1000 1000 1000 —_ 169 3900 13884 13884 8000
(Project-il) T 150 18000 20000 20000 10000
A Project approved towards end of 1994-95
11. Sikkim T 1556 5085 6443 7323 - 155 5085 8327 8637 25000
A 143 3550 5270 5122 _ 143 3606 5848 6000 -
12. Tripura T 70 5100 3610 7590 10000 85 6530 4900 9110 15000
(Project-l) A 65 3800 2500 3500 10000 70 3950 2200 4000 15000
(Project-Il) T — - - — ~ 10 710 510 510 -
A Project approved towards end of 1894-95
13. Uttar Pradesh T First year of the Project starts in 1994-95 300 59400 30750 15270 40000
A .282 68750 26160 13840 40000
14. West Bengal T — - —_ —_ —_ 80 4000 4000 4000 -
A Project approved towards end of 1994-95
T - Targets, A- Achievements
A - Targets for Onissa-ll project ate end of the project targets, to be spht into yearly targets

Women Studies Centre

*392. SHRI UDDHAB BARMAN : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether the University Grants Commission had
set up some centres and cells in some Universities and
Colleges for women studies between 1986-90;

(b) if so, the objectives laid sown for setting up
these centres;

(c) whether the U.G.C. has ordered to close down
some cells; .

(d) it so, the reasons therefor, and

(e) the steps proposed to be taken by the
Government to augment the availability of funds for
women stuylos' centres?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) . (a)
Yes, Sir.

(b) The basic objective of these centres is to bring
about a change in the present attitude and values in
society about the role of women in social, economic
and political life, and to promote gender equality by
education, research and extension.

(c) No, Sir.
(d) Does not arise.

(e) Plan grants are given by the Government to the
UGC for a varlety of schemes and programmes. The
UGC provides assistance to women's Study Centres/
Celis having regard to its Guidelines on the subject and
prioritisation of its schemes.

Operation Bleck Board

‘393 SHRIMATI BHAVNA CHIKHLIA
SHRIMATI DIPIKA H TOPIWALA

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) whether Operation Black Board 1s regularly
monitored and evaluated;

(b) if so, whethe: any teedback is received regulatly
on the implementation of the scheme,

(c) if so, what are the evaluation reports received
during the last three years,

(d) whether Government propose to introduce
evaluation by external agencies, and

(e) it so, the detalls thereof?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) (a)
Yes. Sir. The programme has been periodically
monitored. Further seven evaluations were conducted
over the last three years. ’

(b) and (c) The evaluation reports indicate that
where implemented Operation Black board has a
positive impact on learning levels The programme
implementation was also rgviewed at a Conference of
State Educatior Ministers on April 4, 1995; it was jointly
decided that concrete action plans would be prepared
by the States to improve implementation.

(d) Yes, Sir.

(e) A system of concurrent evaluation by
independent agencies wouid be In places in 1995-96.
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Seizure of Edible Olls

‘394. SHRI M.V.V.S. MURTHY :
SHRI SANAT KUMAR MANDAL :

Will the Minister of AGRICULTURE be pleased to
state :

(a) whether the State Government of Gujarat had
seized all the edible oils from the possession of NDDB
in April, 1995;

(b) if so, whether the Union Government objected
to the action initiated by the State Government;

(c) it so, the main objections raised by the Union
Government;

(d) the quantum of edible oils seized by the State
Government from the NDDB godowns;

(e) whether this has resuited in a downward trend
of edible oil prices in the market:

{f) f so, the steps taken ot proposed to be taken to
see that the future capabilty of not only NDDB, an apex
body for market in tervention operations (MIO) authornsed
by the Centre but other such Central Government bodies
1s not affected as a result of the raids conducted by the
Gujarat State Government's Civil Supplies Department;
and

(g) the total edible oil available in the godowns of
NDDB at present after the seizute?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR) : (a) The Government of Gujarat seized 22.119
MT of edible oils stock from the godowns ot NDDB
located at Kandia, Rajkot, Jagudan and Anand on 4th,
5th and 6th April, 1995. -

(b) to (d). The edible olls stocks ot NDDB were
withm the stock limits permissible undei the edible
ollseeds and edible oils (Storage Control), Order, 1977
issued by Ministry ot Civil Supplies as amended on
27 594 and 30.6.94 Unde! this storage control order,
the stock limits for the domestic oil was fixed at 7700
MT tor NDDB and the stock of the imported vegetable
paimolein oil were exempted from the purview of the
storage control order, 1977. The stock of 22,119 MT of
edible oil, of which 16,963 MT of imported palmolein
and 5156 MT of domestic oil were within the stock limits
imposed by the Government .Therefore, the Government
of Gujarat was requested to release the stock of edible
oil of NDDB immediately.

(e) There Is no report on, any significant price
variation in the edible oil market

(f) Market Intervention Operations (MIO) ot NDDB
came to an end on 31.3.94. NDDB is now marketing
Dhara brand of edible oils on its own account on
commercial basis.
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Union Ministry of Civil Supplies has further amended
the storage control order, 1977 on 6th April, 1985 under
which all the corporations of the State and the Central
level cooperatives have been exempted from the stock
limits imposed under the edible oilseeds and edible
oils (storage control) order, 1977. The Union Ministry of
Civil Supplies has also given instructions to State
Governments that the provisions of Essential
Commodities Act and control order should not be used
to harass traders and cooperatives for minor
discrepancies etc;

(g) At present NDDB has about 26,250 MT of edible
oil in its godown in Gujarat which includes both imported
as well as domestic edible oil.

[Translation]
Drip irrigation

*395. SHRI CHHEDiI PASWAN :
SHRI BALRAJ PASSI :

Will the Minister of AGRICULTURE be pleased to
state

(a) the details of the action taken so far by the
Govemment to provide drip irrigation technology to the
faimers of drought prone areas;

(b) the financial assistance provided under the
scheme for these areas during 1994-95, State-wise;

(c) whether such assistance is being provided
equally in all parts of the country;

(d) it not the reasons therefor; and

(e) the estimated number of tarmers who availed of
this facility during 1993-94 and 1994-95, State-wise?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR) ' (a) Government of India is implementing -a
Centrally Sponsored Scheme of “Promotion ot use of
plastics In Agriculture” covering Inter-alia promotion ot
drip irrigation technology in the country, including
drought prone areas, at a proposed outlay of Rs. 200
crores during 8th Plan Period. The scheme provides for
assistance for installation of drip irrigation systems on
the farmer's fields, laying demonstrations in Government
farms and training in the use of this technology.

(b) The financial assistance provided uner the
scheme to various states during 1994-95 is indicated
as per Statement enclosed.

(c) and (d). No Sir, the allocations differ on the
basis of the potential for adoption of drip irrigation
technology and the level of awareness about the
technology in each State/UT.

(e) The state-wise information about the exact
number of tarmers who have avalled the facility during
1993-94 and 1994-95 s being coliected.
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STATEMENT

Statement Showing State-wise Details of the Funds
Released for the Component of Drip Irrigation During
the Year 1994-95 (In Lakh Rupees)

1994-95 Actual Release

Andhara Pradesh 420 10
Arunachal Pradesh 3.30
Assam 9.90
Bihar 0.00
Goa 3.38
Gujarat 253.47
Haryana 53.18
Himachal Pradesh 8.25
Jammu and Kashmir 8.25
Karnataka 479.75
. Kerala 338.25
Madhya Pradesh 134.25
Maharashtra 1203.37
Manipur 3.30
Meghalaya 3.30
Mizoram 0.00
Nagaland 3.30
Orissa 129.75
Punjab . 0.00
Rajasthan 59.50
Sikkim 6.60
Tamil Nadu 382.50
Tripura 0.00
Uttar Pradesh 90.75
West Bengal 0.00
A and N islands 3.30
Chandigarh . 330
Daman and Diu 510
Delhi 4.95
D and N Havell 3.30
Lakshadweep 0.00
Pondicherry 0.75
Total 3615.15
[English]

Forest Research and Training Centres

*396. SHRI PHOOL CHAND VERMA :
DR. VASANT NIWRUTTI PAWAR :

Wil tha Minister of ENVIRONMENT AND FORESTS
ba pleased to stete :

(a) tha datails and objectives of the Central Forest
Reaearch and Training Centres working in the country,
State-wise; :

MAY 2, 1995

Written Answers 56

(b) the total amount spent on setting up of these
centres and the amount of assistance provided by the
Government during 1992-93, 1993-94 and 1994-95,
centre-wise;

(c) the various jobs undertaken by these centies
during the aforesaid period;

(d) whether there is any proposal to gstablish more
such centres; and

(e) it so, the details and location thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) to (c). There are five main central forestry research
and training institutions in the countty A Statement
containing details and objectives of these centres as
well as reply to part (b) and (c) of the Question. is
enclosed ’

(d) and (e). A decision has been taken in principle
by the Ministry ot Environment and Fourests to establish
a “"Research and Tiaining «.entre for Nursery
Development” with financial assistance ttom Japanese
Government. The project proposal inter aha aims
augmenting the availability ot improved planting matetiai
in the country through dissemination of technical know-
how to the grass root level people

The centie is proposed to be established at
Chhindwara in Madhya Piadesh.

STATEMENT

Following Institutions undet the Government of India
Located in Difterent Parts of the Country are
Engaged in Forestry Research and Training Activitirs

1. Indian Council of Forestry Research and
Education (ICFRE). Dehradun.

2. Indian Plywood Industiies Research and Training
Institute (IPIRTI), Bangalore.

3 Indian Institute ot Forest Management (IIFM).
Bhopal.

4. Indira Gandhi National Forest Academy (IGNFA),
Dehradun.

5. Ditectorate of Forest Education, Dehradun.

1. INDIAN COUNCIL OF FORESTRY RESEARCH
AND EDUCATION (ICFRE, DEHRADUN, Uttar
Pradeeh:

It is an autonomous organisation of the Ministry of
Environment and Forests and is the apex forestry
research organisation of the country. its main objective
is to undertake, aid, promote and coordinate forestry
research, education and extension Programmes in the
country, and to act as a clearing house for research
activities related to forestry and allied sciences.
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ICFRE under its umbrella has 10 Institutas and 1
centre to cater to varied forestry research needs of the
States of the country. These are

(i) Forest Research Institute, Dehradun, Uttar
Pradesh :

It caters to forestry research needs of the Indo-
Gangetic Plains of Punjab, Haryana. Chandigarh,
Western Uttar Pradesh and Uttar Pradesh Himalayas.
Research activities of the institute focus on quality seed/
planting material production, eco-rehabilitation,
development of non-wood forest products, afforestation
of stress sites including wastelands, cultivation
techniques of bamboos and production of biofertilizers.

(1) Institute ot Social Forestry and Eco-
rehabilitation, Allahabad, Uttar Pradeeh .

It deals with ecological problems of Gangetic Plain,
Vindhyan region and North Bihar Primary objective of
the Centre is to develop technology for ecological
rehabilitation of refractory and degraded sites in the
Gangetic Plain and Vindhyan forests with a view to
enhancing productivity Thrust areas of research include

teciamation of wasteland/saline-alkaline land, .

agrotorestry and tree improvement.

(m) Temperate Forest Research Institute, Shimia,
Himachal Pradeah

It 1s responsible for torestry needs of Himachal
Pradesh and Jammu and Kashmir Major research
activities relate to regeneration of temperate forestes.
atforestation/rehabilitation ot Himalayas and cold desert
afforestation

(iv) Arid Forest Research Institute. Jodhpur,
Rajaethan

it looks after turestry 1esearch needs of Rajasthan,
Gujarat and Dadra and Nagar Havell Its reseaich areas
include desert afforestation with high yielding tuelwood
and fodder species, development of agrisiivipastorai
models for ard and semi and regions, afforestation of
saline alkaline lands etc

iv) Tropical Forest Rese-it h Institute, Jabalpur,
Madhya Pradesh

It takes care of forestry research nexds of Madhya
Pradesh Maharashtia and Orissa Its research activities
include eco-restoration of Vindhyan., Satpura hills and
Western Ghats, rehabilitation .of mined areas,
agroforestry, tree improvement and use of biofertilizers.

(vi) Institute of Forestry and Human Resource
Development Chhindwara, Madhya Pradeah:

It has been established very recently to carry out
research related to forestry products in the tribal beit of
central India. It also aims at providing forestry related
professional and vocational training for human resource
development.

(vii) Institute of Forest Productivity, Ranchi, Bihar:

it caters to foreatry research needs of South Bihar,
West Bengal and Union Territory of Andaman and
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Nicobar Islands. It is mainly engaged in development
and extension of programme packages for lac
cultivation. Other research activities include hydrological
studies, agroforestry etc.

(vili) Institute of Rain and Moist Deciduous Forest,
Jorhat, Aesam :

its area of operation comprises humid_zones of
country in North Eastern States of Assam, Arunachal
Prade.ii, Manipur, Meghalaya, Mizoram, Nagaland,
Tripura and Sikkim. Its mandate includes research on
control of shifting cultivation, multifaceted use of
mangrove forests without distrubing ecological balance,
energy flow in tropical forest ecosystem, mycorrhiza
etc.

(ix) Institute of Forest Genetics and Tree
Breeding, Coimbatore, Tamil Nadu *

It is responsible for overall forestry research needs
of Tamil Nadu, Kerala, Lakhadweep and Pondicherry.
Besides this, it is entrusted with the responsibility of
developing application oriented technology for
upgradation of existing genetic resources through
appropnate breeding and propagation techniques.

(x) Institute of wood Science and Technology.
Bangalore, Karnataka

It takes care of research needs of foiestry and forest
products in respect of States of Karnataka, Andhra
Pradesh. Goa, Daman and Diu. Thrust areas of research
include tree improvement, wood properties and uses,
wood seasoning and preservation, chemistry ot forest
products and wood blodegradation.

(xi) Forest Research Centre, Hyderabad, Andhra
Pradeeh :

It has been set up very recently Its mandate includes
research on agroforestry in rainfed, coastal and
degraded lands, management of mangrove forests, joint
forest management etc

ICFRE was established in 1986 and was given the
status of an autonomous organisation in 1991. Since
ICFRE and its constituent institutes and centre have
been under continuous evolution and expansion from
time to time, it will not be possible to give the amount
spent on setting up of ICFRE or its institutes. Financial
assistance provided by Government of India for the last
three years is as under : .

Year Financial Assistance (Rs. in lakhs)
1992-93 2792.00
1993-94 3608.00
1994-95 4811.00

During the laat three years IGFRE and its institutes
and centre carried out important reaearch activitiea
ralated to foreat productivity, tree improvement,
vagetative propagation, tissua tulture, seed tachnology,.
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multipurpose tree spocies, biotertilizers, biopesticides,
social forsstry, agroforsstry, nursary and plantation
disaaaes, utilisation of timbar and non-wood foreat
products, afforeatation of cold/hot dasert, saline-alkaline
and minad sitas, control of shifting cultivation,
biodivarsity conservation etc.

2. INDIAN PLYWOOD INDUSTRIES RESEARCH
AND TRAINING INSTITUTE (IPIRTI),
BANGALORE, Karnataka :

It is an autonomous organisation of the Ministry of
Environment and Forests. It was originally set up as the
Indian Plywood Manufacturers Research Association in
1962 and later on renamed as Indian Plywood Industries
Research and Tralning Institute. Administrative control
of the institute was transterred from Ministry of industry
to the Ministry of Environment and Forests in 1990.

its objectivea include (I) research to enlarge service
life of wood and wood products, reduce wastage in
conversion and application with the overall aim to reduce
pressure on natural forests, (ll) training to improve skills,
upgrade product quality and optimise production cost,
and (ill) advice on standardisation of products and policy
Issues relating to mechanical wood industries.

Since the institute was set up in 1962 and has
expanded since then, from time to time, it will not be
possible to give the amount spent on its establishment.
However, the financial assistance provided by the
Govemnment of indla during the last three years is as
under :

Year Financial Assistance (Rs. in <lakhs)
1992-93 ' 86.57
1993-94 105.00
1994-95 " 109.50

Activities undetaken by the institute during the last
three years include conducting short term vocationai
training programmes of 1-2 week duration in critical
arees of manufacutre for factory personnel, conducting
one year certificate course in Mechanical Wood
Processing Technology, implementation of a project on
development of bamboo mat board manufacturing,
research and development work on testing of timbers
and adhesives, engineering applications of plywood,
rendering of service related to plywood manufacture to
industry etc.

3. INDIAN INSTITUTE OF FOREST
MANAGEMENT (lIFM), BHOPAL, Madhy
Pradesh - -

IIFM Bhopal is an autonomous organisation of this
Ministry established in 1981. its objectives include
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providing training in management and related subjects
to personnel of state forest departments, foiest
development corporations and forest based industiies
with a view to equipping them to practise art and
profession of forest management, selection and training
of young talented persons for careers in management
position in private and non-govetnmental sector.

Since the institute was set up in 1981 and has
expanded since then, from time to time, it will not be
possible to give the expenditure Incurred on its
establishment. However, the financial assistance
provided by Government of india during the last three
years Is as under °

Year Financial Assistance (Rs. in Iakhsi
1992-93 " 225.00
1993-94 300.00
1994-95 292.00

During last three years activities udertaken by IIFM
include conducting regular two year Post Graduate
Diploma in Forest Management, starting of an M. Phil.
level course in Resource Management in 1994,
organising of 25 management development
programmes, 8 workshops, 3 seminars on various topical
subjects of forestry management and work on 43
research projects.

4. INDIRA GANDHI NATIONAL FOREST
ACADEMY (IGNFA), DEHRADUN, Uttar
Pradesh .

IGNFA came into being In 1987 by upgradation of
the erstwhile Indian Forest College (IFC) Its main
function is to impart training to the probationers of Indian
Forest Service. Since IGNFA was set up by conversion
of the IFC (established 1938), and since then there h1s
been expansion of the College/Academy. it will not be
possible to give the amount spent on -etting up ot the
Academy.

The amount of asslst'ance piovided by the
Government 1s as under

- e

Year Financlal Assistan..:"¥Rs In lakhs)
1992-93 209 10
1993-94 1956 07
1994-95 258.63

5. DIRECTORATE OF FOREST EDUCATION,
DEHRADUN, Uttar Pradesh :

This Directorate oversees the training of State Forest
Service Officers and Range Officers in the country. it is
reaponaibla for administering an identical syllabus for
the training of theae officers. At present it has three
State Forest Service Colleges and one Rangers College
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under its administrative control. The detaiis .ot the
colleges are as undar :

(I) Stata Foreat Servica Coilaga (SFSC),
Dshradun, Uttar Pradesh :

This collaga was startad in 1881. Since thara hes
baan expansion of the college since its inception, from
time to time, it wlll not be possible to give the amount
spent on setting up this college.

The financial aasistanca given to the coliege during
last three years is' as under :
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Year Finanacial Assistance (Rs. in lakhs)
1992-93 38.31
1983-94 72.83
1894-95 90.10

57 Officers were trained in. the two year regular
course during the last three years. 9 refresher courses
each of 2 week duration and two courses (on computers)
each of 3 week duration were held during the period.

(il) State Forest Service Coliege (SFSC),
Coimbatore, Tamil Nadu .

This college started functioning in 1980. it has since
been expanded from time to time and, therefore. it will
not be possible to give the amount spent on its
establishment.

Financial assistance given to the college during
last three years is as under :

Year Financisl Assistance (Rs. in lakhs)
1992-93 ’ 32.00
1993-94 68.18
1994-085 42.43

During last three years, 93 officers were trained in
the regular two year cources. Besides, 10 refresher
courses each of 2 week duration and two courses (on
computers) each of 3 week duration were organised
during the period.

(ill) State Forest Service College (SFSC),
Burnihat, Aseam :

This collage was opened in 1876. Since then
expenditure has been Incurred continuously on Its
development and, therefore, it will not be possible to
give the amount spent on its establiahment.

Financlal assistance given to the college during
the laat three years is as under :

Yeor Financial Assistance (Rs. in lakhs)
19902-93 20.82
1903-94 28.07
1904-95 33.00
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No regular two year course has been heid during
the iast three years. However, 8 refresher coursee each
of 2 weeak duration ware held during the period.

(iv) Eastern Forest Rangers College (EFRC),
Kurseong, West Bengal : ’

This college was sterted in 1874. Since then
expenditure has been incurred eontinuoualy on its
development and, therefore, it will not be poasibie to
give the amount spent on its establishment. .

Financial asaistance given to the College during
last three years Is as under :

Year Financial Assistance (Rs. in lakhs)
1992-93 10.92
1993-94 17.61
1904-95 29.32

During the last three years, 62 officers have been
trained in the College.

leaue Price of Foodgraina

‘397. SHRI RAM KAPSE :
SHIR MOHAN SINGH (Deoria)

Will the Minister of FOOD be pieased to stata

(a) whether the Government propose to increasd/
reduce the issue prices of LPG, kerosene, sugar, rice
and wheat being soid through Public Diatribution
System;

(b) It so, the criteria adopted for the same and by
when a final decision is likely to be taken by the
Government in this regard;

(c) the extent to which the aubsidy has increased,
following the increase in prices; and

(d) whether even after increasa In subsidy, the PDS
Is not functioning smoothly?

THE MINISTER OF FOOD (SHRI AJIT SINGH) . (a)
snd (b). Issue Price of wheat, rice and sugar sold through
Public Distribution System are fixed by the Govemment
after taking into account the relevant considerations
like the procurement price paid to the farmers.
procurement Iincidentals incurred by the procuring
agencies; the Interest on the capital for a limited period.
and transportation cost upto the FCI' godowns.

Similarly, lsaue Prices of LPQ and Kercsene are
decided by the Ministry of Petroleum and Naturai Gas
after conaidaring the relsvant factors.

No decision to change the current isaue prices of
the aforesald commodities has ao far besn taken

(c) lasue Prices of wheat and rice have not been

changed since February, 1994 resulting in the increase
in the subgidy to the tune of Rs. 632 crores in 1094-95.
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So fer ss sugar is concamed, the system of dual
pricing is In vogue; and normally tha Central Govarnment
does not releasa any subsidy for sugar through ths
Public Distribution System.

So fer es Ksrosens and LPG are concernsd, tha
prices of Keroaana hsva not baan incrassad since 1991
end LPQ@ since Janusry 1984. During 1994-95 the
estimated burden of subsidy has gone up by Rs. 116
erores as compared to 1993-84 on tha Oll industry Pool
Account.

(d) Strengthening and streamlining of the Public
Distrbution Systam la a oontinuous process. Tha
Operstional responsibility for distribution of PDS
Commodities is that of tha State Govarnment.

indo-China Agreement

*398. SHRI BOLLA BULLI RAMAIAN : Wil the
Minister of AGRICULTURE be pleasad to state :

(a) whether India hss urged tha China to cooperate
in Agriculture;

(b) if so, whether China has accepted tha indian
offer;

(c) if so, whether any agreement has been reached;
and :

(d) if so, the details of the agreement signed?

THE MINISTER OF AGRICULTURE (SHRI BALRAM
JAKHAR,) : (a) to (d). A Memorandum of Understanding
(MoU) has baan signed between India and China in
Beljing on 11 April, 1992 with the objectives of enhancing
scientific, technical and economic cooperation in tha
field of agriculture. A Work Plan to give effect Yo the
Memorandum of Understanding, haa also been signed
between the two countries which is valid upto 31st
December, 1995.

The MoU includes the following :

() Exchange of sclentific and technical
information and matarials.

(if) Exchenge of germ-plasm, seeds, seediings
and breeding materials.

(i) Exchange of trainees, delegations of
sclentists end specialiata.

(iv) Joint agriculturai reaasrch programmes.

(v) Exchange of resuits of research and
experiments.

(vi) Organisation of lectures, workshops,
symposia and exhibitions etc.

Subeidy in Transport Costs

*309. PROF. UMMAREDDY VENKATESWARLU :
Will tha Minister of RAILWAYS pleased to atate :

(a) whethsr the Railways propose to withdraw
subsidy in transport costs of moving fartliizers and meas
ems of consumption;
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(b) tha present amount of subsidy on above items
per year; and

(c) the detalla thereof?

THE MINISTER OF RAILWAYS (8HRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) and (c). Railways have been transporting some
commodities of mess consumption below the cost ot
oparation. Tha estimeted loss Incurred by the Raliways
on this account for tha year 1864-95 Is Rs. 142.38
crores.

Survival Rate of Plantation

*400. SHRI SHIV SHARAN VERMA :
SHRI PARAS RAM BHARDWAJ :

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(e) whether any evaluation has ever been made as
how many saplings are able to survive after the second
or third year of their plantation;

(b) it so, the details ther8of, State-wise;

(c)'whether 1t is a fact that there is no body to see
whether the saplings so planted do survive or not after
two to three years or even after one year of their
plantation; :

(d) If so, the reasons therefor; and

(e) the remedial steps taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). State Governments and Union Territory
Administrations have their own systems and mechanisms
to monitor and evaluate the survival rate of plantations.
The Netional Atforestation and Eco-Development Board
In the Ministry of Environment and Forests, as the
Central Nodal Agency for Point number 16 under tha
Twenty Point Programme, commiaaions survival rate
atudies of the plantations through independent experts,
organisationa end institutions. These studies are
undertaken in about 50 randomly aelected districts in
the country in a year. Details of the survival rate atudids
for the year 1991-82 and 1992-93 are given in the
Ststemants-l and || encioaed. These studies ahow that
though there are location-wise, species-wise variations
in survivel percentegea of treas, tha general survival
rate of plantationa after one yeer of plsnting vsries from
55% to 80%.

State Forest Depertments monitor the survival rate
up to the third yesr after the planting and undarteka
ossualty replacemants as requirsd.

(c) No, Sir.
(d) and (e). Do not arise.
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STATEMENT-I

Results of Survival Rate Studies Conducted Through
Independent Experts/Agenciea In Respect of
Plantation Carried out during 1891-82

S.No. Name of District

Average Survival

Parcentaga*
1 2 3
1. Waest Tripura 70.6
2. West Kameng 80.3
3. West Khasi Hlils 65.8
4. Mehsana 70.0 above
5. Koraput 85.0 - 90.0
6. Mandi 78.34
7. Alwar 88.22
8. Sangrour 86.4
9. Jalaun 82.85
10. Barellly 74.25
11. Sarguja 75.48
12. Jorhat 40.0-50.0
13. Mokakchung 80.0-90.0
14. Manipur 70.0-80.0
15. Bahraich 85.2
16. Chandrapur 64.5
17. Chindwara 64.5
18. Kapurthala 91.7
19. Midnapur 49.2
20. Nadia 79.6
21. Sambalpur 81.4
22. South Slkkim 50.6
23. Medak 62.8
24. Goa 68.0
25. Iddukl 71.78
26. Kasargod 84.83
27. Jalgaon 77.71
28. Thanjavur 81.2
29. East Godawarl 68.28
30. Kathua 62.17
31. Kolar 70-90
32. Bastar 82.07
33. Paurl Garhwal 77.72
34. Jamnagar 70.0 and above
35. Barmer 72.0,
36. Mandsaur 51.43
37. Churu 72 to 87
38. Dungarpur 65 to 85
38. Bhiwanli

60 to 98

Written Answers

1 2 3
40. Nellore 82.7
41. Niigiris 70 to 90
42, Gulbarga 22 .
43. Mangaiore 87

(South Kaannara)
44. Dharampurl 69

* Subject to speciewise/locationwise variations.

STATEMENT-I

Results of Survival Rate Studies Conducted through
Independent Experts/Agencies in Respect of
Plantation Carried out during 1992-93

S.No. Name of District

Average Survival

Percentage’
1 2 3
1. Mahabubnagar 67.17
2. Trissur 44 .53
3. Shimoga 67.39
4. Khammam 63.73
5. Hoshangabad 72.34
6. Quilon 84.78
7. Baran 79.00
8. Bikaner 68.25
9. Udalpur 72.75
10. Singhbhum 84.85
11. Jalpaiguri 5§5.5
12. Dhule 74.92
13. Waest Sikkim 51.13
14. Salem 72.5
15. East Khasi Hills §9.5
16. West Manipur 79.7
17. North Tripura 73.3
18. Karbi Anglong 60
19. Ailzawal 55 to 65
20. Kohima 70 to 80
21. West Siang 60 to 70
22. Phulbani 85 to 95
23. North Arcot 84
24. Perlyar 79
25. €hamba 59 48
26. Rohtak 83.6
27. Bhatinda 80
28. Ambaia 67 to 78
29. Hoahiarpur 62 to 86
30. Gorakhpur 63.31
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1 2 3
31. Phthoragarh 60
32. Mirzapur 65
33. Shivpuri 78.4
34. Cuddapeh 60
35. Junagerh 708
36. Bhandare 85.93
37. Udhampur 82.1
38. Purulla 0 to 90
39. West Champaran 82
40. Sirmaur 67.17
41. Sundergerh 86.7
42. Dhenkenal 80 to 93
43. Kolhapur 85
44. Bilaspur 75

*  Subject to speciewise/locationwise variations.

Education for Tribel People

3930. SHRI JITENDRA NATH DAS : WiIll the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whather thara Is any spacial programma to
educate the tribal peopla; and

(b) ¥ so, the datells theraot?

THE DEPUTY MINISTER IN THE MINISTRY OF
"{UMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). in addition to the ganaral
schamas for the devalopmant of education in the country,
tha Ministty of Waltera is edministaring tha following
schemas for tha educetion of Tribal People:

(I) Hoastals for Scheduled Tribe Boys and Girls;
(il) Ashram schools In Tribel Sub-Plan Areaa;
(W) Vocational Training Institutas in Tribal Areas;

(iv) Educational Complexes in low Literacy Areas
for development of female literacy among
Tribal Areas;

(v) Post-matric scholarships and

(vi) Coaching centrea for competitive
onmlnltbm.‘
Doubling of Raliway Line

3831. SHRI MULLAPALLY RAMCHANDRAN
SHRI V.8. VIUAYARAGHAVAN
Will the Minister of RAILWAYS be pleaaed to state:

(a) whether the work for tha doubling of raliway line
between Shoranur and Mangaioré haa sctually started
end nciuded under BOLT Schema;
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(b) if so, tha detalis thereof and the amount allocated
for the project;

(c) the quantum utilised for this project,
(d) whether land has been acquired for the project;
(e) it so, the detalls thereof;

(f) whether the participation of the State Government
in land aquisition for this project has been satisfactory:
and tha reason for not entrusting this work to the Konkan
Railway Corporation to which the Kerala Government
has already contributed Rs. 36 crores; and

(g) if so, the detalls thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (g) The Information is being collected
and will be laid on the Table of the Sabha.

Dieael Locos

3932. SHRI SUKHENDU KHAN :
SHRI HARADHAN ROY -

Will the Minister of RAILWAYS be pleased to state:

(a) the number of goods trains running between
Howrah and Asansol with diesel locos;

(b) the number end names of passenger, mail and
express trains are being hauled by diesel locos between
Howrah and Asansol both up and down directions;

, (c) the expenses Incurred for running of trains with
diesel locos on the above section during the last three
years, year-wise;

(d) the reasons for utilisation of diesel engine on
this electrified route; "

(e) whether there is any proposal to run all the
trains Including 2305/2306 with electric locos on the
section; and

() if so, the details thereof? ¢

. THE MINISTER OF RAILWAYS (SHRI C.K JAFFER
SHARIEF) : (a) All through goods trains betweén Howrah
and Asansgl are run with electric locomotives. Trains to
and from Khana/Sainthia and Jhajha running with diesel
engines are taken to their destination on Howrah-
Asansol section through by diesel.

(b) The detalls are as given below :

3005/3006 - Howrah-Amritsar Malil. DAILY’
3073/3074 - Himgiri Express TRIWEEKLY
3025/3026 - Poorvanchal Express WEEKLY
2303/2304 - Poorva Express 4 days a
week
2305/2306 - Rajdhani Express BIWEEKLY

(Via Petna)
(c) Such information is not maintained.
(d) Operational convenience.
(e) At present there Is no such proposal.
(f) Does not arise.
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[Transiation}
Raliway Projecta

3933. SHRI KHELAN RAM JANGDE : Will the
Minister of RAILWAYS be pleased to state :

(a) the targets fixed for the completion of varlous
ongoing Railway projects in Madhya Pradesh;

ib) the progress made so far in this regard;
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(c) the steps taken to complete them expeditiously;
and

(d) the increase in the coat of these projects?

THE MINISTER OF RAILWAYS (SHR! C.K. JAFFER
SHARIEF) : (a) and (b). The details of the various
ongoing projects relating to new lines, gauge
conversions, doublings and electrification, currently in
progress in the State of Madhya Pradesh are as under:

Name of Project

Target date for Completion

Percentage Progres:

1. NEW LINES
i. Guna-Etawah rail line

On Guna-Gwallor route, the remaining portion 55%

for Khajuri-Mohana-Panlhar will be completed in
1997-98 and the portion from Nonera to Bhind and
Etawah in the Ninth Plan

il Godhra-Dahod-indore
and Dewas-Maksi

2. GAUGE CONVERSIONS

The work which had been frozen Is under 36%
consideration for defreezing

I.  Neemuch-Ratlam Ninth Plan period 2%
ii. Parasia-Chhindwara 1995-96 1%
3 DOUBLINGS
i. Bilaspur-Akaltara 75%
Third Line
ii. Anas Bridge 1995-96 50%
lli. Plrumrod-Bercha 50%
iv. Bairagarh-Phanda 75%
v. Akaitara-Champa 1997-98 0.2%

Third Line with OHE
4, ELECTRIFICATION

i. Bina-Katni
In hand
ii. Katni-Anuppur- -do-
Biiaspur

The complete section has been
energised for electric traction
services. Some residual works are

The projects have been
completed. Résidual
works are in hand.

(c) Adequate funds and materials are being made
avallable to the concerned Zonal Rallways for
completion of the various ongoing projects in Madhya
Pradesh, as per the scheduled programme for
progressing these projects.

(d) Out of the above projects, increase has so far
been reported only in the cost of Guna-Etawah and
Godhra-Dahod-indore and Dewas-Maksi new rail line
projucts and Is mainly on account of price escalation.
The detalls are given below : .

Name of Project Onginal Cost Latest Cost
(Rs. in Crores) (Rs. in Crores)
I. Guna-Etawah 158.77 258
il. Godhra-Dahod- 297.14 327
Indore and

Dewas-Maksl

Dietribution of Kerosene

3934. SHRI MAHESH KANODIA : Will the Minister
of CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be -pleased to state :

(a) whether the Union Government have received
some suggestions from various State Governments
particularly from Gujarat Government for distribution ot
kerosene to the backward claasea in rural and tribal
areas;

(b) it so, the detalls thereof; State-wise;
(c) the action taken on these suggestions; and
(d) if not, the reasons therefor?
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THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) to (d). Central Govarnment makes bulk
aliocation of kerosana for tha Public Distribution Systam
to the States/UTa. Sub-allocation to diffarant ragions
within a Stata and decisions on antitiamant critaria and
scales of antitlamant are matters within the
administrative jurlsdiction of the State Governments. The
Central Government has not received any apecific
suggestion from any State/UT including Gujarat for
distiibution of keroaene to the backward clasaes in rural
and tribal areaa.

{English]
DMU Traina

3935 SHRI DHARAM PAL SINGH MALIK : Will the
Minister of RAILWAYS be pleased to atate :

(a) whether the Government propose to Introduce
DMU trains from Bahadurgarh/Rohtak to Shakurbasti/
Delhi doring the peak hours for the convenience of
daily commuters;

(b) ff so, the details thereof, and
(c) if not, the reasans therefor?

THE MINISTER OF RAILWA¥S (SHRI C.K. JAFFER
SHARIEF) : (a) There is no proposal at present.

{b) Does not arise.
(c) Operational and resource constrainta.

Road Over-bridge

3936 PROF. SUSANTA CHAKRABORTY : Will the
Minister of RAILWAYS pleased to state

(a) whether the Gavernment have any scheme of
constructing a road over-bridge near Santragachi
Railway Station in the South-Eastern Railway aection
at Howrah in West Bengal;

(b) it so, whether any time bound programme has
been chalked out In this regsrd, and

(c) ¥ 80, the details thereof?

THE MINISTER OF RAILWAYS (SHRI Q.K.'JAFFER
SHARIEF) : () Yes, Sir.

(b) and (c). Bridge is expected to be completed In
Marich '97.

Goode Sheda and Railway Sidinga

3937 SHRI AJOY MUKHOPADHYAY - Will the
Minister of RAILWAYS be pleased to state :

(a) the total number of goods sheds and railway
. sidings, closed during the last three years, State-wise;
and

MAY 2, 1995

Written Answers 72

(b) the quantum of traffic and earnings of these
cloaed aheda while in operetion at the cursent tariff
rate?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) A Statement la encloaed.

(b) Theae goods aheds were closed because thew
earnings were less than Ra. 5 lakha per annum at the
time of their closure. It ia not feaaible to quantify the
earnings at the present tariff rate.

STATEMENT

589 Geods Sheds and Railway Sidings have bean
Cloeed for Goods Traffic during the Last Three Years
State-wise Position is as uhder *

No. of goods sheda and raliway aildinga closed

Maharaahtra - §5
Madhya Pradesh - 53
Uttar Pradesh - 144
Haryana - 15
Rajasthan - 60
" Karnataka - 11
West Bengal - 36
Bihar - 64
Tamil Nadu - 24
Kerala - 5
Andhra Pradesh - 34
Orisss - 16
Punjab - 27
Himachal Pradeah - 9
Jammu and Kashmir - 1
Gujarat - 10
Gos - 2
Asaam - 23
589

[Translation]

Sale of Fertilizera

3938. SHRI N.J. RATHVA : Will the Minister of
AGRICULTURE be pleased to state :

(a) the amount allocated to the Government of
Gujarat’ for aale of decontrolied fertilizers on
concessional ratee to the farmers during 1992-93 snd
1993-94; '

(b) whether the Government have recelved any
complaints in regard to the miauae of the aforesaid
funds;
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(¢) # so, the detalls thereof, and

(d) the action taken by the Government In this
regard? '

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Funds
amounting to Rs. 1489 lakhs during 1992-93 and Rs.
3645.70 lakhs during 1993-94 ware released to Gujarat
for concessional sale of decontrolied phosphatic and
potassic fertilizers to the farmers. In addition, an amount
of Rs. 374.63 lakhs was releaaed to Gujarat during
1994-95 to clear the outstanding dues ‘'of 1993-84 under
this scheme. :

(b) No, Sir.
(o) and (d). Doea not ariae.

[English]
Sugarcane Pricee

3939. SHRI HARISH NARAYAN PRABHU ZANTYE:
Wil the Minister of FOOD be pleased to state :

(a) whether attention of the Government has been
drawn to the news item captioned ‘National Board for
cane pricing mooted’ appeared in the “Economic Times"
dated April 4, 1995,

(b) if so, the reaction of the Government to the
observations made therein and facts of the matter;

(c) the status of the proposal, and

(d) the detalls of the steps taken/proposed to be
taken to ensure that remunerative prices to the cane
growers and establish farmers friendly Marketing
Network In sugar growing areas?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
Yes, Sir.

(b) to (d). A Conference of Sugar Ministers of all the
sugar producing States/UTs has been convened on 6th
May, 1995 to consider among other things, the
recommendations made by the Committee of five
Ministers relating to pricing policy for sugarcane

[Translation]

Rallway Stations

3940. SHRI MOHAMMAD AL| ASHRAF FATMI : Will
the Miniater of RAILWAYS be pleased to state :

(a) the major rallway stations in Bihar which are
being expanded and developed at present; and

(b) the amount proposed to be spent, station-wise
and the amount already spent thereon and the time
fimit fixed for completion of work on each station
separately?
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THE MINISTER OF RAILWAYS (SHRI C K: JAFFER
SHARIEF) : (a) and (b). The detalla are as under

Station

Amount Amount Target
Proposed  aiready -
to be spent  apent
(in lakh of Rupees)

Muzaffarpur 82.50 52.50 1995-96
Hazipur 7.50 5.00 1995-96
Samastipur 34.16 0.72 1995-96
Saharsa 5.20 2.11 1995-86
Motihari 2.30 NIL 1995-96
Siwan 19.93 14.10 19085-96
Chhapra 21.84 0.33 1995-96
Bokaro Steel City 43.03 32.98 1995-96
Chakradharpur 42.25 9.27 19988-97
Hatia 83.36 0.24 19968-97
Ranchi 43.35 31.00 1896-97
Tatanagar 40.42 27.12 19985-96
Murl 2.86 NIL 1995-96
Katihar 329.81 201.23 1996-97
Kishangan] 48.01 29.61. 1996-97
Barsol 12.22 6.45 ' 1996-97
Patna 523.24 449.45 1995-96
Dhanbad 143.00 95.86 1995-96
Gaya 45.92 44 .92 1995-96
Kiul 22.97 16.97 1995-96
[English]

Great Indian Bustard

3841. SHRI SYED SHAHABUDDIN : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether any study has been undertaken recently
about the population of Great Indian Buatard;

(b) if so, whether the study has reported a declining
trend in its population;

(c) the steps taken to check thia trend;

(d) whether any caaes of poaching have come to
the notice of the Government during 1994-85;

(e) whether any ahooting has been authorised by
the Government during 1994-95; and

(f) # so, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHR! KAMAL NATH).
(a) to (c). A study on ecology of certaln endangered
species of wildlife and their habitats including the Great
Indian Bustard was conducted by Bombay Natural
History Society (BNHS) in 1882-84. According to the
repott published by BNHS in 1987, there were 1500 to
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2000 birds in Yhe whole country. The study has not
reported any declining trend In-the population of this
speclas. The following maasures have been taken to
ansure consarvation of the Graat Indian Bustard :

(i) A network of national parks and sanctuaries
have bean established in varjous states
which are known habitats of the bird to
protect the species and its habitat.

_ () Central assistance is given to the States
whenever requested for Iimproved
management of these Sanctuaries and
national parks.

(ili) The bird is placed in Schedule | of Wild Life
(Protection) Act, 1972 thereby giving the
specles maximum legal protection.

(iv) Trade in acheduied species and its products
is totally banned by law.

(v) India’is a signatory to the Convention on
International Trade in Endangered Species
of Wild Fauna and Flora (CITES) which
regulates the International trade In
endangered species. This species is placed
in Appendix | of the CITES.

(vi) State Governments take up awareness

programmes for educating people about the
importance of the wild life of the country and
necessity of protecting it.

(d) and (e). No, Sir.
(f) Does not arise.

[Translation)

indian Veterinary Reaearch Inatitute

3942. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of AGRICULTURE be pleased to state :

(a) the percentage of the total annual budget of the
Indian Veterinary Reaearch Institute being spent on
salaries of the employees and on research separately;
and

(b) the number of techniques developed by the
institute for the benefit of the farmers during the last
three yeara and the efforts made to make them available
to the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Salary
of Employees 52%

Research activities 48%

(b) Four types of techniques viz new strains of
pigs; immunodlagnostics/vaccines against foot and
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mouth disease, thelleria, babesid, infectious bursal
disease; processing meat and bone meal and evolving
non-conventional feed rations have been developed.

The techniquas were made available to the farmers
through extension activities of the institute including
publication of pamphietes and organisation of healith
camps.

{English]
Rallway Line

3943. DR. RAM CHANDRA DOME : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to lay an
additional railway line between Barddhaman and
Howrah via H.B. Chord;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) Does not arise.
(c) Constraint of resources.

Paaaenger Amenities

3944, SHRI PIUS TIRKEY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the New Jalpaiguri Railway station of
North Frontier Railway Is lacking in civil amenities like
toilet, drinking water, stalis at platform and other
passenger facllities;

(b) if so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) and (c). Do not arise.

[Translation]
Over-Bridge

3945. SHRI BHUBANESHWAR PRASAD MEHTA
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to construct
over-bridge on Gurpa and Gajhandi stations on Gaya-
Koderma section under Eaatern Railway;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (c). No, Sir. These stations are dealing
with meagre volume of passenger traffic. Provision of
foot-over-bridges at the statiens will be conaidered when
so warranted by Increase in volume of passenger traffic.
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[English]
Train Ticket Examiners

3946. SHRI RAMCHANDRA MAROTRAO
GHANGARE : Wil the Minister of RAILWAYS be pleased
to state :

(a) the sanctioned strength of the Train Ticket
Examiners for the Nagpur Division of the Central
Raliway;

(b) the number of vacancies of TTE's exist in the
Nagpur Division at present;

(c) whether the Government are contemplating to
fill up the vacancies;

(d) if so, the detalls thereof; and

(e) If not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (b). The sanctioned strength and the
number of vacancies of TTEs on Nagpur Division are
425 and 70, respectively.

(c) to (e). The vacancies will be filled up throygh
promotion and recruitment through Railway Recruitment
Board.

Beautification-cum-Maintenance Scheme

3947. SHRI ANNA JOSHI! : WIll the Minister of
RAILWAYS be pleased to state :

(a) whether a beautification-cum-maintenance
scheme has been Introduced at some stations under
the privatisation programme;

(b) if so, the details thereof,
(c) the norms and conditions for granting the works;

(d) the estimated cost to be incurred thereon,
stationwise;

(e) whether the Government propose to introduce
this scheme at all the stations in the country; and

(f) if so, the details thereof;

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (f).. With the objective of better
beautification/maintenance and increasing revenue from
commercial advertisement, zonal railways have been
advised to identify the stations and enter Into
agreements with the Interested parties. The salient
features of the schemes are as under :

(1) The contract will normally be for a period ot
3 years.

(i) The liceneee will be given sole right for
exhiblting prescribed number of commercial
advertisements at the station, with the prior
approval of the competent authority.

(i) The licensee will beautify the station by
painting platform/roof, main building, ticket

window area etc.
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(iv) The licensee will pay a lumpsum fee as fixed
by the railways.

(v) The licensee will keep a security deposit as
fixed by the rallways for the due and
satisfactory fulfiment of the terms and
conditions of the agreement. At present the
scheme has been introduced at 22 stations.
The scheme will be extended at other stations
also. Consequent upon introduction of this
scheme, a total earning/saving of Rs. 122.42
lakhs per annum Is expected.

Super Bazar

3948. SHRI RAJNATH SONKAR SHASTRI : will
the Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased to state : °

(a) details of the benefits of decentralisation of the
accounting system in Super Bazar which surfaced as to
its continuance or otherwise;

(b) the reasons for the accounts officer not reporting
to the Manager, Regional Distribution Centre and making
him independent;

(c) the steps taken to make the A.O. answerable
and accountable to the Manager R.D.C.;

(d) whether there is any proposal to make the
Manager R.D.C. accountable and responsible for the
availability of ail items on the inventory of the Super
Bazar In the mini branches under that Regional
Distribution Centre; and

(a) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) Decentralisation of accounting system is in
operation since September, 1994. Account Officers and
other staff has been deputed at all the Regional
Distribution Centres as per decentralisation accounting
manual/system. Accounts are under finalisation for the
year 1994-95

(b) and (c). Responsibilities and duties to Assistant
Accounts Officer/Accounts Officers have been assigned
as per decentralisation manual/system. They are in the
same grade as the Regional Distribution Centre
Managers are and enjoy equal status. Accounting -
system is observed by the Accounts Officers/Assistant

Account Officers as per direction of Controller of

Accounts and Finance under whom they are working,
as it is a specialised nature of work.

(d) and (e). No, Sir. Initially new introduction are
sent to the mini branches and thereafter the procurement
of items is as par the demands of the respective areas
according to which indents are raised by the Regional
Diatribution Centre Manager after consoiidation and the
orders for the same placed by the procurement Cell.
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[Transiation]
External Assistanee for Environment

3949. SHRI RAM PRASAD SINGH : WIil the
Ministar of ENVIRONMENT AND FORESTS be pleased
to state :

(a) tha names of the world organisations which have

given financial assistance to the Government for various
environmental programmes during the last three years;

(b) the total amount received therefrom during the
said period project-wise. and

(c) the progress made in implementing the projects,
project-wise?
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THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) The world organisations such as Worid Bank, United
Nationa Development Programme (UNDP), United
Nations Industrial Development Organisationa (UNIDO),
United Nations Environment Programme (UNEP), Aslan
Development Bank (ADB), European Economic
Community (EEC) have given financial asaistance to
various environmental programmes.

(b) and (c). A Statement giving details of the external
assistance received for various environmental projects
and their progress is enclosed.

STATEMENT
S Name of the Project Aid Amount Project Remarks
No. Agency period

1 2 3 5 6

1. National Programme for ADB US $6,00,000 1993-94 The Study was completed
Environmental Management in May, 1994.
of Coal fired Power Generation.

2. India-Environment Action UNDP US $3,90,000 1992-95 Environment Action Progra-
Programme. mme gdocument was prepared

In December, 1993.

3. Eco-Development Project UNDP Us $2,13,000 1994-95 Project document prepared
(Project preparation of and sent to World Bank.
india’'s Eco-Development
Project for eight sites and
pilot eco-development projects).

4 Formulation of National UNDP ' US $7,16,000 1994-85 Many studies have been
Forestry Action Programme. . undertaken on varioua

subjects. Forest sector
studies have been carried out
for States and Union
Territorles.

5. Forestry Research, Educa- World Rs. 129 crores 1994-98 Project under implementati:
tion & Extension Project(FREE) Bank on. Rs. 18.13 crores spent in
of Indian Council of Forestry 1994-65.

Research & Education(ICFRE)
6 Ganga Action Programme(GAP) World Rs. 47 crores 1987-96 Project under implementation.

Bank
(a) Uttar Pradesh UDP
Project:
() Uttar Pradesh Rs. 11.84 crores spent
during the last three years.

(ii) West Bengal Rs. 4.27 crores spent.

7. Development of Environmental World US $413,000 1904-06 Project under implementation.

Resource Management Network Bank
Management Network ERMN
together with a Supporting
Environmental Resource

Information System - Wikilife
institute_of India.




81 Written Answers VAISAKHA 12, 1917 (Saka) Written Answers g2
1 2 3 4 5 6
8. Strengthaning Wildlife UNDP Rs. 4.03 crores 1993-98 Project under implementation.
Management and Eco-
devalopment Planning
Capabilities - Wildiifa
Instituta of India. .
9. Industrial Poliution Control World US $155.6 m. 1891-97 Project under implamentation.
Project Phase-I (Strengthening Bank US $125 m. spent.
Pollution Control Boards of
Gujarat, Maharashtra, Tamil -
Nadu and Uttar Pradesh). )

10. Industrial Pollution Control World US $168 m. 18985-2001 Project under implementation
Project Phase-ll (Strengthen-  Bank ’
ing Pollution Control Boards:
of Madhya Pradesh, Rajasthan,

Karnataka and Andhra Pradesh).

11. Montreal Protocol Projects World US $11,435,511 1993- 30 projects sanctionea so
to phase out Ozone depleting Bank/ (upto present) 2010 far, are under impiementation.
substances. UNDP/ ' As more projects are pre-

UNIDO/ pared and submitted the
UNEP. amount of assistance will
proportionately go up.

12. Forestry Development Project, World US $34 m. 1992-97 Project under implementa-
Waest Bengal. Bank ) tion. Rs. 29 crores spent

during the last 3 years.

13 Forestry Sector Project, World US $124 m. 19982-98 Project under implementa-
Maharashtra. Bank tion. Rs. 30.84 crores spent

during the last 3 years.

14. Aravalli Hills Atforestation EEC ECU 23.20 m. 1990-98 Project under implementation
Project, Haryana. Rs. 25.08 crores spent during

the last 3 years,

15 Forestry Project, Andhra World US $77.4 m. 196984-2000 Project under implementation
Pradesh. Bank Rs. 41.27 lakhs spent during

the last year.

16 Projects approved under
Global Environment Gacility
(GEF) :

(a) Alternate Energy Project.  World US $30 m. - Project under implementation.

Bank

(b) Optimising Development UNDP Us $7.5 m. - Project under impiementation
of Small Hydel Resources
the Hilly Regions of India.

(c) Development of High UNDP US $54 m. - Project under implementation.
Rate Biomethanation
Process as a means of
reducing QGHG emissions.

(d) Cost Effective Options World Us $1.5 m. - Project under implementation.
for limiting GHG Bank

emissions.




83 Written Answers

[English]
Production of Soyabean

3950. SHRI AMAR ROYPRADHAN : Will the
Minister of AGRICULTURE be pleased to state :

(a) the actual demand and production of soyabean
during 1994-95 in the country and the target fixed for
1995-86; .

(b) whether the target set for 1994-95 has been
achieved;

(c) if not, the reasons therefor;

(d) the steps proposed to be taken to achieve the
tarnet during 1985-96;

(e) whether the Government have decided to import
the soyabean to meet the domestic demand;

(f) f so, whether the Government have assessed
the likely adverse impact of such import on domestic
growers; and

(g) if so, the outcome thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) to (c).
The target for soyabean production during 1994-95 fixed
on the basis of requirements, was 40.00 lakh tonnes;
against this a production of 36.80 lakh tonnes Is
expected This Is because of less area covered under
the crop In the major soyabean producing States due
to excessive rains. The target for the year 1885-96 has
been fixed at 43.00 lakh tonnes.

(d) in order to increase the productivity and
production of soyabean in the country, a Centrally
Sponsored Scheme of Oilseeds Production Programme
Is being implemented in the major soyabean growing
States under which financial assistance i1s provided for
production and distribution of seeds,demonstrations to
transfer technology, distribution of sprinkler Irrigation
systems and improved, farm implements, distribution of
Gypsum, Pyrites and micro-nutrients, etc

(e) to (g). in view of the shortfall In production in the
year 1994-85, some solvent extraction units under the
Soyabean Processors Association have been permitted
to import soyabean under certain conditions.

[Translation]

Train between Jind and Delhi
3851. SHRiI NARAIN SINGH CHAUDHRI : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to introduce a
new train from Jind to Delhi In the morning; and
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(b) i so, the details thereof and If not, the reasons
therefor? )

THE MINISTER OF RAILWAYS (SHR! C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) Due to operational constraints and lack of
resources.

[English]

Agricultural Univeraitiea

39852. SHR! R. SURENDER REDDY : Will the
Minister of AGRICULTURE be pleased to state :

(a) the State-wise details of the Agricultural
Universities functioning presently in the country and
details of their funding/financing;

(b) whether the Government have undertaken any
study/assessment in recent years which has revealed
that the number of agricultural universities/colleges
functioning presently in the country far exceeds our
needs;

(c) # so, the details thereof;

(d) whether there Is any body like the University
Grants Commission at the Union Government leve! or
otherwise to regulate setting up tunding, recognition,
evaluating of quality of education and training imparted,
standard of education etc.;

(e) I so, the details thereof;

(f) if not, whether there is any proposal to set up the
same In consultation with State Governments; and

(g) ¥ so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
NON CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) . (a)
Information has been given In the Statement enclosed.

(b) No, Sir.
(c) Does not arise.

(d) and (e). Yes, Sir. The Indian Council ot
Agricultural Research acts as University Grants
Commission for Agricultural Univeraitiee in the country.
However, agricultural education being a State Subject,
setting up of colleges and universitiee falle within the
purview of states. As far as development and research
grants, recognition, evailuation of quality of education
and training Imparted, atandard of education etc. are
concerned, the Council performs these functions through
committees set up for the purposes.

{f) and (g). Does not arise.
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STATEMENT

(Rupees in lacs)

8.No. State Agricultural Universities

Funds Released as Developmental Grants by ICAR

1992-93 1893-94 1994-95 Total

1. APAU, Hyderabad (AP) 60.00 . - 33.00 93.00
2. AAU, Jorhat (Assam) 60.00 §0.00 687.00 177.00

3. BCKVV, Mohanpur (W.B.) 33.00 - - 33.00

4. BAU, Ranchi (Blhar) 25.00 - - 25.00

5. CSAUAA&T, Kanpur (UP) 23.00 - - 23.00

6. Dr. YSPUH&F, Solan (HP) 54.00 25.00 - 79.00

7. GAU; Anand (Gujarat) 33.00 - 67.00 100.00

8. GBPUAAT, Péntnagar (UP) §3.00 42.00 61.00 166.00

9. HAU, Hisar, (Haryana) 63.00 70.00 72.00 205.00
10. HPKVV, Palampur (HP) 54.00 50.00 - 104.00
11. IGKVV, Raipur (MP) 27.00 - 83.00 110.00
12. JNKVV, Jabalpur (MP) 27.00 - - 27.00
13. KAU, Trichur (Kerala) 66.00 163.50 44.00 273.50
14. KKV, Dapoli (Maharashtra) 20.00 - 70.00 90.00
15. MPAU, Rahuri (Maharashtra) 20.00 - 66.50 86.50
16. MAU, Parbhani (Maharashtra) 20.00 - 44.01 64.01
17. NDUAA&T, Faizabad (UP) 43.00 44.00 28.00 115.00
18. NDUAA&T, Bhubaneswar (Orissa) 33.00 - - 33.00
19. PAU, Ludhiana (Punjab) 60.00 70.00 56.50 186.50
20. PKV, Akola (Maharashtra) 20.00 - 20.00 40.00
21. RAU, Bikaner (Rajasthan) 33.00 - 27.00 680.00
22. RAU, Pusa, Samastipur (Bihar) 27.00 - - 27.00
23. SKUASA&T, Jammu (J&K) 30.00 - 60.00 90.00
24. TNAU, Coimbatore (T.N.) 28.00 49.00 50.67 127.67
25. TNVASU, Madras (T.N.) 27.00 28.00 117.00 172.00
26. UAS, Bangalore (Karnataka) 56.00 30.00 136.37 222.37
27. UAS, Dharwad (Gujarat) 25.00 - 70.00 95.00

CENTRRAL AGRICULTURAL UNIVERSITY
1. CAU, Imphal.
(Deemed Universities)

1.  1ARI, New Delhi.

2. IVRI, Izzatnagar.

3. CIFE, Bombay.

4. NDRI, Kamal.

[Transiation] (b) the measures being taken by the Government to

Milk Production in Uttar Pradesh

3953.SHRI SURENDRA PAL PATHAK : Will the
Minister of AGRICULTURE be pleased to state :

(a) the national average production of milk at
present and the contribution of Uttar Pradesh therein;

bring the milk production in Uttar. Pradesh at par with
the national average; )

(c) whether the Government propose to promote
co-operative in Uttar Pradesh to increase milk production
in the State;

(d) i so, the detaila thereof; and
(e) # not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) . (a) As per the
provisional estimates of milk production, the national
average of milkk production during 1992-93 was 181
grams per haad par day and tha contribution of Uttar
Pradesh in it was 203 grams par head per day.

+  (b) The milk production In terms of per capita
avallability of milk in Uttar Pradeah is already more
than the national average.

(c) Yes, Sir.

(d) By December, 1994 about 8607 village dairy
cooperative societies covering 4.66 lakh farmer
members have been organised in the State.

(e) Question does not ariae.
[English]
Vehicular Emission ‘Standarda

3954. SHRI JAGMEET SINGH BRAR : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have advanced the
enforcement of vehicular emission standards in the four
metropolitan cities by one year;

(b) it so, the reasons therefor;

(c) whether the Government propose to extend
enforcement provisions of vehicular emission standards
to other cities of country in phases; and

(d) if so, the detalls thereof with names of cities to
be covered, phase-wise? '

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). While the enforcement of vehicular emission
standards in the four metropolitan cities of Bombay,
Delhi, Calcutta and Madras, was not advanced by one
year, unieaded petiol and catalytic converter fitted four-
wheeler petrol vehicles has been introduced in these
four cities with effect from 1.4.1995.

(c) and (d). Vehicular emission standards for on-
road vehicles are already being enforced under the
provisions of the Central Motor Vehicies Rules, 1989,
by the respective State Transport Directorates. Further,
action has been Initiated to introduce unleaded petrol
and catalytic converter fitted vehicles throughout the
country from the year 2000

Raillway Bridgea

3855. SHRI SUSHIL CHANDRA VERMA : Wil the
Minister of RAILWAYS be pleased to state :

(a) the name and number of railway bridges in
Madhya Pradeah selected for repairing/renovation
during last three years;

(b) the amount allocated for the above work; and

(c) the ateps taken by the Government in this
regard?
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THE MINISTER OF RAILWAYS (SHRI.C.K. JAFFER
SHARIEF) : (a) 183. Normalily, raliway bridgea are not
named.

(b) Accountal of expenditure la not maintained
State-wise.

(c) Railways have an elaborate system of inspection
of Rallway bridges for assessing and monitoring their
condition and idantifying_ need for repairs. The requisite
repairs are carried out timely and bridges are maintained
in aafe condition. '

Tourist Trains

3958. SHRI J. CHOKKA RAO : Will the Minister of
RAILWAYS be pleased to refer to the reply given to
Starred Question No. 6 dated 14 February, 1995 and
state :

(a) the terms and conditions on which contracts for
running of tourist trains were awared;

(b) the extra facilities to be provided In such trains;
and

(c¢) whether the existing tare structure will be
applicable to these trains?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER
SHARIEF) : (a) The terms and conditions of award of
contracts for five tourist trains provide that the successful
bidders will be required to bear the (I) cost of
construction of the train estimated at Rs. 20 crores (i)
cost of Haulage and Mamtenance estimated between
Rs. 10-12 lakhs par trip; and (lii) to pay a percentage
of Gross Turnover above 15% to Indlan Railways for the
use of their ground facliities and Infrastructure.

(b) Extra facilities in each tourist train include 13 air
conditioned saloons having four cabins with attached
bathrooms, a mini-Pantry and a amall family lounge Jn
each saloon, 2 air conditioned dining cars and one air
conditioned Lounge car.

(c) No, Sir.
Super Bazar

3957. SHRI JEEWAN SHARMA : Will the Minister
of CIVIL SUPPLIES, CONSUMR AFFAIRS AND‘PUBLIC
DISTRIBUTION be pleaaed to state :

(a) whether the attention of the Government has
been drawn to the newsitem captioned “Much ado over
steel trunks”" appeared In the “Pioneer” dated
January 9, 1995;

" (b) i so, the action taken against the gullty official
and the outcome thereof; and

(c) the meaaures that Government propose to take
to remove the rampant corruption from the Super Bazar?
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THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) Yes, Sir.

(b) The matter was referred to the Chief Vigilanca
Officer for investigation. While the Invastigation was on,
the Central Bureau of invastigation (CBI) aiso registared
a case In the mattar and tha sama is being investigated

by tt.

(c) Any specific complaint received Is properly
investigated and appropriate action is taken by Super
Bazar.

National Watershed' Development Project
for Rainfed Areaa

3958. SHRI SUDHIR SAWANT : Wil the Minister
of AGRICULTURE be pleased to state :

(a) the details of work carried out under the National
Watershed Development Project for Rainfed Areas
Programme (NWDPRA) in Maharashtra particularly in
Sindhudurg and Ratnagirl districts;

(b) the areas covered under the programme so far
in these two dietricts; and

(c) the details of banefits derived therefrom?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) A Statement
indicating the range of activities being carried out under
National Waterahed Development Project:for Rainfed
Areas In Maharashtra including two districts, namely
Sindhudurg and Ratnagiri is enclosed.

(b) and (c). The total number of watersheds, area
covered and estimated cost of the Projects in Ratnagiri
and Sindhudurg Districts of Maharashtra is given below:

Estimated

Name of the Total nhumber Area

District of watersheds covered cost
. (in ha.) (Rs. In lakh)
1. Ratnagiri 8 12390 512.37
2. Sindhudurg 7 12052 445,59

The Integrated Rain Water Conaervation measures
and diversified production systems taken up under
NWDPRA will enaure enhanced availablility of water for
human and livestock drinking purposes, domestic
consumption, life saving irrrigation and raising of
appropriate crops and thus Increase supply of food,
fuel, fodder, milk etc. to Watershed Community.

STATEMENT _

Range of Activities being carried out under National
Watershed Development Project for Rainfed Areas
(NWDPRA) in Different Watersheds

L BASIC ACTIVITIES :

1.  Survay and projectisation, cartagraphic equipment
and material, mapa, photography and data
ete.

2. Eatablishment of nurseries, community nurseries,
oo,
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5 Tralning of farmers, landless labourers, staff, kisan
melas, reward to panchayats, efc.

4, Establishment and management cost for full ime
staff.

. Research support for integrated farming system
development fleld research around research
etationa by farmers and fleid functionaries with
guidance from reaearch stationa, soclo-economic
and other research.

6. Innovative reserve fund

7. Formation of Mitra Krishak Mandals, Self Help
Groups of beneficiaries including Mahlla Mitra

Krishaks.
Il. PROJECT ACTHVITIES - FIELD ACTIVITIES :
1. Conservation
ARABLE LANDS
A. Conservation Measures : Vegetative filter strips in

place of diversion drains contour vegetative
hedges, repair of existing conservation measures,
gully control with vegetative system, incentives
for opening dead furrows, contour cultivation

2. Production System : Demonstration, Agro forestry,
Alley cropping, boundary planting, dryland
horticulture, organic farming system such as
compost pits bio-fertilizers and integrated nutrient
management system. Home stead gardens,
kitchen gardens/backyard horticulture. Household
production system for marginal farmers and
landless labourers such as small livestock system,
bio-mass/agro process service sectors. ’

B. NON-ARABLE LANDS AND DRAINAGE
TREATMENT :

1. Conservation Measures : Vegetative filter strip in
place of diversion drains live - fencing, vegetative
contour hedges with furrous gully contrrol
measures mostly vegetative.

2. Production System :

() Over seeding of grasses and legumes, planting
of trees.

(i) Treatment of drainage lines - bank stabllisation
mostly with vegetative measures, treatment of
upper reaches, treatment of middie reaches and
treatment of lower reaches.

lil. LIVESTOCK DEVELOPMENT

A. Castration of scrub bulls, breed improvement
through natural service and promotion of fodder
production.

Vacant Poet

3959. SHRI SOMJIBHAI DAMOR * WIli the Minister
of RAILWAYS be pleased to state :

(a) whether the Government are aware that the
work for settling compensation claims is suffering on
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account of the fact that a large number of posts of
Member Tachnical are lying vacant In various railway
claims tribunals;

(b) whether applications were invited from the
eligible rallway officers for selection as Member
Technical in claims' tribunals this year;

(c) it so, whether rules of reservation applicable to
Scheduled Castes/Scheduled Tribes Officers were
observed while making such direct open selections;

(d) i so, the detaliis thereof with particular reference
to Jaipur claims' tribunal;

(e) if not, the reasons therefor;

(f) the number of officers selected as Member
Technical who have not been relieved so far to take up
the assignment in tribunals; and

(g) the action taken by the Government in this
regard?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Out of the 19 posts of Member, Technical,
only 5§ posts are vacant at present. Efforts are being
made to fill these posts. During the last seven months
from August, '94 to February, '95, 10354 claim cases
have been settled, as against 6858 new cases filed.

(b) No, Sir.

(c) Rules do not provide for reservation in respect
of any category.

(d) and (e). Do not arise.

(f) and (g). Orders for posting in respect of two
officers have been issued. They are likely to join shortly.

Orders in respect of the remaining three are under
process. .

[Translation]

Gandhi Vidya Sansthen

3960. SHRI MANGAL RAM PREMI : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government have formulated any
special scheme for centenary colobratlons of Jal Prakash
Narayan;

(b) if so, the details thereof;

(c) whether there Is any proposal to declare Gandhi
Vidya Sansthan, an institute of national importance;

(d) if so, the details thereof; and
(e) the steps being taken in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) and (e). Do not arise

MAY 2, 1986
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Refining Miile in Kanpur
3961. SHRI JAGAT VIR SINGH DRONA : Will the

Minister of FOOD be pleased to state :

(a) whether the Government are aware of the fact
that some of the refining mills In various States
particularly in Kanpur are selling rice husks oil in the
name and under the brand of mustard oll; ang

(b) it so, the details thereof and the steps taken or
being taken by the Government to avoid such lllegal
trade?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
and (b). No such complaints have been received in
matter. .

Dairy Industry

3962. SHRI VIJAY NAVAL PATIL . Will the Minister
of AGRICULTURE be pleased to state :

(a) whether the Indian Dairy Induetry has shown
anxiety over the move by the dairy multinationals to
capture the dairy market in the wake of economic
liberalisation in India;

(b) it so, the nature of representations received by
the Government from the private and the co-operative
dairy sectors over the move of entering multinationails;
and

(c) the steps the Government contemplate to
safeguard the Interests of Indian Dairy Industry?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Government
has not received any representation from the Indian
Dalry Industry expressing anxiety over the move by the
dairy multinationais to capture the dairy market in the
wake of economic liberalisation in India.

(b) Does not arise.

(c) With a view to maintain and increase the supply
of liquid milk of the desired quality and for the orderly
growth of the Indian Dairy Industry, Government issued
the Milk and Milk Product Order 1992 which provides
for regulating the production, supply and distribution of
milk and milk products.

[Translation]

Gauge Conversion

3963. SHRI GIRDHARI LAL BHARGAVA : Will tho
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to link Udaipur-
Bhilwara with broad gauge line; and

(b) it ao, the details thereof?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (1) and (b). The sutvey for conversion of
Chittaurgarh-Bhliwara-Ajmer raill line is in progress.
Further consideration of the project would depend upon
the resuits of the aurvey and availabliiity of the rasourcas
in the coming years.

[English]
Telaphone in Trains

3864. SHRI TARA SINGH :
SHRI BALRAJ PASI : .
SHRI V. SREENIVASA PRASAD :
SHRIMATI VASUNDHARA RAJE :
SHRI SANAT KUMAR MANDAL :

Wil the Ministar of RAILWAYS be pleased to state:

(a) whether the Government heve signed MOU with
a British tirm for providing telephone facilities in trains
in the country;

(b) it so, the details and terms and conditions laid
down;

(c) whether the Government have identified the
trains in which such facllity wouid be introduced in the
first instance; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) A Memorandum of Understanding has
been signed by Ministry of Communications with
Internationai maritime Satellite Organisation
(INMARSAT) for conducting the pilot project for providing
telephone communication services on fast trains.

(b) The pilot project shall be conducted jointly be
indian Raillways, Internationai Maritime Satellite
Organisetion (INMARSAT) and Vidash Sanchar Nigam
Ltd. (VSNL) for 3 montha duration. Nothing in this MOU
shall be deemed to constitute a joint venture or
partnership or to create legal rights and obligations
among tha partiea and no party shall incur any financial
liabllity to another aa & resuit of activities it carries
under the project. This MOU is valid for one year.

(c) and (d). Triala are proposed to be carried on the
New Delhi-Bombay Central Rajdhani Express and tha
Broad Gauge "Palace on Wheels".

import of Toxic Substancea

3965. SHRIMATI GEETA MUKHERJEE : Will the
Minister of ENVIRONMENT AND FORESTS be plesaed
to atate :

(a) whether toxic substancas. such es plestic waste,
isad ash end scrap battaries sre baing imported from
Wastern countries by gertain industrial and busineas
houses exposing our countty to seridua health hazards;
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(b) i#f so, tha namea of tha theas importers and
quantity imported of these items; end

(c) the stepe baing taken to ban auch imports?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). Hazardoua weaatea auch aa leed aah and
scrap batteries are imported into the country esaentially
as raw material for recycling and recovery of materiais
These wastes are uaualily availabie at more economical
ratea than the Virgin raw materiais. A farge number of
secondary manutacturing units in India are dependent
upon such wastes as.raw materiais. A Statement of
some major secondary lead processing units is
enclosed. As per the information published in the
Minerals and Metals Review Annual 1994 about 13,575
MT of lead containing wastes have been imported into
the country during 1993-94 Plastic wastes are not
included In the categories of hazardous of toxic wastes.

(c) According to Rule 11 of Hazardous Wastes
(Management and Handling) Rules, 1989 notified under
the Environment (Protection) Act, 1986, import of
hazardous wastes is not allowed tor dumping and
disposal and is only allowed if required tor processing
or re-use as raw materials after examination of each
case on merit. According to these Rules, tha State
Poliution Control Board is required to grant permission
for the importers while the exporter/exporting country s
competent authority seeks permission of the Ministry of
Environment and Forests for the transboundery
movement of such wastes.

STATEMENT

1. Ashok Metal industries, Bombay.

2. Eyre Smelting Ltd., Calcutta.

3. Indian Lead Ltd., Thane, Maharashtra.

4. Jupiter Tube Corp. Pvt. Ltd., Bombay.

§. Udyogin Metal inda., Bombay.

8. Chioride Industries Ltd., Calcutta.

7. Amco Batteries Ltd., Bangalore.

8. Andhen Metal Retf., Bombay.

9. Premier Smeliting & Refining, Caicutta,
10. Hoosani Metal Rolling Miil Ltd., Bombay.
11. Indian Smelting & Refining Ltd., Bombay.
12. National Rafinery (P) Ltd., Bombay.

13. Punjab Metel Works (P) Ltd., New Delhl.
14. Stendard Batteries Lid., Bombay.

15. UB-MEC Batteries Ltd.,, Bangalora.

16. Hindustan Alloys Mfg. Co. Ltd., Bombay.
17. National Pipaa and Tubea Ltd., Caicutta.
18. Waldies Ltd., Calcutta-

19. Arun Metaliurgicals (P) Ltd., Narendrapur.
20. Associated Pigments Ltd., Celcutta,
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TYechnical Colleges

3068. SHRI K. PRADHANI : WIili the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
stats :

(a) the fund spent on tha'oponlng of Technical
Colleges during laat three years;

(b) whether there is a need to establish more
number of such institutees; and

(c) if so..the steps taken to enhance allocation for:
the purpose and aiso to increase the number of such
inetitutions during the current plan period?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (c). During the last three
acsdemic years, the All India Council for Technical
Education (AICTE) approved opening of about 250
Engineering Colleges and 700 Polytechnics: Funding
for opening of these institutes has mostly come from
Private Sector and from State Governments concerned.
Establishment of Technical institutions depends upon
the manpower needs and is assessed by the AICTE
through the prescribed rules, regulations and procedure.
The question of making any financial allocation by the
Central Govemment or AICTE does not ariae.

[Translation]
Central Pollution Control Board

) 3967. SHRI ARVIND TRIVED! : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether Central Pollution Control Board was
not entrusted with adequate powers to check pollution
at _tho time of its constitution;

(b) if so, the reasons therefor;

(c) whether the Government propose to give more
powers to the Central Pollution Control Board to check
increasing poliution effectively;

(d) it so, the detalls thereof, and
(e) i not, the reasons thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). The Central Poliution Board (CPCB) was
constituted in September, 1974, under the Water
(Prevention and Control of Pollution) Act, 1974. it has
to perform functions at the national level as a’Central
Board and has to discharge the functions as a State
Board In reapect of the State Governments. At the initial
stage of the constitution of the CPCB, It had no powers
to exercise over Industries/State Pollution Control
Boards in other States. At the national level, the C.P.C.B.
was functioning as a co-ordinating body to ansure the
implementation of the Act. However, the Water
(Prevention and Control of Pollution) Act, 1974, was
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amended In 1988, whersby powers have been conferred
on CPCB to issue directions to the State Boarda in the
event of their not taking action, to ensure compliance of
the proviaions of the Act. in 1981, the Parlament has
passed the Air (Prevention and Control of Poliution) Act
and similar provisions have been incorporated in 1987
by amending the Air Act.

(c) No, Sir.
(d) Doea not ariae.

(e) The C.P.C.B. is already empowered suitably to
check poliution in the country under the provisions of
the Water (Prevention and Control of Poliution) Act,
1974 and Air (Prevention and Control of Pollution) Act,
1981.

[Enghsh)
Week-ender Tour Programme

3968. SHRI SUBRATA MUKHERJEE : Will the
Minister of RAILWAYS be pleased to state .

* (a) whether the Rallways have formulated any plan
to introduce Week-Ender tour programme;

(b) # so, thé detalls thereof; and

(c) the routes on which the abeve programme has
beent or proposed to be implemented?.

THE MINISTER OF RAILWAYS (SHRI C K JAFFER
SHARIEF) : (a) to (c). Indian Rallways have introduced
the following Raill Weekender Package Tours to nereby
tourist destinations in collaboration with the Tourism
Development Corporations of the concerned State
Governments :

(1) Pligrim's Progress From Delhi to Mata Vaishno

Devi via Jammu

(2) Sabarmati Revisited : From Bombay/DelhvJaipur to
' Ahmedabad.

(3) Shrine and Sarovar : From Delhi/Ahmedabad/
indore to Ajmer.

£rom madras to Coimbatore-
Ooty-Mudumalai

From Madtas Egmore to
Madural-Kodalkanai-Palani

From Madras Egmore to
Trichy-Thanjavur.

(7) Yercaud Servocoyan: From Madras to Saiem-
Yercaud-Hoganekkal.

From Madras Egmore to
Rameshwaram-Tiruppulani-
Devipattinam-Mandapam.

The package tours & Inclusive of rail travel,
accommodation and sight seeing at destination station.
it ls proposed to Introduce 38 Fall Week-ender tours on
a phased basis.

(4) East-Weat Tour
(5) Pandyan Tour

(6) Sakthi Tour

(8) Sethu Yatra
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[Trans/ation]

Over Bridges

3069. SHRI DATTA MEGHE : Wil the Minister of
RAILWAYS be pleased to state :

(a) the number of over-bridges under construction
in Maharashtra with Worid Bank assistance;

(b) the progress made In this regard so far;

(c) the steps taken to expedite the construction of
those bridges; and

(d) the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Nil. '

(b) to (d). Do not arise.

Mint (Pudina)

3970. SHRI RAMESHWAR PATIDAR
SHR!I RAMASHRAY PRASAD SINGH :
SHRI RAJESH KUMAR :

Will the Minister of AGRICULTURE be pleased to
state :

(a) the total annual production of mint (Pudina) in
the country;

(b) the details of various uses of mint in the country;
and

(c) the measures being t;k'en or proposed to be
taken by the Government to increase its production?

THE MINISTER OF STATE WN THE MINISTRY OF
AGRICULTURE (SHR!I ARVIND NETAM) * (a) The annual
production of mint in the country is about 5000 tonnes
per annum.

(b) Mint is widely used in the country in medicine,
cosmetics, tolletaries, perfumery and confectionery
industries.

(c) To increase the production of mint research
support is being provided by Indian Council of
Agricultural Research through All India Coordinated
Research Project at its centres located at Solan (H.P.),
Ludhiana (Punjab) and Faizabad (U.R). One variety of
Japnese mint “EC-41911" and one variety of spearmint
“P by” have been developed and released to cultivators
8o far.

To boost its production, Government of india Is also
implementing a Centrally Sponsored Scheme for
intensifying research and development of medicinai and
aromatic plants including mint. Under this scheme
financial support is provided to State/UT Government
for multiptication and distribution of quality pianting
material etc.
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[English]
Smuggling of Antiques

3071. SHRI SUDHIR GIRI : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(2) the details of the antiques and other materiais
selzed at the Indo-Bangiadesh Border by the Border
Security Force during 1984 and 1995;"

(b) the fate of the articles seized; and

(c) the concrate steps taken/proposed to be taken
to prevent the smuggling of antiques?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Detalls of the antiquities and
other materials seized by the Border Security Force
during 1994-1995 are furnished as udner :

Idols of touched stone and black stone statues of
Goddess Parvathl, Goddess Saraswati, Goddess Durga,
Goddess Lakshmi, Goddess Mahakali, Goddess
Mahamaya Radha, Lord Krishna, Lord Ganesh, Lord
Vishnu, Lord Narayan and Lord Buddha.

(b) All the antiquities seized have been handed
over to the Customs officers In North and South Bengal.

(c) BSF has taken the following steps to prevent
smuggling on Indo-Bangladesh’ Border :

(1) Additional Batallions have been sanctioned
under expansion plan to reduce the gaps
between the Border out Posts. (However, few
Battalions have been withdrawn from botder
for internal Security durites).

(i) Petrolling/Nakas have been increased/
Intensified.

« Q(ill) Border petrolling have been Intensified by
providing jeeps and Motor Cycles.

(lv) Observation posts towers have been erected.
‘v) Binoculars, Goggles, Twin Telescopes, PNV
binoculers and hand held search lights have

been provided for enhanced vigiiance on the
border. . .

(vi) Border fence are being erected.

(vil) Border roads/tracks are being constructed/
developed.

(vill) Boats/motor boats are being provided fof
petroliing riverine areas.

(ix) The intelligence set up of the Border Security
Force ‘has been geared up and further
strengthened for keeping close sutvelliance
on the border.
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(x) Alongwith these measures, Archasological
Survey of India Is also keeping a vigil through
its officars (of the rank of Superintending
Archaeologist and Deputy Superintending
Archaeologist) posted at Customs exit points
In India.

" Allocation ot Fertilizere

3872. SHRI GABHAJI MANGAJI THAKORE : WIil
the Minister of AGRICULTURE be pleased to state :

(a) the detalls of requirement/aliocation of fertilizers
for the year 1983-84 and for the ourrent year, State-
wise; and ’

(b) the criterion adopted for the allocation of
fertilizers?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b).
The allocation of fertilisers, which are under statutory
price control, are made separately for each cropping
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season namely Kharif and Rabi in consultation with the
State Government and the fertiiser industry keeping in
view the following criterion;

(I) consumption during the previous season,
(i) irrigated area under different crops;
(ill) cropping pattern;

(lv) area covered under high yieiding varety
seeds.

Coneequent on decontrol of Phosphatic and Potassic
fertilizers with effect from 25.8.1882, requirement of
Urea, Ammonium Sulphate (AS), Ammonium Chioride
(AC), and Caiclum Ammonium Nitrate (CAN) only is
allocated. With the decontrol of AS,AC and CAN with
effect from 10.6.1994, urea is the only fertileser which
Is being allocated to States at present. Statement-! to LV
indicating the State-wise assessed requirement and
consumption of area, AS, AC and CAN for 1993-94,
1994-95 and for current Kharif, 1895 season are enclosed

STATEMENT-|
Assesssed Requirement and Consumption of Area

(‘000° tonnes)

1993-94 1994-85 Khanf 95

S. State Assessed Consumption Assessed Consumption Assessed
No. requirement requirement (Estt) requirement

1 2 . 3 4 5 6 7

1. Andhra Pradesh 1,740.00 1,717.18 1,830.00 1,747 15 840 00
2. Karnataka 622.67 683.33 716.80 732.26 430.00
3. Kerala 110.00 105.76 121.00 110.60 66.23
. 4 Tamil Nadu 740.00 640.Bé 740.00 , 735.21 240.00
5 Gujarat 850 87 777.44 840.00 ¢ 941.98 480.00
8. Madhya Pradesh 985.00 958.46 1,059.00 983.17 610.00
7. Maharashtra 1,355.00 1,435.98 1,675.00 1,612.48 880.00
8  Rajasthan 760.00 675.08 780.00 898.09 300.00

. 9. Qoa 502 4.01 5.10 4.98 3.50
10. Haryana 1,040 00 997.59 1,090.00 1,047.09 490.00
1. Punjab 1,880.00 1,797.13 * 1,845.00 1,988.73 1,050.00
12. Uttar Pradesh 3,859.00 3,790.85 4,010.00 4,118.72 1,840.00
13.  Himachal Pradesh 37.00 33.01 45.00 45.93 30.00
14. Jammu and Kashmir 81.49 70.87 81.00 81.28 65.00
15. Delhi 24.50 25.47 26.00 27.79 8.00
16.  Bihar 1,050.00 911.56 1,070.00 1,038.18 §70.00
17.  Orissa 277.00 245.08 300.00 262.30 200.00
18. Waest Bengal 770.00 76279 830.00 838.16 380.00
19; Aseam 44 .36 42 82 48.16 45.86 30.00
20. Tripura 15.11 10.13 156.56 10.51 7.78
21.  Manipur 16.72 17..27 22.00 .18.20 18.50
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1 2 ' - 3 4 5 6 7
22. Meghalaya 3.50 3.51 4.70 ‘4,34 2.50
23. Nagaland 0.85 0.69 0.50 0.32 0.40
24. Arunachal Pradesh 0.43 0.47 0.50 0.50 0 30
25.  Sikkim 1.60 1.13 1.85 136 100
26. Mizoram 0.55 0.40 0.85 0.41 0.45

All India ’ 16,353.75 15,810.35 17,252.05 17.270.72 8,766.58
STATEMENT-lI
Assessed Requirement and Consumption of Ammonium Sulphate -
(‘000' tonnes)
1993-94 Kharit 94
S.No. - State Assessed Consumption Assessed Consumption
requirement requirement (Estt)

1 Andhra Pradesh 161.00 143.57 87.00 . 62.74

2. Karnataka . 55.00 46.34 25.00 15.78

3 Kerala 3200 32.85 18.50 10.19

4 Tamil Nadu 68.10 60.71 24.00 24 .39

5 Gujarat 165.00 160.86 90:00 62.33

6 Madhya Pradesh 18.00 19.77 15.00 14.28

7 Maharashtra 60.00 54.95 27.00 18.39

8 Rajasthan 7.00 3.82 3.00 1.65

9 Punjab 7.84 6.15 4.50 434

10 Uttar Pradesh 39.00 16.93 10.00 9.03

11 Himachal Pradesh 0.53 . 0.51 0.10 0.22

12 Delhi 0.50 1.62 0.30, 1.07

13 Bihar 45.00 16.33 10.00 7.60

14 Orissa 17.15 8.40 10.00 4.20

15. West Bengal 35.00 15.20 10.00 B8.80

16. Assam 1.00 - - -

17.  Meghalaya 073 - - . -

All Indla 745.02 5§91.42 .315.60 246.30
STATEMENT-III
Assessed requirement and consumption of Ammonlum Chloride -
) . (‘000 tonne
1993-94 Kharit 94

S.No. State Assessed Consumption Assessed Consumption

: requirement requirement (Estt)
1 2 3 4 5 ]

1. Andhra Pradesh 20.00 12.51 10.00 2.77
2.  Karnataka 11.00 11.28 5.00 an
3. Kerala 0.82 0.70 0.41 0.17
4, Tamil Nadu 52.40 44.83 19.00 14.06
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- -

1 2 . 4 5 ]
5. Maharashira 2.50 1.01 | 2.00 010
6. . Punjab 61.48 54.74 28.00 + ¥24.54
7.  Uttar Pradesh 9.50 8.85 5.00 -
8. Delhi 0.50 - 0.30 -
9.  Waest Bengal - 3.61 3.00 -
All India 159.90 139.24 73.80 44.98

STATEMENT-IV
Assessed Requirement and Consumption of CAN
(000 tonnes)
1963-94 Kharit 94
S.No. State Assessed Consumption Assessed Consumption
requirement requirement

1 Andhva Pradesh 168.00 126.00 66.00 57.66
2 Karnataka 42.00 24 .91 25.00 15.24
3 TFamil Nadu 14.00 - 4.50 -
4. QGujarat 70.00 76.63 44.00 28.82
5 Madhya Pradesh 1.50 2.22 2.50 0.96
6 Maharashtra 40.00 35.25 20.00 12.24
7 Rajasthan 30.00 13.39 8.00 6.79
8 Haryana 36.00 24.00 12.00 9.32
9. Punjab 100.00 77.77 46.00 19.62
10.  Uttar Pradesh 88.60 58.73 26.00 22.80
11.  Himachal Pradesh 34.00 34.62 28.00 14.96
12 Delhi 0.90 * 0.98 0.40 0.21
13 Bihar 80.00 58.39 25.00 21.20
14 Orissa 60.00 §7.25 30.00 19.23
15.  West Bengal 40.00 38.62 20.00 16.17
All India 805.22 629.10 357.50 245.34

Vehicular Poliution

3973. SHRI N. DENNIS :
SHRI V. SREENIVASA PRASAD -
SHRI TARA SINGH

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(a) whether the Government have received
representations from different organisations to put a
check on vehicular poliution in the country, particularly
in Delhi;

(b) it so, the detalls thereof; and

(c) the concrete steps the Government propose to
take to check increasing vehicular poliution in the
country?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) and (b). Yes, Sir. Several representations have been
received for checking vehicular poliution in the country,
including Delhi. These have been received from a
number of persons In various Government and non-
governmental organisations,

(c) The action taken and proposed to be taken by
the Government to control poliution from vehicles inciude
the following :

(I) Gross-emission norms for all categories of
on-road petrol and. diesel-driven vehicles
have been notified under the Central Motor
Vehicles Rules, 1888. More stringent
emission norms for all categoriesa of petrol
and diesel-driven vehiclee at the
manufacturing stage have been notified in
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the Central Motor Vehicles Rules, 1989 on
September, 15, 1883 to become effective from
1.4.1998. The manufectufers have been
eaked to improva tha angine deaign of thair
vehicles to comply with tighter amission
norma.

(il) Stata frnnsport Authoritiea héve bean eaked
to enforca the standasrds atipulatad for on-
road vahiclas.

(i) Intanaiva ewaranass campaigns have bsan
launchad by Transport Dapartmants of citias
Including Delhl, to aducata people about the
statutory punitive provisions relatad to
vehicular poliution, heaith hazards and about
:ho measures for keeping the emission levels
ow.

(iv) Various Government Departments hava been
asked to get the vehicles In thair
adminiatrativa conttol checked regularly and
suitable measures be taken to ensure. that
the emissions are within the prescribed limits.

(v) Surveys are carried out on the ambient air
quality of tha major cities and towns through
the establishment of 280 ambient air quality
monitoring stations set up under the National
Ambient Air Quality Monitoring Programme
of the Central Pollution control Board.

(vi) A majpr survey was carried out by the Central
Pollution Control Board on the poliution
caused by automobiles in the major cities
and towns in the country. The findings of the
Survey have been used to prepare
comprehensive programmes for control of
poliution in the major cities.

(vii) City planners have been advised to
Incorporate in their plan the long-term
requirements of mass transportation.

(viii) Lead level in petrol is planned to be reduced
to a maximum of 0.15 grammes per litre in
petrol to be supplied throughout the country
by December 1996

(ix) The Government has launched a major
programme of introduction of unleaded petrol
in the four metropoliton cities of Delhi,
Bombay, Calcutta and Madras to cater to the
requirementa of new catalytic converter fitted
four-wheeler petrol vehicles sold and
registered In these metros from 1.4.1995,

(x) Action has been initiated to notify vehicular
amission standards for the year 2000.

Deraliments
3074. DR. R. MALLU : Will the Ministar of

RAILWAYS be pleased to atata :
(s) whether the Rallways hava sought any foreign

technical assistance to detect and rectify the Increaaing °

incidents of deraliments; and
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(b) if ao, the detalls thereot?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) Does not erise.

Freight end Pesaenger Traffic

3975. SHRI BASUDEB ACHARIA : Will the Minister
of RAILWAYS be pleaaed to atata tha comparative share
of Raliwaya In tha total freight and passenger traffic
movement in the country during the last three years?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : Reguler compliation of rail and road sharea
in total’ traffic movement la not done. However, on the
basis of Information contained In the iaat three years’
Economic Survey, the shere of rallwaya in tha total
freight and passenger traffic movement in the country
would broadly work out as under

Year Freight Passenger
1992-93 50% 20%
19983-94 40% 20%
1894-95 . 40% '20%

New Univeraitiee

3976. SHR!I LOKANATH CHOUDHURY : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(s) the number of proposals received by the Union
Government for setting -up universities in States during
1995-96; and

{b) the number out of them which have been granted
permission by University Grants Commission in this
regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). Tha informetion is being
collected and will be laid on tha Table of the House.

Mahila Semakhya Scheme

3977. SHRIMATI KRISHNENDRA KAUR (DEEPA)
SHRIMAT! DIPIKA H. TOPIWALA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleeaed to Stata

(a) the number of voluntary organiaations
implementing Mehila Samakhye Schame;

(b) whether any monitoring ia done on the
performance of voluntaty organisations; and

(c) it a0, the doetails in this regard?
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THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Three Voluntary Organisations are
implamenting -Mahlla Samakhya Programme at present.

(b) Yes, Sir. Evaluations of voluntary organisations
In Mahila Samakhya are conducted regularly.

(c) In 1991-92 five and in 1993-84 seven voluntary
ofganisationa were evaluated In Mahila Samakhya. The
evaluation reports found that the performance of the
voluntary organisations was satisfactory.

[Translation]
Non Availabifity of Sugar

3978. SHRI VISHWESHWAR BHAGAT : Will the
Minister of FOOD be pleased to state .

(a) whether it is a fact that now-a-days sugar is not
available on the Ration Shops;

(b) if so, the detalls thereof, and

(c) the action taken or being taken by the
Government in this regard?

THE MINISTER OF FOOD (SHRI AJIT SINGH) - (a)
to (c). The Centrai Government makes monthly
allocations of levy sugar to States/Union Territories for
Distribution through the Public Distribution System The
operational responsibility for ensuring distribution
through the Ration Shops is that of the State
Governments/Union Territories

[English]
Production/Cultivation of Pineapple

3979. SHRI P.C. THOMAS : WIll the Minister of
AGRICULTURE be pleased to state :

(a) whether pineapple cuttivation is increasing in
India; )

(b) if so, the State-wise details of production,
productivity and area under cultivation as on date; and

(c) the steps being taken td ensure remunerative
prices to Pineapple growers?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) The State-wiee detalls of production, productivity
and area under cuitivation are given in the Statement
enclosed for the year 1992-93 (latest information
available).

(c) The Government of India through National
Horticuiture Board Is providing assistance for the
promotion of marketing facilities under the following
schemes :

(l) Integrated project on management of post-
harvest Infra-structure of horticultural crops.
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(ii) Development of marketing of horticultural
produce through participation of aoft loan;
and

(i) Alternate structure for marketing of fruit
juices/fruit based beverages.

Besides, the Ministry of Food Processing Industry
Is also providing assistance for setting up of processing
units.

STATEMENT

Area, Production and Productivily of Pineappla
(1992-93)

Area In Hectare
Production in MT
Productivity in MT/ha

S.No. State/UTs Area Production Productivity

1. Arunachai Pradesh 3686 13880 3.71
2. Assam 13906 184485 13.30
3. Bihar 2705 67625 25.00
4, Goa 460 6700 14.50
5. Karnataka 3082 107562 34.90
8. Kerala 5000 47000 9 40
7. Manipur 6450 60500 9 38
8. Meghalaya 8450 72500 8.58
9. Mizoram 810 4189 5.17
10. Nagaland 1017 2415 2.37
11. Orissa 561 9000 16 00
12. Tamil Nadu 702 28782 41 00
13. Tripura 3706 32000 8.63
14. West Bengal 8900 222500 25.00
15. Pondicherry 1 30 30.00

Total 59436 858078 14.45
Source ' 'DATABASE' published by National

Horticulture Board.
Train from Gandhinagar to Delhi

3080. SHRI HARIBHAI PATEL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government of Gujarat has
submitted any proposal for introduction of direct train
from Gandhinagar to Delhi on the Ahmedabad-Delhi
via Mehsana line;.

(b) it so, whether any action has been taken on the
proposal;

(e) if s0, by when this train ls likely to be introduced;
and '

(d) if not, the reasons thorofor"?



109 Written Answers

THE MINISTER OF RAILWAYS (8HRI.C.K. JAFFER
SHARIEF) : (a) to (d). There have baan soma
reprasantations/propoaals in this ragard Including from
Gujarat Government. On gauge conversion of
Ahmadabad-Mahaaana-Ajmar-Dathl route direct B.G.
services will be evailable betwaan Ahmadabad and
Dalhl via Maheaena. Howaver, direct train from
Gandhinagar would not be feasible on account of
operational including terminal constraints.

. Coaching Unita

3981. SHRI RAMASHRAY PRASAD SINGH :
SHRI SURAJ MANDAL :

Will the Minister of HUMAN RESbURCE
DEVELOPMENT be pleased to state :

(a) whether there is a great gap between demand
and supply of teachers In physical education and sports
in the country;

(b) whether the Government are aware that there is
not even a single coaching unit in India for coaches
qualified enough to be appointed in schools, colleges
or universities in the regular teachers scales of present;
and

(c) if so, the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKUL WASNIK) : (a) Yes, Sir.
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(b) eand (c). Netaji Subhas Netional inatitute of
Sports, Patlaia and its Regional Centrea at Bangalore,
Calcutta and Ahmadabad are conducting regular
dipioma and masters coursas for coaches in different
sports disciplinea. Thaae coachea are qualiified to be
appointed In the scalea meant for coaches. However
the schools, colleges and Universities prefer to appoint
quaiified Phyaical Education Taachers, who are trained
in colleges of Physical Education and have knowledge
about a number of aports disciplines.

[Transilation]
Railway Projecta

3682. SHRI HARIN PATHAK :
SHRI N.J. RATHWA :
Will the Minlatar of RAILWAYS be pleased to state:

(a) the detalls of the progress of the current Railway
projects in Gujarat till date;

(b) the Raliway Projects started or proposed to be
started in Gujarat during the Eighth Five Year Plan;

(c) the amount earmarked for these projects;

(d) the time by which these Projects are likely to be
started and completed; and

(@) the action taken by the Government in this
regard? '

THE MINISTER OF RAILWAYS (SHRI! C.K. JAFFER
SHARIEF) : (a) to (d). A Statement is enclosed.

(e) Adequate funda and materials are being
provided to the Railway for progressing of the above
projects as per targets.

STATEMENT
(a) to (d). The details of the Raliway projects which are In progress in Gujarat State are as under :
S.No. Projects Year of inclusion Progress as on 31.3.95 Funds Target
in the budget aliotted Date
for 95-96
(Rs. in crs)
1. Phulera-Marwar-Ahmedebad 93-94 Phulera to Ajmer and 228.43 1996-97
gauga convarsion Khodiyar-Mehsana aiready
converted to B.G. Work is
in full swing on remaining
saction.
2. Viramgam-Mehsena gauge 90-91 Preliminary arrangements 40.00 1995-86
conversion (Bhildl-Viramgam route) to start the work are being
made.
3. Rajkot-Veravel gauge converalon 94-95 -do- 3.00 1908-99
4. Wankaner-Maliya Miyana 95-96 -do- 38.00 1995-66
gauge conversion
8. Gandhidham-Bhuj geuge 95-96 -do- 2.00 IX plan
gonvaraion
8. Kapadvanj-Modese new BG line 78-79 Work has been resumed. 2.00 X plen
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[English]
Shiksha Karmi Project

3983. DR RAMKRISHNA KUSMARIA .
SHRI RAM SINGH KASHWAN :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whethar the first phase of the Shiksha Karmi
Project has completed;

(b) if so, when the project was started and when it
was completed,

(c) the targets fixed and the achievements made
therein; and

(d) the total amount spent on the project till date?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Yes, Sir.

(b) The Phase-l of Shiksha Karmi Project was from
1.7 1987 to 30.6.1984.

(¢) The targets fixed for Phase-l were to set up
1050 Day Centres, 2506 Prehar Pathshalas, and enroll
65400 learners In Day Centres and 498300 in Prehar
Pathshalas In 1050 villages of 70 Blocks in Rajasthan.
By the end of Phase-l 1066 Day Centres, 2414 Prehar
Pathshalas were set up and the enrolment In Day
Centres was 80063 and 21,000 in Prehar Pathshalas.
Total villages covered were 1068 in 67 Blocks.

(d) The total amount spent so far on the project is
Rs 2120 crores :

Conaumer Courts

3984. SHRI SHANTARAM POTDUKHE : Will the
Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Government have taken any steps
to strengthen and modernise Consumer Disputes
Redressal Commissions and District Forums;

(b) if so, the details thereof, and

(c) whether any financial assistance has been given
to these courts during 19984 and likely to be sanctioned
durning 1995-96, for clearing, massive arrears In
consumer courts Statewise and District Forum-wise?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) - (a) and (b) An amount of Rupees sixty one
crores has been agreed to, In principle, by the Planning
Commission for disbursement as one time assistance
to the State Governments and Union Territories for
strengthening the infrastructure of Consumer Courts.

(c¢) This assistance will be released In four
Instalments in financial years 1995-88 and 19896-97.
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Survey on Wasteland

3085. SHRI MANIKRAO HODLYA QGAVIT :
SHRI SHIV SHARAN VERMA :
SHRI PARAS RAM BHARDWAJ :

Will the Minister of ENVIRONMENT AND FORESTS
be pleaaed to state :

(a) whether a survey to identify the nature of 175
million acres of waateland in the country and adoption
of modern techniques in selecting suitable'plant
varietiea for specific regiona waa held recently;

(b) whether the report of the aurvey haa been
submitted to the Government;

(c) i so, the outcome thereof;

(d) the major recommendations and suggestions
made in the report to increase the forest over; and

(e) the reaction of the Government thereon?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) to (e). The National Waatelands Development Board
then in the Ministry of Environment and Forests had
launched the National Wastelands Identification Project
(NWIP) in 1986. This project was for mapping
wastelands in districts having more than §% of their
geographical area under wastelands. The details for
229 diatricta mapped under the project are given in the
Statement enciosed. Recommending the species to be
planted in the identified wastelands was not a part ot
the project.

STATEMENT

Wastelands Identifled under National Wastelands
Identification Project

(Details of 220 Districts)

S. Category Area in Area in
No. Sq. Kms, Acres
1 2 3 4
1 Gullied or
Ravinous Land 19433.64 4800109 08
2 Upland with or
without Sorud 124397 70 30726231 90
3 Water Logged and
Marshy Land 4266.17 1063743 99
4. Land Affected by
Salinity/Alkalinity-
Coastal/Inland 1242796 3069708.12

5 Under utilized
Dagraded Notified
Forest Land

@ Shifting Cultivation Area

95499.04 23588262 88
18542.76  4580081.72
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1 2 3 4
7. Degraded Land under ¢
Plantation Crops 4931.65 1218117 55
8 Degraded Pastures/
Grazing Land 13148 69 3247726.43
9. Mining/industrial
Wastelands 874.73 216058.31
10. Sands-Desertic Coastal 15241.64 3764685 08"
11. Steep siopping Area 4121.07  1017904.29
12. Barren Rocky/Stony
Waste/Sheet Rock Area 25722.60 6353482.20
18. Snow covered and or
Glacial Area . 2973.16 . 734370.52
Total 341580.81 84370460.07
[Translation]

Forest cén“rvatlon

. 3986. SHRI BIR SINGH MAHATO : Wil the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) the areas selected for forest conservation in
West Bengal;

(b) the extent of land brought under forest land
during each of the last three years;

(c) whether any foreign institution is also working in
this field in the State;

(d) if so, the details of the Central as well as
externally alded projects, and

(e) the amount Involved in each case and progress
made so far?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) 19 areas have been selected for forest conservation
in West Bengal covering approximately 4000 sq. km,

(b) Compensatory afforestation has been done over
an area of 604 ha. against the stipuiation of 1,114 ha.
till 1981-92. However, no afforestation has been done
during the period from 1862-93, 1993-94 and 1884-95.

(c) to (e). A project with the assistance of the World
Bank Is under implementation since 1992-93 in West
Bengal with a total cost ot US dotlar 39.0 million (IDA
credit US 34.00 million dollar) equivalent to Rs. 114
crores to be utilised over five years. An expenditure of
Rs. 35.90 crores was Incurred up to September, 1894
and about 105880 ha. were covered under plantation.

Development of Rall Route

3987. SHRI SHANKERSINH VAGHELA : Will the
Minister of RAILWAYS be pleased to state :

() the rail route per thousand square kilometre in
the Qujarat State at present;
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(b) whether it iIs adequate;
(c) i not, the reasons therefor; and

(d) the steps taken by the Government to increase
the route during the ‘remaining period of the Eight Five
Year Plan In the State?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). The rail route kms. per 1000 Sg.
km. of area as on 31.3.94 in Gujarat was 26.8, which
is much higher than the All India average of 19.0.

(c) Does not arise.

(d) There will be no Increase in the remaining two
years of the 8th Plan. However, when Indore-Dahod
and Kapadvanj-Modasa lines, now in progress, get
completed, the rall route kms. In the State would
increase.

[English]
Operation Blaek Board

3988. SHR! BRAJA KISHORE TRIPATHY : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) total amount of grant given to Orissa under
Operation Blackboard Programme during each of the
last three years;

(b) the amount of grant utilised, year-wise; and

(c) the percentage of primary schools in Orissa
covered by the programme?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI| SELJA) : (a) and (b). The details of release
and utilisation ot funds during the last three years as
per information avallable are given below ¢

Funds
Year Released Utilised
(Rs. in lakhs)
1992-93 2496.68 1029.24
1993-94 868.12 1164.31
1994-95 1743.92 1880.90

(c) Central assistance has been released for all
primary schools originally targetted to be covered by
the programme.

[Transiation]
Procurement Centrea

3989. SHRI LALLBABU RAI : Will the Minister of
FOOD be pleased to state :

(a) whether the Government have received
complaints regarding cheating of farmers at various
wheat procurement centres;
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(b) 1t so, the details thereof, State-wise; and (f) 1 so, the details in this regard?
(c) the action taken by the Government in this THE MINISTER OF FOOD (SHRI AJIT SINGH) . (a)
regard?

and (b). The prices of wheat and rice for sale in open

THE MINISTER OF FOOD (SHRI AJIT S8INGH) : () market are fixed by a High Level Committee of Food

?:ﬂ:‘:::hn‘:‘:::";zm":;"g b;::‘?n“";;ds_;:.'" during the Corporation of India constituted for the purpose, state-

wise and on month to month basis. No reduction in

(b) and (c). Does not arise. prices of rice have been done since January, 1995, but

In respect of wheat the prices in Maharashtra and four

Prices of Foodgraine Southern States have been reduced from the month of

April, 1995. Statements | and | indicating state-wise
pnces of wheat and rice are enclosed

(c) and (d). The prices of wheat and rice fixed for
open sale are above the Central issue Price for PDS or

3990 DR. MAHADEEPAK SINGH SHAKYA -
SHRI GUMAN MAL LODHA
Will the Minister of FOOD be pleased to state .

(a) whether the Government have reduced the RPDS The realisation of cost under open sale is more
prices of foodgrains being sold in the open market by than what would have been realised if the quantity had
the Food Corporation of Indla; been issued under PDS/RPDS. Hence, in fact there is

(b) it so, the foodgrains whose prices have been some reduction Iin food subsidy During 1993-94

reduced and the extent of reduction made in prices

thereof estimated subsidy saving provisionally was Rs. 160

crores The estimated saving in subsidy during 19984-85

(c) whether the Government have estimated the is Rs. 125 crores (provisionalily).

financial loss to be sutfered by the Corporation due to

this reduction, (e) The Food Corporation of Indla draws up annual
(d) # so, the extent of loss suffered during the last action plans aimed at reducing its costs including
three years till date; administrative over heads.
(e) whether the Government have taken any steps (f) The Annual Action Plan for 1994-95 had set a
to curtail the administrative expenditure of the target to reduce the staff strength by 1050 thereby

Corporation to check its loss; making an estimated total saving of Rs. 5.92 crores

STATEMENT-|
Prices Fixed for the Opan Sale of Wheat for each Region from October, 1983 to April, 1985

Rate Rs./PMT
Name of the Qct.93 Nov83 Dec 93 Feb.94 Aprl,94 Aug.94 Oct.94 Dec.94 Jan.05 April,
State and and to July and and to 1995

Jan.,94 March,94 1994 Sept.84 Nov.94 March,95

1 2 3 4 5 6 7 8 9 10 11

Punjab/Haryana/ Sale for

Uttar Pradesh the month 3850/- 3850/- 4100/- 4100/- 4150/- 4200/- 4150/- 4100/- 4100/
Delhi ot Oct. 4050/- 4050/- 4250/- 4250/- 4250/- 4300/‘- 4200/- 4150/- 4150/-
Rajasthan 1993 was 4000/- 3950/- 4150/- 4150/- 4200/- 4260/- 4200/- 4150/- 4150/
Jammu and Kashmir conducted 4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-
Himachal Pradesh on the 4000/- 4000/- '4200I- 4200/ 4250/- 4300/- 4200/- 4150/- 4150/
Maharashtra basis of 4450/- 4400/- 4850/- 4500/- 4550/- 4800/- 4550/- 4500/- 4350/-
Gujarat tender 4300/- 4250/- 4450/- 4350/- 4400/- 4450/- 4400/- 4350/- 4350/-
Madhya Pradesh enquiry 4100/- 4000/- 4200/- 4100/- 4150/- 4200/- 4150/- 4100/- 41?0/-

*4100/-
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1 2 3 4 5 8 7 8 9 10 11
West Bengal
and Orissa 4400/- 4250/- 4400/- 4350/- 4400/- 4450/- 4400/- 4350/- 4350/-
Bihar 4300/- 4190/- 4350/- 4300/- 4350/- 4400/- 4350/- 4300/- 4550/-
Tamil Nadu 4500/- 4500/- 4750/- 4600/- 4850/- 4700/- 4650/- 4600/- 4550/-
Andhra Pradesh 4450/- 4450/- 4700/- 4550/- 4600/- 4650/- 4600/- 4550/- 4550/-
Karnataka 4550/- 4550/- 4750/- 4800/- 4650/- 4700/- 4650/- 4600/- 4550/-
Kerala 4600/- 4600/- 4800/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/-
Price of wheat under open saie for Madhya Pradesh reduced to 4100/~ p/MT w.e.l. 4.3 1994. '
STATEMENT-lI
The Prices Announced by FCl for Open Sale of Rice During January, 94 to April, 1995
Rate Rs. per MT
Name of the Jan., 94 ‘Feb.,94 June,9%4 Aug.,94 and 17th  Jan.,95
State fo to Sept.,04 Oct. to
- May, 94 July,94 ‘* 1.10.94 fo Apr 95
. 16.10.94 Dec.,94
Punjab The Sale was conducted 6600/- 6550/- 6550/- 7150/- 7050/- 7000/-
Haryana on the basis of tender 6600/- 6550/- 6550/-  7150/- 7050/- 6950/
Uttar Pradesh enquiry 6600/- 6550/- 6550/- 7150/- 6800/- 6800/-
Delhi 6700/- 6600/- 6600/- 7200/- 6900/- 6700/-
Rajasthan 6600/- 6550/- 6550/- 7150/- 6900/- 6800/-
Jammu and Kashmir 6600/- 6550/- 6550/- 7150/- 6900/- 6800/-
Himachal Pradesh 6600/- - - - - -
Maharashtra 6800/- 8700/- 6650/- 7250/- 6800/- 6600/-
Gujarat 6800/- 6700/- 6650/- 7250/- 6800/- 6600/-
Madhya Pradesh 6600/- 6550/- 6550/- 7150/- 6700/- 6600/-
Bihar 6600/- 6550/- 6550/- 7150/- 6800/- 6600/-
West Bengal 6600/- 6550/- 6550/- 7150/- 6800/- 6600/-
Orissa 6600/- 6550/- 6550/- 7150/- 6750/- 6650/-
Tamil Nadu 7000/- 6700/- 6650/- 7250/- 6800/- 6800/-
Andhra Pradesh 6600/- 6550/- 6550/- 7150/- 6700/- 6600/-
Karnataka 7000/- 6700/- 6650/- 7250/- 6800/- 6600/-
Kerala 7100/- 6700/- 6650/- 7250/- 6800/- 6600/-

The prices

it is lsss by Ra. 100/- per MT for February, 1994.
Price for fine rice is Rs. 300/- less than that of superfine rice

National Education Policy

1992 and to give suggestions

regard

for fine rice both raw and parabolled is Rs 200/- P/MT less than the that of super fine rice In Andhra Pradesh

to

3991. SHRI NAWAL KISHORE RAI :
SHRI GUMAN MAL LODHA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whother a committee was eonstituted by tha
Government to review tha National Education Policy in

decentralisation of the management of education
system;

(b) if so, the composition of the said committee and
the date on which the committee was censtituted and
the item by which the said committee was asked to
submit its report;

(c) whether the said committea has submitted its
report to the Government;
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(d) if so, whether the Government have taken steps
on the suggestions made by the committee;

(e) if so, the detalls thereof; and
(f) it not, the reasons therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (f). Yes Sir. A Céntral Advisory
Board-of Education (CABE) Committee on Decentralised
Management of Education was constituted on 2nd
February, 1893 under the Chairmanship of Shri Veerappa
Motlley, the then Chief Minister of Karnataka. The
composition of the committee Is at Statement - |. The
Committee submitted its report to the Chairman of CABE
on 18th September, 1993. The gist of the main
recommendations is at Statement-ll. The report of the
Committee was considered by the CABE In its meeting
held on 15th October, 1993 and subsequently by the
Chief Ministers in their Conference heid in New Delhi
on 15th February, 1994 which endorsed the report and
commended it for appropriate adaptation and effective
implementation by the States and Union Territories
keeping in view their specific situation as well as the
spirit of the 73rd and 74th Constitution amendments.

STATEMENT-I

CABE Committee on Decentralised Management of
Education Members and Pemanent Invitees

Members

1 Shri M Veerappa Molly
Chief Minister
Karnataka.

2 Dr (Smt.) Chitra Naik
Member (Education)
Planning Commission
New Delhi.

3 Shu ET. Mohammed Basheer
Education Minister
Kerala

Chairman

4 Professor K. Ponnuswamy*
Education Minister
Tamil Nadu.

5. Shn S.S. Chakraborty
Education Minister
* West Bengal.

6 Shrl Prafulla Chandra Ghadai**
Education Minister
Orissa.

7. Shri G.C. Rajbanshi***
Education Minister
Assam.
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10,

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

Shrl Narharl Amin****
Education Minister
Gujarat.

Dr. Sudhir Ray, M.P.
(Member CABE)

Dr. Syed Hasan

Director, Insan School/College
Kishanganj, Purnea (Blhar)
(Member, CABE)

Professor Mrinal Miri
Department of Philosophy
North Eastern Hill University,
Shillong.

(Member, CABE)

Shri PK. Uma Shanker
Former Director, 1IPA

New Delhi

(Chairman, Task Force on
(Management of Education)

Shri S.R. Sankaran
Former Secretary
Department of Rural Development

Shri V.B.L. Mathur
Adviser to Governor of Rajasthan
Jaipur

Shri R.D Sonkar
Adviser to Governor of Uttar Pradesh
Lucknow

Secretary

Department of Legal Affairs
Ministry of Law, Justice
and Company Affairs

New Delhi

Secretary
Ministry of Rural Development
New Delhi

Secretary
Ministry of Urban Development
New Delhi

Secretary
Ministry of Labour
New Delhi

Dr. R.V. Vaidyanatha Ayyar
Joint Secretary

Department of Education
Ministry of Human Resource
Development

New Delhi

PERMANENT INVITEES

1.

Dr. PV Ranga Rao
Education Minister
Andhra Pradesh

Member-Secretary
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2. Secretery
Department of Education
Ministry of Human Rasourca
Davelopment
Naw Dalihi

3. Additional Seeretary
Department of Education
Ministry of Human Resource
Pavelopment )
Naw Dalhi

4. Advisar (Education)
Planning Commission
Naw Delhi

* 5. Director
National Council of Educational
Rasearch and Training
Naw Dalhl

6. Joint Diractor
National Inatitute of Educational
Planning and Administration
New Delhl

7. Dr. 8.C. Nuna
Fallow
National instituta of Educational
Planning and Adminiatration
New Dalhl

* In place of Dr. C. Arranganayagam w.e.f. 30th July,
19638
** In place of Shri Chaitanya Prasad Majhi w.a.f. 17th
August, 1993 .
‘** In place of Dr. Karshandas Soneri w.e.f. 23rd April,
1983
‘*** In piace ot Dr. Bhumi Dhar Barman w.e.f. 30th July,
1993

STATEMENT-

Main Recommendations Made by the CABE
Committee on Decentralised ,Management of
~ Education

1. Saparata -Education Committees to ba aet up at
Panchayat, Pancheyet Samiti and Zilla Parishad
lavala.

2. Tha Panchayat Standing Committaa will axercisa
superviaion ovar early childhood .cara and
sducation, nonformat education, primary education
and adult education programmmas In Its
jurisdiction. #t wil also exarcise supervision ovar
composite upper primary schools under delegetion
of powers from tha Panchayat Samiti.

3. The Panchayat Samiti Standing Committes on
Education will be responsible for managemant of
aduit edusation, nhon-formel education, early

VAISAKHA 12, 1917 (Saka)

Whitten Answers 122

childhood cara and educetion and schoois ot the
Pancheyati Raj bodies up to upper primary level,
undar the overali aupervision of tha Zilla Parishad

4. The powers of tha Zilla Parishad Standing
Committee on Education will Include esteblishmant
and maintence of schoois up to secondary ‘level
Including recruitment and appointment of staff and
payment of salaries, aubjact to Government
guidelines. All existing schools up to secondary
level will be trenaferred to the control of Zilla
Periahed. In furture all aecondary schools in the
atata sector will be eatablished only by the Zilla
Parished. Tha Committea will also channalize
grants to eided ‘schoois subject to Government
rules. it will also exerciae academic supervision ot
all schools including private schools up to
secondary level.

5. The Government primary, upper primary and
secondary schools in the municipal areas alongwith
their staff may ba transferred to different
Municipelities. They will have control over the staff
axept in matters of recruitment which will be done
by an organisstion deaignated for this purpose by
the State Government.

8. The State Government may provide adeqeta grants
to these bodies for managing tha institutions
transferred to them as well as development grants.

7. Tha State Government or en eppropriate State
level body would exercise overall auparviaion and
retain residusry powers.

Chuelty to Animale

'3802. KUMARI UMA BHARTI :
SHRI MOHAN RAWALE :

LY
Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(a) the number ot buffaloes/animals that can be
loaded in one truck aa per law;

(b) whether the Government are aware of the cases
of over loading of animails whila transporting them,

(c) # so, the detalils thereof;

(d) the action taken by the Government in this
regard;

(e) whether the Government proposa to amend the
Prevention of Cruelty to Animals Act. 1960 to impose
stringent penalty for auch crimea; and

(f) ¥ so, the details thereot?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) The number of buffaloss/animais that can ba loaded
in gooda vehicles under tha provisions of Transport of
Animals Rules, 1978, notified under the provisions of
Prevention of Crueity to Animale Act, 1960, are given
in the Statement anclosad.
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(b) to (d). The concerned law enforcing Department
of the State Government or any parson authorisad by
the Stata Governmant in thia behalf is competent to
initiata action in casea of over loading of animais whila
transporting them. Caaes of over loading brought to tha

notice of tha Central Government are forwared to State .

Governments for taking ection aa par tha proviaions of
the Rules.

(e) and (f). Government have received suggestions
for making tha panalties for the offences committed
under the provisions of the Prevention of Cruelty of
Animais Act, 1960 mora stringent. The suggestions are
under consideration to make the Prevention of Cruelty
to Animals Act, 1960 more effective.

STATEMENT

Norms and Standards for Loading Animals In Goods
Vahicles for Transporting.

Animal Number Space required
(a) cows/butfaloes 6 2 square metres
bulls/bullocks/
yaks/calvea
(b) Equines 4-6

In case of Sheep and Goat the norms are as under:

Approximate weight
of animal in kilograms.

Space required in
square metres

Wooled Shorn
Not more than 20 0.18 0.16
More than 20 but 0.20 0.18
not more than 25
More than 25 but 0.23 0.22
not more than 30
More than 30 0.28 0.26
[English] .

Subsidised Food Grains

3993. SHRI V. DHANANJAYA KUMAR :
SHRI J. CHOKKA RAO ©  °~

Will the Minsiter of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state :

(a) whether some State Government have made a
special request to the Union Government to allocate
additional quantity of food granis for distribution under
PDS at subsidised rates;

(b) if so, the details thereot, State-wise;

(c) the response of the Government in this regard;
and

(d) the population likely to be benefited under the
subsidised rice scheme in Andhra Pradesh?
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Written Answers: 124

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) to (d). The Central Government hed
received a request from the Government of Andhra
Pradesh for allocation of additional quantity of
20,000 MTs of rice per month over their normal monthly
allocation ot 1,800,000 MTs, for their schema for
distributing rice at Rs. 2/- par kg. Government of Andhra
Pradesh has reported that the monthly entitlement of
eligible househoids under tha scheme haa been
increaaed from 20 kg to 25 kg. Tha State Government
has reported that 4.56 crore people are covered under
the acheme. The Central Government had. enhanced
the monthly aliocation of rice to 2,10,000 MTs per month
as requested by Andhra Pradesh Government w.e.f.
Feb 85. Government of Gujarat had also requested for
aliocation of one lakh MTs of wheat per month as against
their normal monthly allocation of §3,500 MTs of wheat
per month, for distribution under their new scheme of
supplying wheat at Rs. 2/- per kg to poor families. The
Central Government had enhanced the monthly
allocation of wheat to 75,000 MTs for four months whh
effect from May, 1985.

[Translation]
Foodgrains

3994. DR. CHINTA MOHAN :
SHRIMATI BHAVNA CHIKHLIA :
SHRI GUMAN MAL LODHA :

Wil the Minister of AGRICULTURE be pleased to
state :

(a) whether 192 million tonnes has been fixed as
the target for foodgrain production in the country for the
year 1995-96;

(b) it ao, the target fixed for the production of each
of the foodgrains;

(c) whether the Government have Identified such
foodgrains whose production is less than the
requirement of domestic consumption in the country
while fixing the targets for comparatively more production
of foodgrsins;

(d) if so, the names of such foodgrains ; and

(e) the percentage of increase made in the target
as compared to the production of these foodgrains
during the yeer 1884-857?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) Foodgrain-wise targets of production for 1995-
96 are as follows :

Crops Targets in Million Tonnes
Rice 80.00
Wheat 60.00
Coarse cereals 36.50
Puises 15.50

Totel Foodgraina 192.00
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(c) and (d). Yas, Sir. The production of pulses is
somewhat short of the requirament.

(a) Tha percentage increase in tha targat fixed for
foodgrains for 1995-96 is about 3 per cant ovar the
likely production of total foodgrains in 1994-95. However,
in caaa of pulsas whoae present production is short of
requirement, the proposed increase in the target is 8.2
per cent. .

[English]
Gauge Conversion

3995. PROF. SAVITHRI LAKSHMANAN : Will the
Minister of RAILWAYS be pleased to state :

(a) whotho-r the Qovernment have constituted a
“Gauge Conversion Task Force";

(b) if so, the achievementss made by this “Task
Force" on the gauge conversion projects since it come
Into existance;

(c) the detalls of composition to this “Task Force”
and monthly expenses thereupon;

(d) whether the Government have given time limit
to this Task Force to submit its report; and

(@) it so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) A Task Force functioned between
February, 1992 and December, 1993 for monitoring the
progress of gauge conversion work.

(b) The Task Force monitored movement of materiais
and progress of works in the first year of project-
Unigauge.

(c) The Task Force consisted .of the following :
(1) Shri Raj Kumar, then CAO
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(2) Shri A. Mittal, then Executive
Director/ CC Railway Board : Dy. Leader

(3) Shri P. Rajagopalan, then
Executive Director

F (L and F), Railway Board Member
(4) Shri S.K. Choudhary, then
Director/TT (POL)
Railway Board Member
(5) Shri U.R. Chopra, SAG,
IRSE/ Northern Rallway Member
Secretary

Members of the Task Force except Member
.Secretary worked in addition to their normai duties and
no extra expenses were therefore, involved. Expenditure
incurred on the salary and allowances of Member
Secretary during the tenure of the Task Force came to
Rs. 1,90,890.

(d) and (e). The Task Force was entrusted with
monitoring functiona and no Report waa required to be
submitted.

Expert Group on Capital Structure

3996. PROF. UMAREDDY VENKATESWARLU ': will
the Minister of RAILWAYS be pleased to state :

(a) whether and Expert Group had been constituted
by the Railways to study the Capital Structure in 1978;

(b) the major recommendations of this Expert Group:

" (c) whether the Government have accepted its
recommendations and the number of recommendations
implemented; and

(d) i so, detalls thereof?

THE MINISTRY OF RAILWAYS (SHR! C.K. JAFFER
SHARIEF) : (a) Yes, Sir. .

(C), Southern Railway + Leader (b) to (d). A Statement is enclosed.
STATEMENT
(b) to (d) : The details are given below:
Recommendations of the Expert Group Action Taken
1 2

——

1. The amount representing the element of over-capitaiisation

Accepted and implemented.

(Rs. 122.54 crores) should be written off without financlal adjustment.

2. The Capltal-at-charge to the extent of Rs. 475 crores, representing

- Not accepted.

the elememt of contribution, as distinct from dividend paid by the
Railiways to General Revenues, should be written off.

3. There Is an Imperative need for stepping up allocations to the

Depreciation Reserva Fund. -

4. The liabllity of the Rallways in respect of their unremunerative-

Accepted and implemented..

Accepted and implemented.

assets should be identified separately and reliet therefor provided by

the National Exchequer so that interest-bearing short term loans are not
unnecesasrily accumulated on the Rallways' account for & long period of
time. In this framework, then, the profitable pan of the Raillway buaineas
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should generate enough resources not only to pay the normal dividend to
the Exchequer on what would be the really productive part of the Raliway
assets but also to finance the various Funds (Depreciation Reserve Fund
and Development Fund) from which allocations can be made to replace,
modernise and aiso, if so desired, expand the Railways productive capacity.

5. The more important components of capital costs relating to unproductive
assets should be made eligible for dividend concessions, as an extension of
the concessions already granted by the succeessive Railway Convention
Committees. These are °

(i) Capital cost of all new lines taken up after 1-4-1955 on other Accepted and implemented
than financial considerations. The Capltal cost is about Rs. 182,13
crores and it should be exempted from payment of dividend. If any
such lina becomes remunerative for a period of five years the
capital cost of such a line should attract dividend liabliity.
(il) Capital cost ot uneconomic branch lines which is already exempted Accepted and implemented.
form payment of dividend should be on the basis of annual reviews
and not on the basis of the figure determined in one of the earlier
years. .
(i) The provision about making over of surpluses, if any, to General This item has been brought
Revenues In raespect of National Investments (losses being under the purview of item 5(i).
absorbed by Railways) may be deleted or alternatively there
should be a provision for losses also being passed on to
General Revenues.
(iv) The capital cost of suburban services (Rs. 114.64 crores) should Not accepted.
be exempted from payment of dividend.
(v) The capital cost of ferries (Rs. 5.05 crores) should aiso be Accepted and inplemented.
exempted from dividend liablility.
(vi) The capital cost of welfare bulidings like hospitals, dispensaries, Accepted and implemented.
health units, clubs, institutes, schools and Colleges, hostels and
other weitare centres (Rs. 3.43 crores) should also e exempted
from dividend liability.

6 On the capital cost of residential bulldings (Rs. 96.21 crores) dividend Accepted and implemented.
should be charged only at 3.5%. -

7. Al the existing indebtedness to-date should be written off. Not accepted.

8 in future temporary borrowings should be confined to making up the Partially accepted. Temporary
shortfall in Development Fund, and such loans should be repayable borrowings are confined to
over a period of 10 years, and should carry interest at a making up shorttalis in
subsidised rate of 3%. Development Fund but the rate

of interest at present payable
on such loans is the current
dividend on Capital-at-charge.

8. There should be no system of temporary borrowings for making up Partially accepted and
shortfalls in dividend payments. Any shortfalls in dividend should be implemented. The shortfall
carried over for 20 years, at the end of which unliquidated iiabilities in dividend payments is carried
should be extinguished. in a deferred dividend liabliity

account which is to be
liquidated from future
surpluses.

10 10% of the dividend reliefs mming from the recommendations of the Not accepted.

Expert Group should be set apart every year in a separate Amortization

Fund, which when bulit up to a respectable size over a period of 10
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years should be utilised to amortise that portion of capital which has bean
proposad for axamption from payment of dividend. If after 30 years of
operation of the fund there is still a balance of the capital to be amortised,
that should be dropped from the books without financial adjustment, as has
been recommended in the case of elements of over-capitalisation.

1. The Expert Group also recommended that :

(i) The cost of new lines considered necessary, but are Not accepted.
unremunerative, should be charged to Development Fund as was
the case prior to 1-4-55. The group do not, however, recommend
the reversal of the adjustments already carried out. This recomm-
endation about change in allocation may be made applicable from
1-4-1979 in respect of the on-going projects as also new projects
taken from that date.

(i) The limit of Rs. 25,000/- for new minor works chargeable to Accepted and implemented.
Revenue may be raised to Rs. 1 lakh.
(ii) The limit of Rs. 3 lakhs for charging the cost of unremunerative Accepted and implemented

operating improvements to Open Line Works-Revenue may
be raised to Rs. 5 lakhs.

(v) At present the cost of all land is charged to Capital. This may Not accepted.
be changed. The allocation of the cost of land should foliow the
allocation of the work for which land is acquired.

(v) Capital cost of works charged to capital initially on the basis Not accepted.
of their remunerativeness shouid be written back to DF/OLWR etc.,
if on the basis of productivity tests, they become unremunerative.

(vi) At present ail costs of Gauge conversions and Electrification are Not accepted.
charged to Capital. Whenever, such projects are in view,
replacements of signalling equipment, track renewals etc. are
postponed. But for the Gauge Conversion or Electrification, such
equipment could have been replaced or track renewed in the normal
course by charge'to DRF In cases where such replacements are
deferred in view of the impending Gauge Conversion or
Electrification on the basis of deliberate decisions, the cost of such
items of works should be estimated and charged to DRF instead of
to Capital.

(vil) Production Units should also be allowed to operate DF/OLWR/ Not accepted.
Revenue to avoid every item of expenditure in those units going
to Capital and subsequently getting transferred as part of cost of
Rolling Stock.

(vill) Inventory balances and balances in Workshop Manufacture Not accepted.
Suspense should be spiit up into "Capital” and “Revenue” and
two sets of balances under these classifications should be
maintained.

(ix) Overburdening Capital through transfer prices of Rolling Stock Not accepted.
{(all-incoats) manufactured in the Production Units should be
avolded (Proforma on-cost, including depreciation and interest
{s an instance In point),

(x) At present losses of cash and stores relating to Capital’ tranaactions Not accepted.
are adjuated to Capital-8800. This should be charged to Revenue
to avold double debit to Capital.

(xl) Restoration of assets lost/damaged due to patural calamities, Not accepted.
during conatruction, should be adjusted to Revenue Aceount.
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(xi)

(xili)

(xiv)

(xv)

(xvl)

(xvii)

Adjustments to Capital of cost of maintenance and operation and
earnings In respect of lines not opened for traffic may be given up.
These may be charged to'Revenue.

Para 903 (5)-8i provides . that the original cost at debit of Capital
(estimated If not known) of an asset (falling within the categories
mentioned in note 2 to paragraph 910) raplaced at the cost of DRF
be transferred to DF In terms of item 8 of Para 910-Gl. The said
note 2 under para 910-Gl, however, restricts that capital be reileved
only when such works are undertakend “by themselives™. The words
“by themseives" may be deleted so that Capital can be relieved
while repiacing such of these works even though they formed part ’
of a scheme when they were created

Para 902 (5)-GI provides that full cost of replacement of an asset
where original cost was charged to Revenue, being within the

new minor works limit but is now more than Rs. 25,000/- provided
It is not chargeable to DF or OLWR be charged to Capital In these
cases also the cost of replacement may be charged to DRF

Instead of to Capital as the assets were originally created from
Revenue.

For works of yard remodelling etc the return on Investment is
Worked out reckoning savings In detention which are not
susceptible of precise determination The return on such projects,
to be deemed as remunerative, may be raissd from 10% to 15%
under DCF tochnique.

Provision of over-head electric traction equipment for Private/
Assisted siding is an item of Rallway Capital even for portion
falling within private land In terms of para 2010-E. Such costs
may be debited to the Siding owner or DF. '

Expenditure on Surveys Is initially charged to Revenue,: but when
the projects are taken up, these costs are capitalised. Such
costs may not be written back from Revenue.

Not accepted

Not accepted.

Not accepted.

Not accepted.

Not accepted.

Not accepted.

(xvliil)

At present spares, beyond certain monetary values in Diesel

Not gccepted.

Sheds, Steam Sheds and Electric Sheds are capitalised.
Since these spares are primarily meant for maintanance
purposes and are actually used for repairs, the same need

not be allocated to Capital.

Univereity in National Capital Region

3007. SHRI QOPI NATH QGAJAPATHI - Will the

Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether Government have a proposal to set up
a separate university for the National Capital Region;

(b) whether the proposed university is likely to be
set up during 1995-68 academic year;

(c) if so, the site selected for the purpose; and

(d) the fund earmarked for this purpofe?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)

(KUMARI SELJA) : (a) No, 8ir. However, the National
Capital Region Planning Board had set up, In

September, 1994, an Inter-State Task Force for an
indepth examination of the various Issues involved In
the creation of a separate university for the National
Capital Region.

(b) to (d). Do not arise.
[Trans/ation]

Paeeenger Facilitiea

3998. SHRI CHHITUBHAI GAMIT :
SHRI N.J. RATHVA :
SHRI CHANDRESH PATEL :
Will the Minister of RAILWAYS pleased to state :

(a) whether the basic passenger amenities and
facilities provided at Jamnagar, Hapa, Dwarka, Okha
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and other rallway stations on Rajkot and Bhavanagar
divisions, Surat Station and in trains of Western Railway
are inadequate;

(b) it so, the reasons therefor;

(c) the time and manner in which -all the basic
passengers and other amenities are likely to be provided;

(d) the amount spent on each of the stations of the
above divisions during January 1, 1994 and March 31,
1995, and

(@) the amount likely to be spent during the current
year?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFEH
SHARIEF) (a) to (c). Passenger aménities
commensurate with the volume of traffic handled have
already been provided at these stations. Further
amenities will be provided when so warranted by
increase In traffic.

(d) and (e). Details for each of the divisions are as
under -

(figures In lakh of Rupees)

Division Expenditure in the period Allocation

1/94 to 3/95 1985-96
Rajkot 35 15
Bhavnagar 25 13
[English]

Production of Puleee

3998. DR. KRUPASINDHU BHOI :
SHRI K. PRADHANI .
SHRI ANNA JOSHI :

Will the Minister of AGRICULTURE be pleased to
state :

(a) the target set for the production of pulses for the
Eighth Plan;
(b) the achievements made In that direction so far;

(c) the special measures being taken to achieve
the target set for Eighth Plan;

(d) whether production of pulses during the year
. 1850-51 was accounted for 16.5 per cent of the food-
grains which dropped to 7.6 per cent by 1992-93;

(e) whether because of the drop in production there
has been a decline in per capita daily availabiiity from
peak 75 gms in 1959 to 37 gms in 1993;

() whether as a result of this situation, the prices
of pulses have risen beyond any calculation since many
years and puilses have gane beyond the reach of the
poor peopls; and
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{g) if so, the corrective measures proposed to be
taken In this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) The
target of production of pulses for the terminal year of
Eighth Plan ie 1998-97, Is 17.00 million tonnes.

(b) The production achieved in 1993-84 waa 13.10
million tonnes.

(c) The Centrally Sponsored National Pulses
Development Project (NPDP) Is in operation in the
country to increase productivity and production of pulu
crops for achlevlng the targets.

(d) The percentage of puises to the total foodgrains
production in 1950-51 and 19892-93 was 16.548 and
7 14 respectively.

(e) There has been decline in per capita per day
availability of puises which has come down from 75.
grams in 1959 to 34.8 grams in 1993. There are many
other sources of protein supply, like cereals, miik, fish,
meat, fruits, vegetables etc., production of which has
increased many foid. The over all protein availabllity
has increases per capita per day.

() and (g). Prices of Pulses have gone up as there
has been general inflation in prices of all commodities
which are also decided by the market forces. Steps
have been taken to Increase the production of puises
through increase in area and productivity.

Centrally Sponsored Schemes

4000 DR. SAKSHIJI : Will the Minister of
AGRICULTURE be pleased to state :

(a) the amount of' allocation made for Centrally
sponsored schemes relating to white revolution, animal
husbandry and fisheries implemented in Utter Pradesh
during 1994-95, scheme-wise; and

(b) the targets fixed and actually achieved In respect
of these schemes during the said period?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRiI ARVIND NETAM) : (a) The details
of various centrally epansaored schemes relating to white
revolution, animal husbandry and fisheries implemented
in Uttar Pradesh alongwith the funds released during
1994-95 are given in the Statement encloaed.

{b) Aa a reauit of the lmplomontaﬂog of various
schemes. the taraets fixed and achievements made in
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respect of milk, egg and wool production and areas
covered under the scheme of development of fresh
water aquaculture during 1994-95 are as under :
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1994-85
Target Achievements
(Ant.)
(i) Milk 114 114
(million tonnes)
() Egg (million) 1309 1309
(iliy Wool (000°kg) 2400 2400
(v) Water area 6000 5900
brought under
fish cuture (ha)
STATEMENT

Detals of Various Centrally Sponeored Schemee
Relating to White Revolution, Animal Husbandry and
Fisheries Implemented in Uttar Pradesh Alongwith
the Funds Released during 1994-95.

(Rs. in lakhs)
S.No. Name of the Scheme 1994-95
1 2 . 3
1. Assistance to States for Feed
and Fodder Development 86.85
2 National Project on rinderpest
eradication 46.50
3 Assistance to States for control °
of animal diseases 33.60
4 Professional Efficiency
Development Programme 6.42
5. Assistance to States for
modernisation/improvement of
abattoirs and establishment
of carcass and by products
utilisation centres and
hide flaying units 179.748
6. integrated Sample Survey 24.09
7. National Bull Production
Programme . 25.75
8 National Ram/Buck Production
Programme 20.525
9. Development of Pack Animals 10.40
10 Assistance to States for Integrated
Piggery Development 15.00

11. integrated dairy development in
non-operation, hilly and backward
areas 200.00
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1 2 3
12. Development of fresh water
aquaculture 170.00
13. Welfare of fishermen 36.66
14. Strengthening of infrastructure for
inland fish marketing §0.00

Circular Railway

4001. SHRI NIRMAL KANTI CHATTERJEE : Will
the Minister of RAILWAYS be pleased to state :

(a) whether any time bound programme has been
chalked out for the electrification of Circular Railway:

(b) it so, the details thereof; and

(c) the steps taken by the Government to fulfil the
persistent demand of running of DMU rakes and
complete their missing link of circular raliway at Calcutta
between Princep Ghat and Majerhat section?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) and (c). Single line, non-electrified circular
raliway from Dum-Dum to Princep Ghat has already
been commissioned for commuter traffic. its extension
to Majerhat and also for doubling and electrification of
the entire length will be considered on finalisation of a
fresh Techno-Economic Report and Cost Benefit Analysis
Study at present in hand. Taking up of the project
depends upon result of the survey and availability ot
resources in the coming years.

At present, there is no proposal for introduction ot
DMU trains on Circular Rallway.

Unnatural Deaths of Animals

4002. SHRI K.H. MUNIYAPPA : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether the Government have taken note of the
unnatural deaths of endangered animals kept in zoos
and safaris;

(b) it so, the details thereof;

(c) whether the Government have taken any action
against the officers who are guilty of negligence for the
death of these animals;

(d) if so, the details, thereof; and

(e) the present number of tigers and lons in both
zoos and safaris?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) Government have taken note of deaths of animals
reported by Zoos/Safaris to Central Zoo Authority.

(b) Central Zoo Authority has received reports of
deaths from various zoos/sataris. 1899 animals died
during 1993-94 in various zoos.
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(c) and (d). Zoos are owned by Central Government,
State Governmants, Municipal Corporations, Socisties,
Trusts and Public Sector Undartakings' ‘Action aa par
rules for negliganca for any apacific deraliction of duty
leading to daath is taken by tha controliing authority.

(a) Preaent number of tigers and lions in zoos sra
344 and 547 raapectivaly.

Promotion/Training Policy in NCDC

4003. SHRI KABINDRA PURKAYASTHA : Will tha
Minister of AGRICULTURE be pleaaed to state :

(a) whether any policy of promotion/training has
been formulated in NCDC;

(b) it not, the reaaons for not formulating iuch policy
even after 30 years of its eatablishment:;

(c) whether the Government propose to start the
process:

(d) if so, the time by which final decision is likely
to be taken In this regard; end

(a) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHR! ARVIND NETAM) . (a) The Service
Regulations of National Cooperative Development
Corporation (NCDC) have been notified on 25.5.1968.
These Regulations include recruitment rules which
Include promotional policy as an In-built component. In
so far as providing training to the officials of NCDC are
concerned, the NCDC deputes its officials under various
training programmes depending upon the requirements,
relevance of the subject matter and suitabliity of the
officials concerned.

(b) to (e). Do not arisa.

[Translation]
Doubling of Rallway line

4004. SHRI BHAWANI LAL VERMA : WiIll the
Minister of RAILWAYS be pleased to state :

(a) whether the survey pertsining the doubling the
raliway line from Champa to Korba under Bllaspur
Division of South-Eastern railway has been completed;
and

(b) it ao, the time by which approval in thia regard
ia likely to be accordad and the estimated cost to be
incurred on this work?

THE MINISTER OF RAILWAYS (SHR! D.K. JAFFER
SHARIEF) : (a) No, Sir. The survey Is still in progress.

(b) Does not arisa.
New Sugar Milia
4005. SHRI PAWAN DIWAN :
SHRI CHINMAYANAND SWAMI :

Will the Minister of FOOD be pleased to state :

(a) whether production of sugarcene haa been
discontinued due to lack of auger milis in various States
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where good quality augarcane used to be produced:

{b) it so, the detaiis thereof; _Stato-;lvlu and the
reaction of the Government thereon;

(c) whether Government propose to conduct a
survey for setting up suger mills in these regions:

(d) number of proposals received by the
Government for setting up of new sugar milis at presont
State-wlae;

(e) the number of proposals cleared so far, Stata-

" wise: and

(f) the reasons for delay In clearing the remaining
proposals?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
and (b). No, Sir. According to the information available
with the Ministry of Agriculture, the production of sugar
cane haa increaaed during the current season 1994-95
as compared to the previous season 1993-94.

(c) The Union Government does not set up Sugar
Mills in any part ot the Country. it, however, grants
letters of intent/industrial licences In aécordance with
prevailing licensing policy guidelines for setting up of
the new sugar milis It is for the entrepreneurs to conduct
surveys for the setting up of new sugar mills.

(d) to (f) Out of 938 pending proposais for setting
up of new sugar mills in various States of the Country,
813 proposals have alieady been scrutinised by the
screening Committee till 31 1.1985. After examination.
recommendations of the Ministry of Food were sent to
the Ministry of Industry for consideration by the Licensing
Committee. As on 31 1.1985, 74 letters of intent have
been issued by the Ministry of Industry. The State-wise
number of pending proposails, number of proposals
considered and letters_of intent issued is given in the
Statement enclosed.

STATEMENT

State-wise Position of Pﬁ:pouls Received,
Considered and Lettars of Intent Issued for Setting
up of New Sugar Mills (as on 31.1.1885)

8. Name of State No. of No. of No of
No. Proposals Proposals Letters
Pending Considered of
by the intent
Screening  Issued
Committee
1 2 3 4 5
1. Uttar Pradesh 346. 274 25
2. Maharashtra 241 225 17
3. Gujarat 13 13 2
4. Bihar 27 27 1
5. Heryana 18 18 4
6. Punjab 34 30 - -
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1 2 3 4 5
7. Andhra Pradesh 100 97 15
8. Karnataka 69 60 5
9. Tamil Nadu 47 41 2
10. Madhya Pradesh 26 14 2
11. Rajasthan 2 2 -
12. Orissa 8 7 1
13. Kerala 1 1 -
14 Himachal Pradesh 2 1 -
15. Assam 2 2 -
16 Arunachal Pradesh 1 1 -
17 Nagaland 1 - -
Total 938 813 74
[English]

Price of Molasses

4006. SHRI SOBHANADREESWARA RAO VADDE:
Will the Minister of FOOD be pleased to state .

(a) the price of one tone of molasses prior to de-
control;

(b) the price per ton of molasses as on December
31, 1994, State-wise; )

(c) the additional profits being earned by the sugar
mills by crushing one lakh ton of sugarcane, State-
wise;

(d) whether the Government have issued
instructions to pass on 50 per-cent of this profit to the
cane growers;

(e) if so, the detalls thereof;

(f) the States where these instructions have not
been followed; and

(g) the reaction of the Government thereto?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
Before decontrol, the price of molasses was regulated
under the Molasses Control Order, 1961. The prices of
various grades of molasses existing before decontrol
were as follows:

Grade | Rs. 4144/onne
Grade Il Rs. 115/tonne
Grade Il Rs. 89/tonne
Below Grade il Rs. 86/tonne

(b) As per information received from the sugar
factories, a Statement showing the average realisation
made by the sugar factories during the sugar season
1993-84 (October-September) is enclosed.

(c) Profitlioss ot sugar factories depands on various
factors, such as adequate cane avallability, size age
and condition of Plant and machinery, technical and
managerial competence, cane price, sales realisation
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from sugar and by-products, etc. Thus the additional
profits being earned by sugar mills by crushing one
lakh tonne of sugarcane cannot be separately identified.

(d) to (g). Income derived from sale of by-products,
including molasses, is taken into account while
computing the notified cost of production of sugar. Excess
realisation by sugar factories based on the aforesaid
cost of- production is to be shared between the cane
growers and the sugar factories as provided under
Clause SA of the Sugarcane (Control) Order, 1966.

STATEMENT

Average Realisation Made by the Sugar Factories on
the Sale of Molasses During the Sugar Season
1993-94 (Oct-September)

S.No. Zone Average Rate
(Rs/Quintal)
(1.10.93 to 30.9.94)
1. Punjab 101.48
2 Haryana 90.94
3. Rajasthan 80 56
4. Woest Uttar Pradesh 66.07
5. Central Uttar Pradesh 74 .51
6. East Uttar Pradesh 88.57
7. Madhya Pradesh 209.38
8 South Gujarat 150.06
9. Saurashtra 191.93
10 South Maharashtra 141.41
11. North Maharashtra 123.27
12. Central Maharashtra 150.82
13. North Bihar ° 92.10
14. South Bihar
15. Orissa-Assam-Nagaland-
West Bengal 281.14
16. Andhra Pradesh 132.89
17. Karnataka 118.72
18. Tamil Nadu and Pondicherry 133.81

19. Kerala, Goa and Costal Karnataka 150.00

All India 110.57

Centrally Sponsored Schemee in Gujarat

4007. SHRI DILEEP BHAI SANGHANI : Will the
Minister of AGRICULTURE be pleased to state .

(a) the detalla of the Centrally sponsored schemes
Implemented in Gujarat State during the years 1083-94,
1964-95 tiil date with a view to boost agricultural
production;

(b) the achievements made under these schemes
‘during the above period;

(c) the expenditure Incurred thereon, so far;
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(d) the incentives being provided to farmers in the
State to boost the agriculturaV/horticuitural production;
and

(e) the further steps proposad to ba takan by tha '

Govammant to encouraga tha farmars of tha State?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b).
Tha following Important Cantral/Cantrally sponsored
schemas hava been implemented In Gujarat during
1993-94 and 1994-95 :

(1) Integrated Cereal Development Programme
- Rica (During 1993-84),

(2) Integrated Cereal Development Programme
- Wheat (During .1993-84).

(3) Intensive Cotton Development Programme.

(4) National Pulaas Development Programme.

(5) Oliseeds Production Programme.

(6) National Watershed Development Project for
Rainfed areas. .

(7) Soll Conservation In the catchment of River
Valley Projects.

(8) Promoting use of Plastics In Agriculture.

(9) iIntegrated Development of Tropical and
Temperate zone fruits.

(10) Development of spices.
(11) Balanced and Integrated use of fertilizers.

The jmpiementation of the schemes has helped in
substantial Increase in production of toodgrains,
oliseeds and cotton over the production in 1991-92,

(c) An amount of about Rs. 52 crores was raleased
to the State Government in respect of these schemes
during 1983-94 and 19864-95.

(d) and (a). Tha incentives provided under the crop
development schemes during this period to the farmers
included distribution of certified seeds, herbicides, Plant
Protection chemicals and equipments, improved farm
implements, production technology demonstrations,
farmers training, etc. Under Horticuiture Development
Programmaa, assistance was provided for new
Nuraeries and tissue culture units, supply of planting
material, distribution of minikits, tralning of farmers, etc.
Assistance was alao provided under the scheme for
use of plastics In agriculture for installation of drippers,
muiching and setting up of green houses. This
assistance under various programmes will be continued
during tha remaining period of the Eighth Plsn.

‘Upgradation of Rellway Junction

4008, SHRI DWARAKA NATH DAS : Will tha
Minister of RAILWAYS ba pleased to atate :

(a) whether Government have any proposal to
upgrade the Baderpur Rallway Junction in Karimganj
district of Assam ea Raiiway division; and

(b) it not, tha reasons therefor?
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THE MINISTER OF RAILWAYS (SHR! C.K. JAFFER
SHARIEF) : (a) and (b). A study of Issues relating to
reorganisation of zones and divisions has recently been
completed by this Ministry. Further processing for
formulation of proposais and other related matters is
being undertaken.

Denotification of Forest Land

4009. SHRI RABI RAY : Wiil the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether the Government of Punjab has decided
to identify a large chunk of forest land near Chandigsrh;

(b) if so, tha details thereof;
(c) whether the decision ot the Government of

-Punjab has violated the provisions of the Forest

(Conservation) Act, 1880; and

(d) If so, tha concrete steps taken by the
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF

- ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):

(a) to (d). A report was received from Regional Office
of this Ministry at Chandigarh that a news item had
appeared in a vernacular news paper ‘Ajit' on 12th
March, 1885 that a decision had been taken by the
Punjab State Government to de-notify private areas
closed under Section-4 and 5 of the Punjab Land
Preservation Act, 1900 in the State. The report further
stated that this would be in vioiation of the orovisions
of tha Forest (Conservation) Act, 1980. Accoraingly, tha
Miniatry had writtan to the State Government on 3rd
April, 1995 requesting them to keep the decision of the
State Government in abeyance. The State Government
has since informed that no such decision has been
taken.

[Translation]
Pricaa of Onion

4010. SHRI JANARDAN MISRA : Will the Minister
of AGRICULTURE be pleased to state :

(a) whether the prices of onion have again
incraased in the country as a result of lifiting the ban on
export of onion; and

(b) if so, the stepa proposed to be taken by the
Government to control ita price?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) No, Sir.
The export of onion was suspended for a brief period
from 22.10.1994 to 3.11.1694. With the arrival of late
Kharit crop and then summer crop, the wholesale Price
index of onion exhibited a declining trend. The price
altuation of onion is at prasent satisfactory.
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(b) Sinca tha prices of onion at presant ara ruling
at a reaaonabla leval, no spacific stap is required.

[English)
Taj Mahal

4011. SHRI SREENIVASA PRASAD :
SHRI TARA SINGH :

Will tha Minister of ENVIRONMENT AND FORESTS
ba plaasad to stata :

(a) whether the Supreme Court has held his Ministry
responsible for violating the directives on the poliution
to Taj Mahal;

(b) it so, the details of the guidelines/directives
issued by the Supreme Court to his Ministry for
implementation;

(c) whether the Government propose to implement
directives of the Supreme Court in letter and spirit; and

(d) if so, by whan and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). The Hon'ble Supreme Court of india, in its
order dated 24.02.1995, in W.P. (Civil) No. 13381/84 -
M.C. Mehta Vs. Union of India and Others, regarding
the effect of poliution on the Taj Mahal, has asked the
Government to Issua strict instructions to the effect that
environment protection matters be dealt with on a war-
footing. Further, the Hon'ble Court expressed
dissatisfaction regsrding the delay in granting
environmental clearance for setting up of a
Hydrocracker unit in the Mathura Refinery. it has aiao
been directed that Increasing poliution of air and waters
of the country has to be viewed with utmost anxiety and
given top-most attention specially by the Ministry of
Environment and Forests.

(c) and (d). Consequent to the directions of the
Hon'ble Supreme Court, the Government have given a
greater thrust for the implementation of certsin priority
programmes. These include the following :

(i) Unleaded petrol has been made available
from 01.04.1995 in the four metros of Delhi,
Calcutta, Bombay and Madras for use with
new four-wheeler petrol vehicles required to
be fitted with catalytic converters to control
toxic vehicular emiasion in these cities.

(if) Several steps have been Initiated Iincluding
a ten point package programme to save the
Taj Mahal from the deleterious effects of eir
pollution. A Committee under the
Chairmanahip of Dr. S. Varadarajan has been
set up for, inter-alia, identifying the control
maaaures to decrease poiiution In the Agra-
Mathura Trapezium. The Committee has
accelerated its work.
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(lli) Steps have been initiatad for development of
National Master Plan for Solild Waste
Management.

(lv) Additional amphasis has been given to
industrial poliution control and ¢ompliance
by the induatriea of the consent requirements
of the State Poliution Control Boards to limit
the diacharge of affluents and emiasions
within the prascribed atandards..

(v) With the laaue of the Environment Impact
Aaseasment Notification in January 1994
(amended In May, 1994), carrying out
environmental Impact aaaessment and
formulating an effective environmental
management plan have been made
mandatory for projects with a significant
pollution potential.

(vi) Through a Central initiative, upgradation of
the facliitiea of the Pollution Control Boards
in several States has been undertaken.

{Transiation]
Over Bridges

4012. SHRI CHETAN P.S. CHAUHAN : Wil the
Minister of RAILWAYS be pleased to state :

(a) whether the Government have received any
proposal from the Government of Uttar Pradeah for the
construction of over-bridges on raillway crossings during
the last three years;

(b) if so, the details thereof;

(c) whether the Government propose to construct
over-bridges on such rallway crossings which sre
situsted on Important and overcrowded places;

(d) if so, the details thereof;

(e) the locations were construction work of over-
bridges is going on; and

(f) the time by which thia work la likely to complete?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). The State Government desired
replacement of following level crosaings by Road over/
under bridges.

(1) Road under bridge in lieu of level erossing
No. 154-C at Km. 18/31-33 on Delhi-
Ghazlabad section of Gaushala Road at
Ghazlabad.

(1) Road over bridge in lieu of level erossing
No. 108-A at Km. 1325/35-37 on Ghaziabad-
Kanpur section Ramghat Road near Aligarh
Junction,
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(i) Road ovar bridge in liou of level crossing
No. 95-A at Km. 1206/28-31 at Hathras.

(iv) Road over bridge, in replacement of level
crossing No. 74/Spi. at Km. 105/8-9 on
Ghaziabad-Moradabad section.

(v) Road over bridge in replacement of level
crossing No. 41/Spi. at Km. 64/10-11 near
Hapur.

(vi) Road over bridge in replacement of level
crossing No. 40-B at Km. 91/8-9 near Sakoti
Tanda.

(vil) Road over bridge in lieu of level crossing
No. 404/A-3 at Km. 1376/1-2 on National
Highway No. 24 near Rampur.

(viil) Road over bridge in lieu of level crossing
No. 413/A-3 at Km. 91/8-9 on National
Highway No. 24 near Moradabad.

(ix) Road under bridge in lieu of level crossing
No. 29 at Etawah.

(x) Mau-indara Road over bridge in lieu of level
crossing No. 2A at Sikatia.

(c) and (d). Busy level crossings those having more
than 1 lakh train vehicle units a figure obtained by
multiplying number of trains and number of road traffic
units passing over the level crossing in 24 hours are
considered for replacement by road over/under bridge
if proposal is sponsered by the State Government duly
consenting to sharing of cost as per rules.

(e) and (f). A Statement is enclosed.

STATEMENT
(@) and (f). R The details are given below :
8.No. Location Target
: Railway State Government Remarks
Portion Portion
1 2 3 4 5
1. Road over bridge in lieu of level Work held up due to Not available
crossing No. 34-B at Km, 58/15-16 non-acquisition of land,
at Suitanpur Railway portion of work
will be completed in one
year after acquisition of
land
2. Road over bridge in lieu of level
crossing No. 12-A at Km. 877/26-27
at Subedarganj. 12/95 Not fixed
3. Road over bridge in lieu of level
crossing No. 73-A at Km. 143/11-12
at Phaphamau. Completed 9/85
4. Road over bridge in lieu of level
crossing No. 26-A/E2 at Km. 187/8-12
Rai-Barleily. Completed 3/96
5 Road over bridge in liseu of level
crossing No. 279-B3 at Km. 1175/6-7
at Hardol. 12/96 12/06
6. Road over bridge in lieu of level
*  crossing No. 116-A at Km. 6868/0-1 R
on Ahraura Road-Jeonathpur section. Completed 9/95
7. Road under bridge in lieu of level
crossing No. 20-A at Etawah. 12/96 Not fixed.

8. Road over bridge between Mau-indara
in lieu of level crossing No. 0/Spi.

9. Road over bridge in lieu of level
crossing-No. 6 near eye/haliet hospm\l
at Kanpur., . Not fixed

Bridge commissioned.

Work would be taken up
after State Government
Not fixed  starts work on approaches.
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1 2

DEPOSIT WORKS

10 Road over bridge in Balamau by
pass road at Km. 55/126 at Sitapur.

11. Road over bridge 3 Nos at Falzabad.

State Government has
made only part payment.

Sports Facilities

4013. DR. LAL BAHADUR RAWAL : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government have formulated any
scheme for providing sports facilitias to the poor children;

(b) if so, the details thereof; and

(c) the places where sports centres are located in
Uttar Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTRY AFFAIRS
(SHRI MUKUL WASNIK) : (a) and (b). No, Sir. However,
facilities for sports are provided through following
schemes of the Government and Sports Authority of
India (SAl) : :

(1) Scheme of Grants for Creation of Sports
Infraetructure :

Central assistance on matching basis Is
provided to State Governments and voluntary
sports bodies for construction of infrastructure.

(i) Scheme of Grants to Rural Schools :

A lump sum grant up to Rs. 1.00 lakh can be
availed of by a rural secondary/senior
secondary school for development of play
ground and purchase of sports equipment.

(i) Aseistance to Rural Sporte Club :

Under the scheme of Rural Sports
Programme, a rural sports club can be given
assistance for sports equipment with one time
grant up to Rs. 30,000/-. In case of tribal
block, assistance up to Rs. 45,000/- .may be
given. This may be foliowed by a grant of
Rs. 5,000/- per annum for subsequent two
years.

(iv) National Sports Talent Contest Scheme :

Selected children are admitted for training in
sports in SAl adopted schools where their
board, lodging, tution fees etc. are met by
SAl.

(v) Special Area Games Centree :

The scheme aims at identifying groups and
regions where natural talent and aptitude for

a particular sport exists. Selected children
are given training In sports. in addition,
educational and vocational ‘training faciiities
are also provided.

(vl) Sports Projects Development Area (SPDA)

The scheme aims at providing baaic sports
facilities at selected locationa through a
comprehensive and integrated system of
coaching and training.

(vil) Sports Hostel Scheme :

The scheme aims at establishing and running
sports hostels for sportspersons who have
been successful In State and national level
championship.

(vili) Boys Sporte Companies in Army :

SAl and Army are jointly operating this
scheme for scouting talented boys and
training them In sports.

(c) In Uttar Pradesh, SAl Sports Centres are located
at Dehradun, Varanasi, Lucknow, Roorkee, Ranikhet,
Bareilly, Kashipur and Ra-Barellly.

[English]

Raja Rammohan Roy Library Foundation

4014. SHRI CHITTA BASU : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state

(a) whether the Government had ordered an enquiry
into the functioning of the RAJA RAMMOHAN ROY
LIBRARY FOUNDATION;

(b) If so, whether the enquiry has since ‘been
concluded;

(c) It so, the findings thereof;, and
(d) action taken in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) A review Committee has been
appointed by the Government.

(b) No, Sir.
(c) and (d). Do not arise.
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Vehicular Poliution

4015. SHRI AMAL DATTA : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) the detalis of diractions givan by the Supreme
Court regarding reduction of poliution by motor vehicles;

(b) the steps taken by the Government for carrying
.out the directions;

(c) whether the Government have been able to
comply with the directions fully and in time; and

(d) it not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
: (a) The Supreme Court had directed ‘vide its Order
dated 21.10.94 that from 1.4.1995, unleaded petrol
should be sold in the four metropoliton cities of Delhi,

Bombay, Caicutta and Madras through selected retall

outiets to cater to the requirements of new catalytic
converter fitted four-wheeler petrol’ vehicies sold in
these metros from this date.

(b) The Government has implemented the Court's
directive by introducing unleaded petrol which Is being
supplied in the four metros through 154 retail outlets
from this date, for use of new catalytic converter fitted
four-wheeler petrol vehicles sold and registered in these
metros from 1.4.95.

(c) Yes, Sir.
(d) Does not arise.

industrial Licence to Sugar Milis

4016. SHRI SHIV SHARAN VERMA :
SHRIMATI BHAVNA CHIKHLIA :

Wiil the Minister of FOOD be pleased to state :

(a) the number of entrepreneurs/companies/milis
that have applied for Industrial licences for setting up
of new sugar milis and expansion in the existing units
during 1994-95, State-wise;

(b) the stops being taken to clear the applications
which have already been forwarded by the State

Qovernments, State-wise;

(c) whether the Government have withheld the issue
of industrial licences for setting up of sugar mills
particularly In Gujarat;

(d) # so, the detalis thereof; and

(e) the estimated time by which these licences are
likely to be issued to the applicants?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
During the Sugar Year 1984-85 (October-September)
up to 31.1.19985, 26 proposais for grant of letters of
intent for setting up of new sugar nfiils, and 8 proposals
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for expansion in the existing sugar units have bedn
received through the Department of Industrial
Development, Ministry of industry. The State-wise detaiis
are given below :

S. State No. of proposals No. of proposails
No. received for received for
setting up of expansion
new sugar milis  in the existing
Units
1. Uttar Pradesh 13 4
2. Madhya Pradesh 2 1
3. Maharashtra 2 1
4. Karnataka 2 .
5. Andhra Pradesh 2 1
6. Tamil Nadu 3 1
7. Nagaland 1 -
Total 25 8

(b) The Central Government is at present reviewing
the licensing policy for sugar Industry. A decision on the
pending applications for grant of letters of intent for
setting up of new sugar mills would be taken thereafter.

(c) As on 31.1.95, no proposals for setting up of
new sugar mllis in the State ot Gujarat were pending
consideration in the Ministry of Food.

(d) and (). Question does not arise.

[Transiation]
Iindo-German Collaboration

4017. SHRI RAMPAL SINGH : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether any agreement has recently been
signed between India and Germany to give assistance
to those universities that promote education and
technique transfer;

(b) it so, the detalls thereof; and

(c) the date from which the said agreement wouid
be implemented?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) According to the information
furnished by the University Grante Commission ard
Department of Cuiture, no agreement Is reported to
have been signed for assistance to those universities
that promote education and technique transfer. However,
a Cultural Exchange Programme for the period 1993-
96 was signed on October 13,1993.

(b) and (c). Do not arise.
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Tri-Level Reform Agency

4018. SHR1 RAM KRIPAL YADAYV :
SHRI KASHIRAM RANA':

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleaeed to
stats :

(a) the detalis of the work done during the previous
year to conetitute the tri-level reform agencies at District
level, State level and National ievel to strengthen the
Consumer Protection Act; and

(b) the detalis ot the work completed eo far In this
regard?

. THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) and (b). Ths Consumer Protection Act,
1986 envisages setting up of thres-tier machinery for
ths redressal of consumer grisvancss. A National
Consumer Disputes Rsdrsssal Commission (National
Commission) has been set up by the Central Government
at the national ievel. 31 State Coneumer Disputes
Redressal Commissions (State Commissions) and 457
Consumer Disputes Redressal Fora (District Forum)
havs bsen set up by the State Governments/UTs.
Bssidss, two Divisional Fora and one State Commission
is functioning in Jammu and Kashmir under the Jammu
and Kashmir Consumer Protection Act, 1987. The
Planning Commission has agresd to provide Rs. 61
crores as one-time financial aesistante to the State
Govsrnments/UTs for strengthening-infrastructure of the
consumer fora.

[English]
Centrally Sponeored Schemee

4019. SHRI SHARAD bIGHE : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pieased to
state :

(a) whether a number of schames of the Dspartment
ot Education ars either not executed or are
implemented partially by the States while funds allocated
for them remain unused;

(b) if so, the details thereof; and

(c) whether Government have taken any steps to
get the centrally sponsored schemee fully implemented
by the States?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (c). Centrally Sponsored
Schemss have in-built mechanisms for continuous
monitoring to ensure proper utilization of funds snd
implemantation. The eystemic deficiencies in the
Implementation of the Centrally Sponsored Schemes In
Primary education were reviewed in the special meeting
of the State Education Ministers convened In New Delhl
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‘'on 4th April, 1995 and it was decided to make more
systematic arrangements for monitoring and evaluation.

Admiseion in Kendriya Vidyalayae

4020. SHRI MUHI RAM SAIKIA : Wiil the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
refer to the reply given to Unstarred Ouestion No. 1124
on March, 21, 1894 and etate :

(a) the detalils of the guldelinss rsferred to therein;

(b) whether the Committes made any recom-
mendations about the size of the claes/section;

(c) it eo, the details thereof; and

(d) the number of admissions made undsr special
dispensation ordered in excess of 10% limit during
19894-957

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCES DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (c). The main recommendations
of the Committee are :

(I) Total No. of admiasione In all Kendriya
Vidyalayas on special dispensation should
not exceed 10% of the total admissions ot
the previous academic year.

(1) The class strength should be limited to 35
students per section and even aftel
admission on spscial dispensation this
should not exceed 45.

(ill) Wherever the claes strength hes exceeded
the other limit of 45 the Government should
provide additional infrastructure like
additional class rooms, additional sections,
additional teachers and additional schools
wherever neceesary.

(lv) A Member of Parllament can recommend two
names for admission in each academic year
and consultative committee members and
Ministers can recommend 5 each.

A Monitoring Committss comprising some Members
of Parllament from the Consuitative Committee of the
Ministry of Human Resource Development may bs
constituted to review such admissions on spscial
dispensation each year.

(d) Kendriya Vidyalaya Sangathan has informed
that 667 admissions have been ordered in excess of
10% limit during 1894-85.

Procurement Price of Foodgraine

4021. SHRI GEORGE FERNANDES : Will ths
Minieter of FOOD be pieased to state :

(a) the procurement price, economic price, issue
price end sale prise of foodgrains in open markets in
the country during 1993-94 and Aprli-September,
1964-85; and
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(b) the export price of wheat and rica marketed by
tha Food Corporation of India abroad during 1693-84
and Aprii-September, 1994-857

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (e)
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(b) No commercial export of foodgrains was made
by Food Corporation of India during 193-94 and .1994-
95. Howavar, smali quantitiea of rice were aupplied to
Nepal on no-profit-no-ioss basis i.e. at FCl'a aconomic

Stetemants | to IV giving raquiaita information are cost as a geature of goodwill to a naighbouring country

sncloeed.

STATEMENT-|

Procurement Price, Central Issue Price (Ex-FC! Godowns) and Economic Cost of
Wheat and Paddy/Rice During 1993-84 and 1954-95.
(Rs. per quintal)

Central Issue Price Economic Cost

Markating Whaat Paddy Eftective Wheat Rice
Year Common Fine Super From Common Fine  Super Year Wheat Rice
Fine Fine

Procurement Price

1993-94 532.03 665 10

1094-95 562.45 724 00
(RE)

1993-94 330° 310 330 350 11.1.93 330 437 497 518
1994-95 350 340 360 380 1294 402 537 617 648

Marketing Yaer : for wheat : April - March
for Paddy/Rica : Oct. - Sept.
* Including bonus of Rs. 25/- per quintal

STATEMENT-lI
Procurement Prices of Levy Rice for 1983-94 and 1994-95 Kharif Marketing Season
;No. States Common . Fine _____Super Fine
1993-94 1984-95 1993-94 1994-85 1993-94 1994-95
1. Andhra Predesh 518.90 565.45 §50.40 596.85 581.90 " 628.45
2 Assam 514.70 545.25 554.30 584.30 586.00 615 10
3 Bihar 500.20 - 535 90 - 566.50 .
4. Gujarat 484 .45 - 513.80 - 543 15 -
5§ Haryana 529.20 5§79.80 5§78.25 630 30 616.00 668.50
6. Delhi 526.20 5§53.85 578.25 602.05 616.00 638.50
7. Karnataka 494.05 5§38.35 524.00 568.25 563.65 §98.20
8 Madhya Pradesh 512.85 546.05 543.95 576.40 5§75.10 606 75
9 Orissa 528.80 5§76.15 560.90 608.30 5§83.05 640 40
10. Rajaathan 521.30 556.15 565.35 611.10 806.75 653 10
11. Punjab 533.40 582.55 582.00 633.40 620.90 671 85
12. Uttar Pradesh 1501.45 556.35" §31.75 587.20" 574.75 631 90"
13. Waest Bengal 1483.25 531.95 §30.90 5§75.55 561.20 605.85
14. Meharashtra 501.65 546.30 531.90 576.60 562.20 806 85
15. Pondicherry 489.05 - 518.70 - 548.30 -
16. Chendigarh 524.25 566.35 §72.90 615.70 610.25 853.05

* U,P. levy prices of rice up to 15.12.1994 are given above and with sffect from 16.12.1994 the levy prices will
be as follows :

Common - Hs. 558.85 Fine - Rs. 589.85 Superfina - Rs. 634.75
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STATEMENT-lI
RATE Rs/PMT
Name of Oct.93 Nov93 Dec93 & Feb94 & Apro4 to Aug64 & Oct94 & Dec.94 Jan.85 to Apr.85
the State Jan 94 Mar 94 Jul 94 Sep.94 Nov.94 Mar.95
Punjab Sale 3850/- 3850/- 4100/- 4100/- ~ 4150/ 4200/- 4150/- 4100/- 4100/
Haryana for
Uttar Pradesh the
Dalhi month 4050/- 4050/- 4250/- 4250/ 4250/- 4300/- 4200/~ 4150/- 4150/-
Rajasthan of 4000/- 3950/- 4150/- 4150/- 4200/- 4250/ 4200/- 4150/ 4150/-
Jammu and Oct., 93 4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-
Kashmir was ¢
Himachal conducted 4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-
Pradash on the
Maharashtra basis 4450/- 4400/- 4650/- 4500/- 4550/- 4600/- 4550/- 4500/- 4350/-
Gujarat of 4300/- 4250/- 4450/- 4350/- 4400/- 4450/- 4400/- ' 4350/- 4350/
Madhya tender 4100/-  4000/- 4200/- 4100/- 4150/- 4200/- 4150/- 4100/- 4100/-
Pradash enquiry *4100/-
Wast Bengal 4400/- 4250/- 4400/- 4350/- 4450/- 4450/- 4400/- 4350/- 4350/-
Bihar 4300/- 4190/- 4350/- 4300/- 4350/- 4400/- 4350/- 4300/- 4300/-
Tamil Nadu 4500/- 4500/- 4750/- 46800/- 4650/- 4700/- 4850/- 4600/- 4550/-
Andhra 4450/- 4450/- 4700/- 4550/- 4800/- 4650/- 4600/- 4550/- 4550/-
Pradesh
Karnataka 4550/- 4550/- 4750/- 4600/- 4650/- 4700/ 4650/- 4600/- 4550/-
Kerala 4600/- 4600/- 4800/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/
* Price of wheat under open sale for Madhya Pradesh reduced to 4100/- P/MT w.e.f. 4.3.1994,
STATEMENT-IV
Prices Announced by FCI for Open Sale of Rice During January, 94 to April, 1985
Rate Rs. per MT
Name of the State January Feb. 94 Jun. 94 Aug. 84 17th Oct. Jan. 85
) 94 to to and to to
May. 84 * Jul 94 Sep. 94 ** Dec. 94 . Apr. 95
1 2 3 4 6 7
Punjab The 6600/- 6550/- 6550/- 7050/- 7000/-
Haryana sale was 6600/- 6550/- 6550/- 7050/- 6850/-
Uttar Pradesh conducted 6600/- 6550/- 6550/- 6800/- 6800/-
Delhi on the 6700/- 6600/- 6600/- 6900/- 6700/-
Rajasthan basis of 6600/- 6550/- 6550/- 6900/- 6800/-
Jammu and Kashmir tender 6600/- 6550/- 6550/- 6900/- 6800/-
Himachal Pradesh enquiry 6600/- - - - -
Maharashtra 6800/- 6700/- 6650/- 6800/- 6600/-
Gujarat 6800/- 6700/- 6650/- 6800/- 6800/-
Madhya Pradesh 6600/- 6550/- 6550/- 6700/- 6600/-
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1 3 4 5 6 7
Bihar 6600/- 6550/- 6550/- 6800/- 6600/-
West Bengal 6800/- 6550/- 6550/- 6800/- 6600/-
Orissa 6600/- 6550/- 6550/- 6750/- 6850/-
Tamil Nadu 7000/- . 86700/- 6650/- 6800/- 6800/-
Andhra Pradesh 6600/- 8550/- 6550/- 6700/- 6600/-
Karnataka 7000/- 6700/- 6650/- 6800/- 6600/-
Karala 7100/- 6700/- 6850/- 6800/- 6600/-

*  The prices for fine rice both raw and parbolled in Rs. 200/- PMT less than the that of euperfine rice. in Andhra

Pradesh It is less by Rs. 100/- per MT for Feb., 94.

** Prica for tine rice s Rs. 300/- lass than that of superfine rice.

Research on Coconut

4022. SHRI RAMESH CHENNITHALA : Will the
Minister of AGRICULTURE be pleased to state :

(a) whether ICAR hss done any research on
coconut; and

(b) if so, the details of research done on coconut
dunng the last three years?

THE MINISTER OF- STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SQURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI 8. KRISHNA KUMAR) : (a) Yes,
Sir. Indian Councll ot Agricultural Research is conducting
Research on coconut at Central Plantation Crops
Reeearch Institute, Kasaragod (Kerala) and its regional
station Kayangulam (Kerala), Kidu (Karnataka),
Andamans and Laksha dweep Isisnds. Under All india
Coordinsted Research Project on Paims, the coconut
research Iis being done at 10 centrea located in the
State Agricultural Universities.

(b) The major achlevaments during the last three
years are :

(i) Two high yielding coconut varietiea viz.
Veppankulam 3 (Tamil Nadu) and Double
Cantuary (Andhra Pradeah) were released.

(i) Mot Spot surveya in root (wiit) disease
affected areas of Kerala have heiped to
identify disease free high yielding paims and
the hybrids developed uaing these paima are
under svaluation,

(ill) Coconut based cropping systems have been
deveioped for Kerala, Karnataka, Assam,
Andhra Pradesh which have substantially
increaaed the yleld of coconut and created
additional amployment opportunities.

(iv) Devalopment and demonstrated the
integratad pest mansgement for black
hesadléd catarpilier.

(v) Sound management practices were
developed and damonatrated for managing
ganoderma wilt and stem bleeding diseasds
of coconut.

(vi) Several drought tolerent lines were identified
and are being utiiised for dwobplng drought
tolerent varietias.

(vil) A protocol for field collection of coconut
embryos, their storage up to six months and
succeasful culturing has been daveiopsd.

(viil) The technology of using coconut by products/
wastee lika leavea and apadix after

degradation to cultivate oyster mushroom has
been aucceaafully-‘uaed end la being
tranaferred through regular training
programmes. - .

[Transiation]

New Raliway Zones

4023. DR. LAXMINARAYAN PANDEYA :
SHR1 SARAT PATTANAYAK :
Wil the Minister of RARWAYS be pieased to state:

(a) whethar the Raliway Mhlmylﬂoavd propose to
creste new Raliway zones;

(b) whether a committea has also bb-n constituted
for the purpose; and

(c) ¥ ao, the detalls of report of the committes?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (c). Tha study group, which had been
conatituted for examining tha existing geographical
distribution of zonea and divisions in tha wake of Project
Unigauga and the construction of Konkan Raliway, has
suggeated a need for ita rationaliaation. Further
processing for the formuiation of proposals and ather
reiated matters is being underiaken.
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Priee-index of Agricultural inputs

4024. SHRI RARAS RAM BHARDWAJ : WIll the
Minister of AGRICULTURE be pleased to state :

(a) whether any proposal is under consideration of
the Government for linking to prices of agricultural
products with the price-Index of agricultural inputs to
detfuse the likely impact on fertilizers etc , arising out of
the cut made in subsidy;

(b) if so, the details thereof; and

(c) the time by which final decision is likely to be
taken and implemented?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) (a) to (¢). The
Government announces minimum support prices of
major agricultural commodities on the basis of the
recommendations made by the Commission for
Agricultural Costs and Prices (CACP), views of State
QGovernments and concerned Central Ministries and
other relevant factors While formulating Its
recommendations on price policy the CACP considers
a number of important factors like cost of production,
Input/output price parity, changes in input prices, trends
in market prices, party between pnces paid and prices
received by farmers (Terms of Trade), etc. Thus, changes
In 1nput prices are duly taken into account in the
formulation of agricultural price policy According to the
existing methodology tor recommending minimum
support prices, there 1s a provision for adjustment of
minimum support prices announced before sowing
season In case of increase In input cost turns out to be
higher than an anticipated nise.

Touting Operatione

4025. SHRI MOHAN RAWALE :
PROF, SUSANTA CHAKRABORTY :
SHRI RAM PRASAD SINGH :
SHRI SANAT KUMAR MANDAL *
Will the Minister of RAILWAYS be pleased to state

(a) whether attention of the Government has been
invited to the news Item captioned “Touts corner railway
tickets for making big bucks during summer rush”
appearing In the Indian Express, New Delhi dated the
March 30, 1995;

(b) it so, the facts pt the matter reported therein as
gathered by the Northern Rallway and his Ministry, and

(c) the drastic measures the Government have taken
or propose to take not only in the capital but in other
metro cities also and particularly against the railway
staff found acting in collusion with ‘such touts and curb
travelling on improper tickets?
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THE MINISTER OF RAILWAYS (SHRI C K JAFFF#
SHARIEF) . (a) Yes, Sir.

(b) Cases of touts and anti-social etements
indulging In cornering of berths/seats have come to the
notice of the Railway.

(c) Surprise checks are conducted regularly to
check the persons Indulging in such activities jointly by
the Commercial and Vigilance Departments with the
help of GRP/RPF and action is taken against them
under the Railways Act. These checks have been
intensified during summer rush to curb their activities in
this busy period. The staft found involved in or abetting
such activities are severely taken up for penal action

Gauge Conversion

4026. SHRI PURNA CHANDRA MALIK - Will the
Minister of RAILWAYS be pleased to state

(a) whether the Government have any proposal for
conversion of Barddhaman-Katwa Narrow Gauge line
into Broad Gauge line;

(b) # so, the details thereof, and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF RAILWAYS (SHRI C K JAFFER
SHARIEF) : (a) No, Sir

(b) and (c). Do not arise.
[Transiation]

Agricultural ‘Davolopmont Projects

4027. SHRI N.K. BALIYAN : Will the Minister of
AGRICULTURE be pleased to state :

(a) the details of the projects proposed to be
implemented under Agricuiture Development
Programmes in Uttar Pradesh and Madhya Pradesh
during the next three years; and

(b) the details of the:- amount likely to be spent on
each project?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) . (a) and (b).
Major agricultural development programmes
implemented by the Government of India in the States
of Ukar Pradesh and Madhya Pradesh are given below:

1 Integrated Cereal Development Programnie
- Wheat (U P only)

2. Integriated Cereal Development Programme
- Coarse Cereals (M.P only)

3 Integrated cereal development programme
- Rice

4. intensive Cotton Development Programme
5. Oilseeds Production Programme
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8. National Puisas Devalopment Project.

7. National Watarshed Devalopmant
Programma for rainfed Areas

8 Uaa of Plaatics in Agriculture
9. Development of spices.

10. Soil Conservation in Catchment of River
Valley Projects.

11. Integrated Watershed Management in
Catchment of Flood Prone Rivers.

12. Reclamation of Alkall solls (U.P. only)

These programmes would be continued during the
next three years. The amount likely to be spent on each
programme would depend upon the proposals received
from the States and the progress of utilisation of funds
already released by the Central Government.

[Enghish]

Agricultural Univereities

4028. SHRI SANDIPAN BHAGWAN THORAT Wil
the Minister of AGRICULTURE be pleased to state

(a) whether the Government have reviewed the
performance ot Agricultural Universities recently to
improve the quality of education and problem oriented
research; .

(b) if so, the details of the fresh initiatives taken/
schemes launched and results achieved thereunder
during the past three years and detalls of action plan
for 1995-96 State-wise in general and Maharashtra in
particular;

(c) the steps proposed to strengthen the Agricultural
Universities in the country and upgrade the research
work through meaningful collaborations/joint ventures
etc, and

(d) the requirement of trained agricultural scientists
of various levels for the next five years and actuai
capacity of educational institutions?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR,) : (a) to (d).
No, specific review has been made recently by Indian
Counclil of Agricultural Research about the performance
of Agricuitural Universities to improve the quality of
education and problem oriented research. Howaever,
matters reimted to agricuitural education and research
are discuased in the Annual Conference of Vice
Chanceliors of Agricuitural Universities and broad policy
decisiona taken with regard to the implementation of on
going projects lika National Agricuitural Research Project
which has been impiemented in ail the Agricultural
Universities of the country including Maharashtra. No
new schemea have been launched during the iast 3
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years. However, funda allocated to different atates,
including Maharaahtra, under ongoing project, National
Agricultural Research Project, are given in the Statement
enciosed. Recently an Agricultural Human Resource
Deveélopment Project with World Benk assistance has
been approved. Moreover, agriculture is a State subject
and concerned State Governments and State
Agricultural Universities are to assess and recruit the
tequired trained agricultural scientists. Specific
information about the recruitment of trained agricultural
sclentists for next 5 years and actual capacity of
educational institutions is being sought from the State
Agriculture Universities/State Government.

STATEMENT

Year-wise and State-wise Funda Releaeed
under Worid Bank Aided Project on National
Agricultural Research Project.

(Rs. in lakhs)
SNo State 199293 1993-94 1994-85
(Tentative)
1. Haryana 94.30 89.30 77.98
2. Andhra Pradesh 232.98 7982  88.50
3. Gujarat 6653 14808 98 50
4 Karnataka 177 14 91.08 185.58
5. Punjab 115.62 72 34 8173
6 Tamil Nadu 206.77  41.35 102.53
7. Onssa 88.28 11932 130.64
8. Himagchal Pradesh 181.31 48.07 154.11
9. Madhya Pradesh 204 54 308.92 216.14
10. Uttar Pradesh 245.84 303.90 304.14
11. _Mahanshtra 264,93 230.01 275.40
12. Kerala . 75.90 75.73 13141
13. Rajaathan 156.38 224.24 156.38
14. Assam 87.89 85.81 87 89
15. Bihar 66.63 105.30 117.00
16. West Bengal 114.61 218.57 133 41
17. Jammu and 168.21 87.06 340.47
Kashmir
Total 2637.46 2328.90 2681.82

Nizam’e Jewellery

4028. SHRI MANORANJAN BHAKTA . Will- the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(=) whether jewellery itema of former Nizam ot
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Hyderabad are proposad to ba displayed in the National
Museum; and

(b) it not, what steps are being taken for the
complete protection of the valuable tems?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Yes, Sir.

(b) Does not arise.

Compeneation for Damage Goode

4030. MAJ. GQEN. (RETD). BHUWAN CHANDRA
KHANDURI :

DR. LAXMINARAYAN PANDEYA
SHRI ATAL BIHARI VAJPAYEE -
Will the Minister of RAILWAYS be pleased to state

(a) the number of claims for damaged goods
pending till date;

(b) the main reasons for these claims, and

(c) the time by which these claims are likely to be
settied?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) . (a) 18851 Claims cases for loss/damaged
goods are pending as on 31.3.95 on all Rallways

(b) The main reason is non-submission of relevant
jocuments etc. in time.

(c) The claims are settied on the merits of each
indwidual caae. Every effort is made to settie the cases
as early aa possible.

The following measures have been taken to
expedite settiement of pending claims cases °

(1) Monetary power for settiement of claims
officers has been increased

(i) Authority to settle time barred claims has
been delegated to General Managers

(nil) Financial imits for prior internal Accounts
check has been increased

Gauge Conversion

4031. SHRI C.P. MUDALA GIRIYAPPA . Will the
Minster of RAILWAYS be pleased to state .

(a) whether the Government have any proposal to
provide a direct broad gauge line between Bapgalore
and Hyderabad;

(b) f so, the detaiis thereof, and

(c) the time by which the work la likely to
commence?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a)to(c). Gauge conversion of Secunderabad-
Dronachallam section with a new line from Gooty to
Pendekallu is In progress and is targetied for completion
by 31.3.97. With this, a direct BG line will become
available between Hyderabad (Secunderabad) and
Bangalore via Guntakai and Kurnool.

Shatabdi Express

4032. SHRI QURUDAS KAMAT : Will the Minister
of RAILWAYS be pileased to state :

(a) whether the Government proposed to allow
private sector to run Shatabdl Express trains; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir

(b) Does not arise.

[Translation]

Seede Production

4033. SHRI GUMAN MAL LODHA : Wil the Minister
of AGRICULTURE be pleased to state :

(a) whether several public sector institutes are
engaged In seed production in the country;

(b) if so, the names of the institutes engaged therein
during 1994-85,

(c) the t¢tal quantity of seeds of wheat, rice, puises
and edible olls produced by them during 19962-83,
1903-94 and 1994-85 respectively;

(d) whether the Government have made additional
capital investment in these institutes during these years,

(e) it s0, the amount of additional capital Investment
during these years separately; and

(f) the total losses suftered by these Institutes during
the above years?

THE MINISTER OF STATE IN THE MINISTRY OF
NON CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR,) : (a) to (c).
Department of Agriculture and Cooperation has no
public sector institute under its control which is engaged
in seed production. Certain reaearch institutes under
the control of Indian Council of Agricultural Reasearch
(ICAR) and State Agricultural Universities are
undertaking Breeder Seed Production besides their
other activities. List of these institutes Is enclosed as
Statement-i. Total quantity of Breeder Seed of Wheat,
Rice, Puises and Oliseeds produced during 1982-93,
1903-94 and 1994-95 was respectively 21249.23,
18444.39 and 7638.01 (Kharif 1094 only) guintals.
However, there are two national level organisations
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namely, National Seeds Corporation timitad (NSC) and
State Farma Cerporation -of india Limhad:(SFCI) and 13
Stetea Seed Corporationa esatabfished under tha
Companiea Act, which ere engaged In sasd production
in tha country. Liat of Stetas having Sead.Corporations
is encloaed as Statement-il. Stata Depsrtments of
Agricuiltura and private saed organisations are also
engaged in seed production. The total quantity of
certified/quality aasds of Wheat, Rice, Puises and Edible
Oll seeds made available during the year 1892-93 was
51.88 lakh quintals in 1993-94, 56.95 lakhs qulntala
and in 1994-95, 62.40 lakh quintala.

(d) and (e). Under the National Seed Project-lil
during 19982-93, 1993-84 and 1994-85 an amounmt of
Rs. 4729.83 lakhs, Rs. 3742.07 lakhs and Rs. 2013.96
lakhs respectively was released to NSC, SFCI and State
Seed Corporations and ICAR for adgmenting
infrastructural facilities under these organisations for
seed production.

(f) Losses suffered by NSC and SFCI during these
years are as under :

PROFIT (+) / (Rs. in lakhs)

LOSS (-)

N.S.C. S.FC.l.
1992-93 (-) 587.26 (-) 603.88
1993-94 (-) 337.25 () 176.44
1994-95 Not yet available Not yet available

Position about Profit/Loss suffered by various State
‘Seeds Corporstions is being collected and will be laid
on the Table of Sabha.

STATEMENT-I

A List of ICAR Institutea, SAUs and
Other Institutions Engeged in Breeder
Seed Production.

L. ICAR INSTITUTES

1. Indian Agricultural Research Institute, New
Delhi. .

2. Central Rice Research institute, Cuttack.

3. Vivekansnda Parvatlya Krishl Anusandhan
Sala, Aimora.

Central Institute of Cotton Research, Nagpur.

National Reaearch Centre for Sorghum,
Hyderabad.

' Directorate of Rice Research, Hyderabad.

o s

©®~No

Junagarh.

indian Institute of Pulses Research, Kanpur.
Directorate of Oliseed Research, Hyderabad.
National Research, Centre for Groundnut,
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10.
11.

12.

13.
14,

18.
i6.

17.

18

19.

20.

21.
22.

23.
24,

25.

26.
27.
28.
29,
30.
31.

32.

33.

34.
35.
36.

37.
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Central Arid Zone ch.cmh inatituta, Jodhpur

Central Reaearch instituta of Jute end Allied
Fibres, Barrackpore

indian Inatitute of Horticulture Research,
Bangalore.

Directorate of Vegetsble Reaearch, Varanasl.

Central Tobacco Research Inatitute,
Rajehmundry.

Sugarcane Breeding inatitute, Coimbatore.

National Research Centre for Soyabeen,
Indore.

National Research Centre for Rapeased and
Mustard, Bharatpur.

AGRICULTURAL UNIVERSITIES

Andhra Pradesh Agricultural Unlvonlty.
Hyderabad

Rajendra Agricultural Univeraity, Samastipur
(Bihar)

Gujarat Agricultural Umvorulty Ahmedabad,
Gujarat

Haryana Agricultural University, Hisaar.

University of Agricuitural Sciances,
Bangalore.

University of Agricultural Sciences, Dharwad.

Jawaharial Nehru Kriahl Viahwa Vidyalays,
Jabaipur.

Indira Gandhi Kriahl Vishwa Vidyalay&,
Ralpur.

Punjabrao Kriahl VMyapeeth, Akola.
Marathwada Agricultural University, Parbhani.
Mahatma Phule Kriahl Vidyapeeth, Rahuri.
Punjab Agricultural University, Ludhiana.
Rajasthan Agricuitural University, Udaipur.

Tamilnadu Agricultural Univeraity,

Coimbatore.

B B Pant University of Agricum'lro and
Technology, Pantnagar.

Narendra Dev Univeraly of Agdcullun and |
Technology, Faizabed.

Konkan Krishi Vidyapeeth, Dapoll.
Assam Agricultural University, Jorhat.

Himachal Pradeah Agricultural University,
Palampur.

Jammu and Kashmir University af Agricuftural
Science and Technology, Srinagar.

Kerala Agricultural University, Thriaure.
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39. Orissa University of Agricuiture and
Technology, Bhubneswar.

40. Bidhan Chandra Krishl Vishwa Vidyalaya,
Kalyani (W.B.)
Hl. OTHER INSTITUTIONS

41. National Seeds Corporation, New Delhi.

42, State Farms Corporation of India Ltd., New
Delhi.

43. International Crop Research institute for Semi
And and Tropicais (ICRISAT). Hyderabad.

44. Maharashtra Association for Cultivation of
Science, Pune.

45. Area Agronomic Centre (NDDB), Amlaha:

46 Woest Bengal Government Rice Research
Station, Chinsurah.

STATEMENT-II

Name of States Having Seed Ccrporation

Andhra Pradesh
Assam

Bihar

Gujarat
Haryana
Karnataka
Maharashtra
Madhya Pradesh
Orissa

Punjab
Rajasthan

Uttar Pradesh
West Bengal

® NO O BN =
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[English]

Pollution Control

4034. SHRI UDAYSINGRAO GAIKWAD : WIll the
Minister of ENVIRONMENT AND FORESTS be pleased
to state .

(a) whether the Government have implemented all
the recommendations of the High Powered Committee
which was constituted to study the causes of heavy
poliution in Delhl;

(b) # so, the details thereof, and
(c) it not, the reasons therefor?
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THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(=) to (c). The Government of National Capital Territory
of Delhi have constituted a committee under the
Chairmanship of the Chief Secretary t3 implement tie
recommendations of the High Powered Committee
Several meetings of this committee have been h-id
wherein the action points for compliance have be-=n
prioritised. The concerned departments have been
asked to draw up time-targetted action plans to control
pollution in Delhi.

Environmental Courts

4035. DR. RAMESH CHAND TOMAR : WiIil the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have set up
Environmental Courts in each State and at the Centre;

(b) if so, the details thereof;
(c) it not, the reasons therefor; and

(d) the time by which these Courts are likely to be
set up?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH).
(a) to (d). A Bill to provide for strict liabiiity for damages
arising out of any accident occurring while handling
any hazardous substance was Introduced in the’ Ldk
Sabha on 18th August, 1992 and Is due for consideration
and passing. The Bill also seeks to establish a National
Environment Tribunal for effective and expeditious
disposal of cases arising from such accident, with a
view to giving relief and compensation for damages to
persons, property and the environment and for matters
connected therewith or incidental thereto.

[Translation]
Tele Time update Service

4036. SHRI SATYA DEO SINGH :
SHRI RAM PAL SINGH :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Northern Rallway has launched
Tele Time update Service™ recently;

(b) if so, the detalls and main features thereof;

(c) whether the Government have received several
complaints in regard to this service; and

(d) it so, the action taken by the Government for
redressai of these complaints?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFE.R
SHARIEF) : (a) Yes, Sir.

(b) This service gives information regarding arrival/
departure of trains and late running position of trains
and reservation status of the passengers on telephone
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to the subscriber through computerised interastive Voice
Response System.

(c) Some complaints ware réceived regarding non-
furnishing of reply to engpifies regarding passenger
reservation sfatus, .

(d) The reason for non-furnishing of reply by the
system was due to some technical flaw in the newly
instalied system which has since been rectified and all
the enquirles are now being replied to properly.

[English]
Pension Scheme in Kendriya Vidyalayae

4037. DR. SUDHIR RAY : WIil the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) the detalls of cases of settiement of pension
and other terminal benefits pending in Kendrlya
Vidyalaya Sangathan as on date, category-wise and
region-wise;

(b) whether the usual period spent by Kendriya
Vidyalayas in settiement of such cases is Inordinately
long and leads to litigation; and

(c) if so, the steps taken or proposed to be taken
by the Goveriment in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Kendriya Vidyalaya Sangathan
has furnished details of 51 cases pending as on date,
which are given in the enclosed Statement.

(b) and (c). No, Sir. Kendrlya Vidyalaya Sangathan
follows Government instructions regarding payment of
pension in time. However delays.occur in certain caaes,
due to incomplete information received from the
pensioner like bank option, status report in tamily
pension cases etc. Regular monitoring is done by the
Kendriya Vidyalaya Sangathan to ensure expeditious
finalisation of pension cases.

STATEMENT

Pending Pension Cases
(Region-wise and Category-wise)

S.No. Name of the Category of employees

Region (Group) Total
IAI IBI lcl ID'

1 2 3 4 5 6 7

1. Bombay . - 1 . - 1

2. Hyderabad - - - 1 1

3. Delhi - - 2 1 3
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1 2 3 4
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4. Patna 2 1
5. Lucknow
8. Madraa
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. Bhopal

. Calcutta
9. Jabalpur
10. Ahmedabad
11. Guwahati
12. Slichar -
13. Jaipur 3
14. Dehradun 1 -
15. Bhubaneshwar 1
16. Chandigarh - -
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[Transiation]
Foodgrglm

4038. SHRI CHINMAYANAND SWAMI
DR. LAL BAHADUR RAWAL .

Will the Minister of AGRICULTURE be pleased to
state :

(a) whether the Government have assessed the
requirement of foodgrains In the country for the year
1995-96;

(b) if so, the details thereof; and

(c) the production target fixed for the current year
and the targets fixed for Uttar Pradesh, Rajasthan and
Punjab separately?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b).
The gross requirement of foodgrains during 1994 has
been estimated at 175.11 million tonnes. Requirement
of total foodgrains may be higher by 2 to 2.75%
depending on the Increase in the per capita income,
level of prices, etc. during 1965.

‘(c) The target ot production of foodgrains in the
country for the year 1995-86 has been envisaged at
192 million tonnes. The targets envisaged for Uttar
Pradesh, Rajasthan and Punjab are 39.5 million tonnes,
10.2 million tonnes and 20.5 miilion tonnes respectively.

[English]
Ozone Fund

4039. SHRI SHRAVAN KUMAR PATEL : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whather Montreal protocol for phasing out the
Chloro Fluoro Carbons (CFCs) and Ozone Depleting
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Substincas (ODS),'oomomphhd certain amount of
cotftibutiens to the Intemational Monetary Fund by the
developed countries for the purpose;

(6) it so, the stipulation in the Protocol in this regard
and tha machanism provided for monitoring ths
contributions; and

(c) the position of this Fund as on January 1, 19857

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(s) and (b). Tha Montreal Protocol under its article 10
has set up a Multilateral Fund (MLF) with contributions
from the developed countries. The Fund meets all agreed
Incremental costs of ODS phase out of developing
countries to enable their compliance with the schedule
for phasing out ODS. The Meeting of the Parties decide
the overall contributions (pledges) to be paid by the
developed countries for three years at a time and ailso
separately for each of the three years. Tha Meeting of
the Parties, its Executive Committee and United Nations
Environment Programme, acting as treasurer of the
Fund, monitor these contributions.

(c) Total pledged contributions for the years 1991-
95 were US $ 537 million out of which US $ 327 million
were paid as on March 15, 1995 and US $ 210 million
were outstanding of which an amount of US § 140
million was outstanding for the calender year 1995.

Railway line

4040 SHRI KODIKKUNNIL SURESH Will the
Minister of RAILWAYS be pleased to state .

(a) whether the Government proposes to conduct
any survey work to the Extension of Kayamkulam
Railway line upto Trivandrum via Kottar-Vakkara and
extension of Kottayam-Punalur Sabari Railway line
survey upto Trivandrum; °

(b) it so, the time by which the survey work is likely
to be started and completed;

(c) whether the Government have given additional
money for the aurvey extension. and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (d). Survey for Kayankulam-Trivandrum
new line via Kottarakara had been carried out in 1987
which revealed that the cost of this 128 kms. line would
be Rs. 115.24 crs. with a return of 7.94% This project
could not be taken up because of Its unremunera-
ativeness and constraint of resources

Survey for extension of Kottayam-Punalut-Sabari
railway line to Trivandrum at a cost of Rs 10 lakhs has
been included in the Budget for 1995-96 and 1s being
taken up
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Sansikrk as an Elective Subject

4041. SHRI ATAL BIHARI VAJPAYEE :
DR. LASMINARAYAN PANDEYA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pietaed to atate :

(a) whether Government have taken any staps for
the inclusion of Sanakrit aa an electiva subject in the
syllabus of Navodaya Vidyalayas in tha waka of
Supreme Court judgement;

(b) if so, the detalla thereof and the consequent
arrangements made for the teaching of Sanakrit in these
Vidyalayaa;

(c) whether the Government would, keeping in view
the perspective of this judgement and tha importance of
sanskrit in our national ethoa inclusion of Sanskrit in
the syllabe of the education boarda of varioua atatea;
and

(d) if so, the time frame therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). The Navodaya Vidyalaya
Scheme follows the Three Language Formula which i$
linked with Its migration policy. In Hindi speaking States,
apart from Hindi and English, all the students study a
regional language of the State where they have to
proceed on migration and In non-Hindi speaking States
all the children study their regional language, English
and Hindi to tacilitate their migration to Hindi speaking
States. Sanskrit Is not being taught as one of the
subjects in the Navodaya Vidyalayaa.

(c) and (d). The Education boards of various States
are under the purview of the State Government and the
syliabi of their boards are decided by the boards/State
Governments concerned.

Thekkady Tiger Reearve

4042. SHRI V.S. VIJAYARAGHAVAN : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have cieared the
Thekkady Tiger Reserve in Kerala;

(b) # so, the detalla thereof; and
(c) it not the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b) The Tiger Reserve at Thekkady in Kerala is
known as Periyar Tiger Reserve and waa brought under
Project Tiger during the financial year 1978-79.

(c) Does not arise.
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[Translation]
Coal

4043, SHR!I MAHENDRA KUMAR SINGH THAKUR:
Will the Minister of RAILWAYS be pleased to state :

(a) whethar the Governmant ara aware that
unioading of coal having poliutad contants and dust in
thickly populatad araa la hazardous for environmant
and public health;

(b) whethar coal is unioaded on the thickly
popuiatad Kashl atation;

(c) i so, whether the Government would consider
the unloading of coal at Vyas Nagar in place of Kashi;
and

(d) if so, the time by which the work Is likely to be
done and if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI! C.K. JAFFER
SHARIEF) : (a) Unloading of coal in very huge quantities
in a thickly populated area may cause poliution.

(b) to (d). At present coal for Varanasi area Is
unioaded at three places viz. Kashi, Shivpur and Vyas
Nsgar according to the capacity available at each of
these three points. Since it is not feasible to handle the
entire coal traffic of Varanasi area at Vyas Nagar, there
is no proposal at present to shift the unioading of coal
presently being done at Kashi to Vyas Nagar.

Over Bridgea

4044. SHRI SHIVRAJ SINGH CHAUHAN : Wiil the
Minister of RAILWAYS be pleased to state :

(a) whether the Union Government have received -

any request from the Government of Madhya Pradesh
for construction of over bridges on the railw@y crossings
during the last three years; snd

(b) the reaction of the Government thereto?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Yes, Sir. For construction of
Road under bridge in lieu of level crossing No. 386/A
at Satna Kotwalil. It was included in the Railway's Works
Programme 1694-95.

[English]

Arsenic Pollution

4045. SHRI SANAT KUMAR MANDAL : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether while launching a programme to deal
with Arsenic. Pollution in ground water in at least five
diatricts. the West Bengal Government haa approached
the Union Government for atarting a dislogue with
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countries like the USA, Japan and Taiwan which hed
taced a similar problem;

(b) K so, the reaction of the Government thereto;
and

(c) the action initiated by the Govemment in this
behalit?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) No, Sir.

(b) and (c). Do not atise.

Computerisation

4046. SHRI SUKHENDU KHAN : Wiil the Mlnlstor
of RAILWAYS be pleased to state :

(a) whether the Railways statistical evaluation ia
yet to be computerised fully despite the fact that rallways
have a large computerised net-work;

(b) whether the railways do not bring out reliable
and authentic details of their performance in physical
and financial term for a particular month in foliowing
fortnight; and

(c) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) The existing computer systems on the
Raliways are basically job apecific and have not as yet
been integrated through a Computer network. However,
a sizeable proportion of statistics relating to financial
performance and to some extent physical performance
are generated by processing data on computers

(b) and (c). Due to the vastness and complexitiea
of the Indian Railways system, the lead time for
processing the performance data, both physical and
financial, is such that it is not presently possible to
obtain these resuits by the foliowing fortnight for a
particular month.

World Bank Anlounc;

4047. SHRI RAM NAIK : Will the Minlster -of
RAILWAYS be pleased to refer the reply given to starred
Question No. 99 dated December 13, 1964 and atate :

(a) the time upto which World Bank loan will
materialiae; and

(b) the time by which the projects under this scheme
is likely to be completed?

THE MINISTER OF RAILWAYS (SHRi C.K. JAFFER
SHARIEF) : (a) and (b). Five atudies have been
undertaken by indian Railways with the asaistanoe of
World Bank to identify various rail related projects and
prepare and formulate BUTP-Il project. Theae atudies
are likely to take one year to complete. The time schedule
for materialisation of loan and completion of projects
would depend upon the outcome of the studies.
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Transit Time

4048, SHRI HANNAN MOLLAH : WIil the Minister
of RAILWAYS be pleased to state :

(a) ltem-wise average transit time ot piece meal
small traffic and how it corresponds with the road trattic;
and

(b) the details thereot?

THE MINISTER QF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). The Railways have abolished
booking of ‘smalls’ traffic. Transportation of piecemeal
wagons in a reasonable transit time depends on
availability of adequate wagon loads for a particular
direction Parcel traffic Is largely cleared in the brake-
vans S L Rs of passenger trains and/ or by attaching
parcel vans The average transit time of such traftic
depends on various operating factors like speed,
distance involved, density of traffic on a particular
corridor etc Special parcel trains are also run wherever
traffic justiies The average transit time by rail is not
comparable with that of road transport where different
transportation parameters operate.

Buffer Stock

4049, SHRI SYED SHAHABUDDIN : WIill the
Minster of FOOD be pleased to state .

(a) average dajly level of buffer stock during
1993-94 and 1994-95, year-wise in metric tonnes in
respect of wheat, rice and sugar,

(b) the estimated value of the average buffer stock
at minmum suppont price item-wise;

(c) the total carrying, cost of the buffer stock
including handling charges, loss in storage and
dehydration; and

(d) the unit cost, unit issue price, item-wise for the
last year?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
According to existing buffer-stocking policy, Buffer Stock
in the Central Pool is reviewed on monthly basis and
regulatied on quarterly basis on 1st Apri, 1st July, 1st
October, and 1st January. Buffer Stocks maintained
during 1993-94 and 1994-95 quarterly on these dates
are as follows :

Qty. in Million Tonnes

Date 19893-94 1994-95
Rice Wheat Rice Wheat
1st April 29 27 135 7.0
18t July 9.3 149 133 175
1st October 7.2 13.7 10.9 15.6
1st January 11.2 10.8 17.4 129

During the Financial Year 1993-84, a butffer stock of
sugar of 5 lakh tonnes was maintained from 1.4.1993
to 30.9.1993 with the sugar mills on behalf of the
Government.
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(b) The estimated value of the average buffer stocks
(wheat and rice) item-wise is as under :

Qty. Lakh Tonnes
Value Rs./Crorea
Wheat Rice
Qty. Value Qty. Value
1993-94 68.94 2860.32 99.34 §378.27

1994-85 (RE) ©83.37 3654.94 145,03 3669.32

The estimated value of 5 Lakh Tonnes of buffer
stocks of sugar taking into account ail-india average ex-
factory levy price of Ra. 670.99. per quintal for 1982-93
aeason works out to Rs. 335.50 crores.

(c) The carrying cost of buffer stock per quintal was
as under :

Year Carnrying Cost  Carrying Cost
Rs. per quintal Ra. Crores

1893-94 117.16 1245.34

1994-95 (RE) 103.80 1719.00

The buffer stock of sugar was maintained with the
sugar mills themselves. For this purpose they are
reimbursed storage intereat and inaurance charges from
the Sugar-Development-Fund. The expenditure on this
account is estimated at Rs. 42.5 crores for a period of
6 months, i.e. 1.4.1993 to 30.9.1983.

(d) The economic cost and average issue prices
realised under various schemes for 1994-95 (RE) for
wheat and rice were as under :

Rs. per quintal

Wheat Rice
Pooled cost of grain. 343.96 §53.20
Procurement Incidentals. 100.53 044.36
Distribution Cost. 117.96 126.44
Economic Cost 562.45 724.00
Sales Realisation 398.98 598.98
Subsidy 163.47 125.78

The unit costs of sugar are as under :
Rs. per quintal

All india Av. ex-factory unit cost Rs. 668.21
for 1992-83 season.

All india Av. ex-factory levy Rs. 734.08
price for 1993-64 season.

All India Av. ex-factory levy ‘Rs. 700.82
price revised from 16.9.1994

for the season 1993-94. .
All india Av. ex-factory levy Ra. 785.45

price for 1894-85 season.
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Porterage Charges

4050. SHR! JITENDRA NATH DAS : WIil the
Ministar of RAILWAYS be pleasad to state :

(a) whether there is a persistent complaint that there
is no monitoring or control over the exhorbitant and
arbitrary porterage charges at Howrah, Sealdah, New
Delhi, Delhi and other important stations; and

(b) if so, the action taken by the Government to
deal with auch complaint?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (@) and (b). A few cases of overcharging by
licensed porters have come to notice.

Porterage charges prescribed by the Railways are
dispiayed on the notice boards at the stations and these
are also announced over public address system for the
information of the travelling public so that they pay the
prescribed charges. Complaints of overcharging by
porters are Investigated and the licenses of the porters
are suspended or terminated considering the gravity of
the complaint. Surprise checks are also conducted by
the Rallways to apprehend the licensed porters
Indulging In malpractices.

National Creche Fund

. 4051. SHRIMATI VASUNDHARA RAJE : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

the amount allocated to organisations for setting up
Creche and Anganwadi-cum-creche centres in each
state during 1995-967

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATI
BASAVA RAJESWARI) : No amount has been allocated
to organisation for setting up Creche and Anganwadi-
cum-creche centres in any-State during 1995-96 as yet.
However, amounts of Rs. 101.16 lakhs and Rs. 18.16
lakhs have been earmarked for allocation to
organisations In states and union territones for setting
up creches and Anganwadi-cum-creche centres
respectively during 1995-96.

Registration of Coollea

4052. SHRI PIUS TIRKEY : Will the Minister of
RAILWAYS be pleaaed to state :

(a) whether the Allpurdwar Division and varlous
other stationa lika New Jalpaigurl, Kishan Gunj etc. of
Katihar Division have no system of registration of coolies/
porters; and

(b) 1 so, the details thereof, specifying the rules

and regulationa laid down by the rallways in this
connection?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). There is no sytem for registration
to work as coolles/porters at any atation on the Indian
Railways including In Alipurdwar and Katihar Division
including New Jalpaiguri, Kishan Qunj stations et¢. The
licensed porters are selected after calling for
applications by giving advertisement in the local
newspapers and on station notice boards as and when
the vacancy arises. The applicants are then screened
by a Screening Committee consisting of railway non-
railway officials and persons selected are issued
licences subject to medical and police verifications.

Hindi University

4053. SHRI RAMCHANDRA MAROTRAO
GHANGARE : Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have decided to eatablish
a Hindi University at Rashtra Prachar Samit, Wardha;

(b) it so, the main objectives behind the said
decision;

(c) the progress made so far in implementing the
above decision; and

(d) the funds allocated for the purpose?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) The Government have decided
to establish a Central University named Antarrashtriya
Hindi Vishwavidyalaya at Wardha. However, the exact
site of the proposed University has not yet been decided
and the Government Is contemplating to constitute a
Site Selection Committee for the said University.

(b) The main objective of the proposed University
would be promotion and development of Hindi, through
teaching and research, with a view to enabling it to
achleve greater functional efficiency and recognition as
a major international language.

(c) The Government have constituted an Expeit
Committee to prepare a draft Blil for establishment of
the proposed University and all efforts are being made
to finalise the legisiative proposal for early introduction

(d) As in case of other Central Universities, the
funds for the proposed University, when established.
would be made available through University Grants
Commission which is provided lump-sum Plan and Non-
Plan grants by the Government annually.

Open Box Rall Wagone

4054. SHRI SULTAN SALAHUDDIN OWAIS! : Will
the Minister of RAILWAYS be pleaaed to state :

(a) whether the prolonged and acute shortage of
open box rall wagons has brought the movement of



179 Writlen Anewers

coal from the coal fleld to the induatry In upcountry
areas aimost to a stand-stili;

{b) whethor tha rakes allottad in January heve yat
to ba plased in the yerds of various colllerias for
loading:

{c) tha main raason for shortage of wagons for coal
movements; and

(d) i so, whather tha Ministry has been urgad to
provida sufficient wagons on a priority basis to ansurs
aarly coal movemant in tha country?

TH MINISTER OF RAI.LWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No, Sir.

(b) All tha rakas aliotted in January'95 for upcountry
destinations hava been supplied.

(¢) During buay aeasons demand of wagons touches
peak due to increaaed activity of all sectors of economy
stretching rall infrastructure causing time lag in meeting
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the demand.
(d) Yee, Sir.

Gauge Convarsion

4056. SHRI ANNA JOSHI * Will tha Minister of
RAILWAYS be pleased to state :

(a) whether the Government of Maharaahtra has
recommended proposals for conversion of narrow/metre
gauge railway line to broad-gauge for inclusion in the
Action Plan of Railways; and

(b) it so, the details of raiway lines proposed for
conversion and the action taken thereon? )

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Yes, Sir.

{b) The following are the lines proposed for
conversion and their current status :

Name of Project

Current status/Targetted date for Compietion

1 Parbhani-Mudkhed-Adilabad (248 kms)
|. Parbhani-Purna (29 kms.)
il. Puma-Nanded (32 kms )
ili. Nanded-Mudkhed (23 kms.)
lv. Mudkhed-Adilabad (162 kms.)
2 Gndia-Chanda Fort (242 kms.)
I. Gondla-Wadsa (104 kms.)
il. Wadsa-Chanda Fort (138 kms.)
3 Solapur-Bljapur (109 kms.)

4 Miraj-Latur (358 kms ) :l

5 Daund-Baramati (42 kms.)

Completed.
Completed.
1995-86
1995-96

Completed
1996-97

Approval of the Planning Commission
to the Project has been received.

Preliminary arrangements for taking up
the work are on hand.

Completed.

Suppliers In Super Bazar

4056. SHRI RAJNATH SONKAR SHASTRI . Wil
the Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased to state':

(a) the number of complaints/representations
received from the suppliers for not getting sdequate
purchase orders by the Super Bazar dunng the last one
year

{b) the detalis thereof and the action taken thereon;

(c) the system of placing purchase orders to the
supphers and how is it ansured that the system Is fair
and conducive in the Interests of the conaumers;

(d) number of allaged irregularities which came to
tight in the placement of the purchase orders and over

stocking of articies in the Super Bazar during the last
three years;

(e) the details thereof and the action taken thereon;

(f) whether the Managers Regional Distribution
Centres are responsible to ensure placement of proper
indents on the Head Office for issue of purchaae orders;
and

(g) If so, the detsils thereof, i not, the raaaona
thereof?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) and (b). One complaint waa received Yor
not getting adequate purchase orders from Super Bazar.
M/s Mittal Enterprises distributors of Charkha Soapa
and Detergents had been writing to Super Bazer about
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less purchuse orders being placed on him. The purchase
orders are placed according to the ngents received
from the branches.

(5) Mini branches sand their indents to the Regional
Diatribution Cantres. Raglonal Distribution Centras
consolidete the indants of ail their mini branches and
the sales-areas under them and send their indent to tha
Purchase Department. Purchase Department piaces the
Purchase Order on the concerned suppliers for the
indents received from Regional Distribution Centres.

(d) and (e). No irregularities have come to light.

(f) and (g). Yes, Sir. The Regional Distribution Centre
Managers racelve the indents from the mini branches,
consolidate them In one Indent and sends it to the
Purchase Department at headquarters.

Numerical Machine in Super Bazar

4057. SHRI AMAR ROYPRADHAN : Will the
Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to state :

(a) whether Super Bazars have instalied Alpha
Numerical Mschine which give the names of the items
and their rates in all their branches;

(b) whether number of complaints have been
received about overcharging during the last three years;

(c) If so, the details thereof, year-wise branch-wise; )

and

(d) the action taken by the Government in this
regard?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : (a) No, Sir. Super Bazar, Delhi has Instailed
55 Alphe Numerical machines so far.

(b) 13 complainta were received from 1882-83,
1893-84 and 1994-95.

(c) and (d). Detaila and the action taken by Super
Bazar in each case Is given in the.Statement enclosed.

STATEMENT

Branch-wise Complaints Received About
Overcharging of Rates During the Last Three Years
l.e. 1992-93, 1993-94 and 1994-85.

1992-83

1. Motl Bagh Warning Issued to Branch
incharge and Sales Assistant.

2. Mayur Vihar Caae was filed.

3. INA RDC. Warning issued to Saies

Aaaistant.
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4. Masjid Moth Warning issued to Branch

incharge.
Cuse examinad and closed

by tha General Manager.
Reply sent to oustomer.

Chargeshaet of minor penalty
issued on 30.8.92. Thereafter
case was filed.

§. Mayur Vihar

8. PNB R.D.C.

1993-94
1. Kamla Nagar Warning ilaaued to Branch
Branch Manager and Salea Assistant.
2. Anand Niketan Strict waming laaued to all
Branch staff.

3. Anand Vihar Warning issued to Branch

Incharge and Helper.
Case filed.

Warning to Branch lnchargo
and Helper laaued.

Warning Issued to Junior
Sales Assistant.

1994-95

1. New Friends Colony Case was filed efter
Investigation.

4. East of Kaliash
5. Pallka Bhavan

6. J.PN. (Drugs)

[Translation]
Rallway Line

4058. SHRI NARAIN SINGH CHAUDHRI : Wil the
Minister of RAILWAYS be pleased to state :

(a) whether the Government have conducted any
survey in the past to construct a raliway line between
Jind and Hansi;

(b) it so, the details thereof;

(c) whether the Government have received any
representations to start the construction of railway line
between Jind and Hansi and between Uklana und
Narwana;

(d) ¥ so, the reaction of the Government thereto;
and

(e) the reasons for delay in commencing work on
these projects?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Yes, Sir.

(b) A Techno Economic Survey for Jind-Hanal-Hissar
railway line caried out In 1992 revealed that for a length
of 69.24 kms the cost would be Rs. 41.92 crores with
negative return.

(c) Yes, Sir.

(d) and (e). The work could not be taken' up due to
constraint of resources and tha unremunerative: nature
of the work.
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Poliution Control Project

4059. SHRI SURENDRA PAL PATHAK : Wil the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have reviewed the
progress of the programmes included in the first phase
of poliution control project aided by the World Bank;

(b) if so, the main features of the said review;

(c) whether the World Bank has been appraised of
the progress pertaining to the programmes Included in
the first phase of the said project; and

(d) the reaction of the World Bank thereon?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (d). Yes, Sir. The Government have reviewed the
progress of different components of the project which
Include the following :

(i) Institutional component
(n) Investment component
(ni) Technical assistance

The major component of the project Is for providing
loans towards the Installation of poliution control devices
for large and medium scale industries in the public and
private sector. The entire amount allocated for this
purpose has been utilised The expenditure related to
the two minor components would be used by 1997,
which 1s the completion period of the project.

(c) and (d). Yes, Sir. The World Bank has been
appraised of the progress of the first phase during the
recent visit of their supervisory mission The World Bank
has expressed their overall satisfaction on the progress
of the project

[English)

Paim Oil

4060. SHRI K.V.R CHOWDARY : Will the Minister
of CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) the details of the places allotted for the lifting
the paim oll of the State of Andhra Pradesh;

(b) the details of the transportation cost per MT
palm oil from the lifting place:

(c) whether the State Government has submitted
any proposal to the Union Government requesting to
Increase the transportation cost per MT,

(d) if so, the action taken by the Government In this
regard; and

(e) if not the reasons theretor?
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THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (8HRI BUTA
SINGH) : (a) Imported edible oil (Paimolein) is made
available to the Government of Andhra Pradesh for
Public Distribution System from the nominated delivery
point of the State Trading Corporation (STC) at Vizag
Port. However, during 1994-985, the State Government
was also authorised to Iiit Paimolein from Mangalore
and Bombay since there was no stock of Paimolein at
Vizag.

(b) Government of Andhra Pradesh is being provided
road freight reimbursement at the rate of Rs. 335/- per
MT for movement of edible oil stocks from Vizag to
Hyderabad. in the case of paimolein allotted from
Mangalore and Bombay, the actual expenditure incurred
on transportation was reimbursed by Central
Government.

(c) to (e). No Proposal has been received from
QGovernment of Andhra Pradesh for increasing road
freight charges payable by the State Trading Corporation.

Gauge Conversion

4061. SHRI DHARMANNA "MONDAYYA SADUL
Will the Minister of RAILWAYS be pleased to state °

(a) whether there has been some imbalances In
allocation of funds for the Railway Budget 1995-96 for
proposais of conversion ot single lines into double lines
falling under different zones; and

(b) if so, the criteria laid down for the proposals for
conversion?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Doubling of single line sections
is taken up when their carrying capacity gets saturated.
freight intensive sections being given priority. As such
doubling of saturated lines is taken up on all-India
basis and not on Zonal basis. Therefore, the question
of imbalance does not arise.

Vehicular Emiacion Standards

4062. SHRI S.M. LALJAN BASHA : Will the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government have given exemption
to Government vehicles from enforcement of vehicular
emission standards;

(b) if so, the reasons therefor;

(c) the steps taken by the Government to avoid dyal
standards for private vehicles and Government vehicles?

THE MINISTER OF STATE DF THE MINISTRY OF
ENVIRONMENT OF FORESTS (SHRI KAMAL NATH) :
(a) No, Sir.

(b) and (c). Do not arise.
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Assistance to Voluntary Organisations

4063. SHRIMAT|I BHAVNA CHIKHLIA :
DR. RAMKRISHNA KUSMARIA :

Will the Miniatar of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state :

(a) the number of proposals received for financial
assistance from Consumer Welfare Fund from various
voluntary organisations working in the field of Consumer
Education for promotion of the Official Languages in
the field of Law, State-wise;

(b) the number out of them cleared so far;

(c) the steps taken by the Government for quick
disposal of the eased; and )

(d) the amount of assistance released so far, State-
wise? .

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHR!I BUTA
SINGH) : (a) Promotion of the official languages in the
field ot law is not covered under the guidelines for
seeking financial assistance from Consumer Welfare
Fund.

(b) to (d). Does not arise.

Industrial Waete Water

4064. SHRI HARISH NARAYAN PRABHU ZANTYE: .

Will the Minister of ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether the Government have formulated
effective measures to prevent spread of industrial waste
water;

(b) if so, the details thereof alongwith the preventive
steps already taken/proposed to be taken and package
of incentives/ disincentives formulated to deal with the
problems; and

(c) the details of areas Identified for tackling the
problem on priority basis?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). Yes, Sir. The important measures taken in
this direction Include :

(i) Standards for discharge of effluents from
major categories of poliuting industries have
been evolved. Industries have been directed
to comply with the prescribed standards on
a time-bound basis. Monitoring of compliance
is carried out by task forces.

() It has been made compulsory for major
specified industrial and other activities to
obtaln environmental clearance based on
impact assessment studies. prior to site
selection.
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(i) A scheme for providing aasistance setting up
of common effluent treatment plants in
clusters of small acale industrial units has
been taken up.

(W) Industries have been asked to comply with
the consent requirements of the State
Pollution Control Boards and have been
directed to Install necessary poliution control
equipment on a time bound basis. Legal
action is taken against the defaulting units.

(v) Exciae and custom duty exemption are
provided for procuring poliution control
oqulp’mom.

(vl) Soft loan is provided for installing poliution
control/prevention equipment by large and
medium scale units

(vii) A network of water quality monitoring statl 1s
have been set up. Data from these statione
help in understanding the trends of poliution
levels In the area.

(c) The Government have identified 24 critically
poliuted areas and actions have been undertaken to
tackle the environmental degradation in these areas on
priority basis. These include the following -

1. Chembur Maharashtra

2.. Durgapur West Bengal

3. Korba Madhya Pradesh
4. Manali Tamil Nadu

5. Singruali Uttar Pradesh

6+ Angul-Talcher Orissa

7. Bhadravati Karnataka

8. Visakhapatnam Andhra Pradesh
9. Coctin Kerala
10. Digbol Assam
11. Nagda-Ratlam Madhya Pradesh
12. Dhanbad Bihar
13. Najafgarh Delhi

Drain Basin

14. North Arcot Tamil Nadu
15. Govindgarh Punjab
16. Vapl Gujarat
17. Pali Rajasthan
18, Howrah : West Bengal
19. Bollaram Pattancheru : Andhra Pradesh
20. Parwanoo Himachal Pradesh
21. Kala Amb Himachal Pradesh
22. Jodhpur Rajasthan
23. Tarepur fMaharashtra
24. Ankleswar Gujarat



187 Written Answers

'W-lhn of Women

4085. SHR!I PHOOL CHAND VERMA : Wil the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government have increased the
allocations for the schemes meant for the welfare of
women during the Eighth Five Year Plan; and

(b) it so, the extent of increase in comparison to
those in the Seventh Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATI
BASAVA RAJESWARI) : (a) and (b). As against an
ajiocation of Rs. 542.20 crores for the Vlith Plan, the
allocation for the major schemes in the sectors fo Rural
Development, Labour, Education, Health, Women and
Child Development, Welifare and Science and
Technology in the Vilith Plan is Rs. 1974.84 crores The
extent of iIncrease is 264.22% over the Viith Plan outlay.

National Talent Search Examination

4066. SHR!I PRABHU DAYAL KATHERIA : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether NCERT propose to make an appraisal
of the National Talent Search Programme;

(b) it so, whether the appraisesl has been started;
and :

(c) the time by which it is likely to be completed?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI! SELJA) : (a) to (c). The National Council for
Educational Research and Tralnign (NCERT) has been
appraising the Natlonal Talent Search (NTS) Scheme
from time to time on the basis of the teed back received
from the Liaison Officers looking after state level NTS
Examinations. Appraisals are a contmuous process

and changes are Incorporated in the scheme as and
when required.

Enroiment of Female Students

4067. SHRI ANKUSHRAO RAOSAHEB TOPE : Will
the Minister of HUMAN RESOURCE DEVELPMENT be
pleased to state :

(a) the targéts fixed for enrolling female students by
Indira Gandhi National Open University during
1894-95;

(b) whether the targets have been achieved; and
(c) it not, the reasons theretor?
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THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF GULTURE)
(KUMARI SELJA) : (a) in an Open University system,
fixing of targets for enrolling the female students Is
neither possible nor necessary because such
Universities admit all thoae who fulfii the eligibility
criteria.

(b) and (c). Do not arise.

Foodgrains

4068. DR. AMRIT LAL KALIDAS PATEL :
SHRI BOLLA BULLI RAMAIAH :
SHRI NAWAL KISHORE RAI :
DR. CHINTA MOHAN :

SHRI GUMAN MAL LODHA :
SHRI RATILAL VARMA :

DR. PR. GANGWAR :

SHRI D. VENKATESWARA RAO :
SHRI C.P. MUDALA GIRIYAPPA :
SHRI K.G. SHIVAPPA :

SHRI V. KRISHNA RAO :

Will the Minister of, AGRICULTURE be pleased to
state :

(a) the target fixed for production of 1oodgra|ns in
each State for 1994-95, foodgrains-wise;

(b) the State-wise and foodgrains-wise actual
production achieved during the period;

(c) whether the targets set for foodgrains production
have not been achieved since 1991 In spite of record
production;

(d) if so, the State-wise detalls thereof and the
reasons therefor; and

(e) the Incentives being provided to the State
Governments to boost the production of foodgrains?

THE MINISTER OF STATE IN THE MINISTRY OF
AQRICULTURE (SHRI ARVIND NETAM) : (a) State-wise
and foodgrains-wise targets for 1964-95 are given in
the Statement encioaed.

(b) Final Estimates of foodgrains production for
1994-95 have not yet become due from the States.

(c) Yes, Sir.

(d) The targets of foodgrains production were
achieved In most of the years for some of the States like
Haryana, Punjab, Karnataka, Himachal Pradesh, Jammu
and Kashmir and Tamil Nadu. The targets couid not be
achieved In other States due to unfavourable rainfall
and weather conditione in theae years.

(e) For increasing the productivity and production
of foodgrains, crop oriented production programmes viz.
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Intsgrated Ceraals Development Programme~—Rice,
Wheat and Coarse Cereals; and National Pulses
Development Programme (NPDP) are being
implemented. Besides, programmes for increasing the
use of fertiliser In low consumption area and extension
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of wmigation faclities are being implemented to improve
the production of crops. Sufficient incentives are being
provided through minimum support prices/adequate
market support and supplying important inputs at
reasonable prices.

STATEMENT

State-wise and Crop-wise National Production Targets for 1994-95

{Lakh tonnes)

State Rice Wheat Coarse Cereals Pulses Total

Foodgrains
Andhra Pradesh 108 00 001 21.85 7.50 137.36
Assam 32.00 125 0.20 0.80 34.25
Bihar " 66.00 42 50 15.65 9.00 133.15
Gujarat 9.00 17 00 24 .85 7.00 57.85
Haryana 19 00 65 00 8.50 7.00 99.50
Himachal Pradesh 1.30 550 7.08 0.20 14.06
Jammu and Kashmir 6.50 3.20 4.74 0.30 1474
Karnataka 28.00 100 43.73 6.40 79.13
Kerala 11 00 - 0.04 0.30 11.34
Madhya Pradesh 58.80 51.00 39.10 31.00 179.90
Maharashtra 27.00 8.00 82.85 20.00 138 85
Orissa 65.00 0.80 5.89 1130 82 99
Punjab 68 00 123 00 6.13 1.50 198 63
Rajasthan 145 43.00 39.28 16.50 100.23
Tamil Nadu 62.00 0.10 15.98 5.00 83 08
Uttar Pradesh 100.00 215 00 45.00 28.70 368 80
West Bengal 105 §0 6.00 1.67 2.00 118.17
Others 16.45 1.64 2.38 0.50 20 97
All India 785.00 585.00 365.00 155.00 1890.00

[Translation] Decontrol of Jaggery

Gauge Convereion

4069. SHRI PANKAJ CHOWDHARY :Will the
Minister of RAILWAYS be pleased to state :

(a) whether funds were allocated in the previous
Budget for conducting a survey to lay metre gauge
railway line in Ghugull and Maharajgunj (Uttar Pradesh);

(b) if so, whether no progress could be made in this
work during the last year; and

(c) it so, the purpose for which the amount was
diverted and utilised and the reasons for non-compietion
of this work?

THE MINISTER OF RAILWAYS (SHRI C. K. JAFFER
SHARIEF) : (a) No, Sir.

(b) and (c). Do not arise.

4070. SHRI SANTOSH KUMAR GANGWAR Wit
the Minister of FOOD be pleased to state

(a) the benefits llkely to accrue to the consumers
as a result of decontrol of jaggery;

(b) whether any response has been received from
various Statés in this regard; and

(c) if so, the details thereof?

THE MINISTER OF FOOD (SHRI AJIT SBINGH) : (a)
to (c). The Gur (Control) Order 1694 has been reseinded
with effect from 21.3.1996. The removal of restrictions
on gur traders has liberalised gur trade with
consequential benefits to the consumers. No
representation has been received against the rescisaion
of the aforesaid Order.
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[English]
Gauge Conversion

4071. DR. ASIM BALA . Will the Minister of
RAILWAYS be plsased to state :

(a) whathar thara la any proposal for broad gauge
conversion of Shantipur-Nabadwip Ghat rail link, and

(b)-f so, the detaila thereot?

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER
SHARIEF) . (a) No, Sir.

(b) Does not arise.
[Translation]

Education Ministers’ Conference

4072 SHRIMATI SHEELA GAUTAM .
SHRI RAMESHWAR PATIDAR .
SHRI RAJESH KUMAR :

Will the Minister of HUMAN
DEVELOPMENT be pleased to state:

(a) whether one day conference of Education
Ministers of States was held recently;

{b) if so, the detalls thereof;

(f:) whether the Government have taken any step to
formulate a working plan in consultation with the various
State Governmenta and private educational Institutions,
and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESQURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) * (a) and (b) Yes, Sir A conference of
Education Ministers of States/UTs was heid at New
Delhi on April 4, 1995 to discuss various aspects of
Elementary Education programmee including the
problem of dropout, resource mobllisation,
decentralization of management, implementation of the
Centrally Sponsored Schemes of Operation Blackboard,
Non-Formal Education and District institutes of Education
and Training and School Nutrition Programme.

(c) and (d). it was jointly dacided to formulate
area-apecific and category-specific action plans to
increaae enroiment and reduce drop out, particularly
among girla and disadvantaged sections, to extend
strong support to decentralisation of educational
management, to sort out systemic problems affecting
the mplementation of Operation Blackboard (OB), Non-
Formal Education (NFE) and Diatrict inatitutes of ,
Education and Training (DIETSs), to prepare time-bound
action plan for Operationalising DIETa before the next
academic yest to explore posabbiiitiea of uaing aatellite
transponder for teacher training, to widely disseminate
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Information on tax concessions extended to contributions
to Zilla Sakasharata Samitis for primary and aduit
education, to organiae Pension Adalats to settle pension
problems of teachers expeditiously, to make more
systematic arrangements for monitoring and evaluation
and to prepare a speciai package on education for the
North-East within the existing schemes

[English]
Coal Wagons

4073. SHRI DATTA MEGHE : Will the Minister of
RAILWAYS be pleased to state *

(a) whether the coal wagons allotted to Maharashtra
are inadequate to meet the requirement of the State,

(b) whether the Government would cope up with
the requirement of wagons for coal for the industnes of
Maharashtra, and

(c) it so, the decision taken in this regard?

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER
SHARIEF): (a) No, Sir.
(b) Yes, Sir.

(c) Railways have withdrawn all ceilling hmits for
movement of coal to industnes and State Governments®
have been advised to sponsor the programme according
to the requirement of the industries

Intercity Traina

4074, SHRI P. KUMARASAMY * Wil the Minister
of RAILWAYS be pleased to state *

(a) the routes on which intercity/sub-urban trains
are running in Tamil Nadu; .

(b) whether the Government propose to increase
the number of such trains and particularly on the routes
linked with major agricuitural production markets during
harvesting time;

(c) ¥ so, the dotgllu thereof; and
(d) if not, the reasona therefor?

THE MINISTER OF RAILWAYS (SHRLC.K. JAFFER
SHARIEF) : (a) Mall/Express traina including Intercity
traina are not planned State-wise. However, the routes
on which Intercity services are available in Tamil Nadu
include :

(I) Madras-Jolarpettal-Coimbatore
(i) Madraa-Tiruchchirappalli-Madural
(i) Madras-Thanjavur/Tiruchchirappalii
Suburban EMU trains in Madras areaa are
" avallable on: .
Madras Central-Gummidipundi
Madraa Central-Arakkonam-Tiruttani

Madraa Cantral-Tambaram-Chengalpattu
sections.
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(b) to (d). The following traina plannod to be
Introduced during 1995-86 will sarva tha Steta of Tamil

Nadu ailso.

() Madras-Coimbatore Shatabdi

(i) Bombay-Nagorcoll Exprass (waakly) via

Medurai
(iii) Bangelore-Quilon Exprass (wukly)
Thara Is no propoaal to run additional train during

harvast tima. However, to claar summar and fastival
rush spacial trains ara orgsniaad.

Geuge Conversion

4075. SHRI UDDHAB BARMAN : Wil the Minister
of RAILWAYS ba plasaed to stata :

(a) whather a survey for Lanka-Ramnagar B.G. line
in North-Eaat Frontier Railway was conducted and the
Expert Committee Report submitted;

(b) if so, the salient features of the report;
(c) the estimated cost to be incurred gn this work;

(d) whether the Rallway is going to construct this
B.G. line;

(e) if so, the detalls theroof and
{(f) it not, the reaaons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (f). The old survey done in 1983-84
revealed a cost of Rs. 658 crores with a negetive rate
of return. Updating of the survey for Lanka-Slichar
(Ramnagar) Railway line has just been ssnctioned.
Further consideration of the project would be possible
once the survey report becomes available.

[Transiation]
Low Cost Tachniquaa

4076. SHRI CHHEDI PASWAN : Will the Minister
of AGRICULTURE be pleaaed to atate :

(a) whether any low cost techniquas heve been
developed by the Indian Council of Agricultural
Research;

(b) if s0, the datalis thereof for tho last three years;

(c) whether thasa tcchnlques are boing adopted by
Indian fsrmers; and

(d) if so, the namea of Stltos where these
techniques ara being adopted 7

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHN S. KRISHNA KUMAR) : (a) Yes,
Sir.

(b) A Statement is ancBud.

{c) and (d). Technologies generatad are tranaferred
to tha farmsers in the States whers the institutes and
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Centrea of Coordinated Projects ara located.
Dissemination of technology to the farming community
are alao undertaken through Krishl Vigyan Kendras/
Treiners Training Centrea end Frontline Demonstrstion
Programmes. Tha farmers are driving the benefit of these
techniques almont in every state.

STATEMENT

Low Cost Technologies Developed Under ICAR
During Last Three

ICAR through its research programmes have
developed-the following low coat techniques and
equipment for adaptation by tha farmers; in the
preceding three years.

LOW COST EQUIPMENT/TECHNIQUES :

— Hand tools for sowing, transpianting, weeding,
decordication

— Bullock drawn tillage implements for upland and
lowland puddiing, multipurpose tool frame, drills
and planters for irrigated and dry land farming

— Threshing equipment of varying capacity

— Improved storage structures and practices for rural
level including identification of non-chemkal plant
origin grain protectants

— Identification of energy-afficlant crop production

equipment

— Dryers (renewable/non-renewabla energy bssed)
for dehydration of truits and moisture control of
grains

— Mannual/power operated cleaning end grading
equipment, grain flour separator for use at rural
threshold

— General purpose grain mill. flour mill decorticator
green pea peeling machine, mango peelar and
decorticator, potato peeler, oil expelier for rural agto-
processing

— Gur processing and packaging techniquaa

— Techniques for propagation of hoat plant for
breeding of lac Inaect with reduced maturity porlod
from 15 to 5-7 yeera

— Tachnology for praparation of Iuc-bnud products

— Farm level renawable energy based gadgets as
solar dryer, soler weter heater, solar cooker,
domestic blogaa plant and appliances, etc.

— 4 blade propallor designed and fabricated for
inataliation in medium aiza fiahing veasel which
resulted fuel saving to the extent of 20-35% as
compare to the conventional 3 bleda propelior

— Kaplan propelior nozzile combination designed end
fabricated for Instaflation In flahing craft which
reduces fue! conemption 1o the extent of 25%
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Lost cost crab pots and fish traps designed and
fabricated for operation in the inshore waters for
the artisanal sector.

LOW-COST TECHNOLOGIES IN CROPS

Varieties and hybrids combining resistance to major
pests and diseases have been developed in alil
crop plants. Adoption of such resistant varieties is
the cheapest means of minimising crop losses due
to pests and diseases. There is a great demand for
resistant varieties/hybrids among farmers
throughout the country.

Treatment of seed in a number of crops with
fungicide/insecticide against several disease and
insect pests can be controlied by these technology.
This is a very cheap method of controlling the pest
and being adopted mainly in rice and groumndnut
growing areas.

Sowing at the right time-every crop has specific
recommended duration during which the sowing
result in the highest possible yields and appropriate
utilisation of various inputs.

Maintenance of appropriate crop stand-each crop
has specified planting density to achieve high yields,
use of low qualty seeds, inappropriate sowing
method and other management practices can
reduce the plant stand and cause yield losses

Use of balanced fertilizers-appropriats production
of major and minor nutrients should be used to
derive the maximum benefits of fertilizer application.

Use of bio-fertilizers-Appiication of bio-fertilizers
inciuding the use of appropriate Rhizoblum culture
In pulses, Aspergillus and Azospyrnilium in millets
and blue green aigae/azoila in rice are very usetul

Timely harvest of the crop-heavy losses due to
shattering soaking, birds attack occur If the crops
are not harvested In time. Harvesting should be
undértaken as early as possible after the
physiological maturity is reached.

Growing merrigold within tomato crop reduces the
infestation by Heliothis. This technology is being
practiced by Gujarat farmers.

Random planting ot maize in irrigated cotton helps
in conserving natural enemies of cotton pests which
helps in reducing pest Infestation in cotton. This
practice Is being followed by the farmers of the
Guijarat.

To ward off the depredatory birds like Rose ringed,
parakeet, myna and house and house crow from
the crops such as suntlower, maize, sorghum bajra,
wheat and fruit orchards etc. by using seflecting
metalilic ribbon is in great demand among farmers
in different regions. The cost of reflecting ribbon
comes around Rs. 250/- ha. and practice la being
widely adopted all over the country.
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integrated Pest Management technology for
sugarcane, cotton and rice pests has been
developed successfully. The technology is mainly
based on the conservation, augmentation and
release of natural enemies, need based use of soft
chemical pesticide or plant based pesticides and
use of resestant varieties.

HORTICULTURE

One low cost technology for raising potato crop
using True Potato Seed (TPS) has been developed
Under this technology two population of TPS namely
C-3 and HPS 1/13 were identified for commercial
cultivation. This technology has several advangage
viz reduced pathogen transmission, Inexpensive
long term, long storage and easy transport.

Bamboo method of rapid multiplication of black
pepper developed at Nationai Research Centre for
Spices, at Calicut envisages multiplicative rate of
1. 40 annually. One hectare of nursery can produce
about 2.0 million rooted cuttings. This technology 1s
being adopted by all the Government nurseries In
pepper growing regions.

Low cost, ‘Zero Energy Cool Chamber' with double
brick wall has been designed and constructed for
storage of fruits and vegetables at |.A.R.l.,, New
Delhi. The Cool Chamber maintains about 10-12°C
less temperature than outside field with about 90%
RH. The Cool Chamber has found to be useful in
many parts of the country.

PROMOTION OF BIO-FERTILIZER FOR SUBSTITUTING
INVESTMENT OF FERTILIZER

Certain micro-organisms like bacteria and blue
green algae have the ability to use atmospheric
nitrogen and supply these nutrients to crop plants
The most widely used bio-fertilizer is Phizobium
which in legume association can fix substantial
amounts of nitrogen per hectare. The nitrogen fixed
per year by different legumes is 100-150 kg. for
clover, 40 kg. for cowpea, 100-150 kg. for alfalfa,
90-100 kg. for lentil, 150-300 kg. for lupins, 40 kg.
for groundnut, 60-80 kg. for soyabean, 40 kg for
mungbean and 100-150 kg for pasture legumes.

Azospirillum application will also increase grain
productivity of cereals by 5-20 per cent. The third
group includes free-living nitrogen fixers such as
blue-green algae and Azotobactor. The application
of Azotobacter bio-fertilizer has been found to
increase the yield of wheat, rice, maize, pearl-miliet
and other crops.

APPLICATION OF ROCK PHOSPHATE

The experiment conducted In acid soils at
Bhubneshwar, Ranchi, Jorhat, Shillong and
Pantnagar have indicated that the indigenous rock
phosphate in combination with 50% of water soluble
rock phosphate can be used in case of paddy.
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PROMOTION OF ENRICHED COMPOST

The experiments have indicated that addition of
small amounts of rock-phosphate plays a significant

role In promoting organic decomposltldn and.

enriching the compost with the . available
phosphorus. Further it also helps to improve
nitrogen content of rockphosphate-enriched
compost and phospho-compost as it has been
named by addition of small amounts of mineral
nitrogen and other materials like pyrites. Pyrites
help in nitrogen conservation during composting

and enrich the compost with sulphur and iron aiso.’
The use of phosphorus compost prepared by using*

2.5 per cent to 5.0 per cent P, O; as Mussorie rock-
phosphate when applied at equal phosphorus-
based was equal to or slightly better than the
application is superphosphate.

VEGETATIVE BARRIERS AS MEANS FOR SOIL
CONSERVATION

To cater to the needs of small and marginal farmers
vegetative barriers (also known as live-bunds) for
rainwater conservation and to regulate siltless
overland flows have been emphasised during the
last few years. Although maximum attention has
been placed on yetiver or khus (Vetiveria
zizanioides). It has hardly shown any distinct
superiority over other vegetative barriers generated
from anjan grass, lemon grass, broom grass, subsoul
etc.

INTEGRATED WEED MANAGEMENT

Weeds cause enormous losses and suffering to
human beings by way of reduction of crop yields
and quality, wastage of human energy and
resources and increased expenditure to alleviate
the problems caused by time.

Major components of integrated weed management

systems (IWMS) have been identified as non-

chemical methods with low cost input as under :
1. Stale seed bed techniques

Use of weed competive crop and cultivars

Crop rotation '

Intercropping .

Plant geometry and plant density

Water management

7. Soll solarization

AGRO-FORESTRY PROMOTION

Multi purpose tree species of fodder, fuel have been
identified for different agro-ecological regions. For
example Prosopis cinerarla and Techomella
unduleta for desert ecosystem, Ficus species and
Alnus sp. for North-East Himaiaya Albizia lebbek
Poplar for Indo-Gangetic plains, poplar with rice
and wheat for Gangetic plains. Prosopis cinceraria
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with bajra, guar and Til for desert areas and Acacia
auruculiformis with Til in humid and sub-humid areas
are highly profitable as agri-sllivicuiture systems.

Leuciena leucocephala with grasses such as
chryzopogan and sehima In semi-arid tract and
casuarina with napier in tropical region as
slivipastural system have been found suitable.

Krishi Vigyan Kendras

4077. SHRI HARI KEWAL PRASAD : Will the
Minster of AGRICULTURE be pleased to state :

(a) the target fixed by the Government for setting up
of Krishi Vigyan Kendras throughout the country;

(b) the extent upto which the target has been
achieved till March 31, 1995;

(c) whether any year-wise target has been fixed:

(d) i so, the details thereof for the last three years
and during the remaining years of Eighth Plan;

(e) whether the target fixed for a particular year has
not been achieved; .

(f) if so, whether the Government have held any
person responsible in this regard; and

(g) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY -OF
AGRICULTURE (SHR! S. KRISHNA KUMAR) . (a) Yes.
Sir. The ICAR has proposed to establish one KVK in
each district of the country by end of IXth Five Yea:
Plan.

(b) Till March 31, 1995, the Indian Council of
Agircultural Research has established 261 Krishi Vigyan
Kendras In different parts of the country

(c) No, Sir.

(d) During the last three years. the ICAR has
established 152 KVKs in different districts of the country
and during the remaining years of Eighth Plan, it is
proposed to establish additional 119 KVKs in the
country, subject to the avallabiity of additional fungs to

the Councll for this purpose.
(e) No, Sir. )
(f) and (g). Question does not arise.

[English]
Doubling of Railway line

4078. SHRI LOKANATH CHOUDHURY : will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government have any proposal foi
laying double raliway line between Cuttack and
Paradeep;
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(b) if so, the details thereof;

(c) the steps taken by the Government in this regard;
and

(d) if not, the reasons therefor?
THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Yes, Sir.

(b) and (c). Patch doubling of Cuttack-Paradeep
section from Raghunathpur to Rahama (28.5 kms) has
been included in the Budget 1995-96 at a cost of
Rs 25 crs A sum of Rs 6 crs has been provided in
1995-96 for taking up the work

(d) Does not arise.
Electrification of Rallway Line

4079. SHRI RAM KAPSE : Will the Minister of
RAILWAYS be pleased to state

(a) the number of raliway routes In various parts of
the country electrified till date, State-wise; and

(b) the routes likely to be electritied during
1995-96, State-wise and the estimated cost to be
incurred on this work?

THE MINISTEROF RAILWAYS (SHRI C K. JAFFER
SHARIEF): (a) The Statgwise position of railway routes
electrified till date are as under °

ANDHRA PRADESH Routs

I Makudi-Elayur

il. Kazipet-Secunderabad/
Hyderabad

ill. Gudur-Arakonam

iv. Krishnacanai-Quntur
Tenalil.

v. Waltalr-Gorapur
vi. Motumari-Jaggayapet
2 UTTAR PRADESH

i. Sahibabad-Saidraja
. Hodal-Jajau.

ili Mathura-Ranikund
Rarah.

iv. Datia-Basal, Matatiia-
Jiron-Dhaura

v. Tundia-Aulenda.
3 TAMIL NADU

i. Madras-Elayur

ii Madras-Erode/Salem-
Metturdam

lli. Jolarpekttai-Patchur
iv. Arakkonam-Ponpadi.
v. Madras-Vijjupuram
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4. GUJARAT

5. HARYANA

6. RAJASTHAN

7. ORISSA

8. MAHARASHTRA

9. KARNATAKA

10. MADHYA PRADESH

iv.

vi.
vil.
viil.

Ix.

xl.
xil.
xiii.

xiv.
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. Gholwad-Vadodara-

Ahmedabad-
Gandhinagar-
Sabarmati.
Nahargarh-Godhra-
Anand.
Godhra-Vadodra.

. Hodai-Tughlakabad.
. Nareia-Karnai.

. Jajau-Hetampur.
. Ranikund Rarah-

Dhourkheri.

. Bhawani MandI-Kuriasi

Chaumahaia-Thuria
Bayana-Aulenda

. Jaraikela-Jharsuguda-

Jamga

. Rourkela-Birmitrapur.
il

Deojhar-Banspani,
Barabil-Bolanikhadhan

Kotpur Road-Koraput-
Gorapur.

Koraput-Damnjodi

Bombay sub-urban area
Bombay-Burhanpur
Kalyan-Pune
Diva-Panvel

Diva-Vasal Raod
Virar-Ghoiwad
Trombay-Kurla

Bhusawal-Wardha-
Nagpur-Bortaiao

Makudi-Darimeta
Badnera-Amravati
Jalamb-Khamgaon.
Butibori-Umrer.
Tadali-Ghugus.
Majri-Rajur.

Bisanathan-Bangaiore-
Kangeri

Bhawani Mandi-Nagda-
Nahargarh
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11. WEST BENGAL

12. BIHAR

13. DELHI

vi.
vil.

iv.

vi.

vil.
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. Hetampur-Datia, Bina-

Bhopal-Darimata.

. Bhopal-Negda

Itarsi-Burhanpur.
Bina-Katni-Bilaspur.

. Anuppur-Bishrampur-

Chirimirl

ii. Bartalo-Bllaapur-Jamga.
. Champa-Gevra Road.

Kirandul-Kotparroad.

Howrah-Barakar.

. Asansol-Blradih incl.

Jayachandi-Adra.

. Howrah-Kharagpur-

Chakulia incl. Panskura-
Haldia and Santragachl
-Bargachia.
Howarh-Bandel-
Burdwan incl. Bandel-
Naihati and
Sheoraphuli-
Tarakeshwar
Sealdah-Ranghat-
Krishnanagar including
Ranaghat-Shantipur and
Dankunl-Dumdum.
Dumdum-Bangaon
Branch line of Seaidah
area, Sealdah to Budge,
Canning, Lakshmi
Kantpur and Diamond
Harbour.

Dhanbad-Saidraja.

. Talgaria-Phusro

Gomoh-Bhojudih-incl.
Tupkadilh-Talgarla.
Sonnagar-Barwadih.
Birmadih-Jaraikla.
Rajkharsuan-
Dongaposl.
Chakulia-Sini-Kandra

Delhi-Narela

. Delhi-Tughlkabad
iil.
iv.

Delhi-Shakurbaati

Dethi-Sahibabad and
Delhi sub-urban area.
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(b) The following routes ara propoaed to be
electrified during 1995-96 :

Section State Outlay for
1995-96
(Rs. in Crs.)
1. Part of Sonnagar-Patratu Bihar 40.00
2. Part of Gumia-Patratu Bihar 10 00
3. Part of Delhi-Ambala- Haryana 50.00
Ludhiana Punjab
4. Part of Vijayawada- Andhra 75.91
Visakhapatnam Pradesh
5. Erode-Walyar Tamil Nadu  26.00
Part of Erode-Palghat °
section.
6. Jamadoba-Mohuda Bihar 477
7. Bandel-Katwa West Bengal 20.20
8. Vijayawada-Balharshah Andhra 5.00
Branch lines . Pradesh

Easential Commoditiee Act, 1976

4080. SHR! BOLLA BULLI RAMAIAH - Will the
Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Government propose to invoke the
provisions of the Essential Commodities Act, 1955 and
Woeights and Measures Act, 1976 for ensuring that t"
benefit of excise duty concessions should reach ti.
common man;

(b) whether directions have been issued to State
Governments in this regard;

(c) if so, the report of the State Government:
implementation of this Act; and

(d) the reaction of the Government thereto?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRiI BUTA
SINGH) : (a) The Essential Commodities Act cannot be
invoked in this regard unless the item figures in k. We
have recently removed a number of items to avoid
harassment. However, the Standards of Weights and
Measures (Packaged Commodities) Rules, 1977 have
some provision for this purpose.

(b) to (d) The implementation of the said rules is
done by the States Enforcement Department and they
have been activated only recently in this regard.

[Translation]
Reaearch In Agriculture

4081. SHRi RAM PRASA._D SINGH : WIll the
Minister of AGRICULTURE be pleased to state :

(a) the details of new research undertaken In the
country during the last four years In the fields of
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foodgrains, puises, ollseed and horticulture produce for
increasing their production and for increasing the fertility
of the soil;

(b) the_steps taken to tamiliarise the agriculturists
with the modern research and advanced techniques;

(c) the percentage of farmers In the country familiar
with these modern technique and research; and

(d) the measures b'eing taken for participation of
social and private institutions in this work?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI! S. KRISHNA KUMAR) (a)
Statement is enclosed.

(b) to (d). Agriculturists are familiarised with
advance technique through front line demonstiations
which are organised in various parts of the country at
tarmer's field. Trainings are organised through State
Agricultural Departments/State Agricultural Universities/
Krishl Vigyan Kendras/Trainers Training Centres and
Farmers Training Centtes for farmers to disseminate
modern technique and research. Two new schemes
namely, ‘Agricultural Extension through Voluntary
Organisation’ and ‘Women in Agriculture’ have been
launched. The Extension Strategy during VIli plan period
specifically focus on *

(i) Involving Non Government Organizations in
agricultural extension;

(ii) Strengthening Extension Services for Women
in Agricultural Development. A large number
of farmers are familiar with the techniques
developed. :

STATEMENT

Detalls of New Research Undartaken During Last
Four Years.

During the last four years researches were
undertaken In achieving higher crop productivity and
sustainability in crops under different agro ecological
zones. The world's first high-yield and Semi-dwarf variety
of Basmati rice ‘Pusa Basmatl 1’ was developed which
matures in 135 days and yields 4.5 tonnes/ha. 'Kasturi’
is another high ylelding basmati variety which matures
in 125 days and yields 4 tonnes/ha. Two rice hybrids,
APRH-1 (IR 58025 A/Vajram) and APRH-2 (IR 62829 A/
MTU 9922) were released by the Andhra Pradesh
Agricultural University In Hyderabad. The third hybrid
CORH-1 (IR 62829 A/IR 10198-66-3R) was released by
Tamil Nadu Agricultural University, Coimbatore Few
more hybrids are ready to be released shortly. The
release of hybrids in rice is a very significant break-
through and this would help the country to make another
quantum jump in paddy production. In addition
Introduction of improved rice varieties for low land, deep
water ecosystem in the eastern india has increased the
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productivity by 3 per cent/annum as compared to an all-
India average of 2.5 per cent. A large area in coastal
Andhra Pradesh used to remain faliow after taking the
paddy crop. A variety of undbean that fits into paddy
crop cycle and utilizes the rice fallow lands has been
developed. It Is a great breakthrough for the coastal
Andhra Pradesh.

Wheat variety DT 46 (Triticale) has been released
for cultivation in medium higher hills of Jammu and
Kashmir, Himachal Pradesh, U.P,, Sikkim and for eastern
states for rainfed and timely sown conditions.

Seventeen new high yielding varieties of pulses
(Pigeonpea, mungbean, urdbean, chickpea, lentil and
fieldpea) have been developed. These are also resistant
or tolerant to some of the most serious diseases affecting
the pulse crop. In pigeonpea-wheat sequential cropping.
pigeonpea genotypes AL-15 and ICPL 84031 were
found to be most ideal for north eastern plain zone.

The oilseed crop improvement programme have
resuited In the identification and recommendation foi
pre-release muitiplication of eignt improved varieties of
different oilseeds possessing advantage in terms of
yield, oil content and resistant to biotic and abiotic
stresses In different agro-climatic regions and crop
growing situations. These are GAU-SUF-15 in suntiower
TKG-21, TKG-22 sesame; 48-1, DCS-9 and SKT-73 n
castor, Girnar in safflower; DRG-12 and DRG-17 in
groundnut. As compared to traditional oilseed cultivars
the new generation of improved cultivers recommended
to different agro-ecoiogical situations displayed on an
average 15-30% yield superiority. Seven high yielding
varieties of soybean were also developed.

Frults

3 promising mango hybrids (Arka Aruna, Arka
Puneet and Arka Anmol), 6 varleties of grapes, two
varieties (Arka Amulya and Arka Maridula) of guava, an
improved acid lime selection (Selection 49) have been
developed and recommended Ber cultivar ‘Gola’ and
Kaithll have been found to be promising in South India
(A P and Tamil Nadu) In Sapota, a hybrid PKM 2 was
released for Tamil Nadu.

Softwood grafting has been commercially successful
in mango, sapota and cashew in Maharashtra. Mango
variety Lakshman Bhog has maximum shelf life of 16-
18 days and soil drench of 5g of paciobutrazol per
plant improves flowering and fruit production in mango
In banana, high density (4444) plants per ha (1.5m x
1.5m) 1s possible for Dwarf Cavendish variety.

Vegetable Crops

in vegetable crops 22 high yielding varieties in 10
vegetable crops namely Brinjai, onion, Garlic, Peas,
Cowpea, Bitter gourd, Bottle gourd, Carrot, Sponji gourd,
Tomato; 24 F-1 hybrids in 5 vegetable crops viz.
Cabbage, Cauliflower, Brinjal, Tomato and Carrot 6
disease resistant varieties in 4 vegetable crops namely,
Brinjai, Tomato pea and Okra were developed and
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recommended by All India Coordinated Vegetabla
impirovement Project for raleaaa.

in production technology, 17 improved agro-
techniques were standardised and recommended.

Five crop rotations viz. okra-tomato-bean, tomato-
bean-okra, brinfai-onion-bean, okra-tomato-bottie gourd
and okra-bean-onion were remunerative for stability in
yleld under Bangalore condition.

In plant protection a disease control measures
against important diseases in cabbage, tomato, chillies,
brinjai, okra were standardized and recommended.
Effective control of tomato fruit borer has been achieved
with Nomureaea an entomofungal pathogen.

Mushroom

High yielding strains namely NCB-6, NCB-13 of
Agaricus bitorguis and five strains viz. NCS-1, NCS-5,
NCS-12, P-1 and MS-39 of A. bisporus white button
mushrooms were identified and recommended. 50
fleshy fungi collected from various parts of H. P. were
added to the collection. Seven cultivators of Agaricus
bisporus have out yield the parents by 20-30%.

Potato and Tuber Crops

Three potato hybrids PJ-376 an early variety suitable
for Indo-Gangetic plains, JEX/C/166 an early bulker
suitable for. Punjab, Haryana, UP, Rajasthan, Gujarat,
Bihar, MP and West Bengal and Ji 5857 for indo-
Gangetic plains and plateau region of the country were
recommended for release.

An alternate technology for raising potato crop
through true potato seed (TPS) has been standardised
and two population of TPS viz. HPS 1/13 and TPS-3
have been recommended for commercial cultivation.

The chemical centres against late blight disease
and cultural practices against brown rot disease in the
hills were developed and recommended. An improved
potato grader has been fabricated having rubber
pedding to minimise the brusing of tubers.

in tuber crops, three varieties of sweet potato viz.
Kiran for Andhra Pradesh, Rajendra Shakarkand-47 for
North Bihar, Bhuvan Gori for Bhubaneshwar and lesser
yam variety Shree Kaia for Kereia station were
recommended for release.

[English]
Rallway Over Bridge

4082. SHRI PROBIN DEKA ; Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have any proposal for
construction of a raliway over bridge at Agthuri near
Changsarl in Assam;

(b) if so, the details thereof: and
(c) the estimated cost to be incurred on this work?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (¢). Construction of a Road over
bridge near Changsarl in replacement of level crossing
No. SK/2 at Km. 8/0-1 Is under planning.

Alignment, General Arrangement drawing of the
Bridge have been finalised in consultation with State

* Government and Ministy of Surface Transport. Abstract

estimate of bridge portion amounting to Rs. 2.93 crore
has already been sent to the State Government foi
approval.

Vacanciea of Teachera in Kendriya Vidyalayas

4083. SHRIMAT! GEETA MUKHERJEE : Will the
Minister of HUMAN RESOURCE DEVELOPMENT b
pleased to state : .

(a) the different modes ot filling vacancies ot
teachers in Kendriya Vidyalayas on short term basis in
the absence of regular recruitment; and

(b) total number of teachers recruited thus iIn
Kendriya Vidyaiayas in North-Eastern Region duiing
the current session?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Kendrlya Vidyalaya Sangathan
has adopted the contractual system of appointment to
fiil-up short term vacancies.

(b) As intimated by the Kendriya Vidyalay:
Sangathan, 211 teachers were recruited on Contractual
basis in North-East Region during the current session

[Translation]

Growth Rate of Foodgraine

4084. SHRI NAWAL KISHORE RAIl : Will the
Minister of AGRICULTURE be pleased to state :

(a) whethet the target for increasing the growth rate
of foodgrains production by 3.6 pet cent per annum
was fixed for Eighth Five Year Plan;

(b) I not, the facts in this regard;

(c) whether the above target has been achteved
during the past years (till date) of the Eighth Five Year
Plan;

(d) if not, the annual growth rate achieved during
these years; and

(e) the reaction of the Government in regard to the
growth rate of foodgrains production as per the target
fixed for the remaining years of the Eighth Five Year
Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) . (a) and (b).
The target rate of growth of foodgrain production for the
eighth Five Year Plan was originally fixed as 4 01 per
cent per annum.
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(c) No, Sir

(d) The annual growth rate of foodgrain production
achieved during the first three years of the Eighth Five
Year Plan is estimated to be about 3.2 per cent per
annum.

(e) All efforts would be made to achieve the growth
rate of foodgrain production as per the targets likely to
be fixed by the Planning Commission for the remaining
years of the Eighth Five Year Plan. For this crop
production oriented programmes viz. Integrated Cereals
Development Programme - Rice, Wheat and Coarse
Cereals, and National Pulses Development Programme
(NPDP) would continue to be implemented.

Waiving of Loans

4085. KUMARI UMA BHARTI : Wil the Minister of
AGRICULTURE be pleased to state : ’

(a) whether the Government propose to waive the
loans of poor farmers who are not in a position to repay
the loan;

(b) if so, the details thereof, and

(c) the amount of losses likely to be suffered by the
Government in case of each State after such decision?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) No, Sir.

(b) and (c). Does not arise.

[Enghsh]

National Open School

4086. SHRI RAJENDRA AGNIHOTRI : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state -

(a) the target fixed for enrolling students in National
Open School during 1994-95;

(b) whether target has been achieved;
(c) if not, the reasons therefor; and

" MAY 2, 1995
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(d) the target fixed for 1895-867

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCAION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) As per the information received
from the National Open School (NOS), a target of 80,000
was fixed by the NOS for enrolment of students during
1994-95,

(b) and (c). About 70,000 students were enrolied by
the NOS itself during 1994-95, alongwith about anothet
15,000 students enrolled during the same period by
Haryana Open School, established in collaboration with
the NOS providing education to students through NOS
curriculum and instructional material.

(d) For the year 19985-98, the NOS has fixed a
enroiment target of 80,000 students.

Exhibitions by National Museum

4087. SHRI BALRAJ PASSI! : Wil the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) the number of exhibitions proposed to be held
in 1994-95 and the number of exhibitions actually held
by National Museum;

(b) the amount spent on each exhibition;

(c) whether the art pieces sent for exhibitions abroad
have been brought back in original condition; and

(d) if not, the number out of them which were
spoiled?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) National Museum proposed 16
exhibitions during the year 1994-95 out of which 15
were actually held.

(b) A Statement is enclosed.
(c) yes, Sir.
(d) Does not arise.

STATEMENT

Expenditure Incurred on 15 Exhibitions Origanised by the National Museum during 1994-95.

2

LI Y

indian Mughal Miniature held at Warsaw

Islamic Art of India held at Dhaka, Bangladesh

s AW N =

Dalpati Bhai Museum, Ahemedabad

Alamkar 5000 years of Indian art held at Singapore ° Rs.
Buddha in India Early Indian Sculptures at Vienna

Paharl Miniature at Bharat Bhavan at Bhopal and Lalbhai Rs.

3
Rs. 7,40,802/-
24,00,000/-
Rs. 42,00,000/-
Rs. 2,30,000/-
80,000/-
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1 2 3
6. Rock Art -India and World — -
7. Indus Valley Civillsation
8. Indian Megalithis Rs. 3,84,646/-

9 Conservation of Monuments

10. Treasures from [taly

11. Wooden Models
12. Contemporary Architectural Designs
13 Indian Roman Art

14 Marconi and his Invention to Radio

15. Exhibition on Drawing from Poland was organised

in the National Museum

J L

These Exhibitions were
received from Italy

under C.F.P.
_ Rs. 29,000/-
Rs. 17,175/-

Commissaion on Monopolistic Institutions

4088. DR. CHINTA MOHAN :
SHRI NAWAL KISHORE RAI :

Will the Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to
state :

(a) whether the Governments are contemplating to
constitute a commission to monitor the working of
monopolistic institutions functioning in the country;

(b) if so, the details in this regard,

(c) whether it is proposed to cover all Government
and private monopolistic institutions under the
jurisdiction of this proposed commission;

(d) if not, the reaction of the Government in this
regard;

(e) whether the incentives and facilities given by
the Government time and _agaln to the manufacturers
are provided to the consumers by them; and

(f) if so, whether the Government propose to make
arrangements for effective and permanent system in
this regard and if not, the reasons therefor?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) (a) to (d). In accordance with the
recommendation of the Central Consumer Protection
Council, the Central Government constituted a Working
Group to examine the necessity of setting up of a Public
Utilities Commission. The Report was submitted by the
Working Group. Public Utilities Commission is a new
concept for our country and the various ramifications of
the proposal have to be considered in depth before
arriving at a decision.

(e) A letter has been written to the Bureau of
Industrial Costs and Prices (BICP) with a request to
conduct a study on whether the Industries have passed
on the benefits of tax concessions to the consumers in
respect of some selected items on sample basis.

(f) This Ministry has brought about a gene:al
awareness among the consumers of the duty
concessions announced by the Government through
wide publicity and activated the voluntary consumers
organisations in this regard.

Doubling and Electrification

4089. DR. RAM CHANDRA DOME : Will the

Minister of RAILWAYS be pleased to state

(a) whether the Railways are considering for laying
of double line and electrification of Andai-Sainthia
section of Eastern Rallway;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (c). The preliminary Engineering-cum-
Traffic survey for doubling of Andai-Sainthia section

has been taken up by Eastern Railway and is in
progress.

Further consideration of the project wouid depend
upon results of the survey and availability of resources
In the coming years.

There is at present no proposal to electrify Andal-
Sainthia section due to low traffic density.

Sugar Quota

4090. PROF. SAVITHRI LAKSHMANAN

SHRI K. PRADHANI :

SHRI MULLAPPALLY RAMCHANDRAN :
Will the Minister of FOOD be pleased to state - *

(a) whether the Government have reduced the
existing quota of sugar from 450 gms. to 400 gms. per
head in various States;

(b) it so, the reasons therefor;
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(c) whether, the Government propose to increase
the quota of sugar during 1995-06 financial year;

(d) if so, the details thereof;
(e) if not, the reasons therefor; and

(f) whether the Government propose to allocate
sufficient quantity of sugar for festival to various States
dunng 1995-867

THE MINISTER OF FOOD (SHRI AJIT SINGH) (a)
and (b). Under the present policy of partial control, the
monthly allocations of levy sugar to most of the States/
Union Territorles are being made on uniform norms of
ensuring 425 gms. per capita availability for the
projected population as on 1 10 1986 These norms are
effective from 1 2 1987. However, some States/Union
Terrtories are being allowed allocations at higher scales
in view of the special circumstances prevailing there
An ad-hoc increase of 5% in the levy sugar allocations
of all States/Union Territories allowed since August,
1991, keeping in view the increased availability ot sugar
in the country at that ime, had been discontinued with
effect from the levy sugar release for Aprl, 1994 due to
continuous fail in sugar production In two consecutive
sugar seasons, 1e 1992-93 and 1993-94

(c) to (f) Increase in the allocations of levy sugar
would depend upon the sugar production levels which
would be achieved during the sugar seasons 1994-95
and 1995-96

Nutrient Content in Foodgrains

4091 SHRI HAR! KEWAL PRASAD - Wil the
Minister of AGRICULTURE be pleased to state

(a) whether nutrient content in foodgrains, fruits
and vegetables is declining due to unscientific use of
non-carbonic fertilizers,

(b) f so whether any survey has bet_an conducted
in this regard,

(c) if so, the outcome thereot, and

(d) the action taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHR! ARVIND NETAM) (a) to (c).
Unscientitic use of chemical fertilizers may result in
altering the nutiient content of the agricultural produce.
however, no specific survey has been conducted in this
regard

(d) There are 496 Soil Testing Laboratories in the
country to advise the farmers on the scientific use of
fertilizers Balance and Integrated Use of fertilizer is
also promoted through Centrally Sponsored Schemes.
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[Transiation]
Poliution by IFFCO FertHizer Plant

4092. SHRI MOHAN SINGH (DEORIA) * Will the
Minsiter of ENVIRONMENT AND FORESTS be pleased
to state .

(a) whether it 1s a fact that the trees are fading out
by the increasing environmental pollution being caused
by IFFCO fertilizer plant located near Allahabad;

(b) whether it Is also a fact that thousands of
persons/children are seeming handicapped on account
of use of the polluted water being released by the
fertilizer plant;

(c) whether the Government have found out any
solution of the problem of environment pollution being
caused by this fertilizer plant;

(d) if so. the details thereof, and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) and (b) There have been several complaints in the
past aganist the IFFCO fertiizer plant located near
Allahabad. The complaints have been with respect to
the deleterious effects on vegetation and human heaith
due to the emissions and effluent from this plant On the
basis of these complaints, a Central team had inspected
the plant The unit had been further directed to comply
with the prescribed standards within a time frame The«
Uttar Pradesh Pollution Control Board has now reportect
that presently there 1s no evidence showing the Ill effect
of pollution caused by this unit on vegetation anc
human health.

(c) and (d) The Uttar Pradesh Pollution Control
Board had now reported that the plant Is presently
equipped with appropriate water and air pollution contiol
systems and is complying with the prescribed effluent
and emission standards.

(e) Does not arise.
[Enghish]
Capturing of Traffic

4093. SHRI AJOY MUKHOPADHYAY Will the
Minister of RAILWAYS be pleased to state .

(a) whether the Railways have taken any steps to
capture non-Government and non-bulk traffic from the
Road sector,

(b) if so, the detalls thereof; and
(c) the steps taken by the Railways m this regard?

THE MINISTER OF RAILWAYS (SHRI C.K, JAFFER
SHARIEF) : (a) to (c). in order to attract additional traffic
including non-Government and non-bulk traffic from the
Road sector, the Railways maintain close coordination
with the user industries, besides other steps which
Include quotation of Station to Station rates, door to
door containerised services, leasing of SLRs/Brake-Van
space, running of special parcel trains etc.
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Plant Nursery Scheme

4084. SHRI GOPI NATH GAJAPATHI : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have a proposal to
launch a plant nursery scheme;

(b) if so, the steps taken in that direction during
1994-95;

(c) whether It Is proposed to be launched in the
entire country during 1995-96; and

(d) if so, the fund earmarked for launching the
scheme, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) to (d). An "Indira Kunj Scheme” for making quality
seedlings of forestry, horticultural and floricultural
varieties of plants from_ modern and well equipped
nurseries In each district of the country is under
conslideration. The detailed scheme is under formulation
and will be implement&d after due consideration and
approval by the Government.

[Translation]

Agriculture Growth Rate

4095. SHRI RAM PRASAD SINGH : Will the -

Minister of AGRICULTURE be pleased to state :

(a) whether despite several efforts made by the
Govemment agricultural growth rate in India is still much
lesser in comparison to other countries of the *world;

(b) if so, whether efforts are being made by the
Government to ensure participation of the private
organisations for the alround development of the
agricultural sector;

(c) If so, the details thereof; and
(d) if not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Average
annual growth rate of agricultural production during
1980-91 was 3.2% which was higher than the worid
average of 2.6%. The agricultural growth rate in India
was lower than some of the cauntries but was higher
than many of the countries in the region.

(b) to (d). For aliround development of the
agricultural sector, the private organisations are
participating in the field of Horticulture, Extension,
Seeds, Rainfed farming and Soil and Water
Conservation etc. Under Horticulture, Small District Level
Nurseries and Tissue Culture Units are being developed
under Public and Private Sectors. Under Agricuiture
Extension, the services of Non-Governmental
organisations (NGO's) are being utilised for
advancement of people’s action and rural technology
and to increase the efficacy and coverage of extension
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services. For Implementing the programmes
Representative Water Sheds (RWS), Non-Government
organisations have been Identified. NGOs are also
being involved under rainfed farming system for creation
of awareness, fraining of field functionaries and
beneficiaries, preparation of training materials,
preparation of composit nurseries and evaluation and
monitoring of project activities.

[English]
Maintenance of Forts

4096. SHRI SUDHIR SAWANT : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state

(a) whether Sin'dhudurg and Vijaydurg forts in

Maharashtra are”in’ a bad shape and not properly:
maintained; 1

(b) if so, the steps being taken to repair and maintain
these two forts; and

{c) the amount allocated for the purpose?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
{KUMARI SELJA) : (a) No, Sir.

(b) Does not arise.

(c) An allocation of Rs. 85,000/- and Rs. 80,000/-
has been made for the maintenance and conservation
of Sindhudurg and Vijaydurg Forts respectively for the
year 1995-96.

Gauge Conversion

4097. DR. KRUPASINDHU BHOI : Will the Minister
of RAILWAYS be pleased to state :

(a) the total length of metre gauge railway line in
the country, before the current programme of conversion
was undertaken, Zone-wise;

(b) the langth of the railway line which was approved:
for conversion during the current plan, Zone-wise; _ |

(c) the length ot the railway line which has actually{
converted by March 31,1995, Zone-wise;

(d) the length of the railway line which is currently
under conversion, Zone-wise;

(e) the extent to which the Plan target is likely to be
met, Zone-wise;

(f) whether Railways have fixed the target tor gauge
conversion till March, 1897;

(9) if so, total kilometre of conversion proposed tc
be achieved by the end of March, 1997 as per the
target; .

(h) the progress made so far. and
(i) the details thereof, State-wise?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) (a) to (l). The information is being collected
and will be laid on the Table of the Sabha.

Induatrial Pollution in Uttar Pradesh

4008. DR. SAKSHIJI * Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether the Government have received
complaints regarding industrial poliution in various
districts of Uttar Pradesh during 1992-93, 1993-84 and
1994-95;

(b) if so, the details thereof,

" (c) the action taken by the Government to check
poliution in the State during the above period; and

(d) the resuits thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH).
(a) and (b). Yes, Sir. The Central Government have
received a total of 203 complaints regarding industrial
poliution in various districts of Uttar Pradesh during
1992-93, 1993-94 and 1994-95. These complaints
concerned poliution caused by various industries
including major. umts such as IFFCO, Phulpur; Indian
Maize and Chemical Limited, Bulandshahar; Khaitan
Feitilizer, Rampur; HINDALCO, Renukoot; Ganesh
Paper Mills, Budaun and Seksaria Sugar Mills, Sitapur.

(c) The steps taken to check Industrial pollution

: include the following :

-~ T n -~

fa

(1) Effluent and emission standards have been
prescribed

(n) Environmental guidelines have been evolved
for siting and operation of industries.

{m) Industnies have been asked to comply with
consent requirements of the State Poliution
Control Boards

(v) Industries have been directed to instal
necessary monitoring and pollution control
equipment on a time -bound basis and legal
action is taken against the defaulting units

(v) A notification on the ambient air quality
standards has been Issued.
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(d) As a result of various steps taken, a large
number of units have installed pollution control
equipment and are now complying with the prescribed
standards.

Assiotance to Earthquake Victims

4089. SHRI K.H. MUNIYAPPA : Will the Minister of
AGRICULTURE be pleased to state : . ]

(a) whether Government have released any amount
towards the relief and rehabiliation ot earthquake victims
of 1993 in Gulbarga district of Karnataka; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b)
Government of India had released an amount of Rs.
20.25 crores as Central share of Calamity Relief Fund
(CRF) for 1993-94 to enable the Government of
Karnataka undertake relief and rehabilitation measures
in areas affected by natural calamities including
earthquake. Government pf India do not make any
district-wise ailocation of the CRF .

Rallway Line

4100 SHRI KABINDRA PURKAYASTHA . Will the
Minister of RAILWAYS be pleased to state .

(a) whether the Government have any proposal for
renovation of Badarpur and Lumding railway line
including 37 tunnels existing there;

(b) whether the Government had sanctioned any
amount in the recent past for the purpose; and

(c) if so, the details thereof and amount utilised till
date?

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER
SHARIEF) . (a) to (c). On Lumding-Badarpur section
Track, Bridges and Tunnels are being strengthened/
Renewed as required. Bridges and Tunnels have aiready
been strengthened. Renewal of Track is in hand. Details
of works sanctioned, their anticipated cost, expenditure
up to March, 1985 and allocation during 1895-96 are
given below :

Description of Work Anticipated cost Expenditure Aliocation
in Rs. lakhs up to March during 1995-96
1995, in Rs. lakhs. in Rs. lakhs
1 2 3 4
I WORKS IN PROGRESS
1 Through Rail Renewal
(a) Daotuhaja-Bagatar (34 km) 542.57 330.58 200.00
(b) Lower Haflong-Bandarkhal (35 km ) 677.57 400.68 250.00
(c) Maibong-Wadrendisa (6.9 km.) 5§70.48 120.00 300.00
2 Patch Sieeper Renewal
(a) Wadrendise-Jatinga yard, line 332.16 167.43 120.00

(4th station) and Lumding-Wadrendisa
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1 2 3 4
. NEW WORKS SANCTIONED DURING 1995-96
(i) Through Rall Renewal.
(a) Lumding-Langting (37 kms) 400.75 - 100 00
(i) Through Sleeper Renewal
(a) Malbong-Migrondiaa (25.9 kms.) 404.55 - 140.00
(b) Mahur-Bagatar (12 kms.) 239.23 - 5§0.00
~ Total 3166.91 1018.69

1160.00

¢ Fish Culture

4101. SHRI K. PRADHANI : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether the Government have reviewed the
performanoe of different State Governments in the
implementation of fresh as well as Brackish water fish
culture programmes;

(b) it so, the period for which, review has been
made;

(c) the performance of different State Governments
during that period;

(d) the opinion expressed by different State
Governments in the matter; and

(e) the steps taken by the Government to improve
their performance in the field?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) and
(b). Yes, Sir. The performance of different State
Governments in the implementation of fresh as well as
brackish, water fish culture programmes sponsored by
the Government of india is reviewed periodically on the
basis of the progress reports received from the States
and in the Zonal Meetings as also in the meeting of

(c) A Statement showing the performance of
different States assessed during the latest review in
respect of various schemes is enclosed.

(d) The States have been generally indicating
shortage in adequate trained manpower tor
dissemination of technology to the farmers, siow flow of
credit from the commercial banks particularly for the
small scale sector, non-availability of adequate quantum
of hatchery produced seed, non-availability ot adequate
quantity of cheap and acceptable shrimp feed and la-
cunae in indigenous technology.

(e) The steps taken by the Government to improve
the performance inciude :

(I) incorporation of new components/changes
and revision of assistance, etc. ig the ongoing
schemes;

(ii) provision of various tinancial incentives in
the form of subsidies for setting up of
hatcheries and provision of other inputs;

(ill) starengthening of the technical skills of State
Fisheries Departments; and

(iv) development of trained manpower through
setting up of demonstration-cum-training
centres, imparting of training to shrimp

Working Group constituted for finalising Annual Plans farmers
in the Planning Commission. :
STATEMENT
S.No. State Number of Water area Number of  Water area Water spread a;ea develo-
FFDAs in  covered by BFDAs in covered by ped up to December 1994 @
operation* FFDAs up to operation** BFDAs up to Freshwater Brackish-
1983-94° 1993-94** water
(area in ha.) (ha.) (area in ha.) (area in ha.)
1 2 3 4 5 6 7 8
1. Andhra Pradesh 22 13417 (] 540 8095 Nil
2. Arunachal Pradesh 2 115 - - - -
3. Assam . 23 2710 - - . .
4. Bilhar ’ 49 21858 - - . N
5. Goa - - 1 128 - -
_6, 30099 797 . .

Gujarat 17
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1 2 3 4 5 6 7 8
7 Haryana 16 15565 - - - -
8. Himachal Pradesh 2 244 - - - -
9. Jammu and Kashmir 2 1558 - - - -

10. Karnataka 11 18915 2 45 - -
11  Kerala 14 3658 8 863 - -
12 Madhya Pradesh 45 50639 - - - -
13. Maharashtra 26 9001 4 179 - -
14. Manipur 8 1617 - - -
15. Meghalaya 1 25 - - - -
16. Mizoram 3 106 - - - -
17 Nagaland 3 1163 - - -
18 Orissa 27 37667 7 11495 8260 637
19 Punjab 14 11121 - - - -
20. Rajasthan 15 3829 - - - -
21. Sikkim 1 52 - - -
22. Tamil Nadu 13 11246 5 203 - -
23 Tripura 3 3297 - - - -
24 Uttar Pradesh 56 63694 - - -
25 West Bengal 18 93272 3 1002 - 472

Under the scheme, ‘Development of Freshwater aquaculture’.
Under the scheme, ‘Integrated Brackish water Fish Farm Development’

@ Under the World Bank assisted Shrimp and Fish Culture Project, being implemented only in Andhra Pradesh, Orissa,

West Bengal, Bihar and Uttar pradesh

[Transiation]

Over Bridge

4102. SHRI BHAWANI LAL VERMA . Will the
Minister of RAILWAYS be pleased to state -

(a) whether any proposal has been received from
the Bilaspur division of the South Eastern Railway for
construction of over bridge at Champa railway crossing
at ‘Bilaspur-Raigarh highway; and

(b) if so, the time by which this proposal i1s likely to
be approved and the estimated cost to be incurred
thereon?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER
SHARIEF) : (a) No, Sir.

(b) Does not arise.
[English]
Sports Projecte Development Area Centres

4103. SHRI DWARAKA NATH DAS . Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state °

(a) whether there 1s any proposal to set up a Sports

Projects Development Area Centre in Southern Assam
at Dullabcherra in Karimganj District, and

(b) if so, when it is likely to be set up?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKUL WASNIK) * (a) No, Sir.

(b) Does not arise.

[Translation]
Railway Projects

4104. SHRI JANARDAN MiSRA : Will the Minister
of RAILWAYS be pleased to state :

(a) whether big schemes of the rallways have been
affected because of austerity measures adopted by the
Government;

(b) # so, whether there has been a large scale
escalation due to delay in completion of these schemes;

(c) if so, whether Government are considering to
take any step to complete these schemes at the earliest;

(d) if so, the detalls thereof; and
(e) if not, the reasons therefor?



221 Written Answers

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Yes,*Sir, but because of constraint
of resources.

(c) and. (d). Efforts are being made to mobilise more
funds both from internal generation and from budgetary
support for expediting progress on these projects.

(e) Does not arise.

Research Centres for Milch Animals

4105. SHRI VILASRAO NAGNATHRAO
GUNDEWAR : Will the Minister of AGRICULTURE be
pleased to state :

(a) the names of the places in Maharashtra where
research centres are located for high yielding miich
animals,

(b) whether the Government propose to set up more
such centres in Maharashtra;

(c) if so, the detalils in this regard; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) (a)
Bhartiya Agro Industries Foundation Urii kanchan-Pune.

(b) No, Sir.
(c) Does not arise In view of (b) above.

(d) The proposals of setting up of more research
centres for high milk yielding animals shall be
considered on merit as and when received.

Performance of ICAR .

4106. SHRI MOHAMMAD AL{| ASHRAF FATMI : Will
the Minister of AGRICULTURE be pleased to state :

(a) whether the Government have assessed the
work performance of Indian Council of Agricultural

Research;

(b) if so, the date on which assessment was made
and the results thereof; and

(c) the reaction of the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Yes,
Sir. The mdian Council of Agricultural Research (ICAR)
Is a Soclety registered under the Societies Registration
Act of 1860. The Union Minister of Agriculture is its
President. The President, ICAR, appointed a Committee
in April, 1887, headed by Dr. G.V.K. Rao, Former
Member, planning Commission, to look Into the
organiaational Infra-structure, personnel policies and
functional role of ICAR.
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(b) and (c). The report of that Committee was
received in March 1988, which was carefully examined
in the Council. The Review Committee had made 205
recommendations on structure, function of 1.C.A.R. and
its institutes, its relationship with State Agril. Universities
and varlous other organisations of Government of India.
it also made recommendations with regard to our
relationship with Consultative Group of International
Agricuttural Research (CGIAR). The Council accepted
all the recommendations made by the Review
Committee except nine, either in full or in part, for
implementation. Nine recommendations were however,
not accepted, for reasons of redundancy and
administrative propriety.

These recommendations have since been ected
upon and a speclal Cell has been created in the Council
Headquarters to follow up the implementation status of
each recommendation.

[English]
Transfer of Khae Lande

4107 SHRI HANNAN MOLLAH . Wil the Minister
of ENVIRONMENT AND FORESTS be pleased to state

(a) whether it is a fact that Forest Khas lands at
Yakche in Yumthang Valley. Tung-maling, Naga Barfok
and Reserved-Forest land at Mungo-Thang on India-
Tibet border in North-Sikkim have been transferred to
the private parties illegally and in violation of the Forest
(Conservation) Act, 1980;

(b) it so, the details thereof;

{c) whether it is also a fact that these khas lands
have now been acquired by the State Forest Department
at sky-high prices In lieu of the Forest land acquired by
the Army in North Sikkim;

(d) If so, the action the Government contemplate to
take in this regard;

(e) whether the Government have asked the State
Government for its detalled comments in regard to the
spot Investigation Report of 27.5.94 submitted by the
Regional Chief Conservator of Forests, Bhubaneshwar:

(f) if so, the details of the State Government's
comments; and

(g) the reaction of the Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRiI R AMAL NATH)
(a) to (g). Such an allegation was reccives m ths
Ministry. The matter was enquired wnte *hmough 'hz
Regional Chief Conservator of Foreets Rnubancshwar
whose investigation report has boen want to the Stata
Government for detailed comments

No such proposal for divarsion ot 1 +»t fars
question under the Forest (Conservatior Ac* 1880 bas
been received by this Ministry from the Stais Lovamment
80 far.
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CCS Rules in Kendriya Vidyalayas

4108. SHRI MUHI RAM SAIKIA : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state .

(a) whether CCS (Recognition of Service
Association) Rules 1883, promulgated by Government
of India have been adopted by Kendriya Vidyalaya
Sangathan recently;

(b) i so, the detalls thereof; and

(c) the rules and regulations applicable for
recognised assoclations in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). Yes, Sir. The Board of
Governors of Kendriya Vidyalaya Sangathan in its 58th
Meeting held on 20.4.95 have decided to adopt the
revised CCS (Recognition of Service Association) Rules
1993 issued by Department of Personnel and Training
regarding recognition of Service Associations and
verification of Membership of associations.

(c) The rules and regulations for recognition ot
assoclation of Cenral Government employees are
governed by the Central Civil Services (Recognition of
Service Assoclation) Rules 1993, notified in Part I
Section 3, Sub-Section(1) of the Gazette of India
extraordinary dated 5.11.1993, as GSR No. 689 (E).

New Varieties of Spicee

4109. SHRI RAMESH CHENNITHALA : Wil the
Minister of AGRICULTURE be pleased to state -

(a) whether the ICAR has developed high-yieiding
varieties of spice like cardamom, pepper etc.;

(b) if so, the details thereof; and

(c) the details of the per hectare yield of these
spices In comparison to per hectare of other spice
producting countries? ’

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHR! S. KRISHNA KUMAR,) : (a) to (c).
Yes, Sir. ICAR Is doing research on cardamom and
black pepper at National Research Centres for Spices,
Calicut as well as at the Centres under All India
Coordinated Research Project on Spices located at
Panniyur and Myladumpara (Kerala); Mudigere and Sirsi
(Karnataka); Yercaud (Tamil Nadu); and Chitapalii
(Andhra Pradesh)

The varieties developed and the yleid potential are
_given below :

‘Verietien

Average Maximum
Bisck Pepper Yield (kg/he) (dry) (potential yleld)
(kg/ha) (dry)
1 2 3
Ranniyur 1 1242 8800
Panniyur 2 . 2570 3313
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1 2 3
Panniyur 3 1958 3269
Pannlyur 4 1277 2443
Sreekara 2877 4200
Subhakara 2352 4487
Panchaml 2828 8528
Ottaplackai-| 2333 5356

(Pournamil)
CARDAMOM
Mudigere-1 275 1000
PV-i 260 500
Coorg Cerdamom 409 1156

Selection-1 (CCS-l)

However, In countries like Malaysia and indonesia
black pepper Is grown as pure crop with yield levels of
2500 kg per hector. This cannot be compared to that of
India since here this crop Is grown as a mixed crop with
Coconut, Arecanut as well -as a homested crop.

Marshalling Yarde

4110. SHRI D. VENKATESWARA RAO :
SHRI SULTAN SALAUHUDDIN OWAISI .

Will the Minister of RAILWAYS be pleased to state:

(a) the expenditure Incurred by Indian Railways for
construction and development of Marshalling yards;

(b) whether the railways had decided to ciose down
27 Marshalling yards as a part of overall economy
package to save Re. 540 crores in 1993-94;

(c) whether the closure of the yards alone will help
improve mobliity as many as 9,000 broad gauge and
1,000 metergauge wagons besides 69 Locomotives;

(d) whethes, in addition the reduction of staft will
also save Rs. 30 crores a year and Invoive saving In
energy; and .

(@) It so, whether any final deglsion in this regard
has been taken?

THE MINISTER OF RAILWAYS (SHRI C. K. JAFFER
SHARIEF) : (a) to (e). The information Is being collected
and will be laid on the table of the Sabha.

[Translation)
Poliuting Units

4111, DR. LAXMINARAYAN PANDEYA : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have received
complaints regarding violating of environmental laws
and rules’ by several chemical apd other Induatrial units
in varioue districts of Madhya Pradesh;
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{b) # 80, the detalls thareof;

(¢) whether the Government have also issued
warnings to than and whether hundteds of villagas hava
baen adversely affacted due to pollution by thase units
and also cropa damagad as a resutt theraof; and

(d) ¥ so, the lctlon taken by the Governmant in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). Yes, Sir. Tha major industries against whom
such complaints have baan received include, Bhilai
Steel Plant (Bhilal), Kadia distillery (Bhilai), BALCO
(Korba), National Thermal Power Corporation (Korba),
Bindal Agro Chemicals (Raisin), Shiv Shakti Paper Mills
(Vidisha), M.P. Board and Paper Mills (Vidisha), and
Orient Paper Milis (Amial). Complaints have also been

received against certain large cement plants which .

including those located In Raipur and Mandsaur Districts
and clusters of small scale units including those located
in Raisin -

(c) and (d). All these complaints have been
Investigated. Industries have been directed to undertake
corrective measures to meet the prescribed emmission
and effluent standards and implement safety norms
within a time period. Legal action has been Initiated
against the defaulting units.

Electrification of Raliwaya Lines

4112. SHR! N.J. RATHVA : WIll the Minister of
RAILWAYS be pleased to state :

(a) whether the Government propose to electrify
some of the railway routes in Gujarat;

(b) it so, the amount sanctioned for this purpose;

(c) tha amount allotted for this purpose during
1995-96; and

(d) the time by which the work is likely to be
completed?

THE MINISTER OF RAILWAYS (SHR( C.K. JAFFER

SHARIEF) : (a) At present, there is no proposal to electrify
any rallway route falling in the State of Gujarat.

(b) to (d). Do not arise.
[English]
Delhl Public Librery

4113. SHRI MOHAN RAWALE : Will the Minister
of HUMAN RESGURCE DEVELOPMENT ba pleasad to

state : oW
{a) whether major portions of Delhi Pyblic Wm

mmmmmc-mmmmw

(b) it so, the reasons for which the rursl m
unamwmmuofmwmumn:&l
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(c) whether ateps have been taken to spread its
network of libraries and reading rooms’ in the slunis
and underdeveioped areas of the National Cepital;

(d) it so, the details thereof; and
(a) it not, the rasons therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) (a) and (b). Aa the Delhl Public
Library is not in a position to construct its own bulidings
due to constraint of funds, the policy has been to open
a new hbrary wherever auitabie free accommodation is
made available to it. in views of this, the question of
neglecting any particular area does not arise.

(c) and (d) The Delhi Public Library has a number
of libraries and reading rooms in slums and
underdeveloped areas of Delhi. A list of libraries existing
in the slums and rural areas is given in the enclosed
Statement.

(e) Does not arise
STATEMENT

DELHI PUBLIC LIBRARY
Service Units of DPL System Convering Slums and
Resettiement Colonies
1. Resettiement Colonies Libraries and Reading
Roome
(1) Aruna Nagar
(i) Dakshin Puri
(iit), Hastsal
(iv) Inder Purl
(v) Jahangir Puri
(vi) Jawala Purl
(vii) Kalyan Puri
(viliy Khan Pur
(ix) Khichrl Pur
(x) Khyala
(xI) Madi Pur
(xil) Mangol Puri(8)
(xill) Nand Nagri
(xiv) Nangloi (A)
(xv) Oid Seema Puri
(xvi) Sangam Park
(xvii) Satys Niketan
(o “Sdniam Pur

. Shakas Pur

tx)  Suitan Purl (C-4)
{od) Suben Purl (E-7)
(o) ‘Trilok Purl (Blook No. 22)
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2. Reading Rooms (Reaottioment Colonies)

(i) Chaukhandi

(i) Qokal Puri

(ili) Mangol Purl (K. Block)
(v) Nangiloi (Y Block)

(v) New Seema Puri

(vi) Raghubir Nagar
(vil) Sultan Puri (A-4 Block)
(vili) Tigri

(ix) Trilok Puri (B Block)

DELHI PUBLIC LIBRARY
Service Units of DPL System Covering Rural Areas
1. Sub-Branchea

() Bawana

(h) Mukhmal Pur
(m) Narela

(v) Mundaka

(v) Katewara

2 Mobile Library Van Routea (Rural Areas)

1 Kutub Garh
1) Darlya Pur
(m) Bakhtawar Pur
(vv) Buran

(v) Karala

(v1) f’ooth Kalan
(vn) Libas Pur
(vin) Khera Kalan

(x) Overseas Communication Services Centre -
(Chhattarpur)

(x) Sultan Pur
(xt) Chitorni

(xv) Fateh Pur Beri
(xni) Chhattar Pur
(xiv) Mahipal Pur

MST Facllities

4114. SHRI PURNA CHANDRA MALIK : Will the
Minister of RAILWAYS be pleased to state .

(a) whether long distance passengers are facing
hardships due to Railway Board's directives in regard
to Monthly Season Tickets facilty up to 150 Kms , and

(b) it so, the ateps being taken to provide such
facity beyond 150 Kma.?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Based on the recommendation
of the Rall Taritf Enquiry Committee, the season tickets
are being lasued up to 150 Kms. However, season
tickets are elso issued for longer distances where this

MAY 2, 1995
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facllity existed prior to 1951. The season tickets aie
highly concessional and are normally meant for use by
commuters who travel daily between their residence
and place of work. The Rallway Fare and Freight
Committee which has examined this issue has also not
favoured extenaion of the existing limit on distance

[Translation}
Payment to Sugarcane Growera

4115. SHRI N.K. BALIYAN . Wili the Minister of
FOOD be pleased to state .

(a) whether the sugar mills owe a large amount to
sugarcane growers in the country:

(b) # so, the detalls therof, State-wise,

(c) whether the Government have formulated any
scheme to ensure the payment of arrears to the
sugarcane growers by the sugar mills,

(d) K so, the details thereof;

(e) whether the sugar milis are liable to pay interest
on the outstanding amount due to them; and

(f) if so, the number of the sugar mills which have
not paid interest on the outstanding amount, State-wise?

THE MINISTER OF FOOD (SHRI AJIT SINGH) - (a)
and (b). As per information furnished by the sugar
factories, a Statement showing State-wise position of
cane price arrears due to farmers from the Sugar
factories, as on 15.3.1995, Is given In the Statement
enclosed.

(c) and (d). As per the Sugarcane (Control) Order,
issued under the Essential Commodities Act, the Central
Government fixes the Statutory Minimum Price (SMP)
for sugarcane below which no sugar factory can pay.
However, In practice, the farmers are being paid State-
advised prices of sugarcane, which are substantially
higher ‘than the SMP. The responsibility for ensuring
timely payments of cane price dues lies with State
Governments who have the-necessary powers and field
organisations to enforce slich payments. The Central
Government, on its pant, has been advising the State
Govemment from time to time to expedite clearance of
cane price arrears.

(e) and (f). According to Clause 3 (3A) of the
Sugarcane (Control) Order, 19668, where a producer of
sugar or his agent fails to make payment for the
sugarcane purchased within 14 days of the date of
delivery, he shall pay interest on the amount due at the
rate of 15% per annum for the period of such delay
beyond 14 days.

The attention of the State Governments has been
drawn time and again to the aforesaid provision
However, information regarding the number of sugar
milis, Statewiae, which have not paid interest on the
outstanding amount is not available with the Central
Govemment.
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STATEMENT

State-wiae Position of Cane Price Arrears due fo
Farmers From the Sugar Factories as on
15th March, 1995

(Figures in Crores of Rs.)
Cane Price Arrears*

S. State Relating to  Relating to Total
No. 1994-95 Earlier
Season Seasons
1. Punjab 11.06 - 11.06
2. Haryana 30.09 2.73 32.82
3. Rajasthan 4.49 - 4.49
4. Uttar Pradesh 221.93 5.38 227.31
5. Madhya Pradesh 10.22 0.01 10.23
6. Gujarat 17.36 0.69 18.058
7. Maharashtra 106.60 0.38 106.98
8. Bihar 65.33 20.44 85.77
9. Assam 0.16 0.02 0.18
10. Andhra Pradesh 47.91 0.00 47.91
11. Karnataka 98 65 0.62 99.27
12 Tamil Nadu 28.90 0.01 28.91
13. Kerala 0.00 0.00 0.00
14 Ornissa 2.06 0.00 2.06
15. West Bengal 0.42 0.01 0.43
16. Nagaland 0.00 0.00 0.00
17. Pondicherry 3.51 0.01 3.52
18. Goa 1.30 0.00 1.30
All India 649.99 27.59 677.58
* In respect of factorie~ from whom reports ware not

received for. the fortnight ending 15.3 95 up to the

time of compilation, the information furnished for the

latest fortnight has been adopted
[English]

Performance of Research Design and
Standard Organisation

4116. SHRI SANDIPAN BHAGWAN THORAT : Will
the Minister of RAILWAYS be pleased to state :

(a) whether the performance of Research Design
and Standard Organisation during the last three years
has been assessed, recently;

(b) if so, the details thereof of the major
achievements of RDSO during the last three years;

(c) the major projects assigned to RDSO as at
present and their present status; and

(d) the allocation of funds to RDSO during the last
. three years and provision made for 1885-86 for various
projects?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Technological development work
in Research Designs and Standards Organisation
(RDSO) is on-going process and Its performance Iis
reviewed periodically by the Governing Council for
RDSO. The recent noteworthy achievements of RDSO
are, amongst others, development of 2 x 25 KV system
of electrification, 3100 HP diesel loco, Diesel Multiple
Units, Rall Buses, 3-tler AC Sleeper Coaches, 5000 HP
Electric Locomotive, roof mounted AC units, fuel efficient
Diesel Locomotives.

(c) Some of the major projects presently being
undertaken by RDSO are development of high speed
freight bogie, development of microprocessor based
control system for thyristor locos, development of high
capacity coal hopper wagons, diesel and electric engine
components for higher reliability, development of OHE
Recording-cum-inspection car etc.

(d) The allocation of funds for RDSC under the Plan
Head “Railway Research" during the last 3 years and
for 1995-96 are as under :

Year Budget Grant
(Railway Research)
1992-93 6.58 Crore
1993-94 4.83 Crore
1994-95 10.95 Crore
1995-96 20.00 Crore

Science Centree

4117. SHRI MANORANJAN BHAKTA : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleagsed to state :

(a) the number and locations of Science Centres
set up by National Council of Science Museum. Calcutta
so far and during 1994-95; and

(b) the number of such centres proposed to be set
up during the current year and their locations?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) A Statement is enciosed.

(b) The following Centres are proposed to be set up
during the year 1985-96 :

(1) Regional Sceince Centre, Calicut
(2) Digha Science Centre, West Bengal

(3) Planetarium at Raman Science Centie at
Nagpur.
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STATEMENT

The Following Science Centres have been Set up
by the National Council of Sclenca Museums,
Calcutta, so far :

(1) Central Research & Training Laboratory, Caicutta
(2) Birla Industrial & Tachnological Musaum, Caicutta

(3) Visvaavaraya Industrial & Tachnological Musaum,
Bangalore ‘

(4) Nehru Scienca Gentre, Bombay
(5) National Sclance Centra, Delhi
(6)- Shrikrishna Science Centre, Patna
(7) Reglonal Science Centre, Bhubaneswar
(8) Reglonal Science Centre, Lucknow
(9) Raman Science Centre, Nagpur
(10) Regional Science Centre, Tirupati
(11) Regional Science Centre, Guwahati
(12) District Sclence Centre, Purulia
(13) District Science Centre, Quibarga
(14) District Science Centre, Dharmpur
(15) Diatrict Science Centre, Tirunelivell
(16) Bardhaman Science Centra, Bardhaman
During 1994-95, the following Centres started
functioning;
(1) Regional Science Centre, Bhopal
(2) Sub-Regional Science Centre, Dhenkanal
(3) Science Park, Kaplias

External Borrowings

4118. SHRI QURUDAS KAMAT :
KUMARI SUSHILA TIRIYA :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Railways have decided to go for
external borrowings; and

(b) if so, the detalls thereof ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) - (a) and (b). A proposal to permit indian
Raillway Finance Corporation, a Public Sector
Corporation under the Ministry of Railways, to explore
the possibility of raising funds through external
borrowings through Euro Issue of US $ 150 miilion
during 1995-86 is under consideration of the
Government.

Railway Servicea
4119 SHRI UDAYSINGRAO GAIKWAD : Will the
Minister of RAILWAYS be pleased to state :

(a) whethei the Rallwayi have drawn up some
programmes to improve their services in near future;

MAY 2, 19956

Written Answers 232

(b) whether theae programmea propose to inciu-e
all villages of the country under project unigauge;

(c) if so, the details thereof with estimsted amount
Invoived In it;

(d) whether these programmes a.lso Include running
ot express trains at 160 kmph;

(e) whether some other programmes are also part
of this strategy; and

(f) it so, detalls thereof and if not, reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Improvement of services is a continuous
process.

(b) No, Sir.
(c) Does not arise.
(d) Yes, Sir.

(@) and (f). Yes, Sir Some of the programmes are
(I) Segregation of short distance passenger traffic
through Introduction of MEMUs and DMU pushpull
trains : (ii) introduction of rail buses on uneconomic
branch lines; (iil) Introduction of new Shatabdi Express
trains between Important citiea; (lv) Speeding up of
freight trains.

Reimbursement of Losses of NDDB

4120. SHR! R. SURENDER REDDY : Will the
Minister of AGRICULTURE be pleased to state :

(a) whether the NDDB has sought cash
reimbursement of the amount of losses suffered by it
during its Market Intervention Operations from the Union
Government;

(b) if so, the reaction of the Government to the
NDDB's request;

(c) whether the Union Government inter-alia
propose to institute any enquiry/atudy to evaluate some
of the market intervention operations undertaken by the
NDDB In recent years to locate the lacunae/
shortcomings therein, fix responsibility for inefficient
handiing etc, if any, on the part of NDDB functionaries;

(d) if so, the details thereof; and
(a) it not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
NON CONVENTIONAL ENERGY SOURCES AND THE
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR,) : (a) and
(b). Market Intervention Operations (MIO) in Oliseeds/
edible olls by NDDB came to an end on 31-3-84, after
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completion of the 5-yaar psriod. As on 31-3-84, NDDB
had raported a loss of Ra. 273. 49 crores on account
of MIO,

For resoupmant of losses, NDDB has bean parmitted
to import 1.5 lakh tonnes of edible oil during 94-95 at
concessional import duty of 20%.

{c) to (a). A committee was appointed in February,
93 under the Chairmanship of Shri P.V. Dasali, the then
Chailrman, Bureau of Industrial costs and prices to
examine the various aspects of MIO including the losses
incurred by NDDB, Empowered Committee on Oliseeds
Policy examined the report of committee and
recommended reimbursement of losses Incurred by
NDDB under MIO during 1991-82 and 19982-983.

Farm Reaearch

4121. SHRI M.V.V.S. MURTHY :
SHRI BOLLA BULLI RAMAIAH :

Will the Minister of AGRICULTURE be pleased to
state :

(a) whether the Indian Council of Agricultural
Research has decided to have a perspective plan that
would be constantly updated to keep the country's farm
research readiness on the global forefront;

(b) if so, whether a request has been sent to all
tarm research Institutes, National Reaearch Centre and
Directorate to provide Inputs for the perspective plan
after assessing their strength, weakness, threats and
opportunities;

(c) it so, whether any persﬁcctivo action pian f;:r
the first five years has been declared in thia regard; and

(d) if so, the detalls of the same and by what time
it is likely to be implemented ?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Yes,
Sir. .

(b) A policy and perspective Planning Cell has been
established st the Headquarters of the Indian Council
of Agricultural Research to coordinate and provide much
needed support in formulation of the plan by respective
institutions. ICAR Instts/NRCs/PDs have been requested
to provide their inputs for preparation of Perspective
Plan.

(c) and (d). The detailed plan utilising the best
expertise available In the country Is contemplated to be
tformulated by early 1996 and its five -yearly
implementation is propoaed to be synchronised with
the implamentation of the Ninth Five Year Pian.
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U.A.S.B. Technical Engineering Centre

4122. SHRI JAGAT VIR SING DRONA : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state:

(a) whether a proposal was sent to Netherland
QGovernment for opening of U.A.S.B. Technical
Engineering Centre in Uttar Pradesh; and

(b) the further development in this regard ?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRL KAMAL NATH):
(a) The Ministry has submitted a proposal to the
Netherlands Government seeking technical assistance
for transfer of U.A.S.B. technology by way of twinning
arrangement between the expert Institutes ot
Netherlands and India.

(b) The proposal Is under consideration of the
Netherlands Government.

Cloeure of Induetrial Units

4123. SHRI SOBHANADREESWARA RAO VADDE:
Wil the Ministér of ENVIRONMENT AND FORESTS be
pleased to state :

(a) Whether the Supreme Céun has ordered the
closure of some Industrial units In the country due to
their failure to tackie poliution problem effectively;

(b) if so, the details thereof;

(c) the details of units which have been affected by
these orders; and

(d) the steps taken by the Government to implement
these orders ?

THE MINISTERF OF STATE OF THE MINISTRY'O_F
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(s) to (c). The Supreme Court has given separate orders
in respect of different writ petitions closing down the
industrial units which were not conforming to the
prescribed effiuent/emission standarda. Theae orders of
closure have been .passed based on the reports
furnished by the different State Pollution Control Boards
to the Court. As and when the industrial unit instals the
poliution control device and conform to the effluent/
emission standards, the Hon'ble Court suspends the
closure orders. These industrial units are located mainly
in the States of Utter Pradesh, Bihar and West Bengal
The industries which have not installed necessaiy
treatment facilities are still closed. The Supreme Court
is monitoring the status of the affected ingduatrial units

(d) The Government has taken atepa to enaure that
the orders of the Supreme Court are complied with.
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[Transiation]

Assoclation of Indien Univereities

4124. SHRI SATYA DEO SINGH :
SHRI RAMPAL SINGH :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whethar Government have decidad to accord
racognition to foreign degrees recognised by Association
of Indian Universities; and

(b) # so, the details in this regard ?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCES DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). The Government of India
have decided thet those foreign qualifications which
are recognised/equated by Association of Indian
Universities, New Delhi shall be deemed as recognised
for the purpose of employment to posts and services
under the Central Govarnment. No separate orders for
the recognition of such foreign qualifications are
required.

[English]
Gauge Conversion

4125. DR. SUDHIR RAY : Will the Minister of
RAILWAYS be pleaaed to state :

(a) whether the Government are aware that the
people of West Bengal are demanding for gauge
conversion of several raiway lines for a long period;
and

\b) if so, the reaction of the Government thereto ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) . (a) Yes, Sir.

(b) Phase-l of the Project UNIGAUGE has been
taken up fer conversion of selected MG/NG lines
required on operationalstrategic consideration. Several
lines passing through West Bengal have been/are being
converted: under this programme. Remaining MG/NG
lines will be considered when Phase-il s taken up.

Committee on Shahtooeh

4126 SHRI SHARVAN KUMAR PATEL : WIll the
Minister of Environment and Forests be pleased to
state :

(a) whether the Government have set up a
Con -itee to inquire into the procurement and trade of
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the precioua Shahtooah wool as It has become a matter
of controversy with Chinese authoritiea demanding a
complete ban on sale and trade of tems made of
Shahtoosh;

(b) i 80, the precise circumstancea leading thereto
and the controversy with China; and

(c) the terms of reference of the Committee ?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHR!I KAMAL NATH):
(a) and (b). A team, consisting of officials from the
Forest Department of Jammu and Kashmir, Scientist
from the Wildlife Institute of India and representatives of
the Kashmir Handicrafts Traders Welfare Associations
has been asked to visit the Ladakh area in Jammu and
Kashmir to look into the various issues of the Shahtoosh
trade.

Shahtoosh is the underwooi obtained from the
Tibetan antelope. There are two views on the method

-of procurement of this wool. According to one view the

procurement of Shahtoosh involves killing of the Tibetan
antelope. The other view is that it does not invoive
killing of the animal as the wool is shed by the animal
and is collected from the area. The Chinese authorities
have voiced their concern at killing of the antelope for
Shahtoosh in their country at international meetings
and have sought support of india and Nepal. This
species Is listed in Appendix | of CITES and thus there
Is a ban on its internationai trade. The CITES secretariat
have also brought this issue to the notice of the
Government of India for taking necessary action under
the convention and national laws

(c) The joint team will attempt to address the issues
relating to :
I. alleged killings of the animal,

ii. exact species from which the Wool is being
obtained;

lli. ascertaining the method of collection of the
Wool;

v. identification of the illegal trade route if any.

Cloeure/Shifting of Induetrial Unite

4127. SHRI TARA SINGH :
DR. P VALLAL PERUMAN :
SHRI V. SREENIVASA PRASAD :
SHRIMAT| GEETA MUKHERJEE :

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(a) whether the Supreme Court has recently
directed to the Government of Delhi to either close or
shift the industries causing pollution;
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(b) if sa, the details of the industries which have
been identitied by the Central Pollution Control Board
for closure in Delhi;

(c) whather any time bound programme has been
chalked out to shift/close such industries causing air
poliution and if so, the details thereof;

(d) whether the Government have also received
complaints regarding pollution by industrial units
including small scale units in Delhi; and

(e) if so, the details thereof and the action taken
thereon ?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS' (SHRI KAMAL NATH):
(a) and (b). In Writ Petition No. 4677/85 M.C. Mehta Vs
Government of India and others, the Supreme Court
has ordered on 24.03.1995 the shifting of 9038
industries out of Delhi. These consist of 8378 units
presently located in non-conforming areas, 258
hazardous units 77 medium and large units and 327
industries against whom action has been initiated by
the Delhi Pollution Control Committee. No closure
orders have been given in this directive. However, these
industries would be required to stop functioning In the
city of Delhi and be relocated elsewhere based on a
case by case examination of the objections filed by
each unit.

The time by which these industries are required to
be shifted has not been indicated in the order. However,
the notices to these industries have to be issued before
30.04.1985 and the Central Poliution Control Board and
the Delhi Poliution Control Committee have been asked
to submit an affidavit by 10.05.1985.

(d) and (e). Several Complaints had been made
against pollution caused by industries, including those
in the small scale sector. Direction has been issued to
poliuting industries by the Government to take measures
for compliance of standards. Appropriate action has
been taken after examination of the complaints.

US Patente

4128. SHRI V. SREENIVASA PRASAD :
SHRI TARA SINGH :
Will the Minister of AGRICULTURE be pleased to
state :

(a) whether the attention of the Government has
been drawn to the news item captioned “US Patents
may hit Indian farmers” es reported in ‘Statesman’ dated
Ferbruary 27, 1995;
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(b) it so, whether eeveral Indian companies
developing transgenic plants and transferring the BT

gone. into the plant are to be affacted by US Patents :

(c) if so, whether the farmers at large are likely to
be affected ; and

(d) it so, the reaction of the Government in this
regard ?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF. STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Yes,
Sir.

(b) The Indian Companies which develop transgenic
plants and transtfer BT. gone into plants will be affected
only if the patent is granted in India for the concerned
gone, and the process.

(c) The Indian farmers are not likely to be affected
it the patent is not awarded within India.

(d) Govommont'has laready taken initiatives to
develop capabilities in this area.

[Translation]

Dairy Development in Uttar Predeeh .

4129. DR. LAL BAHADUR RAWAL : Will the
Minister of AGRICULTURE be pleased to state :

(a) the details of dairy development projects running
In Uttar Pradesh with the aasistance of National Dairy
Development Board;

(b) the extent of assistance given to Uttar Pradesh
for this purpose during the last three years; and

(c) the details of the dairy development projects to
be set up in the State and the amount involved there-
in ?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) The details
of Operation Flood-Ill projects running in Uttar Pradesh
with the assistance of National Dairy Development Board
(NDDR) are given inclossed Statment.

(b) Assistance provided to Uttar Pradesh for this
purpose during the last three years are as follow -

Year Rs. in lakh
1992-93 701.28 )
1993-84 1219.67
1994-95 1872.42

(provisional)

(e) Apart from the projects mentioned in answer to
part(a) above, no dairy development project is likely to
be set up in the State with the assistance of NDDB.
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Details of Dairy Development (Operation Fiood-Ill) Projects which are Running in Uttar Pradesh with Aesistance

of National Dairy Development Board

(Provisional)
up to Feb. 1995,
Name of the Dairy Processing Chilling Procurement Marketing
Capacity Capacity in (TKGPD) (TLPD)
(TLPD) the milkshed
(TLPD)
Agra 10.00 - 11.85 8.32
Aligarh - —_— 30.74 7.75
Allahabad 20.00 - 14.63 18.39
Ballia - - 07.10 2.25
Barabanki -_— 10.00 29.01 0.94
Bulandshar — 30.00 60.92 7.03
Etah - — 04.48 0.46
Etawa - - 06.07 1.77
Farrukhabad _— 04.00 10.13 3.76
Fatehpur -— 30.00 21.23 2.26
Gaziabad —_ 30.00 16.00 10.5Z
Gezipur —_ —_— 00.565 1.0€
Hardoi - 06.00 15.67 1.81
Jaunpur _— 10.00 05.01 2.96
Kanpur 50.00 10.00 34.94 68.56
Lucknow 40.00 - 24.67 71.74
Firozabad - - 17.01 3.39
Mathura 10.00 - 11.54 2.89
Meerut 350.00 15.00 40.65 42.95
Mirzapur —_— 10.00 00.48 1.88
Moradabad 150.00 —_— 35.86 18.63
Muzafarnagar - — 10.65 475
Raibaraily —_ 20.00 05.54 1.55
Saharanpur —_ -_ 11.33 2.87
Sitapur 20.00 20.00 14.40 §5.25
Sultanpur -_ — 06.67 3.29
Unnao -_— 04.00 07.50 0.44
Varanasi 100.00 - 11.56 36.02
Noida Dairy 50.00 — — 8117
Total 780.00 199.00 47179 414.46

TLPD - Thousand liters per day.
TKPD - Thousand kilogram per day

[English]

Appointmont on Compassionate Ground

4130. SHRI MAHESH KANODIA : Will the Minister
of RAILWAYS be pleased to state:

(a) whether a number of cases of appointment on

cempassionate ground are pending 'wnh Rallways for

more than two yeas,

(b) ¥ so, the reasons therefor and the total number

of such eases;

(c) the steps taken by the Government to provide

employment in such cases; and
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(d) the time by which these cases are likely to be
decided ? )

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) :

(a) to (d). Tha information is baing collected and
will ba laid on the Teble of the Sabha.

Over Bridgea/Subwaya

4131. SHRI RAMASHRAY PRASAD SINGH : Will

the Minister of RAILWAYS ba plaaaad to state :

(a) whathar tha Government have received
proposals for construction of over bridges and subways
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at the railiway crosainga in Southern Railway, South-
Central Railway and Eaatern Raillway during the last
three years and the proposais sanctioned out of them;

(b) the namea of the places where the work has
bean taken up and the places where the construction
work is nearing completion;

(c) the number of places for which the concerned
State Governments have not deposited their ahare for
undertsking conatruction work; and

(d) the atepa taken or proposed to be taken by the
Government in this regard?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (d). The details are given below :

S.No. Propoaals Sanctioned Status of work Where deposit has Steps taken
or not ’ not been made by in regard to
the State Government Col. §
1 2 3 4 5 6
E. RAILWAY
1. Road over bridge in lieu of level Sanctioned General State Governments are not required
crossing No. 70-A at Fatuah. Arrangement to deposit money to the Railways
drawings for conatruction of road over/under
approved bridge In replacement &t level cross-
estimate Is ings. State Government are required
under to do conatruction on approaches
preparation contributing 50% of the cost of the
bridge and approaches of specified
width. Regular efforts are made to
get the work progressed by the States
SOUTHERN RAILWAY
2. Road over bridge between Sanctioned Raliway's Remarks aa under item 1.
Madras Beach Royapuram portion
North Beach Road at Km. 3/8-10. completed.
State
Government’s
portion-35%
3. Road over bridge between Sanctioned Raliway's -do-
Thanasandra and Yelahanka. poetion comp-
leted. State
Government's
portion not
started.
4. Road over bridge at Km. Sanctioned -do-
18/10-11 between Coimbatore
and Padanur.
5. Road over bridge at Km. Sanctioned -do-
120/14-16 between Tiruvalam
and Sevar.
6. Road over bridge at Km. Sanctioned -do-
198/14-16 between Ulundurpet-
Meppuliyur.
7. Road over bridge at Km. Sanctioned -do-

162/4-5 at Villupuram.
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1 2 3 4 5 8
8 Road over bridge in lieu of level Sanctioned -do-
crossing No. 132 at Km. 333/1-2
between Jolarpettai Bangalore
section.
9 Road over bridge in lieu of Sanctioned Overall -do-
existing Road over bridge No. Progress-2%
832 A at Km. 341/14-15 on
Jolarpettal - Bangalore city
near Krishnarajapuram,
SOUTH CENTRAL RAILWAY
10 Road over bridge at Hospet Sanctioned Work will be Remarks as under
11 Road over bridge at Bellary. Sanctioned taken up. after tem 1.

12 Widening of Road over bridge at Sanctioned
Oliphenta Road, Secunderabad

13 Widening of Road over bridge at Sanctioned
Rail Nilayam, Secunderabad.

14 Road over bridge in lieu of Sanctioned
level crossing No 301 at

Km 59/7-3

State Government -do-
starts work on
approaches

-do- -do-

-do-

-do-

[Translation]
Rice Mills

4132 SHRI JAGMEET SINGH BRAR
SHRI NAWAL KISHORE RAl

Will the Minister of FOOD be pleased to state

(a) the number of rice mills set up under the Food
Corporation of India dunng each of the last three years
and the number of mills out of them engaged in
production at present;

(b) whether rice mills being run by the Food
Corporation of India are closing down in the absence
of basic tacilties;

(c) if so, the reasons therefor,

(d) the loss suffered by Corporation on this account,
and

(e) the steps taken by the Government to revive
these milis?

THE MINISTER OF FOOD (SHRI AJIT SINGH) - (a)
and (b) The Food Corporation ot India has not set up
any rice mill during the last three years The Corporation
had however established 25 Modern Rice Mills during
the period from 1968 to 1977 of which 13 Mills have
already been disposed of until 1992 The Board of
Directors of FCI has decided to close down the
remaining 12 Mills and dispose of thewr plants and
machinery, because the operation of these units had
become highly uneconomical.

(c) The factors contributing to the uneconomical
functioning of these milis include .

(1) non-availablity of millable paddy particularly
in Andhra Pradesh and Tamil Nadu ’

(ii) obsolete plants and machinery,
(ni) frequent power cuts;
(iv) labour problems etc.

(d) Food Corporation of India is not suffering any
losses due to the closure of these mills

(e) Efforts were made to improve the functioning of
these mills by undertaking necessary repairs and
renovations of the plants and machinery. These did not
succeed. Studies were aiso made to see if the mills can
be run on commercial lines by purchasing paddy from
the open market. The findings of the techno-economic
study carried out in this regard were not encouraging
Taking all relevant factors into account it was decided
to close down these mills and dispose of their plants
and machinery '

[Enghish]
Pulsee
4133, SHRI HARIN PATHAK * Wil the Minister of

AGRICULTURE be pieased to state -

(a) whether the Government have formulated any
scheme for Increasing production of pulses in less
irmgated areas;

(b) if so, the details thereof;
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(c) the areas selected so far to bring under the
scheme State-wise; and ’

(d) the funds earmarked for the implementation of
said scheme?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR) (a) and
(») The puises are cultivated under rainted conditions
as only about 9.8% of the total pulses area is under
irrigation. In order to increase the_production of pulses
Centrally Sponsored National Puises Development
Project (NPDP) Is under implementation during the Vilith
Five Year Plan in 25 States and U.T. of A and N Island
In selected districts. Under the scheme some of the key
inputs are supplied to the farmers on subsidised rates.
For transfer of technology to the farmer's fieids, frontline
demonstrations and block demonstrations are being
organised by the Indian Council of Agricuitural
Research (ICAR) and the State Department of
Agriculture respectively. The cost of the scheme is being
shared by the Government of india and the States on
75:25 basis.

(c) A Statement is enclosnd'.

(d) the Vilith Five Year Plan outlay is Rs. 189.60
crores. The year-wise outlay Is as under :

Year Outlay
1992-93 Rs. 25.80 crores
1993-94 Rs. 28.00 crores
1994-95 Rs. 36.00 crores
1995-96 Rs. 34.40 crores
(proposed)

STATEMENT

STATE/DISTRICT
. ANDHRA PRADESH

1. Guntur
Krishna
Karlmnagar
Khammam
Mehboobnagar
Nalgonda
Rangareddy

8. Warangal

(Total No. of Districts : 8)

Il. BIHAR

1. Bhagalpur

2. Darbhanga

3. Gumila

4. Gaya

NooarBN
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Vi

Katlhar
Muzatfarpur
Madhubanl
Purnea
9. Patna
- 10. Rohtas
11. Ranchi
12. Saharsa
13. Samestipur
14. Vaishali
(Total No. of Districts : 14)

GUJARAT

1. Baruch
2. Baroda
3. Panchamahal

(Total No. of Districts : 3)
HARYANA

1. Bhiwani
2. Hissar
3. Sirsa
(Total No. of Districts : 3)

KARNATAKA

1. Bidar

Bljapur

Bangalore Urban

Bangalore Rural

Belgaum

Bellary

Chitradurga

Chikkamanguiure
9. Dharwar

10. Dakshina Kannada
11. Gulbarga

12. Hasan

13. Kolar

14. Mysore

15. Mandya

16. Ralchur

17. Shimoga

. 18. Tumkur

19. Uttar Kannada

(Total No. of Districts : 19)

MADHYA PRADESH

1. Bllaspur
2. Bhind
3. Bastar
4
5

®No

NGO AWN

. Bhopal
. Balaghat

Written Answers
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®~No

9.
10.
11.
12.
18.
14.
15.
16.

17

18.
19.
20.
21.
22.
23.
24,
25.
26.

27

28.
29.

30

31.
32.
33.
34,
35.
36.
37.
38.

39

40.
41.
42.

43

44,

Written Answers

Chhindwara
Chhatarpur
Durg
Damoh
Dhar
Datia
.Dawea
Guna
Guwalior
Huasangabad
indore
Jabalpur
Khargaon
Jhabua
Khandwa
Mandsora
Madla
Morana
Narsingpur
Panna
Raisen
Raigarh
Rewa
Rajnandgaon
Ratiam
Raipur
Rajgarh
Sagar
Sajanpur
Shivpuri
Sehore
Satna
Sarguja
Seoni
Sidhi
Shahdol
Tikamgarh
Ujjain
Vidisa

(Total No. of Diatricts : 44)
vit MAHARASHTRA

1.

Noohob

Aurangabad
Akola
Amravati
Ahmednagar
Bead
Buldana
Bhandara
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8. Chandrapur

9. Dhule

10. Jalgaon
11, Jaina

12. Latur

13. Nagpur

14. Nanded
15. Nasik

16. Osmanabad
17. Parbhani
18. Pune

19. Sholapur
20. Sangli

21. Satara

22. Wandha
23. Yeotmal
(Total No. of Districts : 23)

Vill. * ORISSA

1. Balaaore
Bolangir
Cuttack
Chenkanal
Ganjam
Keonghar
Koraput
Kalahandi

9. Magurbhan]
10. Puri

11. Phuibanl
12 Sambalpur
13. Sundergarh
(Total No. of Districta : 13)

PUNJAB

1. Faridkot
(Total No. of District : 1)

RAJASTHAN

Alwar
Ajmer
Bharatpur
Bhliwara
Bundl
Banawara
Barmer
Baran
Churu
Chittor

. Dungarpur
. Dausa

® NGO RWODN
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13.
14.
15.
16.
"17.
18.
19.
20.
24.
22.
23.

Written Angwers

Ganganagar
Jhunjhuna
Jaipur
Jhalawar
Jodhpur
Kota

Nagora
Sikar
Sawaimadhopur
Tonk
Udalpur

(Total No. of Districts : 23)
Xi., TAMIL NADU

21.

(Total No. of Districts : 21)
UTTAR PRADESH

Xil.

-—h

-

~“ooeNOMAWLN

- b

Coimbatore
Chengai-Anna
Dharmapuri
Dhindigai-Anna
Kattabimman

Kamarajar

Madural )
North Arcot (Ambethkar)
Nagapattiham-Quaid
Perlyar

. Pudukottal
. Pasumpon

Ramanathapuram *
South’Arcot Valkular

. Salem

Tirucjifapalll
Thangavur

. Tirucelveli

Tiruvannamaial (Sambuvarayar)

. V.O. Chidamparsnar

South Arcot Villupuram
o

Allahabad
Agra
Azamgarh
Aligarh
Banda
Basti
‘Badaun
Behraich
Etawa
Etah
Fatehpur

VAISAKHA 12. 1917 (Saka)

12.
13.
14,
15.
16.
17.
18.
19.
20.
21.
22,
23,
24.
2s.
26.
27.
28.
29.
30.
a1.
32.
33.
34.
35.

Written Answers

Faizabad
Ferozabad
Hamirpur
Jalaun
Jhansi
Kanpur
Lalitpur
Mao
Mirzapur
Ral Barelly
Sultanpur
Shahjahanpur
Sonbhadra
Sidharth nagar
Varanasl
Gonda
Hardoi
Sitapur
Barabanki
Nainital
Pithoragarh
Parigarhwal
Mahoba
Bhadol

(Total No. of Districts . 35)

X,

WEST BENGAL

1.
2.
3.

Maida
Murshidabad
Nadia

(Total No. of Districts : 3)

The following States/UTs have been taken up as
one district :

1.

9.
10.
11.
12.
13.

PNOOLON

Assam

Arunachal Pradesh
Andaman and Nicobar Islands
Delhi

Goa

Himachal Pradesh
Jammu and Kashmir
Kerala

Manipur

Meghalaya
Nagaland

Sikkim

Tripura

(Totai No. of Districts : 13)
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All India

: 223 districts.
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Support Price for Copra

4134, SHRI MULLAPPALLY RAMCHANDRAN :
SHRI V.S. VIJAYARAGHAVAN :

. Will the Minister of AGRICULTURE be pleased to
state :
(a) whether the Commission for Agricuttural Costs

and Prices has recommended support price of copra for
the 1995 season;

(b) if so, whether the price recommended Is same
as was announced for last season;

(c) Whether the Government have received any
proposal/request from the Government of Kerala to
revise the Support price of copra/coconut during 1995
season; and

(d) if 8o, the response of the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) to (d). The recommendations of the Commission
for Agricultural Costs and Prices (CACP) on the price
policy for copra for 1995 season were forwarded to the
copra producing States/UTs. Based on the comments of
the State Governments/UTs as well as that of the
* concerned Central Ministries and Departments, the
proposal prepared on the price policy for copra for
1995 season is under active consideration of the
Government.

Facliitiee In Rajdhani Express

4135. SHRI P.C. THOMAS : Will the Minister of
Railways be pleased to state :

(a) whether the Introduction of new Rajdhani
Express trains during the past two years has been
successful;

(b) if so. the details thereof;

(c) whether catering and other facilities provided Iin
all such trains are similar; .

(d) it not, the reasons therefor and what are the
differences; and

(e) the steps being taken to make uniformity in
providing catering and other facilities in all such trains?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF - (a) and (b). The new Rajdhani Express trains
introduced during the last two years are as under :

(1) 2305/2306 New Deihi-Howrah (via Patna)
(1) 2421/2422 New Delhi-Bhubaneshwar
(ill) 2423/2424 New Delhi-Guwahati

(Iv) 2425/2426 Hazrat Nizmuddin-New Delhi-
Jammu Tawi

(v) 2431/2432 Hazrat Nizamuddin-Madras-
Trivandrum

These trains are being adequately patronised.
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(c) and (d). Catering facilities In Rajdhani Express
trains have been evioved by the Rallways keeping in
view factors like fcod preferences of travelling public,
regional cuisine In the regions In which the trains
operate, etc. )

(e) Does not arise.
Indian Institute of Management, Kerala

4136. SHRI V.S. VIJAYARAGHAVAN : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) Whether Government propose to set up an Indian
Institute of Management in Kerala;

(b) if so, the present status of the proposal; and

(c) the action proposed to be taken by the
Government to expedite the matter ? .

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
KUMARI SELJA) : (a) to (c). A proposal for establishment
of an Indian Institute of Management Iin Kerala is
presently with the Central Government which requires
thorough examination and scrutiny from various angles
as is necessary while considering such proposals

[Translation]
Railway Stations

4137. SHRI SHIVRAJ SINGH CHAUHAN : Wil the
Minister of RAILWAYS be pleased to state :

(a) the names of the railway stations in Madhya
Pradesh Modernised during the last three years.

(b) the names of the railway stations where
modernisation work Is going on;

(c) whether the Government have selected some
more railway stations for modernisation during 1995-96,

(d) i so, the details threof; and

(e) the time by which the work is likely to be
completed ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF : (a) Anuppur, Ashok Nagar, Balod, Banapura,
Bankhedi, Belghana, Bhitoni, Bhopal, Bljainagar,
Bllaspur, Bina, Champa, Dagori, Datia, Dewaigaon,
Dhamtari, Durg, Gadarwara, Ganeshgunj, Ganjbasoda.
Gobrawahi, Guna, Gwalior, Harda, Harrad,
Hoshangabad, Indore, itarsi, Jabalpur, Jaitwar,
Khandwa, Khirkiya, Kumhari, Lachhipura, Lakshmibai-
Nagar, Mandasor, Mhow, Morena, Omkareshwar Road,
Parasia, Pendra Road, Plpariya, Raipur, Ratlam,
Ruthiyal, Salichauka Road, Sanchi, Satna, Undasa
Madhawpur, Urkura, Uslapur, Vidisha.

(b) Akaltara, Amlai, Banapura, Bhilainagar, 8hopal,
Bilaspur, Bina, Birshingpur, Boridand, Brajarajanagar,
Budni, Damoh, Dhodramohar, Gevra Road, Gotegaon,
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Qwallor, Habibgan], Harda, Hathbandh, Indore, Marsi,
Jabalpur, Jaithari, Jhalwara, Katni, Khandwa, Kharsla,
Kirodimainagar, Maihar, Mandasor, Marauda, Morena,
Naila, Nasirabad, Nipania, Nowrasabad. Obaidullaganj,
Omkarashwar Road, Patharia, Pendra Road, Raipur,
Ratlam, Ruthiyai, Salamtpur, Sanchi, Satna, Shahdol,
Shajepur, Ujjain, Venkatnagar.

(c) Yes, Sir.

(d) and (e). Worka of remodaeiiing of station buliding
at Bhatapara, improvemant to station building and
circulating area at Raigarh and provision/improvements
of facilities at Ganjbasoda, Itarsi, Omkareshwar Road,
Ratlam, Satna, Shujalpur and Vidisha are to be taken
up during the current year. The dates of completion of
these works will depend upon the avallability of funds
in the future years. ’

[English]
Super Express Highways

4138. SHRI SUKHENDU KHAN : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Railways propose to tackle the
problems posed by Super Express Highways; and

(b) If so, the details thereot ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) No view has been taken yet in this
regard.

(b) Does not arise.
'CM Rakes

4139. SHRI RAM NAIK : Will the MINISTER OF
RAILWAYS be pleased to state :

(a) whether the Government have decided to convert
9-car rakes Into 12-car rakes In Mumbai Suburban
Section during 1995-96;

(b) it so, the details thereof; and
(c) #f not, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Yes, Sir. Already 5 rakes of 12
cars each are operating in $he suburban section and
six 9 car rakes are planned to be converted to 12-car
rakes In Mumbai Suburban sgction during 1995-96.

(c) Does not arise.

Export by Food Corporation of india
- 4140. SHRI SANAT KUMAR MANDAL : Will the
Minister of FOOD be pleased to state :

(a) whether the Food Corporation of India is yet to
get its axport act together;
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(b) I so, the reasons for it not exporting wheat and
rice directly,

(c) whether any private traders have also been
allowed to buy Food corporation of India stocks for
export; and

(d) if so. the inhibitions lying in the way of the Food
Corporation of India In exporting food grains directly
and developing the expertise?

THE MINISTER OF FOOD (SHRI AJIT SINGH) : (a)
to (d). Government have recently decided to release an
export celling of 2.5 million tonnes of non-durum wheat
during the current year 1995-96. The FCT has also
been authorised to export/sell for the purpose of export
non-durum wheat/wheat products from public stocks
within the export ceiling of 2.5 million tonnes. The FCI
has been authorised to export/sell for the purpose of
export of fine and superfine rice also from the Public
stocks up to 2.00 million tonnes during 1995-96. All
matters relating to export of foodgrains from Public
Stocks are to be decided by a High Level Committee
constituted for the purpose under the Chairmanship of
the Chairman, FCI. The High Levei Committee has
already initiated necessary action and has fixed the
export price. .

Dayal Committee Report

4141. SHRI JITENDRA NATH DAS : Will the
Minister of AGRICULTURE be pleased to state :

(a) whether the Government have received the
Dayal Committee Report on Foodgralns production and
consumption;

(b) it so, the detalls of main recommendations/
suggestions made therein; and

(c) the follow-up action proposed to be taken on’
those suggestions/recommendations?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) to 1c) The
main recommendations observations of the Working
Group on Foodgrains Requirements by the year 2000
A.D. set up under the Chairmanship ot Shn M.S. Dayal
are as under :

(I) Our current foodgrains production exceeds
the normative requirements of our population
by about 10%.

(li) Under-nutrition la a matter of Inadequate
acceas_of the poor to food.

(i) In average Indian diets, 1If calorie
requirements are met, there i1s no protein
inadequacy.

(iv) The normative foodgrains requirement for the
year 2000 AD assuming a population ot one
blifon, ia assessed to be 180 million tonnes
(cereals, miliets and pulses).
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(v) Increase In foodgrains production would
require e strong market pull which can be
provided by a mix of aggressive exports end
public stockholding.

Zonal Rallwey Users’ Consultative Commifttes

4142. SHRI PIUS TIRKEY : Will the Minister of
RAILWAYS be pleased to state °

(a) whether the Zonal Railway Users’ Consultative
Committes, North Frontier Railway Zone and Divisionel
Reiway Usera’ Consultative Committee of Alipurdusr in
NF Reliwey heva been formad;

(b) ¥ so, the detelis thereof;

(c) the detells of tha meetings heid in the lest two.

years, and

{d) the details of tha representetives of Presa in tha
‘above committee?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
~HARIEF) : (a) to (d). ZRUCC/ N.F. Reliway and DRUCC/
Ahpurduer Division have been constituted for e 2-year
tarm from 1.10.94 to 30.9.86 and 1.0 94 to 31 8.96,
respectively. ZRUCCs are required to meet 3 times in
a yeer and DRUCCs once e quarter but not less than
3 times e year. No mesting of these Committes has,
however, bean heid so far. Thare Iis no provision in the
Constitution of tha ZRUCCs end DRUCCs, to give
spacific repreasntation to Press.

Super Bazar

4143 SHRI RAJNATH SONKAR SHASTRI Wil
the Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased to stste -

(e) whather the Governmant heve been holding
review maeetings of the Super Bazer ragulerly;

(b) it a0, the number of such meetings held during
the last threa yaers, year-wise end the selisnt points
emanifing therefrom;

(c) the ection tekan on eaach of those points by the
Super Bazer end the banefits eccrued tharefrom to the
conaumers; end

(d) when was last such a raviaw meating heid snd

the reasons for the delay in holding the next such review
maating?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) . (s) to (c) Yes, Sir Though no review meeting
was carnad outl 1n 1982 peuodical raviaw and
assessment of the functoning 3t Super Bazar was
carried out three times in the Calender Year 1993 and
we umes in Calender year 1954, The Ministry have
uggasted measures for further improvements in tha
working of Super Bazer for obteming better operational

MAY 2, 1098
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results. Advice tendered by the Ministry s taken mto
conaideration by the Managemaent of the Stors for batter
operational reaults.

(d) Last review mesting wae held pn 28.10.94,
Reason for delay in holding next review mesting is dua
to chenge that have taken place in the Ministry.

National Assessinent and Accreditation Councll

4144. SHRI SYED SHAHABUDDIN : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
plaased to etate :

{(2) composition of the Netional Asaessment and
Accreditetion Council set up by the UQ.C;

(b) mejor ectivities underteken by the NAAC during
the period ending 31st March, 1994;

(c) the number of Institutions of higher education
which heve been easseased and greded during 1994-
85;

(d) whether the UG C hes decided to teke such
grading into coneidaration in distributing grants to
various universities and colleges; end

(e) if s0, the deteils thereof?

" THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) A Statement indicating the
composition of the Nationsl Assessment and
Accreditation Councli (NAAC) is enclosed

(b) and (c) The Nationsl Assessment and
Accreditation Counoil (NAAC) was got registered on
16.9 1994 a8 a society under the Karnatake Societies
Registrstion Act, 1860, and the Karnataka Societies
Registration Rules, 1961. The Councii has not yet
become fully operational.

(d) and (a). The metter is under consideration of the
uac.

STATEMENT

(l
The Composition of the National Assessment and
Accreditation Council

SNo. Name Designation
in the G.C.
1 2 3
1. Prof. G. Ram Reddy Cheirmen
Chairman, U.G.C.
Bahadur Sheh Zafar,Marg
New Dethi.
2. Prof. N.C. Mathur Member

Vice-Chairman, U.G.C.
Bahadur Sheh Jafar Marg
New Dethl.
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' - 8 'Shi &V: S Mombbr B

”'»~-'.f8.cm|y. idueatbn Co

- Ministry of Human Resource

oand: Dcvvhpmom . : .
Shnt:l Bhawan, New Delhl.

4 Prot-DP Sgh . Member

Momw u.a.c
B-975, Ssctor-A .
Mahnmur. Lucknow (U. P)

§. Piof. Bashiruddin Ahmed " Member '

“Vice-Chancetior
Jamia Miilia Islamia
- Jamia Neger, New Delhi

6. Prof. A.S. Nigevekar o . Member
- Depantmant of Physics o .
University of Poona
Ganeshkhind, Puna-411007

7. Prof. K.B. Powar o Membar
" Secretery General

Asaociation of Indian

Universities,

16, Kotla Marg, Naw Dulhl

8. Shri inderjit Khanna, . * Membar
. Secretery, o
Bahadur Shah Zafar erg
University Grants Commission
Naw Delhi.

9. Prof. N.R. Shetty, ‘Member
" Vice-Chencallor,
Bangalore University

10. Mr. D.P. Hira, Director, : Member
UGC, New Delhl. ) ' :
11. Dr. V. Krishna Moorthy, Member

Acadamic Cornsultent, UGC,
© . QH-13/846/SFS Flatas,
~ Paschim Vihar,

New Dethi - 110049,

ocmpuhr Education )
4145. SHRI SULTAN SALAHUDDIN OWAIS! : wiil -

the Minister of HUMAN RESOURCE' DE\{ELOPMENT g

bo pleased to state : 4
‘() whether the eovommom have set In motion the

. process of. lmnmmmng compunt educstion. ln tho..

country; -

(b) # gn.‘ m tha. oompmm mm on !hv--

. programme dudng 4302-03 naa-um "ﬂ Oﬁ -

k smwmn

' ?wmnmm AN FORESTS (B KAMAL NATH :f;_i

THE DEPUTY MlNlST ER IN THE MNISTH? OF

E HUMAN RESOURCE DEVELOPMENT. (DEPARTMENT
- -OF - EDUCATION AND DEPARTMENT OF: GULTURE}
. (KUMARI. SELJA) : (a) to (c). Tha All India Coungit for'
"... . Technical Education (AICTE) has constituted an All india .
* "Board of-Coimputer Science Engln”ﬂngﬂ'cﬂmolow and. .

Applicatione” and has prepared a comprabansive, houte
on the etetus of computer education in the couniry, THe.

suggestions made in this note. including incressing the. .

intake capacity of the existing courses, encouraging
opening of new inatnulbnuldopmmonu lncourulngl
industry to manufacture hardware for infrastructural
neads of expending computar aducation  programmes

end ensuring maintenence of proper etanderds of - .

computer education atc. ara likely to go a long wey In--
improving tha computer oducntlon in tha country :

Reservation Norms In Supo,t Bazar

4146. SHRIMATI BHAVNA CHIKHLIA : Will the
Minister of GIVIL SUPPLIES, CONSUMER AFFAIRS AND .
PUBLIC DISTRIBUTION be pieased to steta : . -

(a) whether the norms racommeanded by Mandol'
Commission for reservetion to backward and minority
communities and most backward communities ere being -
followad in the Super Bazar nhctlomltppolntmont,s;‘ .

(b) i so, the details thereof; end

(c) # not, the reasona therefor and stepa hkcn by -
tha Government for implementation of the aaid norms n
the Super Bazar?

THE MINISTER OF CIVIL SUPPLIES, CONBUMER :
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH) : {s) No, Sir. '’ L

(b) Does not arise.

(c) Super Bazar, the Coopomlvo Stores umnod h
ragistered undér the Delhi Cooparative Societies Act
and has its own rules and ragulations. its pey and DA
structures ere eiso dltlmnt from Govmmm

4147. DR KVR cHowoAnv wmﬁoum

'dsuvmomsmmnsanssrsu pleased 1o state: -

(o). the_amount.. as¢marked foi- the: sbolsl’ forestry:

State-wiss; and
mmmmmm»mumm

“THE, MINISTER otféms oOF THE mmﬁw ‘
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Statemant-i giving the year-wise, State-wisa allocation (b) The State-wise, year-wisa achievements undar
and utllisetion of funds for the yaar 1892-83, 1993-84 the programma In this regerd ara given In tha
and 1984-95 ls enciosed. Statemant-ll enclosed.

STATEMENT-

Statawise Allocation and Utilisation of Funds for Afforestation/Tree Planting Activities Under the 20-Point
Programme During 1982-93 to 1994-95

. (Rs. In lakhs)
s, State/UTa 1992-93 1993-94 1094-95
No. Aliocation Utllisation Allocation Utilisation Allocation Utilisation
1 2 3 4 5 6 7 8
1 Andhra Pradash 2510.52 3671.15 3324.70 1966.49 2579.47 NR
2. Arunachsi Pradeah  434.55 429.23 511.00 1083.53 1324.00 NR
3. Assam 1520.00 703.13 1217.00 267.69 NR
4. Bihar 2112.46 1864.70 3381.46 1533.87 4715.60 NR
5. Gos . 156.95 128.23 150.80 148.64 154.66 NR
6. Gujarat 6713.93 6663.94 6684.04 7367.54 60881.12 NR
7 Haryana 4576.57 3940.35 3777.40 4112.20 3668.10 NR
8. Himachal Pradsah  4746.00 4536.73 6063.13 4420.36 NR NR
9. Jammu and Kashmir 1785 95 931.55 1108.02 NR NR.
10. Karnataka 6157.87 5844.53 7548.06 8316.61 11513.51 NR
13. Kerala 1215.00 1261.15 695.05 300.00 @ 330.00 @ NR
12. Madhya Pradesh 5512.96 5884.01 7350.68 5266.36 5800.98 NR
13. Maharashtra 7624.11 6321.10 8936.45 9044.30 9525.86 NR
14. Manlpur 573.65 308.55 23449 © 402.98 542.61 NR
15. Meghalaya 1164.07 1196.93 1084.20 NR NR
16. Mizoram 870.00 980.00 906.09 936.14 927.44 NR
17. Nagaland 155.39 69.45 150.11 624.46 744.00 NR
18. Orissa 4208.00 3842.85 4089.50 1015.29 , 978.35 NR
19. Punjab 1159.50 1903.22 1672.70 1015.22 ' 909.35 NR
20 Rajaathan 9583.00 9390.41 12550.44 10883.37 14339.17 NR
21. Sikkim 383.87 436.60 364.82 NR NR
22 Tamil Nadu 4640.70 5111.08 5199.39 9849.80 8868.00 NR
33. Tripura 1156.04 978.15 1163.63 780.12 861.67 NR
24. Uttar Pradesh 6790.16 9174.84 9043.33 R100.42 12983.49 NR
25 West Bengal 2880.00 3618.21 2096.30 @  4250.74 3067.27 NR
26. A and N lalands 116.25 . 112,97 114.85 127.60 127.50 NR
27 Chandigarh 30.00 39.00 170.00 50.00 ’ 45.00 NR
28 D and N Maveli 97.20 137.97 . 200.00 186.90 146.97 NR
28 Daman and Diu 13.00 15.00 13.00 14.77 22.50 NR
30 Dethl 281.00 193.25 197.00 218.03 193.00 NR'
31. Lakshadweep 16.00 16.00 16.50 NR NR
32 Pondicherry 91.33 106.81 131.00 69.50 92.00 NR
Total 79288.02 7981164 @ 00177.14 @ 82090.24 91590.21
* - Revised ’
o «  Tentative
(P) - Provisional
NR - Not Meceived
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[Translation]
Gauge Conversion

4148. SHRI PANKAJ CHOWDHARY : Will the
Ministar of RAILWAYS ba plaasad to stata :

(a) whathar tha report of tha survey work baing
conducted to lay broadgauga line from Gorakhpur and
Nautanwa, Sonauli-Bharhawa raliway routas was to be
submitted by the North-Eastern Railway in September
last year,;

(b) if so, whether this report has not been received
by the Railway Board.

(c) if so, whether the Qovernment propose to take
any ateps for ensuring immediate submission of this
report; .
(d) it so, the details thereof; and
(c) it not, the reasona therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) and (b). Survey Report for gauge
conversion from Gorakhpur to Nautanwa and extension
of new BG line from Nautanwa to Sonauli was received
In Feb.95. Regarding Sonauli-Bharhawa survey the
section fslls In the teritory of Nepal and tha survey, Iin
a foreign country cannot be taken up without their
request.

(c) to (e) Do not arise.

Reeervation of Backward Caatee

4149 SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of AGRICULTURE be pleased to state:

(a) whether Government have implemented the
recommendations of Mandal Commission for recruitment
of Scientists in Iindian Counclil of Agricultural Reasearch;

(b) If so, the detiais thereof; and
(c) if not, the reason thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES AND
MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KUMAR,) - (a) Yes,
Sir.

(b) Provisions have been made for 27% reservations
to candidates of other backward ciasses in terms of the
recommendations of the Mandal Commission for
recruitment of Scientists in the grade of Rs 2200-4000
in | C.A.R. in Agricultural Research Service Examination,
1994. Council has also decided to implement the
Government of India‘a instructions regarding relaxation
in maximum age limit prescribed for direct recruitment
by three years to other backward classes for the
recruitment of Scientists in ICAR., Since recruitment
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action for the ARS examination 1964 is already ovar,
thase provisions wili be made appjicable to tha ARS
Examination to ba held from 1995 onwards.

(c) Doas not arisa.
[English]
Green Revolution

4150. DR. ASIM BALA : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether the Green Revolution in the field of
agriculture has reached its maximum;

(b) if so, the details thereof;

(c) whether the agriculture la being neglected in
this changed situation; and

(d) it not, the achievements made in the agricultural
technology of the country which help In the production?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b).
Production and productivity of Wheat and Rice, which
brought Green Revolution, are still showing an
increasing trend.

(c) Priority is still being continued for the
development of agriculture.

(d) Evolution of location specific high ylelding
varieties of crops and development of production
technologies Including plant protection methods are
helping In increasing the crop productivity and
production In different parts of the country.

Reailway Projecte

4151. SHRI P. KUMARASAMY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government of Tamil Nadu has sent
proposals during 1993-94 and 1994-85 for construction
of new raliway stationa and also regarding new rall
routes/extension of existing rail routes;

(b) if so, the detalls thereof;

(c) the details of the proposala, out of them
sanctioned by the Unilon Government; and

(d) the present atatua of each of the remaining
proposais and the steps being taken for early clearance
thereot?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER
SHARIEF) : (a) and (b). Proposals have been received
from, Government of Tamil Nadu for teking up th
following projecta : .

() New line from Mettupalayam to
Chamarajanagar via Sathyamangaiam.

(i) Construction of a new line from Paramakudi
to Tuticorin via Mudukulathur, Kadaladl and
Sayalkudi.
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(¢) and (d). Updeting ‘of the survay from
Mattupalayam to Chamarajanagar via Sathyamangalam
and Coimbatore haa been tekan up. Furthar
consideratidon of the project will be' possibla once the
survey report becomea available.

The cost of the proposed Paramakudi-Tuticorin (128
Kms) new rajiway line would be Rs. 150 crores. This
project cannot be taken up at present because of
constraint of resources.

Voluntary Orgeniaationa

4152. SHRI PHOOL CHAND VERMA : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether any financial and other irregularities
have been detected in the functioning of voluntary
welfare organisations for women and chliidren during
the last one year; and

(b) it so, the details thereof and the action taken by
the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATI
BASAVA RAJESWARI) : (a) and (b). Yes, Sir. A total of
five cases of Irregularities in the functioning of voluntary
organisations assisted by the Department of Women
and Child Development have been detected during the
last one year. The following is a list of these institutions
and action taken thereon :

1. Rajendra Shiksha Avam Samaj Kalyan
Sansthan, Sitamarhi, BIHAR : Grants
Stopped.

2. All Manipur Women Development Council,
Imphal, MANIPUR : Grants Stopped.

3. Samaj Sewa Sangh, Delhi : Grants Stopped.

4. Tripura Adimjatl Sevak Sangh, Agartaia,
TRIPURA : Grants Stopped.

5. Lucknow Educational Welitare Society,
Lucknow, UTTAR PRADESH : Grants Stopped
and Black-llated.

Commodity Exchange

4153. SHRIM.G. REDDY : Wil the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state :

(a) whether the trading in commodity futures Is
banned at present;
(b).It so, the consideration which weighed with the

Government In permitting the ITC Agro to set up the
country’s first commodity futures. exchange In Bombay;

(¢) tha functions of this Exchange and the control
exercised by Government over it; to
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(d) whether the Government have received the
Kabra Commission Report;

(@) # so, the safient recommendations thersof; and
(f) the reaction of the Government thereto?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA
SINGH ) : (a) At present, trading in commodity futures
Is not banned. Such trading is being allowed In the
country in respect of commodities like castorseed,
pepper, turmeric, gur, heasian and potatoes.

(b) and (c). The Government have not permitted the
ITC Agro to set up a Commodity Futures Exchange In
Bombay.

(d) to (f). The Kabra Committee which was appointed
by the Ministry of Civil Supplies, Consumer Affairs and
Public Distribution In June, 1993 to review the
operations of the forward markets and to assess the
role of the Forward Markets Commission, has since
submitted its report to the Government. The Government
has not taken any decision on the recommendations of
the Report as it Involves consuitations with various
Government Departments/Organiaations.

Girls’ Education

4154, SHRIMATI VASUNDHARA RAJE : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the present position with regard to giris'
education in different States;

(b) whether Government have any proposal for
boosting girls’ education;

(c) if so, the State-wise targets and schemes drawn
therefor;

(d) the specific steps proposed to be taken with
regard to Rajasthan and Madhya Pradesh; and

(e) the detalls thereof?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) In 1993-94, girls eccount for
42.8% of enroiment In Primary, 39.3% in Middle, 34.3%
in Secondary/Hr. Secondary and 33.5% In Higher
Education.

(b) and (c). The efforta being made to boost
education for girls have been apelied out in the Chapter
“Education for Women's Equaliity” of the Annuel Report
of the Department for the year 1994-85.

(d) and (e). In addition to other programmea, apecial
programmes like Shiksha Karmi and Lok Jumbish ere
implemented in Rajaathan; and Diatrict Primary
Education Programme in Madhya Pradeali. These
programmes give priority to prkymy education of girls.
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Rain/Hallstorms

4155. SHRI SUSHIL CHANDRA VERMA : Will the
Minister of AGRICULTURE be pisased to state :

(a) the extent of assessed loss of crops In different
affected districts of Madhya Pradesh due to rains and
-hailstorms during February 15 to April 15, 1985;

(b) the estimated number of farmers atfected thereby
in these districts; and

{c) the amount of compensation proposed to be
given to those farmers under Crop Insurance Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM) : (a) According
to information received from the Government of Madhya
Pradesh, based on preliminary assessment, a cropped
area of 1.19 lakh was affected in 30 districts due to
rains and hailstorms during February 15 - April, 15,
1995,

(b) and (c) It Is for the Government of Madhya
Pradesh to consider the claim flled by affected farmers
for compensation under the Crop Insurance Scheme
after the assessment of the extent of damage in various
districts Is completed.

inataliation nf STD Booths

4156. SHRI LOKANATH CHOUDHURY . WIll the
Minister of RAILWAYS be pleased to state .

(a) whether as per declared policy, the allotment of
apace for instaliatiop of STD/ISD/PCO/FAX booths at
Ralilway stations Is exclusively reserved for handicapped
persons only;

(b) it so, what are the guidelines in this regard; and

(c) the detalls of stations (with names) where this
faciity has been provided in each Zonal Railways?

THE MINISTER OF RAILWAYS (SHRI C K JAFFER
SHARIEF) : (a) and (b). As per the extant instructions,
space for installation of STD/ISD/PCO booths at the
railway stations is given to physically handicapped
persons having handicap of 40% and above. Amongst
handicapped persons, preference is given to educated
persons and those bolonglng to SC/ST and weaker
sactions.

(c) Information is being collected and will he laid
on the Table of Sabha.

[Translation]

Admieelon of Scheduled Caste and Backward
Claes Students

4157. SHRI TEJ NARAYAN SINGH :
SHRI RAMESHWAR PATIDAR :
SHRIMATI SHEELA GAUTAM
SHRI RAJESH KUMAR :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether some States and Union Territories have
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reserved fifty per cent seats for the admission of the
students belonging to the backward, down-trodden and
Scheduled Caste communities In private and
Govemnment aided secondary schools;

(b) i so, the details to thereof,

(c) whether the Union Govenrment propose to ask
some more States and Union Torrnorlos to provide such
reservation facllity; and

(d) it so, the details thereof?

THE ‘DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) to (d). Admission Policy and
procedure in schools is a matter decided solely by the
State/UT Governments within the scope of the powers
enjoyed by them under the Constitution. States/UTs have
their own administrative norms/code for admiaeion in
educational Institutions. It is, therefore, not feaaible for
the Central Government to evolve a uniform set of
admission policy and procedure for various stages of
school education.

[English]
Enhancement of Foodgraina

4158. SHRI BOLLA BULLI RAMAIAH -
SHRI RAM NAIK :
SHRI RAJENDRA AGNIHOTRI :
SHRI SANDIPAN BHAGWAN THORAT
SHRI MULLAPPALLY RAMCHANDRAN -

Will the Minister of FOOD be pleased to state

(a) whether the Government are aware of the
paucity of wheat and rice in various States;

(b) whether the paucity is due to large scale export
of food grains by the Food Corporation of india (FCI),

(c) whether export of foodgrains affects its prices in
the market,

(d) if so, the extent thereof;

(e) whether the-Government have considered the
requests of the State Governments to provide more
foodgrains for Public Distribution System/Revamped
Public Distribution System,

(f) whether any final decision as to how much
increase will be provided has been taken;

(g) the items demanded and supplied to each State
during 1994-85;

(h) how much will be met by the Union Government
during 1995-96;

(1) whether complaints have been received
regarding sub-standard quality; and

(J) the stepe taken againat the guilty and to enhance
the allotment during 1995-967
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THE MINISTER OF FOOD (SHRI AJIT SINGH) :
(&) The stock position of foodgrains in the Cantral Pool
as on 1st April, 1085 was as under, as compared to ths
minimum stocks required to be maintained by public
agencies under buffer stocking policy :

(In lakh tonnes)
Rice Wheat Total

Stock Pesition “in
Central Pool (P)

Minimum requirement
under buffer stocking
policy (P)

180.82 B7.21 268.03

108.00 37.00
(P) - Provisional

145.00

However, the movement of sponsored foodgrains
In 1994-95 remained low as compared to 1993-84 on
account of less demsand Iin the consuming States
because of easy avallability of foodgrains in the open
market. Since January, 19985 the demand for wheat
picked up in Southern States on account of open sale
of wheat by FCl| and efforts are on to meet the
requirements. The labour agitation in FC| depots and
the difficult law and order situation causing frequent
hinderance In road movement from Guwabhatl, also
resulted in low movement of foodgrains to North Eastern
State. Nevertheless the PDS requirements have been
met with although a Satisfactory build up of stock level
has not taken place in that region. In case of Jammu
and Kashmir, aithough the PDS requirement are being
met road movement to Kashmir valley remained low on
account of stoppage of road link and less availabliity of
trucks due to difficult law and order situation.
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-

(b) No, Sir.
{c) No, Sir.
(d) Question does not arise.

(e) to (h). Due from comfortable stock position ot
foodgrains in the Central Pool, there has been no dificulty
for the Central Government to maintain normal level of
allocations of rice and wheat to States/Union Territories
for Public Distribution System (including RPDS) as well
as in meeting their demands for additional allocations
on account of Natural Calamities, festival specisi
circumstances as well as for bufter stocking. The
allocations of foodgrains are made on month to month
basis, based on the relative demands of States/Union
Territories, seasonal avallability, trend of offtake and
other relevent factors. A Statement showing the demsnd,
allocation and offtake of rice and wheat in respect of
each State/Union Territory during 1994-95 is enclosed

(1) and (J). Only one complaint has been received
in the recent past regarding quality of foodgrains in far
price shops in Delhi.

The Government of NCT Delhi was requested to
issue instructions to the Staff of Food and Civil Supplies
Department, Delhi to thoroughly check the quality ot
foodgrains at the time of taking delivery from Food
Corporation of India depots/godowns. The<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>